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'  - X
LOK SABHA DEBATES

LOK SABHA

Monday, March 30, 1981/Chaitra 9, 
1903 (Safca)

The Lok Sabha met at two minutes 
•past Eleven of the Clock.

[Mr. S p e a k e r  in the Chair.] 
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ORAL ANSWERS TO QUESTIONS

Re. Starred Question No. 576.

SHRI JYOTIRMOY BOSU: Sir,
^before you call the Question, I have
to, and I seek your permission to sub- 
m it something. If you read Question 
Itfo. 576, and if you read the question 
that I have given and the question 
that has been edited, it is chalk and 
cheese. And I don’t know’ under 

what rule, who authorized the Secre-

tariat to edit this question**. The 
whole thing has been taken out..........

MR. SPEAKER: You come to me.

SHRI JYOTIRMOY BOSU: That is 
a plot of land worth a crore and a 
half worth Rs 50 crores .. . .

WSiro *Tjrt?W : «,*£# ^fver I

far< i

SHRI JYOTIRMOY BOSU: ^

?fff I f | I
What is the original question; and 
what is the printed question? This is 
the matter. Under what rules has it 
been edited**. Who has done it? 
Wh0 authorized him? I would like to 
be enlightened before I put the ques-
tion.

MR. SPEAKER; You come and we 
shall see.

SHRi JYOTIRMOY BOSU: No, Sir. 
This is not a matter to be discussed 
in the Chamber. You kindly see what 
my original question was. Let them 
produce the copy of my original ques-
tion before you. And you see what 
has been printed on the list. This is 
terrible. This is terrible. We cannot 
function like this.

PROF. N. G. RANGA: Is Mr. Bosu 
putting a supplementary?

SHRI JYOTIRMOY BOSU: We
cannot purchase___

SHRI GEORGE FERNANDES: 
Under what authority? This is very 
serious matter. It is not a matter for 
supplementary. They go on getting 
edited. They get distorted.

MR. SPEAKER; They don’t get.

SHRi JYOTIRMOY BOSU; I would 
like to make a submission. f

••Expunged as ordered by the Chair. 
198 LS—1.
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MB. SPEAKER; I would like to 
discuss with you.

SHRI BAPUSAHEB PARULEKAR: 
This is the habit of your office**. I 
have brought it to your notice, Sir, 
They do it without informing us.

MR. SPEAKER; We sh all....

SHRI BAPUSAHEB PARULEKAR: 
Kindly take certain steps.

MR SPEAKER; I would.
SHRI BAPUSAHEB PARULEKAR: 

W e are not getting the proper ques-
tions printed on the paper.

MR. SPEAKER: They do it under
some rules.

SHRI JYOTIRMOY BOSU; Sir, you 
just see what was the question**

MR. SPEAKER; You come to me.
SHRi JYOTIRMOY BOSU; Where 

is the question; where is your printed 
matter, and what is the question? Are 
we here for gimmicks? Are we here 
at the mercy of somebody else?

MR. SPEAKER; We shall see.

SHRI JYOTIRMOY BOSU; What is 
the question? You read out my ques-
tion. Kindly read my question.

MR. SPEAKER; This is your ques-
tion:

“ (a) Whether the New Ttelhi 
Municipal Committee had violated 
ruies asd shown favour in processing 
the lease of i  Five Star Hotel site 
in Connaught Place area to' a local 
industrialist; and

(b) if so, what are the details 
thereof?”

SHRI JYOTIRMOY BOSU: Right. 
So, what is my question?

MR. SPEAKER:* This is your ques-
tion.

SHRI JYOTIRMOY BOSU; This is 
my office copy.

MR. SPEAKER; This is your ques-
tion.

SHRi JYOTIRMOY BOSU; Then 
that must be my second question.

MR. SPEAKER; Thi^ is the ques-
tion.

SHRI JYOTIRMOY BOSU; That is 
the second one.

MR. SPEAKER; If it is like this, 
then they are uncalled for; they 
should be expunged.

SHRI JYOTIRMOY BOSU; No, the 
second one. I dictated it. I kept the 
office copy.

MR. SPEAKER; This is what I have 
got.

SHRI JYOTIRMOY BOSU; Maybe 
this is the second question.

MR. SPEAKER; No, no. This is 
the question Which I have got.

SHRI JYOTIRMOY BOSU; No, this 
is my office copy. I maintained my 
office copy very carefully.

MR. SPEAKER; What is this then? 
Whose signature is this?

SHRi JYOTIRMOY BOSU; That is 
an additional question.

MR. SPEAKER: No, you cannot do 
like this. I take strong exception.

SHRI JYOTIRMOY BOSU; I take 
strong exception too.

MR. SPEAKER; No, I will not allow.

SHRI JYOTIRMOY BOSlT; Two 
questions can be put on the same sub-
ject.

MR SPEAKER; It will be expung-
ed.

SOME HON. MEMBER; Expunged.

MR. SPEAKER; If anything is 
wrong, 1 am going to look into it I 
don’t spare my Secretariat.

SHRI JYOTIRMOY BOSU; This is 
the office copy I have got on my fllG*

Oral Answers 4

••Expunged as ordered by the Chair.
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MR. SPEAKER: This is what it is, 
this is yours.

SHRI JYOTIRMOY BOSU; I have 
told you, Sir, this is another question.

MR. SPEAKER; That might be so. 
But this is the question I am allowing 
you t0 ask.

SHRi JYOTJRMOY BOSU; 576.

Violation of Rules by N.D.M.C.

*576. SHRI JYOTIRMOY BOSU: 
Will the Minister of WORKS AND 
HOUSING be pleased to state;

(a) whether the New Delhi Munici-
pal Committee had violated rules and 
shown favour in processing the lease 
of a Five Star Hotel site in Connaught 
Place area t0 a local industrialist; and

(b) if so, what are the details there-
of?

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMAD USMAN 
ARIF): (a) No, Sir

(b) In view of reply at (a) above, 
the question does not arise.

SHRi JYOTIRMOY BOSU; The fact 
of the case is that Mr. Sagar Suri of 
this Automobile Company at 12 Bara- 
fchamba Jane—Delhi Automobile—i£i 
1975 was very friendly to a person in 
the ruling coterie. Now dead and 
gone, we do not want to talk about 
him, he managed to get a three acre 
plot or land at Rs. 20 lakhs from 
NDMC although NDMC was not the 
owner of that land. It was Government 
of India. Then the area was increased 
to 6 acres and the amount was Rs. 38 
lakhs. When the succeeding Govern-
ment came into power, they cancelled 
the lease because it was illegal as the 
NDMC was not the owner. After the 
new Government came in___

MR. SPEAKER; You put the ques-
tion.

SHRI JYOTIRMOY BOSU; I am 
putting thls question. When the new 
Government came int0 power now a 
case was brought in. Although Mr.

Sagar Suri had taken a refund o f 
Rs. 28 lakhs that he had deposited. So, 
it was quid pro-quo. That land with* 
out adequately publicising is now 
being given, I understand, at Rs. 1.44 
crores, and it is also found that he is 
being allowed * commercial content 
(construction of outright disposable 
shops in the proposed hotel complex 
building) of about 253,000 square feet 
out of which he will get all the money 
back, yet he will remain the owner 
of the hotel. I want to ask the hon. 
Minister this question; whether it is 
a fact or not, after the auction that had 
taken place at Jhandewala, whether it 
is or it is not a fact that this property 
of 6 acres of land at Barakhamba lane 
in today’s market price could be as 
high as Rs. 50 crores and is it not a 
fact that it is being given to Mr. Sagar 
Suri for a consideration of Rs. 1.44 
crores or not?

THE MINISTER O f PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SlNGH); I want to bring to the notice 
of the hon. member through you, Sir, 
that this is a fact that this Government 
has decided to give NDMC a plot in 
Barakhamba area for construction of 
a hotel. So far as Government is con-
cerned, we never give it to any indivi-
dual; either we give it to D.D.A. or 
N.D.M.C. This is the practice of the 
Government And this is a fact that 
when our Government was there 
before 1977 this plot was given to 
NDMC, and the NDMC, after calling 
a tender, that is called restricted ten-
der, had given the licence to this 
Delhi Automobile Company. But sub-
sequently the Government changed 
and it was undone as Janata Party 
was doing in everything. When we 
came in power again, actually because 
of this Asian games, three committees, 
not only one, wrote to us. Three 
different Committees for Asian Games, 
the Steering Committee, the Tourism 
Sub-Committee—the Chairman of 
which is the Secretary, Tourism—and 
the Lieutenant Governor wrote to us, 
that in view of the Asian Games they 
would be needing aditional accommo-
dation of about 2,000 rooms in hotels. 
Therefore, keeping ail these things in
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view, the Government decided to give 
again this plot to NDMC and the diffe-
rence in the rate can be seen. Pre-
viously, 'at the pre-determined rate 
we hacT given *o our own bodies like 
NDMC, DDA. In 1976-77 when it was 
given, the pre-determined rate was 
Rs. 1,000 per square yard. You can 
see the difference. At that time, in
1976-77 Govermnent was to receive 
from NDMC nearly Rs. 19 lakhs every 
year. That is all. Now, the Govern-
ment will get from NDMC 
Rs. 8,78,00,000 as premium and yearly 
as ground rent Rs. 2 lakhs. You can 
imagine, no partiality to anybody even 
among our own statutory bodies like 
NDMC has been shown and what 
amount of money NDMC gets is clear. 
That party has fJed a case against the 
NDMC. That party, the Delhi Auto-
mobiles previously in 1976-77 was the 
highest bidder. What was NDMC to 
get from that licencee? i want to 
quote the comparative figure. NDMC 
was to get Rs. 37.38 lakhs every year. 
Now, what will NDMC gst from this 
every year? It will get Rs. 1.45 crores 
every year. Can there be any more 
judicious action than this?

SHRI JYOTIRMOY BOSU: The
Minister should be aware of the latest 
auction that has taken place, if I re-
member correctly, for 1,200 sq. metres 
of land in Jhandewalan—not in Con-
naught Circus—and what price it 
fetched. This plot of land could have 
fetched nearly Rs. 50 crores according 
to knowledgeable quarters. I wou'-t 
like to tell the hon. Minister that Mr. 
Sagar Suri had first paid Rs. 20 lakhs 
when it was a three-acre plot. When 
it wag increased to a six-acre plot he 
deposited Rs. 38 lakhs. When the 
Government changed—Governments 
are the same, may be the ruling party 

v  changes—the Government considered 
it to be illegal. And the owner of the 
land was not NDMC, but the Govern-
ment of India. Rs. 38 lakhs! They 
cancelled the agreement. They 
thought that it was illegal and Mr. 
Sun took back the money and the 
whole matter ended there and once 
the man goes to. (Interruptions).

MR. SPEAKER; What is the ques-
tion?

SHRI JYOTIRMOY BOSU; The 
question is when the political weather-
cock changes, immediately these wea-
thercocks- also change and he was 
persuaded t0 file a suit and I would 
like t0 ask the hon. Minister why the 
Government lawyer went and joined 
hands with Sagar Suri’s lawyer and 
sought a compromise, more recently 
in a court of law and that is why he 
has been able to get this property 
worth Rs. 50 crores for a pittance of 
Rs. 1.44 crores. Is it a fact that two 
influential persons, the son of a for-
mer ̂ vlinigter now late, dead and gone, 
from Srinagar and another gentleman 
from the P.M.’s Secretariat are push-
ing the authorities for giving the land 
to this particular party?

SHRI BHISHMA NARAIN SINGH: 
Hon. Member, Jyotirmoy Bosuji’s 
is crossing the limits of imagination. 
I have given this information to him, 
through you, and the history of the 
case. There is nothing wrong in giv-
ing this land to NDMC for constructing 
a hotel It is not a new case.

SHRI JYOTIRMOY BOSU; Why 
closed tender? Why restricted ten-
der? Why not open tender, advertised 
tender?

SHRI BHISHMA NARAIN SINGH:
I will explain to you why this res- 
ticted tender was called. Even f°r 
Akbar Hotel, tender was called. Six 
times tender was called. What had 
happened? You can see the results. 
Therefore, NDMC has to keep practi-
cal things in view. There is no ques-
tion of favouritism to anybody. I 
have given you the information. . . .

SHRI JYOTIRMOY BOSU; Akbar 
is an ITDC public sector undertaking. 
He is comparing between a private 
profiteer—Sagar Suri—and ITDCJ My 
God! I tell you. What has happened 
to your I. Q., do not know}

SHRI BHISHMA NARAIN SINGH: 
No, no, Sir. I completely deny what-
ever charges he has made,

MR. SPEAKER; Shri Trilok Chand.
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SHRI JYOTIRMOY BOSU: Why did 
the lawyer agree to comprise the case, 
joining hands with Sagar Suri’s law-
yer?

SHRI BHISHMA NARAIN SINGH: 
The compromise of the case was done, 
while the case was going on. while 
the litigation was going on because the 
licensee had gone to the court for 
redressal of his grievance.

SHRI JYOTIRMOY BOSU: Bogus
grievance!

SHRI BHISHMA NARAIN SINGH: 
That was the fault o-f the party? The 
only fault was that the licence was not 
given to him, because the Government 
changed.. . .

SHRI JYOTIRMOY BOSU; The 
Speaker is laughing! He has under-
stood what I have said.

SHRI BHISHMA NARAIN SINGH: 
You know what the Janata Govern-
ment was doingj—you know well— 
undoing even all the good things d°ne 
by us. (Interruptions)'

PROF. MADHU DANDAVATE: 
There can be no answer without refe-
rence to the Janata Government!

SHRI BlxiSHMA NARAIN SINGH: 
This Government has also to take 
political decisions. This Government 
decided to give the plot of land to 
NDMC.

tTfjfpns *  fetr fv?!Tt
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THE MINISTER OF EDUCATIO 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) and (b) The only 
foreign assistance so far offered to and 
accepted by Government is a cash 
grant of Rs. 12 crores from the Amir 
of Kuwait.

(c) The expenditure on the Asian 
Games project to be borne by Govern-
ment is estimated at Rs. 54.83 crores.

(d) The selection of Indian sports-
men for participation in the Asian 
Games is the responsibility of and will 
be done by the Indian Olympic Asso-
ciation and the National Sports Fede-
rations concerned. However, Govern-
ment is trying to provide all possible 
facilities and financial assistance to the 
Sports Federations for proper training 
and coaching of sportsmen within the 
available resources.

sft ifto f f o  : wafST sff,
tr ftm  v k  sfi fi5r 5ft r^r
t ,  Vcft ?rfr sjRffpl w f  wiq;
q ff I  I WSWW W if ursf 
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’nr | m t if f  *fr w r | fa
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tfir  *fr 3m | aft «$tvwr ^rr
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SHRI S. B. CHAVAN: I would reply 
to the last question first. The Amir 
of Kuwait gave this donation for 
Asian Games and that too for a sta-
dium. The second part of the ques-
tion was whether any other country 
offered to assist the Government of 
India or the Asian Olympic Associa-
tion and whether the offer has not 
been accepted. At least as far as my 
information goes, there is no such case 
wherein the offer was made and we 
have not accepted it. There are two 
offers which we have received. One 
is from Seiko in Japan and another is 
from M/s. Yonex from Japan. Both 
these parties have made offers. The 
first party offered to provide on a rent 
basis 13 ‘timers’ including photo-finish 
apparatus and electronics scoreboard. 
That matter is under negotiation and 
very soon it will be finalised. The firm 
—a Japanese nrrn—want to give shorts 
and rackets for table and lawn tennis 
in lieu of the publicity they wTill get. 
They have also offered 25,000 US 
dollarg as royalty.

sft «f»0 i f o  jf(,
im  p < r  sm  ^  | fa  sT iW ffa ’T 

«fr w r ,
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AN HON. MEMBER: He has resign-
ed.

sft sfb fa,? : ifiTJT jff, 
'j t f ?  ftrsrr % f^.T T'TTC5r Ê rq-C\ *
^  fc^T JT4F I  i f  rffSTT
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% f̂ rcr 
sir^sqT 37<̂ r |

SHRI S. B. CHAVAN; May I re-
quest the hon. Member to repeat the 
question?

s&cJiTfl *h >t  io^r
34! 7?% ^rir g-ssff %

% ^'?«n t o t  r̂r
I  ?
SHRI S. B. CHAVAN; There is a 

separate scheme for sports for rural 
and urban areas. So, j would require 
notice for that.

SHRI NIREN GHOSH; It has re-
peatedly been stated in this House 
and outside also that an amount of 
Rs. 700 crores is going to be spent 
directly or indirectly on the Asian 
Games. The figures that the Govern-
ment has given are far below the 
figures which appeared in the papers.
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May I take the Government’s figures 
as final and that these figures would 
not be exceeded?

How many guests do you expect for 
the Asian Games? How many hotel 
rooms are there in Delhi at present? 
If there is a new construction will it 
be completed before the Asian Games 
start? II not, how will you accommo-
date those guests?

SHRl S. B. CHAVAN; So far as the 
first part of the question is concerned, 
the figures which are given by the 
Government are authentic. 1 do not 
think the hon. Member should give 
great credence to what appears in the 
papers. But at the same time, I 
cannot rule out the possibility of some 
escalation by the time the whole thing 
is completed. But it may be about 10 
or 15 per cent and not more than 
this.

There are private hotels and it may 
be difficult for Government to say on 
what basis these private parties ap-
proach both the NDMc and the Gov-
ernment for increasing accommoda-
tion. Considering it in the context of 
great inflow of tourists, it is quite pos-
sible hat there may not be enough 
accommodation for the sportsmen. 
That is why, the NDMC and the steer-
ing committee have come to the con-
clusion that a few more hotels are 
necessary.

SHRI NIREN GHOSH; Shri Bhishma 
Narain Singh has said that 2000 people 
are expected and 2000 rooms are not 
there. Now, the Minister Incharge 
says that he does not know the figure. 
So, two Cabinet Ministers are making 
contradictory statements before the 
House.

MR. SPEAKER; We will find out 
the discrepency later on.

*578. waPTRPm sfFsnn :
w i t  irat fwnrrarcr sm w rft 

trnrr sr#n 7y=r t c
x t f t  ^  fTTr fa  :

(;p) 33  ig >T«T
iff i j t  f ir ,w r srcTrS'T f s r r  ? rk  m

rT-P f t

(*?) ' f t f t  (W r fe -'fr irrerr 
*r #  ^ t f t  srr1̂  f t |  ;

(it) w i t  i t .
>rf | iff? f t ,  art f-T

wit 5^-rr if srfe'irar

(*r) g - ^ rfr cfzrr fa^ff h

W# Wt shPT *T” f  frr focf'Tr 
sfw cw  »pfif f?£rr | ?rk v t  ' j t f t  
fw r ci'̂ tt g'UTflrft fW r k' t̂pt. w i t  

i  ?

t h e '  m in is t e r  o f  s t a t e  i n
THE MINISTRY OF AGRICUTURE
a n d  r u r a l  r e c o n s t r u c t i o n
(SHRi  BALESHWAR RAM ): (a) to
(d) A statement is laid on the Table 
of the Sabha.

Statement

(a) During the current season,
1980-81, the production of sugarcane 
is estimated at 152 million tonnes and 
the production of sugar, upto 15-3-1981, 
has been of the order of 41.81 lakh 
tonnes.

(b) A  quantity of 12.92 lakh tonnes 
of levy sugar has been lifted from the 
sugar mills during the period from 
October, 1980 to February, 1981 for 
internal consumption.

(c) The Governments of Uttar Pra-
desh and Madhya Pradesh have, with 
the concurrence of the Central Gov-
ernment, imposed a 50 per cent levy 
on khandsari produced by the first 
sulphitation process.

(d) According to information avail-
able, the maximum price paid by sugar 
mills for sugarcane is Rs. 28.00 per 
quintal. This price has been paid by 
the three mills at Batala, Gurdaspur 
and Zira in Punjab
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The khandsari units are in the un-
organised sector under the adminis-
trative control of the State Govern-
ments. They are quite large in num-
ber, being around 5,000 scattered in the 
interior, it is difficult to ascertain the 
prices of sugarcane paid by individual 
units.

«ft wfeJii :
aff, far tfST v r w O  st »rf I ,
to *  «rcTwr •wr I  fa? 1520

s *  t o  it »r^T <f?r
gsrr | 1 iff? v ?  w£t | eft êqrrĉ r
v r to  srftfJTcr vn ft 152 to  
«j»rc fo r  sr=fr ^rftrq ?

itn  w  | %  q?; w Tro  
t o t  if  jft£  ^  w Ppersft w p t  

fteft t  sftr m w ,x 3.7 aft 
to ttto  fm r t o  v t  to t is *

*rA?q wr | TOT t$T iff<T
faspff m v x  >f«rr ftft ‘srrffr,

c w  ijrfrofar
fa^Tif wt? TOtf^ qfa *fat

Tî t f f c z  : W '-r q;r arera
t  fror to f | 1 *rt T? f?R
TO i'fa 'fi W f R  if, JTShTO'fi 7t3RT«o o
if  *tto  if ir ir  fteft | 1 tffTO  w  
5<t TO ra | aft m i  m s  y ?  

f r w f t  w sq T  ^  3ft

ssretr srrro | t o  % sq it

9 T W 'T  | * fk  * rrf 9 t? -
i r z   ̂ s k  10 TOT^r | 1 
eft TO if  *fef ftcrr | 1
11 t t  | «rk 11 t t  w* «

*ft 35TT »TfKTS? %(\x JffOT % J®
5 -rm  % | 1 ?ft to  if
f r ^ f r  10 <rwe *r<nf *weft 

* ti  wtr f  ® t
?ft 5® f̂t 1

«ft WSRrTTJm 3ffTOT : 1 5 2 0
r̂rar t o  to t t  T?r |wr if?  

VPT ft JRTWT | 1 w  *f? b 'it | ?

THf iifcir vgr
3ft $% TOW I  I

«ft *teTOJ?T«m 3( fe m : t o

w rsiR  q r eft 152
jftf^ ; t o  MWr 'T̂ r 5> t̂ 1

rra sfttf? : f â-TT Jp̂ fT 
<i?r frtaT |, if  if  > ;%  if
aft 3r»r^ <f?r ftoft t o  % if  
?rr7 |  1 f  v f  ^TnT ^ ip r
fo  5ft ir rrr r  ■r̂ r f t r r r  |, to  if  if
^far Pr̂ r?fcfT ^  «ft t o  if  if
f r  | jftT  w z v m  wf awfrt | 
srt? 'K fc fta fir gft ’TrTT afmr | ^  
33 ? t'r 35 qforiff k  a rrsr
| 1 w run q-T ĉfT*rt

I  1

Mt  JTcTTSrtTIITJT afftm : jfTf
| ft? g -irw rft f*r?ff t t  w r 
h 'V t n  SfTTTfarf sft I

« ftr *ffe srrftftc f |, eft aft %^t
w r  ^r<ff |, f?rOTf wrq>fr ?

Tm ^  Tr ?rfr
y^rarr eft Jf t o  ^ ff ?nrr w a r  ft; 
ftef#f k^\ ?mnff wrftr ^trorfr 
ft^ft % ^ ttt qrc *(frf q?fw
si^t ^Kt | 1 TO ?T*ff eT̂  ^'rf 
^ ' 1̂ 1 q’f t  t^t t  %ftr?r f f o  ? fk
jtsji jr w  € t ? r m t f  qr mref 
% % srtrorff % 3,tc  # f t
?r<nf t  w k  ^  50 | 1

«ft W J R ir m  w feit :
wt^tt sft t o  ^  *f v i i  n'rft qrfr | ?



17 Oral Answers CHAITRA », 1903 (SAKA) Oral Answers 18s

Tiar
| ft: ^ iro r ft  *r 

w r  srr  ̂ crrft wire sfrs^R  i
ssiftfcr 5<r ?r fctff=r< % srnfrc 
tr* m sw rfr f m f  % % ftrwrs:
f w  f?irr m  i mrcf «T fr c  ^ f *fff?r 
vgt $fi?*r<rcvff res  w r i t ?  ̂ f r o r a  
firm t c  # € f ŵ ftt  , m  ^  K“^ r

Hi 53Tf3fcf % # fr WTT 
?T r̂f( t  *rk JTo qfo sftT qsq SR5T
Hi art < i t t x f r i  |, w r r
tff ft ir r  | i 

«f( T̂cET5TTTT*r’»t 3ffe«Jf : H * S W  
gr^rx H i  f̂ifa ?fCi wtittt f i  r̂jff 
t  ?

7I5f tffa r fa f  : 5ff <fi t  H 5HW 
| f t  f  >T ^Tf# | . . .

aft 3(131 qrsrfrjta : W«ff
^ 3f[ 3f^rir ) w  |, t o  ir zr§ 

| f t  4 1  ?rr<? 8 i  f^rrt * f ff^  t o
^fl^l ^T TOITTO prt | 1 5 JTT? cf<P I 
Tg r̂r 5TRf f  JTf W ^T ^TffiT ftr 
w r TO *Tf =t̂ TT I  f t  i f f  3f[ TOfTPf 
f?rr |, if f  aft s t t  H i  srtsrr m,
TOff | I f*R f aTtf t  Iff
=Erri«rr f t  fasir fro f «• qrFV̂ *ff
3 tK  5T T̂ tfK  Sf'Tff T K
fir#' fasjsr sp^ |t ^H i | spifft 
f W r  spr w r  ?rff Pr?r t f r  |  i I  if

’ JiftT’T S fW  *ff tfJffRf f t t  spf 57cf m f  
| ^rft* Tfwir *ffTO H  tot'ct fw  % 
7f% f t  fa #  f t  irf | *rft firc-f 
mfsw *ft w  H t  ’rfTO ^
spt  | <rrft TOiT5*r *rn fc*rr 3fpj i 
^ tw p t *f q f  T^ft | f t

HPT sii'*ii  ̂ *T 'ff'TT *P Jff^T 9PT
is  t o  s rfirftw i'T T^ in T^ s rftirr

3fnrirr"'r^ fff w r  s*f trfrF?«rfif
% | *rk  t o  Jj^frcsrr ^rr%
% ft-q w r ^  3fr T|f | n rft 

«fr f t f n w r  t o  % irO
T fr  sfrcfr | f t  % t i ? t
t o  t '( 3fprr "Tfr |, cfr s^f t  f t
ft# f sflX  H i  ^ fif) ?T W?l5iT ^ 
*rs«t 3fRT T f  ?

wsarw «rff?q- : 5rr<T t i  ^  Hr
<r£i t o  | ?

sft 3ft3f : : fJT^'r
iTfffe'tr fejp | ftr % srrc ^  f 
3fr t | I  i

TT3 sfr̂ f? f if f  : Hrf?,
I f i  5Tf T*f TRf EfTf t o  n ff  I  I t
eft srwr ^fizrwr ^f«< fcr ’a'?o
^i*r | i

5fl TTT̂ f£T XZW ?f 5ff7f
w r a  % ^frf^c few
|, t o  h' ?tpt ii^f fe  =sfr̂ fr 

sr?5r ^ t  ^ * t t  'f^r 5fefr | i 
^ffifr #r^er ^Ref ^

8 w r  i'\ Tff I  y
fTrF^Ji ?r, T̂TTcf ^TsprT ?r 

f^T-TRf '̂<, ^rfifw ^T, SRiT
^r f̂r qsppffiff w  f% w ^ rc  
?f« q*^ cfr̂ r r̂r?ff ^

cfi n i  «fi, OT r̂t ÎT q t cnTO
^mr | i ^  ^rr ?f
^  w  ^rfci* | i% fir st^r n̂rr%* H\ 
*tw ta qfjfr i (^9r^i5T )
5TFT T̂ci* € f cfr6^ ^Tn*T cff 5fR% 
i t  ?Tff ^t| pRf^ff ^  W5® f STRf 5'f, 
f̂ rf̂ TT f f  5T^rr T̂*T |?fr JTFT 

Trsp 11 ( wrm ?r )#
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?fP5f, ’sffffi *rrw sn? 
f«rr <fr %tf sfraT s o t : fas^r *frw If 
2 1  '-irer ^  If 3RT ®rr i ^Mf 

$ S R R  38 nT'3' Z* m  tfft 38 <TW
z *  ew? <rf^ ir f «ff ft? f*H?r 't^ trr  
3f* «fr*rcif ?r^cT *rrsff qff *rwre «ff 
w  ^T“n % sr*R m  If ssrer ^ f r  wt 
ra m  f f  «f? 1 sfft sfw  t ‘i ' t s r r  
64 “1TJ 8 2 f  3fPC § f «?f *T?T Tf?ff 
*R$K  % W t % ¥K, «TTOT 3ft 5 T W
?rrf t o  fw^r sfjRf If t w : re
3R 5 8 .4 4  WT*? 2̂ T T* *rf I

w r  srwr TfT, m  * r * t r  v t  
?qT If fw %  ft? jf JTTfop #5 I  I
JIf T5R R  38 5fW 59 ^3fR &f VZ 
W'X m  *rf I 1 9 7 8 -7 9  % ST?3R 
ITR % 5ffy*?PT *r 1 4 .3  <Rflt *PT 
wfrcrsr f« rr, crre . . .

SHRI GEORGE FERNANDES: Sir, 
this is not my question. The Minister 
is discussing the policy of the Gov-
ernment. I have asked a specific 
question. (Interruptions). Sir, I am 
on a point of order. I have asked a 
specific question.

MR. SPEAKER; Your question is 
regarding the fixation of price or sta-
bilisation of price and he has to give 
facts aocording tc it. Why should you 
object to this?

SHRl GEORGE FERNANDES; Sir, 
what was my question? (Interrup-
tions). I wanted to know whether the 
crushing has come to an end, whether 
the mills have deliberately stopped 
crushing and whether the production 
figure that the Minister ha3 given is 
below the Government’s own expec-
tation, their own target.

MR. SPEAKER; You also talked 
about the price-----

SHRI GEORGE FERNANDES: And 
therefore the mill-owners are going 
to take the price of . . .

(Interruptions)
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MR. SPEAKER; You give answer to 
this. •

(Interruptions)

MR. SPEAKER; Order please. Let 
the Minister reply.

RAO BIRENDRA SINGH; The hon. 
Member and also other hon. Members 
would like information in this regard 
because Mr. Fernandes’ has tried to 
create scare in the market by stating 
that the sugar price may go up to 
Rs. 15/- per k.g. 1 have got' to undo 
what he is trying to do. (Interrup-
tions) . I was stating that in the year 
1978-79 in the production there was a 
shortfall of 14.3 per cent. Next year, 
in 1979-80 when he was on these 
Benches, the shortfall was 15.6 per 
cent and within one year after this 
Government has taken over, they have 
gone up in production by 18.8 per 
cent.

This is how we have proved by 
economics.

MR. SPEAKER: He has asked
about that . . .

RAO BIRENDRA SINGH: I am
coming to that. The production of
sugar . . .

MR. SPEAKER: The question
about the fixation of price at Rs. 15 
is also pertinent.

RAO BIRENDRA SINGH: The
production of 6Ugar during this sugar 
year upto 15th March on account of 
the various policies that we have pur-
sued and the incentives that we have 
given and the measures We have taken 
to try and prevent diversion of sugar 
to khandsari and gur has brought us 
results and the production of sugar 
upto 15th of March this year is the 
ever highest so far achieved. It is
41.8 lakh tonnes as against 40.31 lakh 
tonnes achieved in 1978-79 when the 
total production was 58.44 lakh ton-
nes. It was 39.46 lakh tonnes in
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1977-78 when the total Production was 
64.62 lakh tonnes. But this year we 
are expecting the production of about 
52 to 53 lakh tonnes.

If you compare this figure of pro-
duction upto 15th of March this year, 
this will definitely convince the hon. 
Members that the production so far 
has gone beyond the expectation of 
the hon. Members . . .  (Interrup-
tions)

MR. SPEAKER: Professor Sahib, 
let me handle it.

^  ff 'Tfflr STTWT

tfw T ^rrf^ f% z n n z
f%'̂ r 3TTaT | *R7 ?O ^

SHRI GEORGE FERNANDES: I
seek your protection. I made three 
points.

MR. SPEAKER: That is what I
am doing.

RAO BIRENDRA SINGH: If there
is anything for me to clarify . . .

MR. SPEAKER: He wanted a
specific answer whether the mills have 
been closed. *

RAO BIRENDRA SINGH: I am
coming to that. But they were ask-
ing about the target.

STSII5T TFT
I , ^ t r  *r w  ?rfw  i

RAO BIRENDRA SINGH: It is a
fact that some mills have closed down 
but it is also a fact that the number 
of mills that started working right 
from the beginning in October on 
account of the incentives provided to 
them for early crushing was the lar-
gest, that ever was there in the past 
years. 1!

The closure or working of mills de-
pends upon the availability of sugar-
cane in the mill area. It is a fact 
that production figures of sugar have

been given in the statement but the 
total availability of sugarcane is 
about the level of what we had in 
the year 1978-79— 151.7 million ton-
nes. This year we have 152 million 
tonnes . •. (Interruptions)

SHRI GEORGE FERNANDES: I do 
not want the Minister to ramble. I 
made three points.

1. Is the production figure given by 
the Minister in his reply viz. 41.81 
lakh tonnes below their own target 
and their expectations? I am sorry 
he has not answered that.

2. Have the mills stopped crushing 
deliberately?

3. Have they done this because 
they are planning to raise the price 
of free market sugar upto Rs. 15/-?

MR. SPEAKER: Everything has
been answered except that—is the 
production below expectation?

RAO BIRENDRA SINGH: I have
already stated that too. This target 
so far achieved is the ever highest 
achieved in the past years. I have 
also said it is according to our expec-
tation . . .

SHRI JYOTIRMOY BOSU: While
giving this figure of 41.31 lakh tonnes 
and the levy figure of 12.92 lakh ton-
nes w’hich is inter-related, will he 
enlighten the House if he has taken 
into consideration two major factors:

1. Is production i« excess of what 
is entered in the books of accounts 
of the sugar mills?

2. Reducing the recovery figure of 
sucrose content by 20 to 25 per cent. 
May I know whether he has taken 
into consideration these two factors 
which are perennial source of supply 
of sugar in the black market. Will he 
take the House into confidence and 
tell us, while quoting the figures, 
whether he has taken into considera-
tion these two factors which are pre-
dominant everywhere?
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RAO BIRENDRA SINGH: I go by
the straight figures as they are sup-
plied to us by the factories. A watch 
is kept by the Excise Department on 
the production of sugar factorywise 
from day-to-day. I do not know the 
intricacies which my hon. friend, Mr. 
Bosu, may be knowing as to how . . .

MR. SPEAKER: He may be know-
ing better.

SHRI JYOTIRMOY BOSU: In that 
case, I take your advice and tell him 
that every sugar mill . . .

MR. SPEAKER: No more question.

SHRI JYOTIRMOY BOSU: I am
putting the question once again. 
While quoting these figures, did he 
take into account these two factors, 
firstly, production in excess of what 
is entered in the books of accounts of 
6ugar mills and, secondly, reducing 
the recovery figures of sucrose con-
tent by 20 to 25 per -cent?

RAO BIRENDRA SINGH: Taking
the production of sugar out of the 
accounts of sugar factories later on, 
to my mind, is very difficult. But if 
there is any information which the 
hon. Member has as to how sugar 
leaks out of the factories, how some 
production of sugar is concealed from 

-the Government accounts, I shall cer-
tainly take action and I shall be 
thankful to him.

Incentive to Alfanso Mango Growers 
of Ratnagiri

•550. SHRI BAPUSAHEB PARU- 
LEKAR: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether Government are aware 
that finest quality Alfanso mangoes 
are grown in Ratnagiri district of 
Maharashtra;

(b) the total area available in the 
district for mango plantation and the 
area actually under plantation;

(c) whether Government propose to  
give any incentives to mango growers 
in Ratnagiri district;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL 
SUPPLIES (RAO BIRENDRA 
SINGH): (a) Yes, Sir.

(b) The total area available for 
mango plantation in Ratngiri district 
is nearly 2 lakh hectares. The area 
actually planted is 11,496 hectares.

(c) and (d) The following incen-
tives are being given to mango gro-
wers in Ratnagiri District by the 
State Government: —

1. Advancement of loans through? 
Land Development Bank for the 
establishment of mango orchards.

2. Subsidy on Planting material.

3. Subsidy on total cost and cost 
of maintenance for three years to* 
small farmers.

(e) Does not arise.

SHRI BAPUSAHEB PARULEKAR: 
Sir, I believe, you have had the op-
portunity to have the taste of Alfanso 
mango grown in Ratnagiri.

The hon. Minister in reply to part
(a) of the Question has admitted that 
the finest quality of Alfanso mango is 
grown in Ratnagiri; large quantities 
of this fruit are exported and a lot o f 
foreign exchange is brought to this 
country by the export of this fruit. 
Many of the agricultural experts who 
visited that part of the country have 
opined, after seeing the site, that i f  
plantation is made, this backward 
area can be the California of our 
country. In view of this, I would 
like to ask the hon. Minister since 
when the incentives referred to by 
the State Government are being given



Oral Answers CHAITRA 9, 1903 (SAKA) Oral Answers 26

to  this area and, in spite of these in-
centives, I want to know why about 
1}89,000 hectares of land out of 2 lakh 
Jiectares of land have not been 
brought under plantation.

RAO BIRENDRA SINGH: Sir,
over and above the information that 
is gathered, I do not know the exact 
dates—from which the State 
Government started giving in-
centives. What I have stated is that 
the total area in Ratnagiri district 
where these mangoes can be success-
fully planted is estimated to be about
2 lakh hectares. But the farmers 
must be finding that some other crops 
are also profitable if raised on the 
same land. So, it cannot be stated 
that all this land is lying vacant and 
it should have been planted with 
mangoes. But it is accepted that 
Ratnagiri produces some of the best 
mangoes in the country. The State 
Government is already providing in-
centives in the shape of cheaper plan-
ning material and also they have a 
system of planting orchards for far-
mers. They give a subsidy to the 
maximum extent of Rs. 1,500/- per 
acre. After planting, the lands are 
handed over to the farmers. This 
area is increasing and we hope that 
within the Sixth Five Year Plan, the 
area under Alfanso mangoes will in-
crease up to 50,000 hectares.

SHRI BAPUSAHEB PARULEKAR: 
■Sir, it may not be about 1,89,000 hec-
tares as mentioned by the Minister 
because some land might have been 
brought under cultivation for some 
other crops. But in view of the vast 
land that is available for the mango 
plantation, I would like to know whe-
ther Government of India would give 
•special incentives and would take a 
special programme for the plantation 
•of these mangoes.

RAO BIRENDRA SINGH: The
Government of India has no scheme 
•so far for providing subsidies for Al-
fanso mangoes nor for any other man-

goes specially. This programme is 
being undertaken by the State Gov-
ernment and if the State Government 
has any difficulty and if it approaches 
the Central Government, we shall also 
take into consideration the Hon. 
Member’s suggestion as also the State 
Government’s recommendations.

PROF. MADHU DANDAVATE: 
Sir, the sweetest mango comes from 
Ratnagiri area. I also come from 
the same constituency. I would like 
to bring to the notice of the Hon. 
Minister that, though a particular 
season is traditionally fixed for plan-
tation for growing mangoes, some 
total experimentation has been 
done in Ratnagiri district and 
particularly the Vengola Taluk 
of Ratnagiri district where a 
number of experiments have been 
made to find that even prior to the 
traditional and conventional season 
for growing mangoes, they are able to 
have mango plantation. People like 
Kaka Saheb Chamankar of Vengola 
have proved that as early as February 
and January also, the plantation 
can be done. I would like to 
know from the Hon. Minister 
whether full advantage would be 
taken of the experimentations that 
he has done there in JConkan and that 
would be actually communicated to 
other parts of India so that mango 
plantation will go up and if these 
mangoes are exported, we would be 
able to have better foreign exchange.

RAO BIRENDRA SINGH: I am
thankful for the suggestion. We have 
a separate National-level Institute of 
Horticulture at Bangalore and we are 
helping all States to try and improve 
the varieties. It is agreed that the 
best Alfanso variety of mangoei is 
grown along Western coast in the 
areas around Ratnagiri. But I would 
not agree that the best mango in 
India is Alfanso mango. In some 
areas in the North, also in U.P. 
Maliabad and other places, there are 
other varieties which compare very
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well with Alfanso arid we are paying 
the same amount of attention to these 
varieties.

Workshop on Efficient Water use in 
Irrigate  ̂ Agriculture

*582. SHRI P. RAJAGOPAL 
NAIDU: Will the Minister of IRRI-
GATION be pleased to state:

(a) whether a workshop on Far-
mers’ Organisation for efficient water 
use in irrigated agriculture joinlly 
sponsored by the Indian Institute of 
Management, Bangalore and the Ford 
Foundation, New Delhi was held at 
Bangalore from 8th to 10th August, 
1980; and

(b) if so, its findings?

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRI Z. R. ANSARI): (a) Yes, Sir.

(b) A statement is laid on the Table 
of this House.

Statement

The important recommendations 
made by the Workshop on Farmers’ 
Organisation for Efficient water Use 
in Irrigated Agriculture conducted by 
the Indian Institute of Management, 
Bangalore, from 8th to 10th August,’ 
1980 are as follows:—

1. Academics and Governmental 
agencies should collaborate to orga-
nise and promote research on farmers, 
organisation for efficient water use in 
irrigated agriculture.

2. The Government of India should 
have operational projects during the 
Sixth Plan period in various com-
mand areas and irrigation projects to 
introduce rotational distribution of 
water and to help the growth of far-
mers’ organisations. The experience 
gained would be of help to replicate 
the operation throughout the country.

‘3. Successful implementation of ro-
tational distribution of water requires

assured and equitable water supplies 
at the right time and to achieve this 
the canal system may need remodel-
ling and proper maintenance. Funds 
earmarked for operation and main-
tenance should be used only for this 
purpose and should not be diverted to* 
other purposes.

4. There is need for training the 
technical personnel and the farmers 
for effective use of irrigation supplies. 
This training may be imparted in 
classrooms, fields, or by visits to other 
irrigation projects, etc. Effective 
means should be devised for such 
training in all the States with Central 
assistance, if possible.

SHRI P. RAJAGOPAL NAIDU:
Sir, has the Government decided to 
implement the recommendations’

SHRI Z. R. ANSARI: Sir, the re-
commendations have been sent to the 
Government of India. The Govern-
ment of India has already taken cer-
tain action on some of the recommen-
dations and on some other action is 
being taken.

SHRI P. RAJAGOPAL NAIDU: Is: 
the Government implementing opera-
tion projects during the Sixth Five 
Year Plan?

SHRI Z. R. ANSARI: Sir, as far
as the rotational water distribution: 
system is concerned we are taking 
certain action. It is a recognised fact 
that we should ensure water supply to  
every farmer. The Working Group 
on CAd of the Planning Commission 
has formulated certain proposals to 
give grant on 50-50 basis to the State 
for its CAD projects.

As far as training of the technical 
personnel and the farmers is concer-
ned, we have given importance to* 
this training programme and for this 
purpose the Central Government’s- 
assistance is being extended to the 
State Governments on a fifty-fifty- 
basis.
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«rf?r5mfi ^  sstsiSffar: ftfsn
SRTn 5>TnT 

*584 . «TWcft f .W  : W
fsrcrr ark *war *refr ^
V i fTn’r v W  fa  :

(v ) %̂ r rsff v ;  w» rew foP 
fr o r  % ftrcr 5^7 3 7̂^ facr

|; %ttx

(m ) ^Ffi STTVTff
I, 5fi*tf*W5T TTf^T^ff Vi WfRftfrfiiV 
fwsrr ren? ^  ^  | ?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHKI S. 
B. CHAV AN): (a) and (b) A state-
ment is laid on the Table of the 
Sabha.

Statement

(a) and (b) Vocational Education, 
as distinct from vocational training, 
is imparted to both boys and girls at 
the plus 2 stage of the 10+2 system 
of school education. No distinction 
is made in imparting vocational edu-
cation to either sex, as all courses are 
open to both. However, care has 
been taken to evolve vocational cour-
ses specially suited to girl students. 
So far, the States of Andhra Pradesh, 
Gujarat, Karnataka, Maharashtra, 
Tamil Nadu and West Bengal and 
the Union Territories of Delhi and 
Pondicherry have launched the pro-
gramme of vocationalisation. There 
are 1354i institutions in the country 
which offer vocational courses at the 
+  2 stage. The precise number of 
schools/colleges providing vocational 
education exclusively to girls is not 
available.

There are 3l Polytechnics which 
offer technical/vocational courses ex-
clusively for women. Out of these,
24 Polytechnics are run by Govern-
ment. Besides, there are 306 Poly-

technics in the country which are- 
open to both men and women.

: STSii'ST * T ^ f ,

^Rfr | 3t p : srRfr
srrerr v*fi

^  | I

f  & w f t t

f? fa? ffn*T
% fecr *?,*$ fcT̂ fq- f *  VT

f e r  | n$r ? 
cfi ^  vfa-vfa* % fS  I  *TR 

.f%er^ *rfp'r f*fi s r m
if f~i^r I  fa  <TI3irW Vi 

% fecr fq?r^ snxfr vfr

I  ?

SHRI S. B. CHAV AN: Sir, the
Statement clearly shows that there 
are 1354 institutions in the country 
which offer vocational courses at the 
+  2 stage. In all there are 337 poly-
technics of which 31 are exclusively 
for women and at the University 
level having special vocational course 
there is only one institution. There 
are 23 colleges having special ovca- 
tional courses of which two are ex-
clusively for women; there are 831 
Craftsman training centres, of which 
117 are exclusively for women; there 
are 136 trades in apprenticeship cour-
ses, of which 65 trades are particular-
ly for women. The National Voca-
tional Training Institute, Delhi, is 
exclusively for women; there are also 
the Regional Vocational Training In-
stitutes—there are two, one in Bombay 
and the other in Bangalore. I do not 
have the figures about the lady stu-
dents who are taking advantage of it ..

fswrt : snarer
*r£fcjr, wif) nfk*r ^  Jrewf w  
*rnr forr | fa  ^  <rr sstff w w i  
iff $ t ff s rm r j? f i r



-*5M TT nrtf sr$r to t
^  tf%insff € ;  siTswrliMr f w r  
% wr;f f^jnr =Tff ^ nT

I , ITT & \4i b'VJ, RfH
?f|t ^ fi 1 1  w?<fr f f  *rft 
? f f 3r»rrf( *Pi k t h  ir •<^ f r  w r  

s^rvtiTR^ ffrsiT s r w  ^  
?r% ?fsr-Tr?nrr ^ ( j  z r !j 

m v t  v i  w ' ^  *rn v z i  <r5T-vffa
’fljf'Tf % W'cfTcT JTfpT*ff f̂̂ TST'T
wt* f iw n :  fefr^  % f̂ fcr T'rf fa?fo

ST̂ erpr qr =̂ fr ?
SHRI S. B. CHAVAN; We have 

been laying full emphasis on voca- 
tionalisation in relation to education 
not only at the Plus 2 Stage but even 
at the College stage also.

So far as the names of some of the 
States which have been given are con-
cerned, these are the States which 
have been able to start the vocational
courses, and it is entirely within the
competence of the State Governments 
themselves. They need not approach 
the Central Government for any assis-
tance in the matter because the 
scheme, with the resources, has been 
transferred to the State Governments.

y m i m fi : ws*T«r wftes, 

*rai qR'r 5fqR  ?
I  — 3f5TK f f  

fT T t l | I TOT f«(fR WT^TT
TOf JTtsr-TT Iff I  ? faff f3K

ir %3ff Jf if? ^nr n ff fqpn >1*11 
*?r sî iffr w  *fr

^f t|  | m Jffr ? ?Tr strrwrfa* 
Twsti &  err% H ^ fiff € ;  wsvr srsrt 
«rrWf ? ^  :m f *rr fror

t  1

SHRI S. B. CHAVAN: It is for
the State Government to carry out 

nhe survey in each district projecting 
~&heir requirements for 10 to 15 years
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and thereafter and on the basis of 
those projections, they have to intro-
duce courses. They need not approach 
the Central Government. The Cent-
ral Government also does not believe 
in giving any directives. 

t
International STD Dialling Facilities 

bstween Tokyo and Delhi

*585. SHRIMATI SANYOGITAf 
RANE: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether there is any proposal 
for extending international STD dial-
ling facilities between Tokyo and 
Delhi in view of growing Indo- 
Japanese economic relationship; and

(b) if so, the likely date by which 
such facilities would become avail-
able?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI VIJAY N. PATIL): (a) and 
(b) There is at present no firm pro-
posal for extending International 
STD between Tokyo and Delhi. This 
will, however, be considered after the 
commissioning of the new Interna-
tional Trunk Automatic Exchange at 
New Delhi.

ffrfifrftT TFT: 3rWT*T^T,
f *T£t^r ?r snr̂ r ir | f%

1 % sT'Tfrfafw

?r$r |  i r̂rTPr p r r r
%9T |i & f*rr :̂ «rnnPpirf

f̂T
t  vU . °w r x  wsrk % fecr

| 1 srrrsrf % 1% f 
*r<*rn; |  f r  f i f w r  k  ^

sarrfacr ^  ^  sprf
SFciTcT ^  ̂ ^  STRUTT
g =̂5t r  f^m r f f̂Vr r̂ 

pfi ^  T̂T

Oral Answers 32MARCH 30, 1981



33 Written Answers CHAITRA 9, 1903 (SAKA) Written Answers 34

jmrflwcffli faerffof ^  t  * r ^ -  
p ?  ?rzrfa<T wrPrff ^  % faq  

w r  ftrs ra  I  1
THE MINISTER OF STATE IN 

THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON): 
The international direct dialling tele-
phone is at present available between 
the four metropolitan cities of India 
and the U .K ., and this is being done 
by the electro-mechanical trunk auto-
matic exchanges at Delhi and Bom-
bay. The CLI and ATT equipment 
are not available; they are in the trial 
stage in the P & T Department, and 
we hope that, a« soon as these are 
available, this will be extended to 
other countries. The International 
Gateway Exchange at Delhi is ex-
pected to be commissioned in 1982. 
We will then be in a position, techni-
cally, to provide automatic ISD bet-
ween Tokyo and Delhi.

SHRI ABDUL SAMAD: In view of
the fact that more than a million 
Indians are living in and around the 
Gulf countries, I want to know whe-
ther the Government of India would 
take speedy action to extend the STD 
facilities between India and the Gulf 
countries.

SHRI VIJAY N. PATTL: Many
countries are in view in the next Plan 
when the 600 line STD comes up in 
Delhi. The suggestion of the hon. 
Member will also be taken into con-
sideration .

MR. SPEAKER: Question Hour is 
over.

WRITTEN ANSWERS TO QUES-
TIONS

Convention on Engineering for Arid 
and Semi-Arid Region*, held at 

Karnaj
*579. SHRI K. MALLANNA: Will the 

Minister of AGRICULTURE be Pha-
sed to state:

*98 LS—2 / ________ _

(a) whether it is a fact that a 
number of scientists from all over 
the country and abroad have partici-
pated in a convention on engineering 
for arid ad semi-arid regions at the 
Central Soil Salinity Research Insti-
tute, Karnal; and

(b) if so, the important subjects 
discussed and suggestions given to the 
Government?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL 
SUPPLIES (RAO BIRENDRA 
SINGH): (a) Yes, Sir. About 350 
agricultural engineers and scientists 
(including 5 from abroad), farm 
equipment manufacturers and pro-
gressive farmers had attended the 
Convention.

(b) (i) The subjects discussed were:

Farm Power and Machinery; Soil 
and Water Engineering; and Post- 
Harvest Technology.

(ii) The major suggestions made 
were:

(1) Development of water resour-
ces at micro-level;

(2) Revision of operational sche-
dules for canal network distribution;

(3) Provision of custom-hire ser-
vices for agricultural implements 
and machinery to small and mar-
ginal farmers;

(4) Identification and implemen-
tation of appropriate post-harvest 
technology projects for oilseeds, 
pulses and course grains;

(5) Fieldscale testing of the con-
cept of production-catchment-bascd 
agro-industries, particularly for 
oilseeds, pulses and minor crops;

(6) Design and adoption of safetv 
devices and measures for agricul-
tural equipment; t >
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(7) Research investigations re-
garding the draft capacity and pro-
per harnessing of crossbred draft 
animals;

(8) Improvement of power units 
and equipment to achieve higher 
energy efficiencies;

(9) Coordination of all Agricul-
tural Engineering activities of diffe-
rent wings of Agriculture Depart-
ments by one Senior Agricultural 
Engineer as well as the provision 
of a deputy Director-General for 
Agricultural Engineering in the 
Indian Council of Agricultural Re-
search;

(Rs- it* 
lakhs)

1. Khadi grant

2. Khadi loan

3. Village Industries Grant

4. Village Industries loan .

0.37

»-93 
27.08 

176 01

More recently, in February 1981, the 
Commission has sanctioned 20 New 
Model Charkha Units in Orissa involv-
ing a grant of Rs. 87,000 and loan of 
Rs. 10.20 lakhs. Also, proposals for 
setting up units to manufacture silk 
Muslin Khadi and for setting up sales 
depots in the State are under consi-
deration.

(10) To review at National level 
the problem of unemployed agri-
cultural engineers vis-a-vis the im-
provement of the State Agricultural 
Engineering programmes.

Grant/Loan to Orissa Khadi and 
Village Industries Board

*581. SHRI CHINTAMANI JENA: 
Will the Minister of RURAL RE-
CONSTRUCTION be pleased to state:

(a) whether Khadi and Village In-
dustries Commission has recently sanc-
tioned any loan or grants to the Orissa 
Khadi and Village Industries Board; 
and

(b) if so, the details in this regard 
and the projects proposed to be finan-
ced therewith?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BALESHWAR RAM): (a)
and (b). The Khadi and Village In-
dustries Commission has sanctioned in 
December, 1980 following amounts as 
loans and grants to the Orissa Khadi 
and Village Industries Board for the 
programmes relating to manufacture 
of non-edible oil, soap, village oil, 
cottege match, leather, pottery 'bee-
keeping, gums and resins, lime etc.

Ad-hoc Pricing of D.D.A. Flats

583. SHRI ATAL BIHARI VAJPA-
YEE: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether it is a fact that under 
the self-financing housing scheme, 26 
per cent to 58 per cent increase in 
costs of D.D.A. flats has been an-
nounced and some MIG Flat allottees 
of Prasad Nagar, Delhi have been 
charged Rs. 22,000/- more by the 
Delhi Development Authority than 
the standard cost of Rs. 52,600/-;

(b) whether it is also a fact that 
the Beweja Committee has strongly 
deprecated the ad-hoc pricing of 
D.D.A. flats and has found over-charg- 
ing upto the extent of Rs. 20,000/J-; 
and

<c) if so, the full facts in this re-
gard and t.he remedial measures taken 
to provide relief to the sufferers and 
precautions taken for future?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) The D.D.A. has reported 
that the actual cost of dwelling tinits 
is Policed out on their completion or 
when they are nearing completion as 
per set formulae. There is nothing 
like a “standard cost”.
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(b) The Baweja Committee ha 6b- 
served that ad-hocism in price fixation 

should be avoided since it erodes pub-
lic confidence and faith.

(c) The DD.A. has reported that it 
has been constantly reviewing its cost-

ing policies and  trying  substituting 
cheaper building  material/techniques 

so as to reduce the costs. It has also 
set up a Committee to analyse costing 
data and recommend ways and means 

to reduce the. cost of structures  and 
to recommend new designs and tech-
niques/technical innovations to  keep 
costs under reasonable limits.

it swfasH 

*587.  faiM fSfTT  :

srtr stun*; *rwl

%■'!! TK'T ft? :

(w) fewfi if 

ct| i "i rf?Rt P, j

(<j) STVT  WTT PT ̂ Fl',fnJTf

% fh F<Tlf SfTcfftf >Ts SRFf

sfaSr «tt  t ;  srV<

(m) hF? ft, €i w  srh:

T̂RT W t ?

w'cT.u «sr«f ;wr  wh: wn.it?1 

(sft  KiTTim Rflf ): (v)

Wnfssn  vrafrftsff % r̂-ft-efflTTor % 

Fvflf fŝTi" fq+'ln" 5TTfERr<!T sft"< foe'Tf 

tmT fatTT STTT tfspfcuf 4; *if Sfoftfetf

fârr ir 612 

r̂afff̂rr |  *rk  ĝfr if *̂rw: 

30-6-77 VtK 16-2-77 tfP SThTf 

»rf f<s?R?fir  sttW ĵ f̂wmt 

srrft-w  iff | 1 I

(sr)  nf  fn??r 3,Tfi

t Pn WnfsTfTq 5T fcvfafr-

’RW  ̂   f VfTsTT Sfi *r?*rf

strt t.TiKifTO gfeaitff % fatr 

f*TR  ĝ ssr 5jf*sT #

fas*rrftft far -.

5pr/#?/srref fax. 5,7̂

fe  h7  ttfwPC % fatff 

srrfsRf  % v\h' fêfr *i  «pf$ 

R̂TTn'/R-rr̂ nf  t̂ 1

OTT ?RT tfT*T-

gfcrsrnt  r̂<Ri*

fovr Wrtr?,T I  ẑfîirf .$■ f̂rcr 

 ̂  tffaT falffTtf V<nT SqT̂jfrtf 

| I

Deaths Due to Spurious Liquor

*-588. PROF. MADHU  DANDAVA- 
TE: Will the Minister of  EDUCA-
TION AND SOCIAL WELFARE  be 
pleased to state:

(a) in view of recurring deaths due 
to spurious  liquor  what  concrete 
scheme is planned to prevent such tra-
gic deaths; and

(b) what machinery  is set up to 
implement the scheme?

THE MINISTER OF  EDUCATION 
AND SOCIAL WELFARE (SHRI S. B. 
CHAVAN): (a) and (b). Production, 
manufacture,  possession,  transport, 

purchase and sales  of  intoxicating 
liquor falls within the jurisdiction of 
the State Governments.  In view of 
this, measures to check the produc-
tion of spurious liquor are taken by 
the State Governments in accordance 
with law.  Question of formulating 
central scheme for this purpose does 
not arise.

SttlfTWTH  fVrefVtnw VT

OTTvW  »t*i

*589.  *T*ft W «WffT :

m  fsWM <nrT<*-R :

sftt fitwr «w m *Rfir

rnT̂r *€; ft: :

 ̂ 5f?TfWr?T 

ftflWif TT 5  ̂TT fj|TTr»T

art 1977 fwr

tpr ?'f 3fPTT ?rf̂ T «TT, «nff T«i TOTT

. I i
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w ) s^ r q?T 5%s t t

fs<rr n'or «rr fsr<m 
Jr |  ;

( ’T) W7f 3T?r^T'Tr5T
faaTT<r ffr<r w t  s rft  s i ?tt
w * t f  f¥*r w r  2 w ' 4  % jj? t ?rr
8 3 .7 7  f£t"t fairf? **T7
WTf fa*r w r  f  ; w h

(«r) f w f i n r w r  %
% ? W  f̂[ ®,T f«TT t !  «ft iftT 

tr^ * 4  % ^ k 'h -t tit %xr tit 
fem  ir tii§ 5r»rfj ^  | f  5 ?

faisrr *r̂ rtiT «> d m  »raft (sft
IJHo *>0 )  ; (iff)

?f ( 'f )  : f w ’r »T<rr <tj*t i t  rg  
fe*rr w r  | 1

fa cr^

t f f  W r T  fa fs rfo lH *  «ftT 
fapr? 5rrra^<or ? ra  #sfr » rf 

Tr % W 'j'rn : <t<P *rr<r (^ ) *flr
|, 5rw  % f td r n  wr'ff $

«Tf^ if  f^ 'T f 5TSR | :—

(n )  f̂f, I

(nr) wt, 1 ^rcffafa w
s h a w  *r<* f q  s f t  s *  ?r 3?*r ? r  

fafa-frprc: ^̂ rrh-q-̂ r

1 2 - 2 - 1 9 7 6
* r  fe if  *m  *rr 1 cr-rrf'T, fe fsrt
f*n ra  s rrrs rfr^  % ^r? if  ^«rf^
9 - 1 2 - 1 9 7 6  tfi 3<fr 3«rr

^t-tk ^fis^rfr tit 'k r spi sr-rtr ^raf
* r*3 l rK $  '[ T l ^  % ftT T lW  ir

^rar g € f  3  xm fa n  «n 1

(n )  3fr, Jffr 5T«T(ft, fa?*-
3TTt 5% <R *Tf 3TlTt frc r >I(T 

5 1 6 .5 5 4  <t * o Sto ^>TfS *  IT
8 6 . 3 1 3  t^r i t  *»rrcr, f a w r  t(«kt

w i  2 . 1 3  vrrsr ?o  «fr, ^  s%?tt 
% % rr* ir ^  ?rff Pror «rr 1 f p r ?

5%?K% 86. 313 
itjto slo  % srfpf r̂t wrrar r̂rftrcT 

^r sr̂ Tflr ft;<rr ?rr̂ t<T r̂̂ raT 
ft? 30 ^ O  t l0 ff<rrff ^T m rfr ’TTT 
f f  ?r|f f-T'Ti >w r sr«rfi ?f ft firaf *r 
srrf*r̂ f fw r  ircr «rr 1 ^=rrf, 
1980 ir Pr<rf!ir ?st=t % 2
cnro fro  f?Tr=r ^ra  fw  f̂r €r
frite  ?̂f, #P^5T^ 54 .313  0 2f o
f r m  ^ Jr
5Tff f?^r I ^f¥ 5%<R 5% #
waff % t o  qr̂ r % ^
ffflT? *T TOR % facr JTf cfTf ^
f s r ^ T  «rr , *rcf: *rr>r?r ^t mwmi 
% #3r fgrqr ir<rr 1 m w w
^ r ^ r f  %r<f) t ft  | 1

(^l) ^  | f% 1978
Jr f^?f^ri~r<T % ^  % ?f«rr

m , PsrfT'Pf ftfm r =rrjJ ^  
Tfr «rr, fnt n f «fr 1 
it f5f^?rfr % ?rt h f%?^f^rr^ar 
srtr % sfr* fa r̂ra «rr 1 f^ fK  
spt TfF
f  ?ftT Ctf ft  ^r^crr 3riir<n w f  
3^: stk'^t 5PT f?irr srr^rr 1

H5n?»4 s k t  fsw ft >t3t 
sr^mi

* 590. sft ipfKTr f*T«r >T9«T : 
w r  fs ^ if  >fa( Pi*5TRTrer5r srnr^Rt 
5?i?  ̂ ^rar ^  f ^ » r  e«n TS5r 

TT tit w<rr ŵ <t :

( * )  fa * \ f «<n 5?rff w*?3
rr^T & ri Wtfrsm Tra?5T<ft ^  
Tr5r«trTT ufttPrw ^  irTwrff tit 
f^^rfwrRt ̂  f̂ r<r w r sr^sr f¥% »rir f ;
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(^ ) TTrf i t  
foq# sm^Tn fn*^r ^  ^

sw v re f 4? ^rr nnr |  ft^ rrrf 

fn’+i^r ^  ;

( t t ) «wf*
?̂cT 'K  *f« ^ f?  ft**ra<n

fh '^ ji

w ti $  s r ^  SR7 t o  t t o  srotff 
*rm  ^ ft  ^ rs s r  |  v \x  spftc 

tfi ^ r  tfr srr Tfr | ;

(*r) ^ r  ^r^T ^vTmK 

SFJ3K  5JJTf £  «t«t ^  n ff
f t^ r r ^ r r ^ r | ;  srft

(t ) tflff STCTŴ T ^ 5,’ V̂ 

?RqT^ ^<:r# i  fwq ww ^>r^o •
3?r r| f  crrffT TT3?*im *ifsrfrjw
£  STRiJRI ^  f^ T f^ m  g> ?

frfT srnffw TTrnrW f*nrtf 
5T2TT t UtTt ^  qfa H£Y (VR sfRfjfa?)

(^ ) f w f  ârr-rsr htK w %  
sssfet #' wa'f?f?«r ̂ imr-m if

TFWTT w faiw r, 1963 #  faf*Tn 
WTf, 3f£T ?RT # writ ?r% f ,  

jf̂ mrŵ r *fwr ?pp ftwi 3,7
| ?fR 3jff snw r^ |, sr?t w  

ffpfi sfrc f^ fi  w t tfl 
wr*fR 1

(»*) 3iT I
«TTT-'T2Ti <a XM fi 3THT»ff |

( ’t) TT^fw 3i? srnfm *£i fWr£
f^ fi ^T# £  9TT ^R ?rt

®P> W  Tff |  I

^tfw  f^prrf sftr faim sffi
^  sm^pr f%fir £  f  3ft

sfk 5f<rf fcfafisr fwr
^  $ 1 Trsixm  wfsrft-inT %

^  *Rifa sf+iswlr ft»rpfi ^ r
*  5m ftRr ^ n  w w p  ^fr |  1

(W) (T-) *PTqK

sj[ff a ^ 5Pff r̂r w ^ fK  ^  ^  
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Flood in ‘Diara Land’

*591. SHRI R. P. YADAV:

SHRI JAI NARAIN; ROAT:

Will the Minister of IRRIGATION 
be pleased to state:

(a) whether there has been a total 
of 4 million hectare of ‘Diara Land’ 
in the country which is affected every 
year by flood;

(b) whether the ‘Diara Land’ is one 
of the most fertile lands of the coun-
try;

(c) whether the National Flood 
Control Commission has recommended 
the setting up of Flood Prone Area 
Programme like that of Drought Prone 
Area Programme; and

(d) if so, the steps taken by the 
Government for implementing this re-
commendation?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL 
SUPPLIES (RAO BIRENDRA 
SINGH): (a) and (b) Figures of
total ‘Diara’ area in the country 
which is affected every year is 
not available. However, the ‘Diara’ 
area which gets inundated with 
varying frequencies has been esti-
mated as 1.54 million hectares 
in Uttar Pradesh and 0.86 mil-
lion hectares in Bihar. With the de-
position of silt during flooding, the 
fertility level of ‘Diara’ land is gene-
rally high, although the degree would 
vary depending on soil characteristics, 
frequency of inundation and nature of 
sediment deposited.
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(c) Yea, Sir.

(d) Since this recommendation of 
Rashtriya Barh Ayog (National Flood 
Commission) concerns the State Gov-
ernments and various Ministries of the 
Central Government, the comments of 
the State Governments are awaited; 
whereafter it would be considered by 
the Empowered Committee constituted 
by the Ministry of Irrigation. In the 
meanwhile, research programme for 
pilot schemes have been initiated.
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Extinction 0f Reptiles

*593. SHRI SONTOSH MOHAN 
DEV; Will the Minister of AGRICUti- 
TURE be pleased to state:

(a) whether it is a fact that reptiles 
like lizards, snakes, crocodiles and 
turtles are either facing extinction or 
becoming rare;

(b) whether it is also a fact that 
total population of the “ Charial” in 
India is less than in Nepal or Pakistan 
at present; and

(c) the details of steps the Govern-
ment propose to take to stop ruthless 
and extensive destruction of the 
reptiles and help in maintaining eco-
logical balance and avoid damage to 
food crops?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CI-
VIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) While it is true that 
the population of Reptiles has dec-
reased considerably in India over the 
years and some species are considered 
as endangered, there is no immediate 
threat of extinction.

(b) No Sir.

(c) The steps taken are given in 
the statement laid on the Table of 
the House.

Statement

The following steps have been taken 
already:

(i) The Wildlife (Protection) 
Act was adopted in 1972 and since 
then 271 species and sub-species of 
Reptiles (which includes crocodiles, 
lizards, snakes and turtles) have 
been included in the Schedules to 
the Act, thereby affording legal pro-
tection from hunting, killing and 
capturing of such species.

(ii) Commercial exploitation of 
these species and their articles has 
been regulated also under the pro-
visions of the aforesaid Act.
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(iii) Export of wildlife and pro-
ducts thereof is regulated strictly 
under the Export Policy. Export of 
Reptiles or their products (like 
skins) has been stopped totally.

(iv) To provide better protection 
to the habitat^ of wildlife (includ- 
ding Reptiles), over 200 National 
Parks and Sanctuaries have been set 
up throughout the country cover-
ing an area of about 78,000 sq. kms., 
which is more tihan 10 per cent of 
the total forest area of the country.

(v) A special project has been 
taken up by the Central Govern-
ment with FAO/UNDP assistance 
for the protection and conservation 
o f the Crocodilean species.

(vi) The Forest (Conservation) 
Act, 1980 adopted recently will help 
greatly in preserving forests, which 
are the real habitate of our wild-
life.

(vii) The State Governments have 
been advised from time to time to 
give special attention to wildlife 
conservation and to ensure proper 
enforcement of the law and rules 
on the subject. The States have 
been advised also not to issue trap-
ping licences for snakes.

Priority for drinking water for Hilly 
States

*594. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
WORKS AND HOUSING be pleased 
to lay a statement showing:

(a) whether Government have 
joined the UN in observing 1980—90 
as the World Drinking Water and 
Sanitation Decade and launched it on 
10th November, 1980;

(b) if so, the number of problem 
villages (State-wise) for each one of 
the States and the amount earmarked 
as Central assistance for each one of 
the States for the construction of 
Drinking Water Supply Schemes in 
the years 1980-81, 1981-82 and the re-
gaining years of the Sixth Five Year 
Plan;

(c) the likely date by which each 
supply of safe drinking water;

(d) whether any priority would be
given to the hill States/regions for
the provision of drinking water;

(e) if so, the steps taken in this 
regard; and

(f) if not, the reasons therefor and 
the likely date by which the priority 
would be given?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) Government have joined 
the United Nations in observing 1980 
— 90 as the International Drinking 
Water Supply and Sanitation Decade. 
In India, the Decade will be launched 
in April, 1981 and will end in March, 
1991.

(b) The number of problem vil-
lages, state-wise, as per survey con-
ducted in 1971-72 is mentioned in 
Statement I attached. The amount re-
leased as Central assistance, state- 
wise, for drinking water supply sche-
mes under the Centrally Sponsored 
Accelerated Rural Water Supply Pro-
gramme during 1980-81 is mentioned 
in Statement II attached. State-wise 
allocation of Central assistance for 
1981-82 and the remaining years of 
the Sixth Five Year Plan has not yet 
been finalised.

(c) to (f) The total number of 
problem villages remaining to be pro-
vided with safe drinking water sup-
ply at the commencement of the Sixth 
Plan is now estimated at over 2 lakhs 
consequent on increased figures of 
problem villages being reported by 
some State Governments. The target 
is to cover all these problem villages 
during the Sixth Plan period. With 
the financial provisions made in the 
Plan, this objective is expected to be 
achieved except in certain very diffi-
cult areas in the hill and desert 
regions where because of physical 
constraints the prograipme may take 
a longer time. While appraising pro-
jects for release of funds under the
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Accelerated Rural Water Supply Pro-
gramme, due consideration is given to 
the fact that in hill States/regions 
conditions are sometimes difficult and 
costs are higher.

Statement I

Statement oj Problem Villags

SI. State/Union Territory 
No.

Number 
of Village 
identified 
as Pro-
blem Vill-
ages in 
1971-72 
survey

1 2 3

1 Andhra Pradesh . 6133

2 Assam 7619

3 Bihar. 35000

4 Gujarat 3000

5 Haryana 4191

6 Himachal Pradesh 94°°
7 Jammu & Kashmi 4000

8 Karnataka 8252

9 Kerala 1514
10 Madhya Pradesh. 14020

11 Maharashtra 5233
12 Manipur 1100

13 Meghalaya 33 °6

14 Nagaland . 814

15 Orissa 4619

16 Punjab 2340

17 Rajasthan . 4277

18 Sikkim N.A.

19 Tamil Nadu 2585

20 Tripura 3396
21 Utter Pradesh *5478

22 West Bengal 12451

T o t a l  a l l  S t a t e s  148728

1 2 3

UNION TERRITORIES

1 A & N Islands 70

2 ArunaHchal radesh 245*
3 Chandigarh

4 Dadra & Nagar Haveli 72

5 Delhi . . . . 145
6 Goa, Daman & Diu 241

7 Lakshadweep

8 Mizoram . . . . 693
9 Pondicherry 75

T o t a l  U. T s 3747
Granh T o t a l >52475

CENTRALLY SPONSORED ACCE-
LERATED RURAL WATER SUPPLY

PROGRAMME

Funds released to State/U.Ts. in 1980-
81 (as on 25-3-1981)

(Rupees in lakhs)

S. Name of State/Uts. Funds
No. released

in 
1980-81

1 2 3

1 Andhra Pradesh 236.23

2 Assam . . . . 427.11

3 Bihar . . . . 482.50

4 Gujarat . . . . 258.50

5 Haryana . . . . 322.09

6 Himachal Pradesh 417.00

7 Jammu & Kashmir . 262.75

8 Karnataka 248.81

9 Kerala . . . . 280.08
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* 2 . 3

10 Madhya Pradesh 624.00

11 Maharashtra 464.00

12 Mainpur . 106.03

13 Meghalaya 149.00

14 Nagaland . 100.00

15 Orissa 282.00

16 Punjab 128.95

17 Rajasthan . 359-10

18 Sikkim . 19-5°

19 Tamil Nadu 215.00

20 Tripura 107.44

21 yttar Pradesh 95i -95

22 West Bengal 443-9°

23 Arunachal Pradesh 35- ° ° /

24 Goa, Daman & Diu . 11.46

25 Mizoram . 15. oo

26 Pondicherry 6.00

27 Andaman & NIcobar G .00

28 Delhi. 13-50

Total 6972.50

Visit of D.D.A. Engineers’ to Foreign 
Countries t

*595. SHRI KRISHNA PRATAP 
SINGH:

SHRI S. M. KRISHNA:
Will the Minister of WORKS AND 

HOUSING be pleased to state:

(a) the number of engineers and 
other officers of the Delhi Develop-
ment Authority who have been sent 
abroad for study in connection with 
the preparations for Asian Games, 
1982;

(b) the names of countries visited 
by them and the period of their stay 
in each country and the amount spent 
on them.

(c) whether in the first week o f '  
March almost all the Senior Engineers 
engaged on the construction work in 
connection with Asian Games were 
out in Foreign countries and the work 
in the country suffered; and

(d) if so, the reasons for sending 
abroad all the persons at one time?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) Four.

(b) The information is being col-
lected and will be laid on the table 
of the Sabha.

(c) No Sir. The DDA had made 
adequate alternative arrangements.

(d) Does not arise.

Imparting Education/Training in 
Indian Classical Music

*596. SHRI INDRAJIT GUPTA: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether it is a fact, that there 
is no Government sponsored or 
assisted college or university for im-
parting education/training in Indian 
classical music anywhere in the 
country;

(b) if so, whether Government 
have any plans to attract boys and 
girls towards - training in traditional 
schools of classical music; and

(c) whether Government are aware 
that classical musicians who once en-
joyed the patronage of feudal princes 
are living in poverty and starvation?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. B. 
CHAV AN): (a) No, Sir.

(b) Government have been imple-
menting schemes of scholarships and 
fellowships tQ encourage children and 
adults for training and research in 
cultural fields, including classical mu-
sic. These awards are available for
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training and studies in the formal 
institutions as well as traditional 
schools.

(c) Artists in straitened circum-
stances are being provided financial
assistance by the Central and State 
Governments and other agencies like 
the Sangeet Natak Akademi.
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Mutual Recognition of Examination 
and Degree by Universities

5472. SHRI N. DENNIS: Will the 
Minister of EDUCATION AND SO-
CIAL WELFARE be pleased to state:

(a) whether Government are aware 
that the Examinations and Degrees of 
the Madras and Madurai Universities 
of Tamil Nadu are not recognised by 
the Punjab University and vice versa 
and the great hardships faced by stu-
dents thereon; and

(b) whether Government propose to 
take steps for the mutual recognition 
of their Examinations and Degrees 
and remove the difficulties faced by 
students in this regard?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI 
S. B. CHAV AN): (a) and (b). The 
equivalence of examinations, degrees 
etc. of a University is decided by each 
Uhiversity separately. The general 
principle followed in this matter is 
reciprocity, provided that the entrance 
qualifications, duration of courses and 
the general standard of attainment 
are similar. The Pan jab University 
has recognised a large number of 
examinations of both Madras and 
Madurai Kamaraj Universities in Arts, 
Agriculture, Science, Commerce, Edu-
cation, Law, Medicine, Engineering, 
Technology, Veterinary Science, Phy-
sical Education, etc. as equivalent to 
the corresponding degrees awarded by 
the former. Similarly, the Madurai 
Kamaraj University has mutually re-
cognised the Pan jab University exa-
minations. Information about exami-
nations of Pan jab University which 
are recognised by Madras University 
is awaited and will be placed on the 
Table of the Sabha.

Imparting Education Training in 
Mizoram

5473. DR. R. ROTHUAMA: Will the 
Minister of COMMUNICATIONS be 
pleased to state whether in the Dis-
trict Headquarters of Mizoram namely 
Aizwal, Lungli, Saiha Government 
propose to consider the following on
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priority basis with a view to improve 
the overall functioning of the Tele-
phone Department in Mizoram (i) 
provision of adequate stores for dis-
tribution of stores; (ii) expansion of 
Aizwal Telephone Exchange from the 
present 700 lines to at least 900 lines;
(iii) opening of automatics Telephone 
Exchange at Lungli, Saiha towns both 
District headquarters; (iv) introduc-
tion of telephone facilities at all Sub- 
Divisional headquarters in Mizoram;
(v) introduction of STD from Aizwal 
to Delhi via Calcutta; (vi) taking up 
of building construction works for 
P&T department in Mizoram, financial 
allocation for which has already been 
sanctioned long ago?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(i) Stores are being allotted to diffe-
rent areas to meet planned program-
mes subject to availability. There 
have been some difficulties in regard 
to steel and aluminium items. Re-
quirements of Mizoram are duly taken 
into account while allotting stores to 
North-Eastern Telecom Circle.

Stores for Mizoram are distributed 
from Circle Store Depot at Gauhati. 
There have been difficulties in arrang-
ing -railway booking to Silchar which

is the rail head for Mizoram. Trans- 
portation on hired trucks is being 
resorted to as necessary. Departmen-
tal vehicle cannot be justified exclusi-
vely for Mizoram.

(ii) Equipment for expansion of 
Aizwal exchange from 700 to 800 lines 
had been ordered in the 1980-81 sup-
ply programme. However, there has 
been severe slippage in supplies due 
to power shedding and later labour 
problems. It is hoped to arrange the 
supplies and complete the installation 
during 1981-82.

The expansion beyond 800 lines 
cannot be accommodated in existing 
building. The State Government has 
been requested for another site for a 
new exchange building.

(iii) A 100 line automatic exchange 
is functioning at Lungli.

Opening of an automatic exchange 
at Saiha was considered but could not 
be approved as reliable power supply 
is not available. The case has been 
taken up with State Government by 
the General Manager Telecom, for 
assistance in this regard.

(iv) Out of 9 sub-divisional Head-
quarters telephone facilities are avail-
able as below: —

(a) Aizwal . . . . .  Telephone Exchange exists.
(b) Lungli . . . . .  Telephone Exchange exists.
(c) Saiha . . . . .  Long distance public telephone office exists.
(d) Kolashib . . . . .  Telephone Ecxchange exists.
(e) Longtlai . . . . .  Telephone Exchange exists
(f) Mainti . . . . .  No telephone facility could be prov cled yet because of

very difficult terrain and maintenance problems that 
\g) Ghamiai . . . . .  will b? involved, Cases for open* ng exchanges without

trank facilit es at Chamoai and Tiabung are under
(h) T n b u n g .......................................... c >rrespond;nce with S^ate Gjvernm ;nt for provision
. of adequate pover, accommodation and for

(i) L.nawngte . . . . .  guaranteeing minimum number of telephone
connections.

(v) Aizwal propose to be connected 
with Shillong Trunk Automatic Ex-
change for Subscriber Trunk Dialing. 
A UHF medium has been proposed 
between Aizwal and Silchar and the 
STD service is likely to be provided 
in 1984-85.

(vi) Regarding 
tion works:

building construc-

(a) Land is not available at Aiz-
wal. The case is under correspon-

dence with State Government for 
acquisition of land;
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(b) State Government have al- 
* lotted 1600 Sq. metre of land at 

Lungli estimates for construction 
of one type A, 6 type B and one 
type C quarters in the first phase 
are under preparation.

<c) The matter is under corres-
pondence with State Government 
for land at Kolashib.
(d) Land has been allotted by the 

.State Government at Saiha. This is 
being demarcated. Constructions 
will be taken up at all these sta-
tions as lands beCome available. 
Strategy for Maximisation 0f Agricul-

tural Growth
5474. SHRI GADADHAR SAHA: 

Will the Minister of AGRICULTURE 
be pleased to state:

(a) whether it is a fact that a 
growth maximisation strategy through 
introduction of so-called high yielding 
variety and co-opcrative capitalism 
has not achieved acceleration in the 
rate of agricultural growth;

(b) if so, the reasons thereof;
(c) what are the conditions re-

quired for the success of this experi-
ment and what are the resultant con-
sequences in rural areas;

(d) whether an equitable distribu-
tion was not achieved, marginalisation 
was not arrested and the use of co-
operatives in the interest of the rich 
was not prevented in spite of Land 
Reforms Programmes;

(e) if so, the reasons thereof; and
(f) what measures are being taken 

in this regard?
THE DEPUTY MINISTER IN THE 

MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (KU- 
MARI KAMALA KUMARI): (a) No, 
Sir.

(b) Does not arise.
(c) The experimental stage of High 

Yielding Varieties Programme is over. 
It forms the major plank of agricul-
tural strategy for increasing food pro-
duction.

(d) No, Sir.
(e) Does not arise. ^

(f) Does not arise.

Development or Fisheries in Sunder- 
Bans

5475. SHRI SANAT KUMAR
MANDAL: Will the Minister of
AGRICULTURE be pleased to state 
what facilities or assistance—financial 
and other—the Central Government- 
propose to render during the year 
1981-82 for the development of Fishe-
ries in Sunderbans in West Bengal? 
The IFAD (International Fund for 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): 
The IFAD (International Fund for 
Agricultural Development') assisted 
Sunderbans Development Project 
which has become effective recently 
(from Feb ’81) has a programme for 
construction of two brackish-water 
fish and prawn farms at Mahisani and 
Jharkhali islands. The cost of this 
component during 1981-82 is estimat-
ed at Rs. 89 lakhs according to the 
Project appraisal report.

During 1981-82, the Central Island 
Fisheries Research Institute proposes 
to intensify its investigation in 
brackish water fish farming at its 
centre in Kakdwip.

Accordingly, it is also proposed to 
strengthen the existing research set 
up and fish farm in Kakdwip.
Misuse of Fimds received by AVARD 
for Integrated Development of Musa- 

heri (Muzaffarpur) Bihar

5476. SHRi R. L. BHATIA:
SHRI V. N. GADGIL:

Will the Minister of RURAL RE-
CONSTRUCTION be pleased to 
state:

(a) whether it is a fact that Asso-
ciation of Voluntary Agencies for 
Rural Development (AVARD) recei-
ved Rs. 13 millions from EZE, a 
Christian Organization of West Ger-
many for integrated development o f 
Musaheri (Muzaffarpur) in Bihar and 
for this project also acquired a Rural 
Industry Project from the Central 
Government in the name of Muzaffar- 
pur Development Agency;
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(b) if so, whether Government are 
aware that the funds received from 
-EZE were misutilised; and

(c) whether Government have 
taken any action against the AVARD 
i f  so what and if not, the reasons 
therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BALESHWAR R A M ): (a)
A  project on rural works and minor 
irrigation in Musaheri block of 
Distt. Muzaffarpur and Jamui block 
in Monghyr Distt. in the State of 
Bihar was sanctioned by the People’s 
Action For Development (India) in 
December, 1972 and for which foreign 
assistance totalling Rs. 123.00 lakhs 
was obtained from the Central Agency 
(EZE) West Germany. PADI have 
so far released Rs. 113.50 lakhs in 17 
instalments of this amount to AVARD. 
A Rural Industries'Project for Muzaf-
farpur Distt. was also sanctioned in 
1972-73 by Central Govt. The Govt, 
of Bihar entrusted the implementation 
this project to the Muzaffarpur Deve-
lopment Agency. The Rural Industries 
Project Programme has now been 
merged in the Centrally sponsored 
District Industries Centre Programme 
with effect from 1978-79 of which the 
implementing agency is the State 
"Govt.

(b) and (c) Facts are being ascer-
tained.

Posts of Lower Division Clerks in 
Department of Education

5477. SHRI D. P. YADAV: Will the 
"Minister of EDUCATION AND SO-
CIAL WELFARE be pleased to state:

(a) whether there is shortage of 
Lower Division Clerks in the Depart-
ment of Education;

(b) whether Lower Division Clerks 
had been selected for ad hoc appoint-
ments as Grade ‘D’ Stenographer but

were not being allowed to join the 
post; and

(c) if so, the details thereof?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) Yes, Sir.

(b) No Sir; all the Lower Division 
Clerks selected for appointment as 
ad hoc Grade D’ Stenographers on 
the basis of Departmental Tests have 
already been appointed to the posts 
of Grade ‘D’ Stenographers.

(b) Does not arise.
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Drinking water to Karnataka

5479. SHRI S. B. SIDNAL; Will 
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) the financial assistance propos-
ed to be given to the Karnataka Gov-
ernment for its Rs. 1,000 crores pro-
ject for providing drinking water to 
all towns and cities in India; and

<b) if so, the details thereof?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH); (a> and (b). 
Drinking Water Supply is a State 
subject and the funds required for this 
purpose are provided in the State
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sector in the Five Year Plans. In the 
Sixth Five Year Plan, the agreed out-
lay for Water Supply and sanitation 
is Rs. 132 crores for Karnataka in 
the state sector. This outlay will be 
supplemented by Central assistance 
under the Centrally sponsored Accele-
rated Rural Water Supply Program-
me under which grants are given to 
State Governments to provide safe 
drinking water to indentified problem 
villages. The extent of financial as-
sistance to be provided under the 
Centrally Sponsored Accelerated 
Rural Water Supply Programme dur-
ing the Sixth Plan period to each 
State has not yet been decided.

Wat^r supply schemes for Nagaland

5480. SHRI CHINGWANG KON- 
YAK: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether it is a fact that the 
LIC propose to provide for water sup-
ply schemes in the Nagaland state; 
and

(b) if so, the details thereof?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) Yes, Sir.

(b) In the State’s Sixth Five Year 
Plan (1980—85), an allocation of Rs. 
10.75 crores has been made for sche-
mes including Water Supply Schemes 
to be financed by L.I C. The State 
Government has not yet furnished 
the details of these schemes.

Centres to Monitor and Check Air 
Pollution

5481. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether Government have de-
cided to set up some sixty centres in 
major industrial cities to monitor 
and check air pollution; and

(b) if so, the cost of the scheme 
and the broad features of the moni-
toring centres to be set up thereun-
der?
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS WORKS AND 
HOUSING (SHRI BHJSHMA NA- 
RAIN SINGH): (a) and (b) To
organise the Air Quality Monitoring 
Programme on a coordinated and 
systematic way in the country the 
Department of Environment has 
constituted a working Group on M r 
Quality Monitoring to help in formu-
lating a plan of action towards esta-
blishment of National Air Quality 
Monitoring Network. The Report of 
the Group is expected shortly.
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Post of Vice Principal in aided Schools 
of Delhi

5483. SHRI R. L. P. VERMA: Will
the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to 
state:

(a) the names of aided schools in 
Delhi which have been sanctioned the 
post of Vice-Principals during the 
year 1980-81;

(b) the names of Senior Secondary 
Composite Schools, having more than 
800 students on their rolls, which 
have applied for the post of Vice- 
Principal during the year 1980-81 but 
have not sanctioned the post so far; 
and

(c) the date by which the cases of 
these schools are likely to be decided?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI 
S. B. CHAVAN): (a) 1. Beni Pra-
sad Jaipuria Senior Secondary School, 
Rajpur Road.

2. Queen Marry Senior Secondary 
School, Tis Hazari, Delhi.

3. Union Academy Secondary 
School, Raza Bazar.

4. Quami Boys Secondary School, 
Shahi Idgah.

5. Lady Irwin Senior Secondary 
School, Canning Road.

6. Kerala Edn. Society, Canning 
Boad.

7. Khalsa Secondary School, Lajpat 
Nagar.

(b) and (c) The following schools 
claimed posts of Vice-Principals on 
"the ground of having more than 800 
students on their roll during the year
1980-81 but their cases were consi-
dered and rejected because of their 
non-eligibility according to the pres-
cribed norms for post fixation;

1. S. K. S. D. Senior Secondary 
^School, Lajpat Nagar.

2. Vidya Gian Mandir Senior Se-
condary School, Pahari Dhiraj.

3. Jain Senior Secondary School, 
Dharam Pura.

4. L. D. Jain Senior Secondary 
School, Phar Ganj.

5. Arya Girls Senior Secondary 
School, Teliwara.

6. R. A. Gita Senior Secondary, 
Shanker Nagar.

7. S. D. Senior Secondary School, 
Shahdara.

8. Dau Dayal Senior Secondary 
School, Nay a Bazar, Delhi.

The enrolment in primary classes 
of composite scheols is not taken into 
consideration while determining eli-
gibility of schools for the post of 
Vice Principal.

Proposal for flood control in Kuruk- 
shetra and Karnal

5484. SHRI CHIRANJI LAL SHAR-
MA: Will the Minister of IRRIGA-
TION be pleased to state:

(a) whether Government have re-
ceived any proposal from Haryana 
Government for the flood control 
scheme to save villagers in the dis-
tricts of Kurukshetra and Karnal; 
and

(b) if so, action taken thereon?

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRi Z. R. ANSARI): (a) the Gov-
ernment of India have not received 
any proposal from the Haryana Gov-
ernment for protecting the villagers 
in the districts of Kurukshetra and 
Karnal. However, Technical Advi-
sory Committee of the State Govern-
ment for flood control has considered 
a number of flood control schemes 
for clearance for the districts of 
Kurukshetra and Karnal in a meeting 
held on 25th March, 1981 at Chandi-
garh.

(d) Does not arise. !
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Bonus t0 employees of wireless plan-
ning and Coordination wing ..

5487. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) whether it is a fact that an 
announcement regarding payment of 
productivity linked bonus to the 
employees of the Wireless Planning 
and Co-ordination Wing of the Min-
istry of Communicatfons was made 
by AIR and Doordarshan on October
8, 1980 and published in various lead-
ing newspapers on 9th October 1980;

(b) if so, whether it is a fact that 
said bortus has not been paid to the 
concerned employees so far; and

(c) If so, the reasons therefor?
198 LS—3.

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) *o (c) In the announcement 
which was made in the Press, on AIR 
and Doordarshan on the 8th and 9th of 
October, 1980, regarding payment of 
productivity-linked bonus in the 
P & T Department, it was mentioned 
that the entitled employees of the 
Overseas Communications Service and 
the Wireless Planning and Coordina-
tion Wing under the Ministry of Com-
munications would also get bonus on 
the same basis. The mention of enti-
tled employees of the Wireless Plan-
ning and Coordination Wing, in the 
news item, was actually meant to 
cover the staff of the Wireless Moni-
toring Organisation, which is a Sub-
ordinate Office of this Ministry, re-
porting through the Wireless Adviser, 
whe is also in charge of Wirfeless 
Planning and Coordination Wing.

As the Wirless Planning & Coordi-
nation Wing forms part of the Minis-
try (Main), they are not entitled to 
the bonus.

Rural Housing by HUDCO

5488. SHRI K. A. RAJAN: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether it is a fact that only 
a small percentage of HUDCO’s bud-
get has been provided for Rural 
Housing; and

(b) if so, what are the details in 
this regard for the last three years?

THE MINISTER OF PARLIA- J 
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) Housing and 
Urban Development Corporation 
(HUDCO) has been financing rural 
housing schemes since 1977-78, and 
was earmarking upto 10 per cent of 
its loan sanctions for rural housing 
schemes, which has been raised to 15 
per cent with effect from 1980-81.
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(b) Year-wise details of loan sanc-
tioned by HUDCO for Rural housing

are as under: ;! ;'7“

Year No. of 
Schemes

Project 
cost 
(Rs. in 

crores)

HUDCO
loan
sanc-

tioned

Dwellings
sanc-
tioned

*977-78 ....................................................... 7 26.42 11.25 85022

I978‘ 79 ....................................................... 7 >0-53 4.71 27200

33-78 14-62 105998

1980-81 ........................................................ 41 41 • 75 16.70 122025

(Upto 28-2-81)

T o t a l  : . 84 112 48 47.28 340245

Setting up o'f Engineering Colleges 
during Sixth Five Year Plan

5489. SHRI HARIHAR SOREN: Will 
the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to
state:

(a) whether Government have a 
proposal to allocate funds for setting 
up some Engineering Colleges in vari-
ous States during the Sixth Plan 
period;

(b) if so, whether his Ministry has 
a proposal to open a Regional College 
of Engineering in Keonjhar District of 
Orissa during the above plan period; 
and

(c) the details about the implemen-
tation of thjs Proposal?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. B. 
CHAVAN): (a) There is no such 
proposal under consideration 0f the 
Government for the present.

(b) No Sir.

(c) Does not arise.

Criteria for Food grains Allotment

5490 SHRI SHIV KUMAR SINGH 
THAKUR; Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the criteria for distribution of 
foodgrains to the States;

(b) whether Government are con-
sidering for fixation of sugar quota 
for the States on a pro-rata popula-
tion basis as demanded by some State 
Governments; and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (KU- 
MARI KAMLA KUMARI): (a) In the 
past 2 to 3 years, allotments of wheat 
and rice were made as per demands 
received from the State Governments. 
It was, however, found that lifting of 
wheat was lower than the allotments 
made. Keeping in view the need to 
conserve the wheat stocks, the allot-
ments of wheat to the States and the 
Union Territories and the roller flour 
mills were rationalised in August,
1980, so as to bring the allotments 
close to the previous trends in the 
offtake.

(b) and (c) With the re-introduc- 
tion of partial control on sugar w.e.f. 
17-12-79, the State-wise monthly levy 
sugar quotas, as obtaining during the 
previous partial control period imme-
diately prior to decontrol of sugar on 
16-8-1978, were revived. These quotas



were fixed on the basis of a monthly 
per capita availability of 425 grams 
with reference to the projected popu-
lation as on 1-4-1978. However, in 
the case of a few States/Union Terri- 
tories  ̂ where the per capita availabi-
lity for the projected population was 
found to be already higher than the 
level of 425 grams, those levels were 
retained. Due to the tight sugar sup-
ply position, it has not been found 
possible to take into account the in-
crease in population during the last 
three years and raise the quotas cor-
respondingly.

Almost allotted to States Warehousing: 
Corporation

5491. SHRI SUBHASH CHANDRA 
BOSE ALLURI: Will the Minister of
AGRICULTURE be pleased to state:

(a) the total amount allotted by 
the Central Government to the States 
Warehousing Corporation during the 
last three years; and

(b) the names of States which have 
fully utilised the amount and the 
names of States which have failed to 
fully utilise the allotted amount year- 
wise?
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) The
Central Government does not allot 
funds to the State Warehousing Cor-
porations. It is the Central Warehous-
ing Corporation which utilises funds 
made available from the Central Gov-
ernment, other shareholders and its 
internal resources for contributing 
50 per cent to the share capital of the 
State Warehousing Corporations, the 
other 50 per cent coming from the con. 
cerned State Governments. The 
amount released by the Central Ware-
housing Corporation to the State 
Warehousing Corporations during the 
last three years is given below:—

(Rs. in lakhs)
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Year Amount in vested by
Central Warehousing 

Corporation n various 
State Warehousing

Corporations

>977-78 • a 14

>978-79 • • 161

1979-80 . i77

(b) The State Warehousing Corpo-
rations receive only 50 per cent of 
their share capital from the Central 
Warehousing Corporation. They can 
also borrow from institutional sources. 
Thus, they operate on the total funds, 
including internally generated funds, 
available for carrying on their ware-
housing activities. The utilisation of 
funds made available by the Central 
Warehousing Corporation is not 
separately reflected.

Members of Governing Bodies of 
Colleges in Delhi

5492. SHRI SATYASADHAN CHAK- 
RABORTY: Will the Minister of
EDUCATION AND SOCIAL WEL-
FARE be pleas to state how many 
Members of Parliament and ex-MPs 
are members uf the governing bodies 
of the colleges affiiliated to the Delhi 
University and their party affiliations?

THE MTNISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): The total number of 
Members of Parliament/ex-Members 
of Parliament^ who are members of 
the Governing Bodies of the Colleges 
affiliated to Delhi University, is 17.

Information in regard to the party 
affiliations of the Members in question 
is not available.

MARCH 30, 1981
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Staff strength in postal organisation 
in Maharashtra

. 5493. SHRI R. K. MHALGI: Will
the Minister of COMMUNICATIONS 
be pleased to state:

(a) whether the postal organisation 
in Maharashtra is functioning with 
adequate strength as per norms laid 
down in this behalf;

(b) the number of sanctioned posts 
in Class I, Class II, Class III and 
Class IV as on 31st December, 1980 
and the number of them against whom 
persons were actually working on 
that day in Maharashtra; and

(c) the number of persons on leave 
on that day class-wise?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) to
(c) The information is being collected 
from the Postmaster-General, Maha-
rashtra Circle and the same will be 
placed on the table o* the House.

Confirmations of Female Vice-Princi-
pals by Delhi Administration

5494. SHRI CUMBUM N. NATA- 
RAJAN: Will the Minister of EDU-
CATION AND SOCIAL WELFARE 
be pleased to state:

(a) the number of famales appoint-
ed as Vice-Principals by the Delhi 
Administration in 1970 on the recom-
mendations of the duly constituted 
Departmental Promotion Committee, 
who are still continuing or would have 
continued but for their appointment to 
the next higher grade;

(b) the reasons why they have not 
been confirmed so far; and

(c) the recruitment rules applica-
ble to the post of Vice-Principals in 
1970 and on date?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN); (a) According to in-
formation furnished by the Delhi Ad-
ministration, 25 female officers were 
appointed as Pricipals/Vice-Principals

of Government Schools on an ad-hoc 
basis on the recommendation of the 
Departmental Promotion Committee 
and they are still continuing as Prin-
cipals on an ad-hoc basis.

(b) The fixation of seniority in the 
cadre of Vice-Principals depended on 
the finalisation of seniority list of 
Post Graduate Teachers which was 
finalised in August, 1979. A tentative 
Seniority List of Vice-Principals is 
now being prepared and the cases of 
eligible Vice-Principals will be taken 
up for confirmation against available 
posts.

(c) A copy of the Recruitment Rules 
in force in 1970 is laid on the Table 
of the House. Placed in library. [See 
No. LT-2251/81]. A copy of the Re-
cruitment Rules currently in force is 
laid on the Table of the House. Placed 
in Library. [See No. LT-2251/81].

Telephone Communications in Coal 
Beilt of Asansol and Raniganj .

5495. SHRI BASUDEB ACHARYA: 
Will the Minister of COMMUNI-
CATIONS be pleased to state the steps 
taken by Government to improve the 
telephone communications in the coal 
belt of Asansol and Raniganj and bet. 
ween these areas and Calcutta and 
Delhi in view 0f the need for safety 
in mines?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRj KARTIK ORAON): The fol-
lowing steps have been taken to im-
prove the telephone communication 
in the Coal-belt of Asansol and 
Ranigranj:

(i) The junctions between Asan-
sol-Bar akar and between Asansol- 
Neeyamatpur telephone exchanges 
are being augmented by providing 
better quality junctions working on 
PCM system.

(ii) A 60 channel UHF radio sys-
tem is planned to be installed on

the Durgapur-Raniganj-Asansol
route. This system will provide 
stable communication between Rani,
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ganj, Asansol and Durgapur as the 
present telephone cables are subject 
to thefts.

(iii) STD service to Calcutta al-
ready exists from Asansol, Raniganj 
and other group exchanges. Tech-
nical works relating to extension of 
the STD facility to Delhi have been 
completed and the route is under 
traffic trials.

Political leaders in occupation of
Giovemment Accommodation

5496. SHRI N. E. HORO: Will the 
Minister of WORKS AND HOUSING 
be pleased to state;

(a) whether it is a fact that there 
are a number of political leaders who 
have been Members of Parliament or 
Metropolitan Councils or had been 
holding some other posts, are still in 
occupation of Government Accommo-
dation;

(b) if so, the number of such per-
sons and the reasons therefor;

(c) whether some of them have got 
their own houses in Delhi but they 
are not vacating the Government 
accommodation; and

(d) whether some of them are also 
not making regular payment of rent 
and if so, the reaction of Government 
thereto?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA 
NARATN SINGH): (a) Yes, Sir.

(b) There are 17 political leaders 
who are still occupying Government 
accommodation. In 7 cases, allotments 
have been cancelled and further action 
to get the houses vacated is in pro-
gress. position with regard to the 
remaining is as follows: —

(i) Seven ex-MPs. from Assam 
have been allowed to retain accom-
modation till the election process 
in that State is completed.

(ii) one ex-M.P. has been allowed 
to retain accommodation in his capa-
city as Chairman of a Government 
Committee.

(iii) One ex-M.P. has expired but 
his family has been allowed to re-
tain accommodation up to May,
1981.

(iv) In one case, allotment has 
been continued on medical grounds 
up to 9-2-81. His request for fur-
ther retention is under examination.

(c) Under the rules, Members of 
Parliament are not barred for allot-
ment of Government accommodation 
and, therefore, this information is not 
available with this Ministry.

(d) Yes, Sir. Steps are being taken 
to realise the outstanding amounts.

Foodgrrains for part payment of 
wages under employment Guarantee 

Scheme in Maharashtra

5497. PROF. MADHU DANDA- 
VATE: Will the Minister of RURAL
RECONSTRUCTION be pleased to 
state:

(a) whether it is a fact that ade-
quate foodgrains are not made avail-
able to Maharashtra for the payment 
of part of the wages in the form of 
foodgrains to the workers working in 
the Employment Guarantee Scheme; 
and

(b) if sOj what steps are taken to 
remove the difficulties faced by the 
workers working in this scheme for 
Want of adequate food assistance from 
the Centre?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
BALESHWAR RAM): (a) and (b)
Allocation of foodgrains to different 
States under National Rural Employ-
ment Programme are made on the 
basis of a fixed formula, under which 
weightage to the extent of 75 per cent 
is given to the population of agricul-
tural labourers/marginal farmers and 
of 25 per cent to the incidence oi
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poverty in the State. The share of 
Maharashtra has been worked out ° n 
the basis of the above formula and it 
has released to the State in full. Em-
ployment Guarantee Scheme, being 
the Maharashtra Government’s own 
scheme, any additional resources f ° r 
it have to be provided by the State 
Government themselves.

Drug1 Addiction

5498. SHRI C. Y. KRISHNAN: Will 
the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to
state:

(a) whether Government have con-
ducted any study regarding the pro-
blem of drug addiction among wor-
kers of certain States; and

(b) if so, the details in this regard?

THE MIN STER OF EDUCATION 
ANd SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) A study on “Drug
Use among Industrial Workers” was 
sponsored by this Ministry in 1978. 
This study was done on the basis of 
a sample of four thousand industrial 
workers randomly selected from the 
registered factories in Delhi.

(b) According to this study the 
prevalence of drug use was found to 
be 10.43 per cent. The following 
factors in descending order 0f impor-
tance were identified to be collectively 
responsible for drug use:

<i) Strain of working in the in-
dustrial setting;

(ii) Lack of adequate facilities 
for recreation;

(iii) Environmental factor includ-
ing prevalence of smoking and drug 
use in family, friends and co-wor-
kers’ circle;

(iv) Cultural background as re-
vealed by rural/urban background, 
mother-tongue, caste and religion;

(v) Economic factor including 
income and indebtedness;

(vi) Attitude to job;
(vii) Personality;

(viii) Family life;
(ix) Job satisfaction;
(x) Social life;
(xi) Childhood;
(xii) Educational background;
(xiii) Age (though only in the 

context of certain experience and 
exposures, rather than indepen-
dently) .

Upgradation ,of Post Offices in West 
Bengal

5499. SHRI ANANDA PATHAK: 
Will the Minister of COMMUN. CA-
TIONS be pleased to state:

(a) the names of branch post offices 
which are proposed to be upgraded 
as Sub**Post Offices in West Bengal 
during 1981 and 1982; and

(b) the names of sub-post offices 
which are proposed to be upgraded as 
Head Post Offices in West Bengal 
during the above period?

THE MINISTER OF STATE IN THe  
MIN.STRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) and
(b) The Postmaster-General is having 
under consideration upgradation of 29 
branch post offices and 10 sub-post 
offices during 1981 and 1982. The 
names of the offices are given in the 
statement annexed.

Statement

I. Names of branch post offices 
taken up for consideration for being 
upgraded to the status of sub-post 
oflfrces during financial year:

1981-82

1. Bhataguri
2. Haripur
3. Krishnagar
4. Rajidpur
5. Petrapole
6. Gosairhat
7. Madarat
8. Hansuri >
9. Sandi

* 10. Panurla ‘ ^  * ,
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11. Gopalpur
12. Kumardihi
13. Nutangram
14. Metani
15. Pipolon
16. Chakdighi
17. Hirabandh
18. Nurpur
19. Dassagram
20. Bakhraband
21. Uchitpur
22. Narajole
23. Mohar
24. Saradapally
25. Talpur
26. Khanjanchak
27. Maju
28. Joyrambati
29. Neradeul.

II. Names of sub-post offices taken 
up for consideration for being up-
graded to the status of head post 
offices during the financial year:

1981-82

1. Memari
2. Bongaon
3. Uluberia
4. Mahishadal
5. Habra
6. Plassey
7. Joynagar Mozilpur
8. Egra
9. Dum-Dum

10. South Eastern Railway.

Opening of Central Schools during
1981-82

•

5500. SHRI JANARDHANA 
POOJARY.

SHRI B. R. NAHATA:

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) the number of Central Schools 
Proposed to be opened in the country 
during 1981-82; and

(b) how many will be opened in 
each State during this period with

names of cities where these will be 
located?

THE M.NISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) During the year
1981-82, twenty Kendriya Vidyalayas 
(Central Schools) are to be opened 
in the country in the Civil and Defence 
Sectors, in addition, some Kendriya 
Vidyalayas are also likely to be 
opened at places where Central Pub-
lic Sector Undertakings/institutions of 
higher learning are located.

(b) Kendriya Vidyalayas in the 
Civil and Defence Sectors are opened 
with reference to the concentration of 
Central Government employees, in-
cluding Defence and para-military 
personnel, at a given place, subject 
to the availability of requisite physi-
cal facilities like land and buildings, 
etc. No quotas are earmarked for 
individual States/Union Territories.

Disbursement of Sa*ary to Teachers of 
M.C.D. Schools

5501. SHRIMATI CHENNUPATI 
VIDYA: Will the Minister of EDU-
CATION AND SOCIAL WELFARE be 
pleased t0 state:

(a) whether it is a fact that there 
is no fixed date for disbursement of 
salaries to lady teachers of Municipal 
Corporation of Delhi;

(b) if so, is it proposed to give them 
the salary on the last working day 
of the month as it is being disbursed 
by the Central Government or Delhi 
Administration to their employees;

(c) whether it is also a fact that 
the payments of arrears due to grant 
of increments (especially after cros-
sing of Efficiency Bar) increase in
D.A. and L .T .C . claims are being 
delayed to harass the lady teachers; 
and

(d) if so, what steps have been 
taken by Government in this regard?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRi S. 
B. CHAVAN): (a) to (d) According
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to information furnished by the Muni-
cipal Corporation of Delhi, payment 
of salaries to the teachers including 
lady teachers is made through the 
banks. There is no fixed date for 
payment of salary to the employees 
of the M . C . D .; but, efforts are always 
made to disburse salary before 7th of 
every month.

There is no proposal to release 
salary on the last working day of the 
month.

The claims of D .A . arrears, L .T .C . 
and other arrears, are usually settled 
without delay.

Staff strength for Quarterly Journals

5502. SHRI NAND KiSHORE 
SHARMA: Will the Minister of EDU-
CATION AND SOCIAL WELFARE 
be pleased to state:

(a) whether it is a fact that the 
work of quarterly journals in Hindi 
and English viz. ‘Sanskrit’, ‘Shiksha 
Vivechan’, and ‘Education Quarterly’ 
is being done by purely non-Editorial 
staff whereas similar type of work is 
being handled by Editorial Staff in 
other Government Organisation i.e., 
Planning Commission, Department of 
Agriculture (ICAR) Publication Divi-

sion for their journals ‘Yojna’, ‘Kheti’, 
‘Ajkal’ etc.;

(b) if so, what is the work-wise 
sanctioned strength for above publi-
cations and other ad hoc publications 
in Hindi and English Publication 
Units respectively and the number of 
the persons engaged in the work since 
1974; and

(c) the reasons for depriving the 
staff engaged in this work from the 
benefit of their work e.g., Editorial 
Designations, pay scales etc.?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) No separate edi-
torial staff has been appointed for the 
Hindi and English Journals and other 
Publications brought out by this Minis- 
trv. This and other related work is 
handled in the Hindi and English 
Publication Units of the Ministry. The 
editing, translation and vetting is done 
by the officers and staff posted in 
these Units. This arrangement has 
so far worked smoothly.

(b) A statement is attached.

(c) The staffing requirement of the 
Hindi/English Publication Units is 
reviewed from time to time.

Statement

Statement of work-wise position of posts sanctioned for Publications Work

Designation of post No. of posts

As on 
1-1-74

As on 
1-1-81

1 2 3 4

For Hindi Publications

1. Special Officer (Hindi)* - .  1 1

2. Hindi Officer . . . . .  1 1

3. Assistant Hindi Officer 1 2

4. Senior Hindi Translator ............................................................................... I

5. Hindi Stenographer __ I

♦Re-designated as Director (Hindi) with effect from 28-9-1977.
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1 2

6. Junior Hindi Translator .

7. Proof Reader

8. U.D.C......................................

9. L.D.C..........................................

For English Publications

1. Assistant Educational Adviser .

2. Education Officer .

3. Assistant Education Officer

4. Sales Assistant

5. Assistant .

6. Technical Assistant

7. Stenographer

8. Proof Reader

9. U.D.C............................. ........

10. L.D.C. .
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Development of site in a-2D block 
.. Janakpiiri, 'New Delhi ..

5504. SHRi BHIKU RAM JAIN: 
Will the Minister of WORKS AND 
HOUSING be pleased to state;

(a) whether it is a fact that the 
Delhi Development Authority had 
earmarked a site measuring 5.2 acres 
of land for group housing in A-2D 
Block in Janakpuri, New Delhi;

(b) whether it is also a fact that 
the P&T Department to which it was 
originally allotted had been given an 
alternative site in Shalimar Bagh in 
its place;

(c) if so, what steps have been 
taken by the DDA to develop the site 
in A-2D for housig and other pur-
poses in order to check its misuse;

(d) whether there is a scheme to 
develop this site under self-financing 
housing scheme of the DDA; and

(e) if so, the details thereof and 
the time that would be taken in its 
implementation?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) The Delhi
Development Authority has reported 
that Pocket A-2D in Sub-Block A-2 
Janakpuri residential scheme measur-
ing approximately five acres has been 
earmarked for group housing.

(b) and (c) The information is be-
ing collected and will be laid on the 
Table of the Sabha.

(d) The Delhi Development Autho-
rity has reported that no decision has 
so far been taken.

(e) The plans are yet to be fina-
lised. Hence, no definite date can be 
given at this stage.

5505. SHRI ARIF MOHD. KHAN: 
SHRI RASHEED MASOOD; 
SHRi A. K. ROY;

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether it is a fact that 
Jawaharlal Nehru University had ap-
pointed B .S . Samundri Committee to 
look into cases of student indiscipline;

(b) if so, whether this Committee 
has submitted its report; and

(c) what are the conclusions of the 
report and action taken by the Uni-
versity thereupon?

THE MINISTER OF ERUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAV AN): (a) and (b) It is a
fact that Jawaharlal Nehru University 
appointed B .S . Samundri Committee 
t0 look into one case of student indis-
cipline, which has since submitted its 
report.

(c) The Committee came to the 
conclusion that the action of the 
student in question, who used grossly 
improper, rude and uncalled for lan-
guage to defy and insult the Acting 
Vice-Chancellor, in order to hurt his 
feelings and cause him mental an-
guish, amounted t0 misconduct of a 
serious character and gross mis-be- 
haviour, wanton insults, studied rude-
ness and deliberate defiance and in-
discipline. All the charges against 
the student were fully established and 
stood proved and he deserved the 
severest possible punishment. How-
ever, taking a lenient view, the Com-
mittee recommended that the student 
in question be expelled from the Uni-
versity for a period o f  two years.

The student in question was accord-
ingly expelled from the University 
with effect from December 9, 1980 for 
a period of two years.
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Religious Pockets in Sector VI, R. K.
Puram, New Delhi

5506. SHRI VIRBHADRA SINGH: 
Will the Minister of WORKS AND 
HOUSING be pleased to state:

(a) whether in Sector VI, R. K  
Puram, New Delhi there are certain 
religious pockets;

(b) if so, the religious Organisa-
tions to whom these have been allot-
ted and the area so allotted;

(c) whether, some plots as also 
adjacent land around these plots have 
been occupied by un-authorised 
occupants;

(d) if so, the names of these Orga-
nisations, and the area at present 
under their occupation and the dates 
o f their occupation;

(e) whether these Organisations 
have put in any structure therein and 
if so the details thereof and whether 
they have applied for the allotment 
of these plots to them;

(f) if so, the action taken or pro-
posed to be taken by Government on

1. Anand Pur Sat Sangh*

2. Hanuman Temple

3. United Church* .

4. Mir at hi Vitahal temple

5. Sindhi Gurdwara Udshromal
i*6. S.D. Sabha Shiv ^mple*

7. Arya Samaj temple

8. Radha Swami Satasang (Beas) 

9* DsUri Yoga Sabha*

their proposals, in the context of their 
present occupancy; and

(g) whether any development of 
these plots such as sewerage lines, 
side-by roads, water supply etc. has 
been proposed to be done?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BH SHMA 
NARAIN SINGH): (a) Yes, Sir.

( b ) : ( i ) . Jawala Mukhi Durga Man- 
dir (Himachal Sanstha, Sector VI, R. 
K. Puram, New Delhi). Area allotted 
is 900 sq. yds.

(ii) Gurdwars Kalgidhar Singh 
Sabha Sector V lt R. K. Puram, New 
Delhi. Area allotted is 900 sq. yds.

(c) Yes, Sir.

(d) and (f) Some of the Organi-
sations have applied for allotment of 
land and their cases are under, pro-
cess. Their particulars are annexed.

(g) This is a developed area and 
sewerage lines, roads, water supply 
etc. exist there.

Total area Date of Covered 
under occupation area, 
occutpation

Sq. ft. Sq. ft.

I too »972/73 488*

10150 Do. 803

139*6 Do. 1089

16068 Do. 2281

1 *979 1966/67 1651

20955 Do. 1424

21620 1968 1188

9830 *979 458

14963 1972/73 *937

•Applied for allotment.
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Exemption of Stamp Duty on D.D.A.
Built Janata and L.I.G. Flats

5507. SHRi BHEEKHABHAI; Will 
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether it is a fact that Gov-
ernment had established DDA to con-
struct flats for persons belonging to 
Janata, LIG and MIG who otherwise 
were unable to construct their houses;

(b) whether it is also a fact that 
in the case of privately owned houses 
stamp duty is charged only on the 
cost of the land not on the cost of the 
constructed house; and

(c) whether it is also a fact that 
Government has exempted the stamp 
duty in the case of Janata and LIG 
allottees of DDA flats?

THE MINISTER OF PARLIAMEN-
TARY AFFATRs AND WORKS AND 
HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) The Delhi
Development Authority has been est- 
tablished under the Delhi Develop-
ment Act, 1957 for the development 
of Delhi according to plan and mat-
ters ancillary thereto. The D .D .A . 
also constructs flats and disposes 
them to various income groups in-
cluding Janata/LIG & MIG in accord-
ance with the D .D .A . (Mangement & 
Disposal of Housing Estates) Regula-
tions, 1968.

(b) The D .D .A . has reported that 
stamp duty is charged on the cost of 
land where only the land is disposed 
of by it.

(c) Yes  ̂ Sir.

Shifting of Head Office of RMS (P)
.. IMvision from Patna to Bhagalpur

5508. SHRI A. K. ROY: Will the
Minister of COMMUNICATIONS be 
pleased to state:

(a) whether the representation of 
the Eastern Bihar Chamber of Com-
merce and Industries, Bhagalpur dated 
6th March on the shifting of the long 
awaited Head Quarters of RMS(P)

Division from Patna to Bhagalpur has 
been received;

(b) if so, details thereof; and

(c) the steps taken thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) Yes,
Sir.

(b) and (c) There is no Divisional 
Headquarters of the Railways at 
Bhagalpur and it is not connected 
with important mail carrying trains. 
Since thp facilities are available at 
Patna, it ts more convenient from an 
operational and administrative point 
of view to have the Headquarters of 
‘P’ Division at Patna.

Veterinary Assistant Surgeon in Delhi

5509. DR. A. U. AZAMI;
SHRi R. L. P. VERMA:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether it is a fact that all 
posts of Veterinary Assistant Surgeon 
under the administrative control of 
the Union territories of India were 
upgraded to the scale of pay Rs. 550— 
25-750-EB-900;

(b) whether in the Union Territory 
of Delhi, some Vety. Assistant Sur-
geons have been given the new up-
graded scale; while others have not 
been;

(c) if so, the number thereof and 
the reasons therefor; and

(d) the steps which are being taken 
to remove this anomaly and treat all 
the Vety. Asstt. Surgeone at par?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) Yes,
Sir.

(b) to (d) According to information 
received from Delhi Administration, 
while the pay of 23 Veterinary Assis-
tant Surgeons out of 51, had been 
fixed in the revised scale on the basis
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of exercise of option in the first inst-
ance, the entire matter since had to 
be taken up with the Union Public 
Service Commission with a view to 
assessing the suitablility of the incum-
bents for the upgraded posts.

Provision of Telephone Facilities in 
the Remote Village of M.P.

5510. SHRI SUBHASH YADAV: 
Will the Minister of COMMUNICA-
TIONS be please^ to state the salient 
features of the schemes formulated 
by Government to provide telephone 
facilities in remote villages of Madhya 
Pradesh?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON): 
All remote villages situated beyond 
a radial distance of 40 Kms. from an 
existing telephone exchange are 
entitled to provision of Telephone 
facility provided the anticipated re-
venue is at least 10 per cent of 
annual recurring expenditure (A.R.
E.) in hilly areas 15 per cent of A. 
R E . in backward areas and 25 per 
cent of A.R.E. in other (ordinary) 
areas.

Indian Books Published in Moscow

5511. DR. VASANT KUMAR
PANDIT: Will the Minister of
EDUCATION AND SOCIAL WEL-
FARE be pleased to state:

(a) whether it is a fact that there 
are 200 Indian books published in 
Moscow;

(b) the titles of the books publish-
ed and the Indian languages in 
which books published; and

(c) the amount of royalty paid by 
Soviet Union, to whom it was paid 
and whether prior permission of the 
Government was sought, if not, the 
reason therefor?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a), (b) and
( c ) : Foreign publishers desirous of 
publishing Indian books directly get 
in touch with the Indian Copyright 
owners and settle the terms. Prior 
Permission of the Government is not

necessary for publication of books 
abroad. Government do not, there-
fore, have information regarding the 
Indian books published in USSR or 
the royalty payments therefor.
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Cottage Match box manufacturing 
. unit in cooperative Sector

5513. SHRI K. T. KOSALRAM: 
Will the Minister of RURAL RE-
CONSTRUCTION be pleased to state;

(a) the number of cooperative so-
cieties in the country having members 
of cottage match-box manufacturing 
units; and

(b) the assistance which has been 
given to them to market the products 
manufactured by the Members?
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THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSRUCTION 
(SHRI BALESHWAR RAM): (a)
220 cooperative societies of cottage 
match units are functioning under 
1he aegis of Khadi and Village In-
dustries Commission in the country.

(b) The Government of Tamil 
Nadu is making necessary arrange-
ments to market the products of 
members of cooperatives through In-
dustrial Service Cooperative Socie-
ties. In the case of others, marketing 
is undertaken either by the manufac-
turing societies thtmselves or through 
Khadi Gramodyog Bhavans or other 
marketing outlets recognised by the 
Khadi and Village Industries Com-
mission .

Allotment of Foodgrains for not 
affected area of Tripura

5514. SHRI A JOY BISWAS; Will 
the Minister of RURAL RECONS-
TRUCTION be pleased to state:

(a) whether it is a fact that the 
Raghavan Committee recommended
25 thousand tonnes of rice for the re-
lief work? towards riot affected peo-
ple of Tripura;

(b) whether it is also a fact that 
Central Government have allotted 
only 10 thousand tonnes of rice for 
Tripura so far:

(c) whether Government propose 
to allot the remaining 15 thousand 
tonnes rice as per recommendations 
of Raghavan Committee; and

(d) if so, when?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BALESHWAR RAM): (a)
Yes, Sir.

(b) to (d) Government have decided
to allot a quantity 0f 20,000 MTs.

Demolition of the Construction on the 
Self-sufficiency in food crop

5515. SHRI NIREN GHOSH: Will
the Minister of WORKS AND HOUS-
ING be pleased to state;

(a) whether the land of 25,000 
families of farmers was notified for
acquisition in 1959;

(b) whether these lands were ac-
quired and the farmers paid compen-
sation;

(c) if not, whether DDA proposes 
to demolish their houses after 20 
years;

(d) whether residential plots given 
to the landless and harijans in this 
area under the 20 point programme 
would be demolished; and

(e) what is the rate of compensa-
tion per square yard at the market 
rate or on what basis?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIn
SINGH); (a) The Delhi Adminis-
tration has reported that land mea-
suring 34070 acres was notified under 
Section 4 of the Land Acquisition 
Act, 1894 on 13-11-1959. It is not 
possible to indicate the exact number 
of families of farmers involved.

(b) For the lands subsequently ac- 
cuired, compensation was assessed/ 
announced |paid in accordance with 
the provisions of the Land Acquisi-
tion Act, 1894.

(c) The DDA have intimated that 
while finalising the acquisition pro-
ceedings, built up areas within ‘Lai 
Dora’ are excluded from the award. 
As per Govt policv all unauthorised 
colonies in Delhi, including those 
within and outside the ‘Lai Dora’ 
of villages are to be considered for 
reeularisation covering residential and 
commercial structures constructed 
therein upto 30th June. 1977 and 16th 
February 1977, respectively, after 
fitting them in lay-out plan, keeping 
clear space for roads and other com-
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munity facilities. In case, it becomes 
necessary to demolish any unautho-
rised construction which cannot be 
adjusted in the regularisation plan» 
alternate lland /flat/accommodation is 
required to be given to the families 
displaced in this process.

(d) The Delhi Administration has 
reported that a decision in this re-
gard will be taken at appropriate 
time in consultation with the concer-
ned authorities with minimum possi-
ble dislocation.

(e) The rate of compensation vari-
es from land to land and from village 
to village.

Reorganising Food Administration 
India

m

5516. SHRI B. V. DESAI:
SHRI SUBHASH CHANDRA 

BOSE ALLURI:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government is for-
mulating a plan to reorganise and 
streamline the entire food adminis-
tration in the country; and

(b) if so, whether Government 
intend to accept the pattern of Maha-
rashtra food administration as a 
model to all other States?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN):
(a) No, Sir.

(b) Does not arise.

Self sufficiency in f°od crop

5517. SHRI T. R. SHAM ANN A:
Will the Minister of AGRICULTURE 
be pleased to state:

(a) what is the quantity of rice, 
wheat, cereab, pulses and oilseeds 
produced during the past three years;

(b) whether there is self-sufficiency 
in respect of above; and

(c) the value of these?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL 
SUPPLIES (RAO BIRENDRA 
SINGH): (a) The quantity of rice,
wheat, cereals, pulses and oilseeds 
produced during the past t'hree years 
was as under: —

(In million tonnes)

Crop ‘ 977-78 1978-79 1979-80

Ricc • • ..................................... 5267 53-77 42 19
Wheat . 35-5' 31 56
Total Cereals , ■ • «>4 44 1*9-73 100 48
Total Pulses ..................................... "  97 1218 8 37
Total Oilseeds . 9 35 8 08

(Five Major Oilseeds i.e. Groundnut, Rapeseed & Mustard, 

Sesamum, linseed and Oastorsecd)
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(b) In respect of rice, wheat and 
cereals as a whole, India is self-suffi-
cient and small quantities are being 
exported also. In the case of pulses, 
imports have been permitted to 
augment internal supplies.

As regards edible oils, the country 
is not self-sufficient and imports are 
being made to meet the local requi-
rements.

(c) Value of the production men-
tioned against part (a) above has 
been evaluated by the Central Statis-
tical Organisation, Government of
India, using the average wholesale 
prices prevailing in the primary 
markets during the peak marketing 
periods. A statement showing the 
estimated value of the said produc-
tion is enclosed.

Statement

Value of production (at current prices) as calculated by the Central Statistical Organisation,
Government of India

Item

1. Rice . . . . .

2. Wheat . . . .

3. Cereals including rice & wheat

4. Pulses . . . .

5. Oil seeds

(Rs. lakhs)

1979-80** *978-79* 1977-78*

780348 85990* 868749

423123 5*5043 375954

1502415 1563898 *559530

203545 252856 240668

325037 290318 307083

** Quick 

* Provisional

Prosecutions under Water pollution 
Board ...................

5518. SHR DIGVIJYA SINH: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) which are the large chemical 
and fertiliser factories which have 
been prosecuted under the Water 
Pollution Control Board in the last 
two years;

(b) what is the amount of fine pres-
cribed and whether it has been reali-
sed from them; and

(c) if not, the steps being taken 
for collection of these amounts?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) No large scale 
chemical and fertilizer factory has so 
far been prosecuted by the Central 
Board for the Prevention and Control 
of Water Pollution.

(b) Does not arise.
(c) Does not arise.

Shifting of Post Office of Bonth Dis-
trict Balasore

5519. SHRI ARJUN SETHI: Will
the Minister of COMMUNICATIONS 
be pleased to state;

(a) whether recently a sub-post 
office at Bonth in Balasore district 
(Orissa) has been shifted from one
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particular house to another on the 
point of bullet;

(b) if so, the reasons therefor;

(c) whether the majority of people 
in the locality are opposed to such a 
shifting especially to the house where 
it is shifted now; and

(d) if so, whether Government de-
sire to allot funds at the earliest to 
get construction of building of its 
own to help solve the problem for
ever?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):

(a) to (c) There is no sub-post office 
at Bonth in Balasore district, but there 
is one at Bant. This post office was 
functioning in a dilapidated thatched 
house. The staff union was pressing 
for its shift to a better accommoda-
tion which was rejected in January, 
1981. The new building is only at a 
distance of one furlong from the 
previous place. The local popula-
tion wag divided equally on this 
issue. A section opposed the shifting 
into the new building and consequen-
tly the assistance of the District 
authorities was sought and obtained 
in shifting the post office to the new 
building on 14 February, 1981.

(d) A site has been selected for 
the construction of departmental 
building for the Bant sub-post office 
and necessary action is being taken to 
acquire the site.

Air Pollution around talcher thermal 
power station

5520. SHRI NARAYAN SAHU: 
Will the Minister of WORKS AND 
HOUSING be pleased to state:

(a) whether it is a fact that people 
within 20 kms. radius around Talcher 
Thermal Station are miserably suffer-
ing due to dust thrown out of the 
Plant, day in and day out; and

(b) what steps Government pro-
pose to take to check pollution and
when?
198 LS—4.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NA-
RAIN SINGH); (a) and (b) The in-
formation is being collected and will 
be laid on the Table of the Sabha.

Reduction in Prices of Fertilizer

5521. SHRI P. K. KODIYAN: Will 
the Minister of AGRICULTURE be 
pleased to state:

(a> whether ther© is persistent de-
mand from the farmers for reduction 
in the prices of fertilizers; and

(b) if so, what is Governments re-
action thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
AND IRRIGATION AND CIVIL 
SUPPLIES (KUMARI KAMALA 
KUMARI); (a) Some representa-
tions for reduction of existing prices 
of fertilisers, have been received.

(b) It has not been possible to 
reduce the existing prices of fertili-
sers. However, following steps have 
the prices of petroleum products, 
other raw materials, fertiliser prices 
in the international market and ocean 
freight. To keep the fertiliser prices 
at reasonable level, the Government 
provides sizeable subsidy on fertili-
sers . However, following steps have 
been taken by the Government to en-
sure economic return to the farmers 
for fertiliser application: —

(i) The existing prices of fertilisers 
are taken into account for fixing sup-
port prices of crops.

(ii) Delivery of fertiliser up to 
Block Headquarters instead of up to 
nearest rail head has been decided.

(iii) Short-term credit to the far-
mers as well as to the States/Union 
Territories has been increased.

(iv) Subsidy on fertilisers to small 
and marginal farmers in drought affe-
cted areas was continued during 1980-
81.

Child Marriages

5522. SHRI HIRALAL R. PAR- 
MAR: Will the Minister of EDTJ-
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CATION AND SOCIAL WELFARE 
be pleased to state:

(a) whether it is a fact that child 
marriages are taking place in large 
number in all parts of the country, 
producing disproportionate number 
of widows and divorces;

(b) whether any research had been 
carried out about the age of girls 
when married;

(c) the intensity of the child mar-
riages and its social, moral and 
psychological consequences; and

(d) what steps are proposed by the 
Government to stop it?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI 
S. B . CHAVAN): (a) Government
are aware that some child marriages 
take place in certain parts of the 
country.

(b) Yes, Sir.

(c) Some of the likely adverse 
effects of child marriages for girls 
are early motherhood, decline in 
health and low literacy/illiteracy.

(d) The Child Marriage Restraint 
Act has been amended to raise the 
marriageable age for girls to 18 years 
and for boys to 21 years and to .make 
the offences cognisable for certain 
purposes. Media are being used and 
social welfare organisations are re-
quested to promote awareness about 
the legal and social implications of 
Child Marriages.

Nayudamma Committee’s Report on 
Post-graduate Technical Education

5523. SHRI K . RAMAMURTHY: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state the action taken on the prin-
cipal-recommendations of Nayudamma 
Committee Report on post-graduate 
technical education?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI 
S. B. CHAVAN): The recommen-
dations are under consideration of the 
Government.

Management Courses in Universities

5524. SHRI K. P. SINGH DEO: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether keeping in view the 
huge investment involved in the pub-
lic sector undertakings and trade en-
terprises Government have consider-
ed the desirability of prescribing 
management course in different uni-
versities so that young boys can come 
out to fill vacancies with proper 
academic background and practical 
training in business organization; and

(b) if so, what steps are being 
contemplated by Government in this 
direction?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) Yes, Sir.

(b) All India Council for Techni-
cal Education through its All India 
Board of Management Studies lays 
down standards and courses of stu-
dies in management and coordinates 
activities of institutions offering cour-
ses in management education to en-
sure proper standards and facilities 
of training. A  continuous review to 
regulate the educational and practical 
training courses to suit the societal 
needs, is kept in view by the Board.

^  a w  tm torfr <snifm

5525. sm t : WT

( * )  *rr*fl 3TT 
>5«rmi ^  ^  «fr srk w p t  wfsTPt
aer ^  f w  w r t  ;

( a )  mrr *nr s *  sstft
Tiftr % srasR f t *  | ;
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Estimated Target of Foodgrains and 
Sugar

5526. SHRI ASHOK GEHLOT: 
Will the Minister of AGRICULTURE 
be pleased to state:

(a) whether Government have set 
any targets for increasing production 
of foodgrains and sugar in the Sixth 
Five Year Plan;

(b) if so, the percentage targetted 
therefor; and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER OF 
AGRICULTURE AND RURAL RE-
CONSTRUCTION (KUMARI
KAMALA KUM ARI): (a) Yes,
Sir.

(b) The target of foodgrains pro-
duction in 1984-85, the terminal year 
of the Sixth Five Year Plan, has 
been fixed at 153.6 million tonnes, 
showing an increase of 20 per cent 
over the trend estimate of foodgrains 
production in the base year 1979-80. 
For sugar, the target for 1984-85 has 
been set at 7.64 million tonnes which 
is based on the projected requirements 
for internal consumption as well as 
export. This represents an increase 
of 47 per cent over the base year 
1977-78.

(c) Does not arise.

Conference on International Law on 
Trade in Wild Life

5527. SHRI KRISHNA KUMAR 
GOYAL:

SHRI NAWAL KISHORE 
SHARMA:

SHRI S. M. KRISHNA:
SHRI BHIKU RAM JAIN:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government are
aware of the deliberations of the
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International Conference on Interna-
tional Law on trade in Wild Life held 
in New Delhi;

(b) if so, the details thereof;

(c) what measures are proposed to 
be taken in our country to check 
over exploitation of endangered wild 
life species like whales, falcons, rhi-
nos, elephants, tigers, butterflies etc. 
causing tremendous ecological imba-
lances; and

(d) if so, the steps proposed to 
remedy the situation?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (KU- 
MARI KAMALA KUMARI): (a)
and (b) Yes, Sir. The Third Meet-
ing of the Conference of the Contrac-
ting Parties to the Convention on In-
ternational Trade in Endangered 
Species of Wild Fauna and Flora 
(CITES) was held at New Delhi 
from February 25 to March 8, 1981. 
In all 53 Contracting Parties partici-
pated in this Conference, which was 
hosted by the Government of India.

(c) and (d) These species are 
already included in Schedules I &
II of the Wildlife (Protection) Act, 
1972, thereby providing legal protec-
tion as well as check on exploitation. 
Trade in such wildlife and products 
thereof is also regulated under this 
Act. Export of these species is 
also banned.

Use of Discretionary Powers by 
Vice-Chairman of D.D.A.

5528. SHRI RAM VILAS PAS- 
WAN: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) the number of flats|plots allot-
ted by the Vice-Chairman of D.D.A. 
ufeing his discretionary powers 
after 1st January, 1980;

(b) the reasons and grounds for 
using the discretion in each case; and

(c) what are the names/professions 
of these beneficiaries?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NA- 
RAIN SINGH): (a) to (c) The
information is being collected and 
will be laid on the Table of the 
Sabha.

,, Contributors to Avard Foundation

5529. SHRI V. N. GADGIL:
SHRI R. L. BHATIA;

Will the Minister of RURAL RE-
CONSTRUCTION be pleased to state:

(a) whether it is a fact that the 
Association of Voluntary Agencies for 
Rural Development has created a per-
manent body named as AVARD 
FOUNDATION;

(b) whether it is a also a fact that 
the AVARD FOUNDATION is receiv-
ing financial assistance from inter-
national agencies;

(c) whether it is further a fact that 
AVARD FOUNDATION holds proper-
ties acquired in the name of volun-
tary organisations; and

(d) who are the main contributions 
of AVARD FOUNDATION?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RECONSTRUCTION (SHRI BALESH- 
WAr  RAM): (a) Yes, Sir. The
Avard Foundation for Rural Develop-
ment was registered as a Public 
Charitable Trust under the Indian 
Trusts Act of 2-6-1973.

(b) The Avard Foundation has re-
ceived financial assistance from Swiss 
Development Co-operation.

(c) As per information received 
from AVARD, no such property is 
held by AVARD FOUNDATION.

(d) According to the information 
received from AVAHD, they contri-
buted a sum of Rs. 5,000 at the time 
of the initial registration of the Avard 
Foundation. The Avard Foundation
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ha8 also received assistance amounting 
to Rs. 13,44,000 from the Swiss Deve-
lopment Co-operation.

ITT W5T*rT?T

5530. «ff ffTTo qHo TT%*I :
w  f* r  *r*f

fa  :

(*?) *nrrr *r *r% ?fr*n
f a ^  | ;

(*ar) ir fa *  T fw f  % sri 
jTT% I ;  srtr

(*r) ^  s^nrn: *rr %
far* ^ r c
jttt  n̂rr f t  *rf % ?

f f t r w r  v j r t i  * * * * *
vi ttwt («ft %dto *Vo
* m )  : (* ;) r$r f e  ?rfaf
TT^cT ^  | i Tr^nr

% 30^ ( ^ r r f ,  1 9 7 5  sr
3JjT, 1976 TO ) *T ^  'em  «rt fa
*ii tit sfr̂ r vfvmr tit sfa-
STrffiT *T*fl"T ST̂TT ilr 11 . 04 tftX W%Kt 
*hff if 2 2 . *91 «ff I

(sr) 5T9T ^ 5rfSRrt!flrf: *J*ff
«rr*gr % *ri ^ttt irr% | 1

( it ) f^ffer sr
*n3nrft ^TTcnf^r | i

^rrpT, T̂TTcT R̂̂ TfT ^

Trsr ^ tctt % firq frfcrftrftRr 
| :—

( 1 ) w*8 fa s r c f  ¥t Turner
TT 25 STfWFTT ;

( 2 ) ’RTRTcT fa^TFTt rPTT f>f*f
s r fw r  p̂rf *tprt qr 
3 3 —1 /3 srf̂ riTcT;

( 3 ) strH^Nn’ % «^RT
t ii *rpr?f so -

5rf?r?pr 1

Ban Imposed by Government on dance 
recital, at Khajuraho Festival

5531. DR. KARAN SINGH: Will
the Minister o f EDUCATION AND 
SOCIAL. WELFARE be pleased to 
state:

(a) whether dance recitals at the 
Khajuraho festival have been banned 
by the Government of India; and

(b) if so, the reasons therefor?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S- 
B. CHAV AN ): (a) and (b) Permis-
sion was granted by the Central Gov-
ernment on stipulated terms and con-
ditions for holding the festival during 
this year. However, keeping in view 
the interest of the monument and the 
lawn attached thereto it has been sug-
gested to the Government of Madhya 
Pradesh that future programmes may 
be organised outside the protected 
limits so that the monuments are not 
in any way damaged.

Terms and Conditions in Indo-CARE 
Agreements

5532. SHRI RATANSINGH RAJDA: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) how many foreign agencies are 
carrying on their relief works in India 
and what is the nature of their relief 
work;

(b) what are the terms and condi-
tions stipulated in Indo-CARE agree-
ment 1950 and in Agreements, if any, 
with other countries; and

(c) whether CARE is the only re-
lief agency that is getting paid to-
wards its food assistance and allowed 
to repatriate foreign exchange to USA 
and if sot the details thereof?
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THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) Ministry of So-
cial Welfare does not have a complete 
list of such organisations.

(b) indo-CARE Agreement, Indo- 
Sweden, Indo-German and Indo-U.S. 
Agreement provide for free entry into 
India food commodites, goods an(* ar^~ 
cles for free distribution among vul-
nerable sections of society.

I
(c) The State Governments pay 

only administrative charges t0 CARE 
to reimburse the expenses incurred 
by CARE in United States of America 
and in India for handling of food 
commodities and for other administra-
tive expenses including maintenance 
of their offices in India. The part of 
the administrative costs incurred in 
United States, is allowed t0 fee re-
patriated in foreign exchange subject 
to a ceiling of one U .S . dollar for 
thousand pounds of food commodities 
delivered by CARE. Other foreign 
agencies are not being paid such ad-
ministrative charges.
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Remunerative Price to Farmers

5534. SHRI CHITTA BASU: Will
the Minister of AGRICULTURE be 
pleased to state:

(a) whether Government have r e -
cently agreed to review the grievan-
ces of the farmers in Maharashtra on 
remunerative prices of agriculture 
produce, particularly, sugar cane, 
onion and cotton on the suggestion of 
the Chief Minister of State; and

(b) if so, what specific steps have 
since been taken to ensure remunera-
tive prices for their produce?
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THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) and (to). The Chief Mi-
nister of Maharashtra met the Union 
Minister of Agriculture and views 
were exchanged on the issue of pric-
ing of agricultural commodities parti-
cularly sugarcane, onion and cotton. A  
suggestion was made that all compo-
nents of cost of cultivation as well as 
terms ° f  trade between agriculture 
and industry should be taken into ac-
count for fixing the support prices of 
agricultural commodities. This was 
generally agreed to. As regards 
onions, it was agreed that NAFED and 
the State Cooperative Marketing Fe-
deration would purchase some quanti-
ties of onions on prices ranging bet-
ween Rs. 60/- to Rs. 75/- per quintal. 
This was done. As regards sugarcane, 
it was clarified that the price fixed 
bv the Central Government viz; Rs. 13 
per quintal was only a statutory mi-
nimum cane price payable by facto-
ries linked to 8.5 per cent recovery 
with full proportionate premium for 
higher recoveries and the factories 
were free to pay higher prices. In 
Maharashtra most of the sugar facto-
ries are in the cooperative sector and 
most of the cane is supplied through 
the members of Sugarcane Coopera-
tive Societies and the cane price fixa-
tion is done by the State Government 
itself through a Committee of which 
the Chief Minister is the Chairman. 
Procedurally the Committee fixes the 
initial price payable by the Coopera-
tive factories in the beginning of the 
season and then determines the final 
price based on the actual realisations 
of the factory. The prices thus paid 
have been much higher than the sta-
tutory minimum.

Special Postage Stamps on Freedom 
----- Fighters

5535. SHRI INDRAJIT GUPTA: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the names of all the freedom 
fighters, including martyrs in whose

honour special postage stamps have 
been issued so far; and

(b) further names which are under 
consideration for this purpose?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) A  list 
of names of freedom fighters and 
martyrs in whose honour postage 
stamps have been issued so far is at-
tached.

(b) A sub-Committee of th® Phila- 
letic Advisory Committee to advise 
the Government about issue of a se-
ries of stamps depicting the land-
marks in India's struggle for freedom 
has been constituted. This Committee 
would consider all further proposals 
in this respect.

Statement

Freedom Fighters and Martyrs on 
whom Stamps have been issuer

1. Mahatma Gandhi.
2. Balgangadhar Tilak.
3. Bipin Chandra Pal.
4. Madan Mohan Malvia.
5. Ganesh Shankar Vidyarthi.
6. Rajendra Prasad.
7. Dadabhay Naoroji.
8. Annie Besant.
9. Gopabandhu Das.

10. Subhas Chandra Bose.
11. Sarojini Naidu.
12. Kasturba Gandhi.
13. Jawaharlal Nehru.
14. Asutosh Mookerjee.
15. Aurobindo.
16. Rammohun Roy.
17. Lajpat Rai.
18. Gobind Ballabh Pant.
19. Vallabhai Patel.
20. Chittaranjan Das.
21. Lai Bahadur Shastri.
22. B. R. Ambedkar.
23. Gopal Krishna Gokhale.
24. Babu Kunwar Singh.
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25. Abdul Kalam Azad.
26. Maharana Pratap.
27. S. Radhakrishnan.
28. T. Prakasham.
29. Bhagat Singh.
30. Rafi Ahmed Kidwai.

31. Zakir Hussain.
32. V. D. Savarkar.
33. Jatindra Nath Mukherjee.
34. Janmalal Bajaj.
35. C. F. Andrews.
36. Romesh Chander Dutt.

37. Vithal Bhai Patel.
38. C. Rajagopalaehari.
39. Shivaji.
40. Jainarayan Vyas.
41. V . V . Giri.
42. V . K . Krishna Menon.
43. Bahadur Shah Zafar.
44. Madhusudan Das.
43. L. N. Mishra.

46. K. Kamaraj.
47. Subhadra Kumari Chauhan.
48. Fakhruddin Ali Ahmed.
49. Ham Manohar Lohia.

50. Kittur Rani Channamma.
51. Senapati Bapat.
52. Syama Prasad Mookerjee.
53. Mohammed Ali Jauhar.
54. Bhai Parmanand.
55. Mahendra Pratap.
56. Jatindra Nath Das.
57. Jayaprakash Narayan.
68. M. A. Ansari.

59. G. V. Mavalankar.
60. Tipu Sultan
61. Kamala Nehru.
62. N. C. Barodoloi.
63. Hiralal Shastri.

64. Tarun Ham Phookan.

65. Surya Sen.

66. Jyotiba Phule.

67. Deendayal Upadhyay.
68. Mazharul Haque.
69. Premchand.
70. Bankim Chandra Chatterjee.
71. Sarat Chandra Chatterjee.
72. Kasinadhuni N. R, Pantulu.
73. Subramania Bharati.
74. Motilal Nehru.
75. Rabindranath Tagore.
76. P. C. Ray.
77. Bhikaiji Gama.
78. Ram^bir Ranade.
79. Maharaja Ranjit Singh.
80. Rash Bihari Basu. i
81. Dr. Bhagwan Das.
82. Thakkar Bapa.
83. Munshi Nawal Kishore.
84. C. N. Annadurai.
85. V. S. Srinivasa Sastry.
86. Acharya Narendra Dev.

Foodgrains Destroyed by Pests

5536. PROF. K. K. TIWARY:
SHRI JANARDHANA POO- 

JARY:

WiU the Minister of AGRICULTURE 
be pleased to state:

(a)' whether it is a fact that 10 
million tonnes of food worth Rs. 1000 
crores in destroyed by pests and ro-
dents every year in the absence of 
proper storage facilities; and

(b) if so, the remedial measures 
taken by Government in this regard?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) and(b). No precise as-
sessment about less during storage 
have been made to determine the 
extent of losses to foodgrains due to 
absence of proper storage facilities.

A  major portion of the foodgrains 
produced in the country is retained at
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the level of farmers who adopt pre-
valent storage practices which are not 
sufficient to afford protection to food- 
grains from rodent, insect, moisture 
and birds which are the main factors 
causing losses.

At the Government level the main 
agency entrusted with handling of 
foodgrain is Food Corporation of 
India. Food Corporation of India 
stores the foodgrains on scientific 
principles. Consequently the losses 
have been minimal during 1976-77 
(0.7 per cent), 1977-78 (0.9 per cent) 
and 1978-79 (1.0 per cent)' on the basis 
of quantity sold. Government is also 
conscious of the need to improve the 
storage condition at the farm level for 
which a phased countrywide Central 
Save Grain Campaign programme is 
under implementation for educations 
motivation and persuation of rural 
masses to adopt modern storage prac-
tices and thus reduce foodgrain losses.

5 5 3 7 . infsr* *r«wrr :

frrr ft?

(*p) n  ^  ^  *tf 
% f̂ rcr f w  s t o  1 1 6 

^ fr ?  ^  Trftr Tfsrft fanr ^  
% t o  ^rr ^

I  ;

(w ) %5=5T2T w s r a  5TTT tfTSFTT % 
%(T f^ ^ ft Trf̂ T fr

(*t ) Trftr f ^ r
| *rk ^  fa s  sh ff ;

'jrr farcr srr% | ?

WT WT *fhr JPTT̂TfT
*9ft 5TTTTW : (*f?) *T3TFT,

fr  ftrw g^nrcrr % far*
 ̂w i Rdf *£( *rf 1srh: snfl 

fe r r  s t f t t I  1

(w ) ^  (*r) : * *r forfir *r
^5PT 3PR f f  32*TT 1

Expansion of Public Sector Telephone 
Industries

5538. SHRIMATI GURBRINDEIi 
KAUR BRAR: Will the Minister of 
COMMUNICATIONS be pleased to 
state:

(a) the details of expansion pro-
gramme of the Public Sector Tele-
phone Industries in the country dur-
ing the next two years;

(b) whether the proposal to set up 
Public Sector Telephone Industries in 
Punjab is under consideration; and

(c) if so, the details thereof and 
if not, the reasons therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) To meet the growing demand of 
telecommunication equipment the Go-
vernment have taken several steps to  
increase production capacities by ex-
pansion of the existing units. The 
most important among these are: —

(i) setting up a factory to pro-
duce 2 lakh lines per annum of in-
digenously developed crossbar swit-
ching equipment (ICP) at Rae 
Bareli Unit of ITI;

(ii) augmenting the present ma-
nufacturing capacity of 10,000 lines 
per annum of small electronic ex-
changes at Palghat Unit of ITI to
1.5 lakh lines per annum through 
manufacture of electronic trunk au-
tomatic exchanges, private automa-
tic exchanges and rural auto ex-
changes.

(b) and (c). There are no firm pro-
posals for setting up Public Sector
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Telephone Industries in Punjab, at 
present. However, requests have been 
received for locating one of the two 
new Units for the manufacture of 
Electronic Switching equipment in 
Punjab. These will be considered 
along with other proposals, while 
finalizing the locations of these two 
Units.

if ^

5 5 3 9 . Tnm^a: wrfa^rrC
sf?fl j t?  ^rr?r ircr fa  :
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Jr 'fiff srr r f f  | sflr
f ®  ^T«f WTft-'T

I ;

( g )  q f?  ?f, <ff s r t -st *r 
srcr w r ^  5rr |  ?

Central Aid for Rural Godown in 
Orissa

9540. SHRI CHINTAMANI PANI- 
GRAHI: Will the Minister of RURAL 
RECONSTRUCTION be pleased to
state:

(a) whether Government have re-
ceived any proposal for assistance for 
the construction of rural godowns 
from Government of Orissa; and

(b) if so, the amount asked for and 
the decision of the Government there-
on?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BALESHWAR RAM ): (a) The 
Government of Orissa have submitted 
a proposal for construction of 20 rural 
godowns at an estimated cost of Rs. 80 
lakhs.

(b) The amount of subsidy of the 
Central Government works out to 
Rs. 20 lakhs. The Project Funding 
Committee for Rural Godowns has 
approved the proposal for construc-
tion of godowns at all the 20 places.
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Scheme of I.C.A.R, for Morc income 
and Employment in Rural Areas

5643. SHRI HAR1NATH MISRA:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether it is a fact that the 
Indian Council of Agricultural Re-
search have recently drawn up a 
scheme to generate more income and 
employment opportunities for margi-
nal fanners, landless labourers and 
other economically weaker sections 
of the population in rural areas;

(b) if so, the salient features there-
of;

(c) what concrete steps have been 
taken or are proposed to be taken to 
implement the scheme throughout the 
country; and

(d) if no action has been taken the 
reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION: (KU-
MARI KAMLA KUMARI): (a) Yes, 
Sir.

(b) An All-India Coordinated Pro-
ject for generating additional income 
and employment in the market shed 
areas of Metropolitan cities is under* 
preparation & processing in the ICAR.

(c) While project proposals were 
being processed in consultation with 
Ministry of Finance it was found that 
the Ministry of Rural Reconstruction, 
Government of India also have similar 
proposals under their consideration. 
Hence, to avoid duplication, it is pro-
posed to explore possibilities of integ-
rating these project proposals with 
those being formulated by the Minis-
try of Rural Reconstru<Jt[ion. How-
ever, the Ministry of Rural Recons-
truction seem to have developed a 
proposal for setting up a Council for 
Advancement of Rural Technology 
(CART) which the Planning Commis-
sion have already cleared. Besides, 
the Planning Commission have also 
set up a Task Force for preparation

of All-India Coordinated Research 
Project for technologies for landless 
labour families. The report of the 
task force is awaited.

(d) The question does not arise.
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Inter-Cropping of Grains Legumes
with Cereals and Oilseeds Etc.

5545. SHEI M. V. CHANDRASHE- 
KARA MURTHY; Will the Minister of 
AGRICULTURE be pleased to state:

(a) whether agriculture scientists 
from different parts of India partici-
pating in a workshop organised by 
Protein Foods and Nutrition Develop-
ment Association of India in January, 
1981 have recommended inter-cropping 
of grains Legumes with various 
cereals, oilseeds e'tc;

(b) if so, whether they have pointed 
out that this is likely to bring 50 per 
cent more benefit of crop yield; and

(c) what are the other recommen-
dations made by them and how far 
they have been implemented?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): (a) 
Yes Sir, the workshop on ‘grain le-
gumes’ organised by the Protein Foods 
and Nutrition Development Associa-
tion of India at New Delhi, on Janu-
ary 9, 1981 recommended the inter-
cropping of legumes^ with various 
cereals, oilseeds, cotton etc.

(b) Yes Sir, it was pointed out by 
the scientists that the above practice 
is likely to bring nearly 50 per cent 
more benefit of crop yields.

(c) Other recommendations made,
pertain to different aspects of grain le-
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gume production like crop improve-
ment, agronomy, processing and sto-
rage, nutrition and marketing. The 
research and extension work on these 
aspects has been in progress and is 
being intensified in the VI Five Year 
Plan. For instance, the intercropping 
of greengram with bajra, maize and 
cotton; blackgram with maize and 
sorghum; redgram with maize, sor- 

[ ghum, ragi, bajra and groundnut; and 
cowpeas with maize, tapioca and 
saffiower have been tested and has 
given encouraging results in agrono-
mic trials. These practices are being 
popularized with the farmers. Simi-
larly, advantage of giving two to three 
protective irrigations to legumes is 
clearly recognised and efforts are 
being made to introduce pulses in 
intensive cropping system in irrigated 
area. Research work has also been 
carried out on nutritional qualities of 
pulses and other legumes and their 
complementary role in cereal diets 
under the purview of the ICAR and 
ICMR.

All Weather Roads in Orissa

5546. SHRI RASA BEHARI BE- 
HERA: Will the Minister of RURAL 
RECONSTRUCTION be pleased to 
state:

(a) the number of villages having a 
population between 750 to 1500 which 
required to be connected with all 
weather roads in Orissa;

(b) whether Government intends to 
link these villages with all weather 
roads during Sixth Plan period; and

(c) if so, the outlay required to be 
made to achieve this purpose and the 
provision made for the same during
1980-81 and 1981-82 in the central sec-
tor?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
CSHRl BALESHWAR R A M ): (a) and
(b). This information is being col-
lected from the State Government and
will be laid on the table o f the House.

(c) There is no central sector
scheme for t'ne construction of rural 
roads.

Shelter for Urban Population

5547. SHRI XAVIER ARAKAL: 
Will the Minister o f WORKS AND 
HOUSING be pleased to state:

(a) whether Government have stu-
died the population trend of urban 
areas and planned any scheme to pro-
vide, shelter to the urban population;

(b) if so, the details thereof;

(c) what are the measures taken by 
Government to provide sanitary and 
other facilities to the have-nots of 
urban areas; and

(d) whether it is a fact that Delhi 
is becoming other great slum city of 
the world considering populaiton, lack 
of amenities, lack of planning etc?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHM A N A R  AIN 
SINGH): (a) and (b ). Yes, Sir. A 
Centrally Sponsored Scheme for In-
tegrated Development of Small and 
Medium Towns is in operation since 
1979-80, under which Central loan 
assistance is given to the State Gov-
ernments for integrated development 
of selected towns with population be-
low 1 lakh. One of the components 
eligible for central assistance is the 
land acquisition and development for 
residential purposes including sites 
and services with or without core 
housing. The projects sanctioned 
under this Scheme would help in-
crease the number of developed plots 
for construction of shelter for urban 
population. The Central Government 
has approved projects for 123 towns 
in 20 States and sanctioned Rs. 11.25 
crores therefor. Most of these towns 
include schemes of land acquisition 
and development for residential pur-
poses. There are other housing sche-
mes, like those for economically wea-
ker sections, low income group and
middle income group, in the State
sector, for which loans from HUDCO;
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LIC and GIC are being provided.
(c) The Scheme for Environmental 

Improvement of Urban Slums is in 
the State sector and is operated as 
part of the Minimum Needs Pro-
gramme of the Sucth Five-Year Plan. 
Under this scheme, improvement 
works covering water supply, drain-
age, provisions of community baths 
and latrines, widening and paving of 
streets and street lighting are exe-
cuted in slums. The scheme is appli-
cable to all urban areas irrespective 
of their population. The Sixth Five- 
Year Plan (1980— 85) includes an out-
lay of Rs. 151.45 crores for the scheme 
which is expected to benefit a slum 
population of about 10 million.

(d) Delhi like most of the metropo-
litan cities has slums, but it would 
not be correct to say that it is becom-
ing a great slum city in the world.

Council for Advancement of Rural 
Technology

5548. SHRI JAGDISH TYTLER:
SHRI M. RAM GOPAL RED-

DY:

Will the Minister of RURAL RE-
CONSTRUCTION be pleased to state:

(a) whether Government are con-
sidering to set up an independent 
council for advancement of Rural 
Technology;

(b) if so, what are its proposed 
functions; and

(c) when it is likely to be consti-
tuted?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BALESHWAR RAM): (a)
Yes, Sir.

(b) and (c). A statement giving 
brief note on the scheme is laid on 
the Table of the House.

Statement

A Brief note on the Council for Ad- 
fiwtceiment of Rural; Technology 

(CART)
It has been proposed to set up a 

Council for Advancement of Rural

Technology (CART) under this Mi-
nistry. It will have the following 
functions: —

1. To act as the national nodal point 
for coordination o f efforts at develop-
ment and dissemination of rural tech-
nology, for all sectors other than 
those covered by ICAR and its sister 
bodies.

2. To act as a catalyst for develop-
ment of appropriate technology for 
the rural areas by identifying the 
crucial problems encountered by the 
rural people and funding research and 
development efforts by different orga-
nisations;

3. To strengthen existing institutions 
of research and development or set 
up new institutions;

4. To act as a clearing house of in-
formation and a data bank.

5. To disseminate knowledge on ru-
ral technology to manufacturers of 
tools and equipment;

6. To act as a conduit for transfer 
of appropriate technology;

7. To conduct or sponsor training 
programmes for trainers and resear-
chers;

8. To carry out research studies, 
surveys and evaluation etc. on the 
use of appropriate technology.

9. The scheme for the establishment 
of this Council has been approved by 
the Planning Commission. Other for-
malities are now being gone through 
and it is hoped that the Council will 
be constituted within the next two to 
three months.

Communiity Halls in Janakpuri. New 
Delhi

5549. SHRI CHARANJIT SINGH: 
Will the Minister of WORKS ANt> 
HOUSING be pleased to state:



129 written Answers MARCH 30, 1981 Written Answers

(a) the number of Community 
Halls at present in different blocks of 
Janakpuri Colony, New Delhi;

(b) whether decision has been 
taken by the DDA on the proposal of 
providing Community Hall in each 
Block of this colony; and

(c) if so, the details thereof?
THE MINISTER OF PARLIAMEN-

TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) The D.D.A. has reported 
that at present there is no community 
hall in any of the blocks A, B, C and 
D of Janakpuri.

(b) Yes, Sir.

(c) The D.D.a , has reported as 
under:

Block A: The design work for the 
District Centre Janakpuri which is 
located in this block is already in pro-
gress. There is a proposal for a Civil 
Centre-cum-Auditorium which apart 
from serving the population for va-
rious cultural activities will also act 
as a Community Hall.

Block B : Suitable provision for a 
community hall is being made in the 
Community Centre located in this 
block.

Block C: A decision has already 
been taken for constructing Commu-
nity Hall in the Community Centre in 
this block.

Block D: The detailed layout plan 
for Retail Business Centre is being 
initiated and a provision of Commu-
nity Hall will be made in the layout 
plan.

Enhancing C.W.C.  Capacity of 
] Bombay

5550. SHRI DHARAMBIR 9INHA: 
Will the Minister of AGRICULTURE 
be pleased to state:

(a) whether it is a fact that there 
is a demand on Central Warehousing 
Corporation to increase the storage

198 LS—5.

facilities particularly bonded ware-
housing in Bombay city; and

(b) if so, the action taken by Gov-
ernment to increase the above facili-
ties?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (KU- 
MARI KAMLA KUM ARI); (a) Yes,
Sir. ... m.

(b) The Central Warehousing Cor-
poration, is operating ten bonded 
warehouses on a total area of 3,84,366 
sq. ft. and is also providing general 
warehousing facilities of a total capa-
city of 1,71,443 MT in Bombay city. 
The Corporation proposes to construct 
a warehouse complex of 25,000 MT 
capacity at New Bombay (Turbhe). 
The proposed complex will also pro-
vide bonded facilities. In addition, 
the Corporation is also on the look out 
for taking private godowns in Bombay 
city for providing storage facilities to 
various bonders as and when the de-
mands are received.

Tubewells and Sanitary Wells in 
Tribal Areas

5*551. SHRI K. PRADHANI: Will
the Minister of WORKS AND HOUS-
ING  ̂ be pleased to state:

(a) whether Government have a 
'proposal to provide tubewells and 
sanitary wells in the tribal areas 
during the Sixth Plan period;

(b) whether Government have 
identified any tribal area of Orissa 
where such sanitary wells and tube-
wells are proposed to be provided;

(c) if so, the number of such tube-
wells and sanitary wells that are like-
ly to be provided in different tribal 
districts of Orissa during the above 
plan period; and

(d) the details thereof?

THE MINISTER OF PARLIAMENT 
TARY AFFAIRS AND WORKS AND
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HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) The State Government 
has proposed to provide tubewells in 
identified villages in tribal areas 
during the Sixth Plan period.

(b) 7394 tribal villages have been 
identified till 31-3-80.

(c) and (d). A statement is at-
tached.

Statement

SI. Name of the District No. of Tri- No. of id- No. of tube Balance No. of
No. bal Blocks entified wells instal- tubewells to

villages in led in iden- be installed
tribal blocks, tified villa- during 6th

ages of Plan period in
tribal block identified vil-

lages of tribal 
blocks

> 2 3 4 5 6

I Cuttack . .. . .

s Puri . *

3 Balasore 1 130 64 329

4 Ganjam 5 299 66 382

5 Phulbani . 12 1061 404 937
6 Sambalpur . 3 433 46 774

7 Bolangir .

8 Kalahandi . 2 260 116 229

9 Sundergarh. »7 1456 696 313*
10 Koonjhar . 10 1253 260 2868

11 Dhenkanal . .

12 Koraput 42 I053 5*9 2173

>3 Mayurbhanj 26 1449 454 2976

To xa l 118 7394 2625 13799

Central Directive to give Status of
Agriculture to Poultry Farming

5552. SHRI G. NARASIMHA RED- 
JDY: Will the Minister of AGRICUL-
TURE be pleased to states:

(a) whether it is a fact that his 
Ministry has addressed to all State 
Governments and Union Territories to 
give poultry farming the status of 
Agriculture for the purpose of electric 
tariff, etc.; and

(b) if so, which are the States and 
Union Territories that have followed 
the advice?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): (a)
Such a letter was issued in February, 
1981,

(b) No reply indicating the reaction 
has so far been received.
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Drinking Water in Rural and Urban 
Areas

5553. SHRI MOHD. ASRAR AH-
MAD: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) the total financial aid given to 
each State for implementation of 
drinking water in rural and urban 
areas (separately) during the last 
three years, year-wise;

(b) the achievement made in each 
State so far; and

(c) the number and percentage of 
villages to be saturated for drinking 
water during the Sixth Five Year 
Plan?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) Financial aid is given

to each State only to provide drink-
ing water to problem villages under 
the Centrally Sponsored Accelerated 
Rural Water Supply Programme. The 
aid given under the Programme djur- 
ing the last 3 years is indicated in 
Statement I attached.

(b) The achievement made in each 
State/Union Territory during the last
3 years in regard to the coverage of 
problem villages under the Centrally 
Sponsored Accelerated Rural Water 
Supply Programme is indicated in 
Statement II attached.

(c) According to the latest informa-
tion received from State Government, 
the number of problem villages re-
maining to be covered as on 1-4-80 
wa§ more than 2 lakhs out of total 
o f 5.76 lakh villages in the country 
(1971 census). The target is to cover 
all these problem villages during the 
Sixth Five Year Plan.

Statement I

Centrally Sponsored Accelerated Rural Water Supply Programme

Funds released to States/U.Ts. in (t) 1977-78, (it) 1978-79 and 
(iii) 1979-80.

(Rupees in lahhs)

S. No. State/U.T. 1977-78 1978-79 iS7S-fo

1 2 3 4 5

1 Andhra Pradesh 152.3° 351-CO 215.Co

_ 2 Assam 57.60 >49-57 323 *5
3 Bihar 242.80 504.20 680 45

4 Gujarat 332.80 2C0.85 127.80

5 Haryana 142.10 200.79 260 19

6 Himachal Prsdesh 222.Co 425.12 J5C2 f6

7 Jammu & Kashmir . • . 152.80 200.00 182 05

8 Karnataka 142.30 107.70 69. CO

9 Kerala 102.00 278.CO 182.35
10 Madhya Pradesh. . • 252.80 290.00 357-*5
11 Maharashtra 312.80 403.97 378 SO
12 Manipur 52-50 53-57 53 55
>3 Meghalaya 25.00 103.77 i i i .60
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* I 2 3 4 5

14 Nagaland . 77-50 97.00 *39-57
15 Orissa 182.80 218.00 209.00

16 Punjab 102.10 174.90 68.40

17 Rajasthan . 252.30 353.27 205.00

18 Sikkim 36 50 43 13 26.00

19 Tamil Nadu 217.30 408.00 219-37
20 Tripura 80.50 *13.50 97 *5
21 Uttar Pradesh 352.80 617.50 709.55
22 West Bengal 242.80 535-01 672.72

23 Arunachal Pradesh 20.00 32.00 46.20

24 Goa, Daman & Diu . 10.00 9 50 11 95
25 Mizoram 15.00 18.50 1905
26 Pondicherry 10 00 17.00 12.00

27 Andaman & Nicobar 20.00 18.50 15 50
28 Delhi 10.00 14 00 13.10

T o ta l 3820.00 5998.46 5898.61

Note : Figures include 
various States 
Rs. 78.31 lakhs

funds released for 
(Rs. 55.00 lakhs in 
in 1979-80).

Monitoring and Investigation 
1977-78 Rs. 97.02 lakhs in

Cells to the 
1978-79 and

Statement II

SI. State/U.Ts. 
No

Coverage
Sponsored

of Problem village under 
Accelerated Rural Water 

Programme

the Centrally 
Supply

1977-78 1978-79 1979-80

1 2 3 4 5

1 Andhra Pradesh . 218 332 962

2 Assam 54 34 11

3 Bihar *399 i486 876

4 Gujarat 192 73 129

5 Haryana 55 55 65V I
6 Himachal Pradesh 308 79? 575

7 Jammu & Kashmir 23 90 #
8 Karnataka 343 132 449
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I 2 3 4

| 
* 

I li!
1 

i
9 Kerala . . * \ * 6 12 >3

»? iv.
10 Madhya Pradesh . . . . 50 170 1324

11 Maharashtra . . . . 261 162 465

12 Manipur . . . . . 3 11 >5

13 Meghalaya . . . . Nil 11 56

14 Nagaland . . . . 3 39 37

15 Orissa . . . . . 8e8 1867* 1639

16 Punjab . . . . . M3 115 58

17 Rajasthan . . . . . 15° 155 122

18 Sikkim . . . . . Nil 15 14

19 Tamil Nadu . • • 224 878f 82

20 T r i p u r a ...................................... 184 Nil 63

21 Uttar Pradesh . . • 52 146 39«

22 West Bengal . . . . 965 418 216

23 A & N Islands 2 2 9

24 Arunachal Pradesh Nil 42 24

25 Chandigarh . . . . •• •• ••

26 D e l h i ...................................... Nil 10 10

27 Dadra & Nagar Haveli •• ...

28 Goa, Daman & Diu . 1 Nil Nil

29 Lakshadweep •«
30 Mizoram . . . . . Nil Nil Ni l

31 Pondicherry . . . Nil 7 5

Total 5534 7t>54 764°

* Includes partial coverage, 
f  Includes hamlets also.

Separate Archaeological Circle in 
Orissa

2554. SHRI LAKSHMAN MAL-

(b) if so, the details thereof?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S.

LICK: 
SHRI K. P. SINGH DEO:

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether Government propose to 
open -a separate Archaeological Circle 
in Orissa; and

B. CHAVAN): (a) No, Sir.
(b) Does not, arise. j j r !

Construction of Narmada Dam

5555. SHRI MOHAN LAL PATEL; 
Will the Minister of IRRIGATION be 
pleased to state:

(a) what are the hindrances in re-
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gard to construction of Narmada 
Dam; 4

(b) when the work is likely to be
started; j

(c) the names of the Districts in 
Saurashtra which will get water from 
Narmada Project and the details of 
and that will be irrigated in each 
District;

(d) whether Government are con-
sidering to have an irrigation Project 
to irrigate the land which could not 
get water from Narmada canal due 
to high level; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
<SHRI Z. R. AN SARI): i(a) The
Government of Gujarat have report-
ed that there are no hinderances in 
the construction of Narmada Dam.

S
(b) The works on Narmada Project, 

also known as Sardar Sarovar Pro-
ject, have already been taken up.
The Government of Gujarat have re- ( 
ported that foundation excavation for 
the dam has been early completed and j 
that tenders for covering foundation 
with pre-cooled concrete have been 
received and are under consideration 
of the State Government. j

(c) Three districts in Saurashtra 
region, namely Surendranagar, Rajkot 
and Bhavnagar will get irrigation 
benefits from the Project. The details 
of irrigation benefits are given below:

Name of the 
District

Area to 
be irriga-

ted annual-
ly*

(in acres)

1. Surenisramgar 7»02»i 77

2. Rajkot 85,680

3. Bhavnagar 1,17,860

.—  (d) and (e) The Government of 
Gujarat have reported that they are 
taking up medium and minor irriga-
tion schemes to harness surface flows 
wherever feasible in these high areas 
as a part of the policy of the State 
to fully utilize available water. The 
State Government have further inti-
mated that in Saurashtra region 44 
schemes have already been completed 
giving irrigation facilities to 3.70 lakh 
acres of land. Further 63 irrigation 
schemes are in hand which will create 
irrigation facilities over an area of
3.5 lakh acres. In addition, there are 
20 medium irrigation schemes which 
are under various stages of investi-
gation-

Irrigation Project from Maharashtra 
Pending Clearance

5556. SHRI S. B. PATIL: Will the 
Minister of IRRIGATION be pleased 
to state:

(a) which irrigation Projects from 
Maharashtra are pending' for clearance 
by the Central Water Commission and 
since when; and

(b) what steps Government are 
taking to expedite clearance of those 
Projects?

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRI Z. R. ANSARI): (a) and (b)
A statement showing the names of the 
Irrigation Projects received in the 
Central Water Commission from the 
Government of Maharashtra for ob-
taining the clearance of the Planning 
Commission alongwith the date of 
receipt of these projects and the pre-
sent stage of examination is laid on 
the Table of the House.

The Projects are considered foi 
clearance by the Planning Commis-
sion after their techno-economic feasi-
bility is satisfactorily established. 
Clearance of the projects, therefore, 
depends upon the details incorporated 
in the project report, timely response

1903 (SAKA) Written Answers 140
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from the State Governments in fur-
nishing the replies to the comments/ 
suggestions of ttie Central Water
Commission and deputing the concer-
ned officers for discussion of outstand-
ing points and for providing clarifi-
cations wherever necessary. For

speedy processing of the schemes, the 
Central Government has been con-
tinuously pressing the State Govern-
ments to furnish the replies to the 
comments and depute officers for 
discussions and sorting out the out-
standing issues. . * ft *J l l

Statement

Irrigation Project from Maharashtra Pending Clearance 

Pending Projects o f Maharashtra

SI. Name of Project Present stage
No. receipt in Central

Water Commission

1 2 3 4

1 Nandur Madhmeshwar (Nasik) .  . . 11-8-75 1 Technical Examination o f 
the Projects since completed.

2 Naupur (Aurangabad) 4 V
J 00 Notes on these projects have 

been sent to Planning Commis-
3 Karwappa nala (Chandrapur) .  11-7-78 sion in March, 1981 for consi-

deration by the Advisory
4

I
Committee in its next meeting.

5 Rangawali (Dhulia) . . . . .  18-5-79

6 Dongargaon (Chandrapur ) .  12-5-80

7 Khairi Irrigation Scheme (Ahmednagar) 12-8-80

8 Kumbhi Irrigation Project (Kolhapur) . . 29-10-89 J

9 Kasarsai Irrigation Project (Pune) . 29-10-80

10 Koradinalla (Buldhana)

11 Shahnoor (Amaravati)

12 Son wad (Dhule)

13 Amaravati (Dhule)

14 Madan Tank Project (Wardha)

15 Borgaon (Yeotmal)

16 Butinalla Project (Chandrapur)

17 Pohar nala Project (Chandrapur) 

*8 Panzan River Project ( Nasik)

18-5-79 1 Technical Examination of the 
{ Project since completed. Notes

2-8-89 J on these projects are being sent
1 to the Planning Commission

28-2-80 y for consideration by the Advi-
sory Committee.

7-4-80

12-8-80 j

13-8-79 *) These schemes arc under exa- 
1 mination and secrutiny in

6-11-80 I Central Water Commission.

6-11-80

3-3-8i J
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I 2 3 4

19 Warna (Sangli) t .

Lower Tirna (Osmanabad) . . . .
N

9-U-76

20 13-12-77

21 Lower Wardha (Wardha) . 6-5-78 Replies to the comments of 
| Central Water Commission are

22 Lower Warna (Nagpur) . ! 7’ I_79 j  awaited from the State Govern- 
1 ment.

23 Arunavathi (Ycotmal) . *7-1-79
24 Karwa (Nasik) . ■ 19-2-79

25 Left Bank Canal in Girna Dam (Nasik) 18-5-79 !
26 Buclhganga (Kolhapur) 30-7-79 1
27 Wan River Project (Akola) 22-3-80

28 Bawanthadi (Bhandara) 1-4-80 I
29 Tillari (Ratnagiri) . . . . 19-6-80

30 Tultuli Project (Chandrapur) 4-10-80

31 Lower GodavaVi (Vishnupuri Lift Scheme) 11-2-81

32 Hiva (Jalgaon) . . . . 27-8-77 1

33 Anjani (Jalgaon) . . . . 10-2-78

34 Mun River Project (Buldhana) 0CO10on

35 Torna River Project (Buldhana) . 6-11-80 J

Survey of llural Housing by Reserve 
Bank of India

5557. SHRI ARVIND NETAM: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether it is a fa«-*t that the 
Reserve Bank of India has conducted 
a survey of the progress made in 
meeting the requirements of houses of 
the houseless persons in the rural 
area in the country;

(b) if so, the requirement of houses 
for the rural homeless in Madhya 
Pradesh as revealed by the report;

(c) what allocations have been 
made under the Sixth Plan for dealing 
with t-he problem and how much of 
it will be given to Madhya Pradesh; 
and

(d) what allocations have been 
made for this purpose for 1981-82?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) The Reserve Bank of
India had conducted an All India 
Debt and Investment Survey in 1971- 
72 and collected data, inter-alia, on 
houseless households in rural areas.

(b) According to this survey the 
number of houseless households in 
Madhya Pradesh as on 30-6-1971 was 
3,29,000.

(c) The total Sixth Five-Year Plan 
provision for Rural House Sites-cum- 
House Construction Scheme for rural 
landless labour is Rs - 353.50 crores. 
The allocation agreed to for Madhya 
Pradesh is Rs. 29 crores.

(d) The All-India allocation for 
1981-82 for this scheme is Rs. 65.85 
crores of which Rs. 3.50 crores are in 
respec^^f Madhya Pradesh.
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-Availability of Sugar on Global Basis

5561. SHRIMATI MADHURI
SINGH: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether Food and Agriculture
Organisation have made any projec-
tion in regard to the availability of 
sugar on a global basis during the
current year and the next three

. years;

(b) the details of such projections 
made by them; and

(c) the steps proposed to be taken 
by Government for augmenting sugar 
availability or revisions in our plann-
ing based on global projections recei-
ved?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION
(KUMARI KAMLA KUMARI): (a)
and (b) In their bulletin titled ‘Food 
Outlook’ published on 23th January, 
1981, the Food and Agriculture Or-
ganisation indicated that the world 
production of sugar in 1980-81 would 
be around 86.6 million tons raw value, 
which is 2 million tons above the 
1979-80 crop and 4.2 million tons 
below the level of the preceding year.

As per projections made by the 
Food and Agriculture Organisation 
in May, 1978, the world sugar output 
and consumption were estimated to 
reach, respectively, 110.2 million 
metric tons and 107.4 million metric 
tons in 1985.

(c) Government have already taken 
a package of measures for augmenting 
sugar production. These include:

(i) increase in the statutory mini-
mum sugarcane price payable by
sugar factories;

(ii)incentives for early start of 
crushing operations by factories;

(iii) revival of incentives for 
newly established factories and ex-
pansion projects; and

(iv) imposition of (a) a levy on 
khandsari production, (b) restric-
tions on the working of khandsari 
units and (c) a higher Excise Duty 
on khandsari to reduce diversion of 
cane from sugar factories to other 
uses.

Houses for rural poor in Goa

5562. SHRI EDUARDO FALEIRO: 
Will the Minister of WORKS AND 
HOUSING be pleased to state:

(a) the number of houses to be pro-
vided to the rural poor in Goa in 
1981, Taluka-wise; and

(b) the target set for the Sixth 
Five Year Plan?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) and (b). Information
has been called for from the Goa Ad-
ministration and will be placed on the 
Table of the Sabha.

Auto Exchange Building at Sambalpur 
(Orissa)

5563. DR. KRUPASINDHU BHOI: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the Central Govern-
ment have sanctioned some amount 
for the construction of an auto ex-
change building at Sambalpur;

(b) whether the construction work 
of the building has not so far com-
menced; and

(c) if so, the reasons therefor and 
the steps being taken by Government 
to start early construction of the 
building?
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THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON): (a) 
Yes, Sir, Rs. 22.56 lacs.

(b) Not yet, Sir.

(c) The detailed drawings are 
under preparation. The notice invit-
ing tenders will then issue. It is 
hoped that construction can com-
mence by about the end of the year.

Rent realised from journalists

5564. SHRI AMAR ROYPRADHAN: 
Will the Minister of WORKS AND 
HOUSING be pleased to state:

(a) the monthly rents charged from 
j ournalists/accredited correspondents 
occupying D/I, D /ll and bungalow 
type houses;

(b) whether uniform monthly rents 
are charged from journalists/accredi-
ted correspondents occupying D-I and 
D-II type flats;

(c) whether Government will con-
sider requests from journalists/accre-
dited correspondents for letting out 
flats on market rent;

(d) whether Government have 
received any application so far from 
any accredited correspondent for 
allotment of flats on market rent; and

(e) if so, the number of such corres-
pondents?

149 r' Written Answers

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) A  statement showing
the monthly rents charged from the 
journalists/accredited press corres-
pondents occupying type E and above 
is attached herewith.

(b) The accredited journalists and 
correspondents are charged standard 
licence fee under FR. 45-A or pooled 
licence fee under FR. 45-A or 10 per. 
cent of their salary, whichever is the 
highest. The house owning corres-
pondents in occupation of Government 
accommodation are charged licence 
fee on the basis of rental income deri-
ved by them from the houses owned 
them. The licence fee of Government 
flats/bungalows also differs from 
house to house. The rates of licence 
fee are subject to revision from time 
to time at the discretion of the Gov-
ernment . The correspondents and 
journalists in unauthorised occupa-
tion are liable to pay damages fixed 
by the Government from time to time.

(c) No} Sir. I

(d) Yes, Sir. *

(e) Four such correspondents appli-
ed for allotment of Govt, accommoda-
tion on payment of market rent dur-
ing the last three years.

Statement

S. No. Name Accommodation Rate per Month

Sarva Shri/Smt.1
1 S.K. Chaddha • t • DII/39/1 Andrews Ganj 136.00

2 Kewal Verma . • • . DII/42/1 Do. 136.00

3 V.M. Saluja • . DII/6/4 Do. 129 00

4 R|N. Sharma . DII/41/1 Do. 129.00
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5 P. Ramaswamy . . DI/17, Bharti Nagar 152-00

6 Sitanshu Dass . DI/53, Bharti Nagar 29** 75
7 Sukumar Dutt . DI/62, Chankya Puri 232*20

8 O.V. Vijayan Di/go, Chankya Puri 176•00

9 A.N. Dass . . . . . 36, Canning Lane 255*00

10 D. Sarkar . . . . 14, Cornawallis Road. II5-95
11 B.K. Marwah • 3, Do. *79*95
12 B.B. Mathur DI/117, Chanakya Puri 157*00

13 D.D. Gupta . 8-D, Fire Brigade lane *39*35
14 S.R. Venkatachalam . . DII/50, Kidwai Nagar 178*45

*5 S. Joga Rao 45-C, Havelock square 98*25

16 Lata Bhatia . DII/13, Kaka Nagar 723*70

17 M L. Kotru • DII/83, Do. 191-80

18 Abu Abraham . . . DII/153., Do. 263-45
19 S.Venkatcsh . DII/66, Do. *48*95
20 N. Chakravarthy • DII/35, Do. 118-45

21 M. Pathak . DII/34, Do. *43-25
22 J.P. Chaturvecli . • DII/55 Do. j 53•60

23 R. Rangarajan • DII/91, Do. *43 45
24 E.P. Radhakrishnan . DII/97, Do. *32-45
25 Virendra Kumar. . DII/56, Do. 166-95

26 Raghu Rai . DII/161, Do. 233*45
27 B.K. Joshi . 203, DII, Do. *35*5°
28 D.K. Joshi . 201. Do. 130-30

29 A. Raghvan • i45, Do. *43-45
30 Girish -Mathur • 137, Do. *43*45

31 S.G. Roy . ♦ 157, Do. 254*45

32 N.B. Lele . . 62, DII Do. *35*50

33 K.N. Mcnon • 183, Do. 12295

34 V. Prabhakar • 194, Do. ' *27*45

35 K. Natrajan • 52, Do. *27*45

36 P.N. Bajpai . 28, Do. *29*45
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37 T.V.R. Shenoy ioo, East Kidwai Nagar 204.50

38 K. Srinivasan 127/DII, Kidwai Nagar (W) 143.00

39 R.P. Chaddha . 169, Do. 15300

40 S. Nilakantan . 221 Do. 132.00

41 R.G. Pandey • i i 9, Do. 151*1 0

42 B.S. Padmanabhan • 158* Do. 323 80

43 T.R. Chopra . 76, Do. 11425

44 N. Srinivasan • 125, DII, Kaka Nagar 198.75
45 R. Sundaram . 152, DII, B. Moti Bagh CO Ui

46 K. Roy 1/3, Mall Road 154•45
47 R.K. Sharma DII, 2500,, Netaji Nagar 1*5-45
48 O.P. Sabharwal . M-60, Do. 124.25

49 P. Ncelkantan . 6, DII Pandara Road. *73-95
50 Satinder Singh • 15 Do. 666.50

51 Envier Ahmed . i/DII, Do. 146.45

52 M. Subhan • 5*, Do. 126.45

53 M.C. Ramaswamy • • 58, Do. 170.05

54 N.K. Trikha • 79, Do. 171.00

55 S. Kumar Dev • 8 9 , Do. 117.60

56 U. Vajpai . • 3*5, Do. 3 6 5 -5 0

57 K.D. Sarkar • 323 Do. *20.55

58 V.N. Nayyar • 352, Do. *23-45
59 A.K. Kidwai . 317, DII, Pandara Road 172.30
60 B.P. Aggarwal • 346, Do. 124.45
61 U.K. Dua . • 325, Do. 206.25
62 M.G. Tapaswai • 71, Do. 129.00

{>3 G.K. Reddy . 2/CI, Do. 226.25

*>4 P. Sabharwal"' . • 27, Do. 298.50
€5 Dipta Sen . . 52, DII, Kaka Nagar 204:35
^6 Shankar Pillai . A/B-9, Purana Quilla Road 1786.00

^7 Subhash Chandra . 99/DI, Rabindra Nagar *95-45
^8 A.A. Goswamy . 10,

J *
Do. 148.90

69 D. Nandi . . 21, Do. 144.00
70 V .K .M . K u tty  . . 25, Do. 1 4 5 .0 0
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71 Raj Gill 165.65

72 N.C. Sah . 98, Do. 160.00

73 Sumer Kaul . 115, Do. 191.40

74 Chetan Chaddha . 6, Do. 178.00

75 V.S. Sanghvi io -A, S.S. Park 191.50

76 D.B.R. Chowdhuri . C-82, S.S. Park 193-50,
77 M.C. Rao . 13/DII, Shahajahan Rd. 160.45

78 S. Chatterjee . 15, Do. 167.45
79 S. Sethuraman . 19, Do. H5.45
80 G.S. Chawla . 67, Do. 168.65

81 V.V. Eswaran . 75, CII, Do. 198.20

82 P.K.S. Kutty . 15, CII, Tilak Marg 169.50

83 R.B. Bedi . . 41, Do. 845.70

84 L.P.S. Srivastava . 296, DII, Vinay Marg 129.65

85 B. Thakur . 298, Do. 140.25

86 D.G. Kulkarni . DII, 53, Kaka Nagar 127.45
87 Y.K. Bhatnagar . . DII, 359, Vinay Marg 175.40

88 D.R. Goyal . DI, 81, Bharti Nagar 942.50 
unauthorised occupa-
tion w.e.f, 30-6-79.

89 Pur am S. Azad . . 22-C, Havelock So. 513-50 
unauthorised occup?- 
tioo from 10-2-80.

Bio gas plants for use in Poultry, 
Dairy in Urban Areas

5565. PROF. AJIT KUMAR MEH-
TA: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether there is any proposal 
with Government to encourage con-
struction of bio gas plants on large 
ecale as a measure to supplement 
energy shortage in the country;

(b) if so, the details thereof;

(c) whether Government propose to 
enact any law for the construction of 
bio gas plants at the outskirts of the 
urban areas where dairy poultry and

the like are run by private entrepre-
neurs; and

(d) if so, the decision taken by 
Government in this regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): (a) 
and (b) Yes, Sir. A  big bio-gas deve-
lopment programme is proposed to be 
taken up as a Centrally sponsored 
scheme during the Sixth Plan period. 
An outlay of Rs. 50.00 crOres has 
been provided for the purpose. Dur-
ing the year 1981-82, an outlay o f  
Rs. 5 crores has been proposed fo r
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bio-gas development. Details of the 
scheme are being worked out.

(c) No such measure is under con-
sideration .

(d) Question does not arise.

Integrate^ Education of Disabled

5566. SHRI RAJESH KUMAR 
SINGH:

SHRI B. D. SINGH:
SHRI RASHEED MASOOD:

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether it is a fact that Gov- 
 ̂ ernment had introduced a scheme for

the integrated education of the handi-
capped. sometime in 1974;

(b) if so, the details thereof;

(c) whether Government have made 
any assessment with regard to the 
success or otherwise of the scheme; 
and

(d) if so, the result of the assess-
ment made and the steps cntemplat- 
ed by Government in the matter?

THE MINISTER OF EDUCATION 
' AND SOCIAL WELFARE (SHRI S. 

B. CHAVAN): (a) to (d) The
scheme for the integrated education 

^  of the handicapped was introduced 
in 1974. The scheme provided for 
payment of salary and special pay of 
Rs. 25/- per month to the teachers, 
transport allowance of Rs. 25/- per 
month for 10 months, books and 
stationery allowance of Rs. 150/- per 
child per year, equipment allowance 
of Rs. 500/- per child to each handi-
capped child, assessment of children 
and attendant for severely handicap-
ped children and etc. The scheme is 
operated through the State Govern-
ments. 50 per cent cost on these items 
^as met by the Central Government.Jg The progress under this scheme has

been slow and 2177 handicapped stu-
dents are getting education in the 
normal schools under this scheme at 
present.

2. The scheme has recently been 
revised. The entire cost of the scheme 
will now be met by the Central Gov-
ernment. In the revised scheme pro-
vision has been made for setting up 
of assessment centre for assessing 
children to be integrated in the nor-
mal school system, payment of higher 
rate of special pay to the teachers 
engaged in teaching of handicapped 
children in such schools, setting up of 
resource room and removal of archi-
tectural barriers in schools and higher 
rate of equipment allowance, trans-
port allowance and escort allowance 
for hndicapped children. Provision 
has also been made for meeting the 
cost of boarding and lodging in res-
pect of children the income of whose 
parents is less than Rs. 750/- per 
month and for training of teachers. 
Setting up of pre-school-cum-parent 
counselling unit is also envisaged if*> 
schools under this scheme.

^  ^  mnyir
h  *rnft*r 5m  fafarar /ttt x v n d  sftr 
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5567. TTO *TTOT :
gTTftnr ^  «rcfr%

f̂ TT fa  •

(sp) cf«rr *rnft*r

I , 5 ™

i  I

( v )  *rer % ^Vrr̂ f ^
fan -fa *  ^



159 Written Answers  CHAITRA 9 1903 (SAKA)  Written Answers 16o

*rV jpr TTftr vtf f ;

q̂V

(*r)  nzrr vmmw mvw

jrrj  cf«rr if*<-v/*rrft r̂̂̂rr̂ff sttt
fnfan aft q<T 197 9—

80 % 3fom HR 3 
«̂rsF-TSRr I ?
C  C  CN ^

ffa«rih:*wUr T*far*TH 

h tr̂ot *faf>  («r> *r5**r Tm)  :

(̂ ) cf̂rr *T*fte>r srrzfto srV

■»t̂ t ?rr̂T irpfttfw *n̂l srvr sf?T- 

fq̂Tn T̂r  tfttTTOTt a*TT

T̂fmr grrvT n«rr

3̂ft) *ft7 r̂fT nTf f̂JTT̂fivr Sf̂'HT 

qfsrfajm faff*  ffTffto ssfaff

nRr#  if  tfsftan

*T*fm  T̂r wrfa«T  ^

q̂->V-Tf̂ qv jf̂frtTn faW TRT |,

ir  tt| 25  *T*ft*r 
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Khajuraho Festival of Dances

5568. SHRI R. P. GAEKWAD:
SHRI BH1KHU RAM JAIN:

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether his attention had been
drawn to the news item published* in 
newspapers that the Khajuraho Festi-
val of Dances organised by the
Madhya Pradesh Tourism Develop-
ment Corporation enables the idol
thieves to steal the images and lift 
valuable pieces lying throughout the 
Bundelkhand region;

(b) if so, whether Government issue 
immediate orders for the withdrawal 
of the permission to hold function 
within the Khajuraho Temple com-
plex; and

(c) if so, the details thereof?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN); (a) There was such a 
news item recently in a national
daily newspaper.

(b) and (c) The festival this year 
has already been held.

Permission for holding the festival 
within the protected complex had been 
granted on stipulated terms and con-
ditions. Even so, keeping in view the 
interest of the monument and the 
lawn attached thereto, it has been 
suggested to the Govt of M. P. that 
future programmes may be organised 
outside the protected limits so that the 
monuments are not in any way 
damaged.

Operaion Flood Programme and its 
Impact —

5569. SHRIMATI PRAMILA DAN- 
DAVATE: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) since when the operation flood 
scheme for Dairy Development has 
started functioning;
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(b) what are the salient features of 
the scheme;

(c) what was the production of 
milk before the launching of the 
sdbieme and what progress has been 
made in the production of milk since 
the programme was launched; and
*

(d) what has been the impact of the 
scheme on the farmers’ standard of 
living who are covered under the 
scheme?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) The
Operation Flood I Project was started 
in July 1970.

(b) The salient objectives of the 
Scheme were:

(i) To increase milk processing 
facilities in the Metropolitan city 
dairies at Bombay, Calcutta, Delhi 
and Madras from 10 lakh litres a 
day to 27.50 ]akh litres Per day at 
the end of the project period.

(ii) To augment production and 
procurement of milk through pro-
vision of technical inputs to milk 
producers in the hinterland areas in 
selected districts of the States of 
Andhra Pradesh, Bihar, Haryana, 
Gujarat, Maharashtra, Punjab, 
Rajasthan, Tamil Nadu, Uttar Pra-
desh and West Bengal and the 
Union Territory of Delhi.

(c) The estimated production of milk 
in the country is 30.00 million tonnes 
in 1979-80 as against 21.2 million ton-
nes during 1968-69.

(d) Under the programme, techni-
cal inputs and other services for cattle 
care and milk production have been 
provided to about 1.36 million farmer 
members through about 10,000 village 
dairy cooperatives. The farmer- 
members have also generally gecured 
inrceased cash incomes.

Laying of Sewer Lines in Blocks 'A '
and ‘C* Janak Puri New Delhi

5570. SHRI DHARAM DASS SHAS- 
TRI: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether a proposal for improve-
ment in sewer lines at A  and C Blocks 
of Janak Puri Residential Scheme was 
sent to the Delhi Development Autho-
rity by Municipal Corporation of 
Delhi in February, 1980;

(b) whether the proposal has not 
yet been cleared by DDA; and

(c) if so, the steps which have been 
taken to settle their dispute and bring 
relief to the colony?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMa  NARAIN 
SINGH): (a) Yes, Sir.

(b) The DDA has reported that an 
ad hoc payment of Rs. 20.00 lakhs has 
been made to the Municipal Corpora-
tion of Delhi for rectification of defi-
ciency in the sewerage system of 
Janakpuri.

(c) The Municipal Corporation of 
Delhi have reported that tenders for 
the two works have been invited and 
that with the completion of these 
works substantial relief would be pro- 
videl to these two blocks of Janakpuri.

Delay in !Nieendakara and Vizhinjam 
Fishing Harbour

5571. SHRI B. K. NAIR: Will the 
Minister of AGRICULTURE be pleased 
to state:

(a) whether scheme for the next 
stage of development of Neendakara 
and Vizhinjam fishing harbour have 
been pending Centre’s final sanction;

(b) if so, since when and what is 
the present stage of clearance;

(c) whether these projects have 
been taken up by the State Govern-
ment for execution;

(d) if so, the amount expended so 
far; and
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(e) whether Government would 
take step t0 cut short further delay 
and to expedite their completion?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (KU- 
MARI KAMALA KUMARI); (a) Yes, 
Sir.

(b) Proposals for construction of 
fishing harbours at Vizhinjam and 
Neendakara were initially made in
1975 in the context of possible World 
Bank assistance. Thereafter, the pro-
posals underwent several changes both 
in content as well as cost. The re-
vised proposal in respect of Vizhinjam 
Fishing Harbour was received in May, 
1979. The State has been advised to 
establish economic viability by trial 
operations from Vifchinjam. In the 
absence of any positive response to this 
suggestion, the possibility of using 
some of the Government of India 
vessels is being examined, The revised 
proposal in respect of Neendakara 
Fishing Harbour was received in Feb-
ruary 1981. This proposal is being 
examined in consultation with the 
various appraising agencies of the 
Government.

(c) Yes, Sir.

(d) The State Government has al-
ready spent Rs. 63.76 lakhs on the 
construction of Vizhinjam Fishing 
Harbour and Rs. 26.69 lakhg on the 
construction of Neendakara Fishing 
Harbour. The formeer is in addition 
to Rs 173.0 lakhs made available by 
the Government for the first stage of 
the Vizhinjam Fishing Harbour.

(e) While every effort will be made 
to expedite the decision of the Gov-
ernment of India, there could be some 
inevitable time lag in view of the 
appraisals to be undertaken for sanc-
tioning snch high dost projects. How-
ever, much of the delay in the past had 
been largely due to frequent revisions 
o f the proposals.

Visit of iCAR Team to West Bengal 
and North Eastern Region

5572. SHRI PIUS TIRKEY- 
SHRIMATI GEETA

MUKHERJEE:

Will the Minister of AGRICULTURE 
be pleased to state:

(a/) th)e detailjs of I.C.A.R. teams 
which visited West Bengal and North 
Eastern region during the last three 
years, year-wise and State-wise;

(b) the number of agro-scientists in 
these teams and the subjects enquired 
into and the areas thereof; and

(c) the details of the reports sub-
mitted by these teams and the action 
taken thereon?

THE DEPUTY-MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTUCTION (KU- 
MARI KAMALA KUMARI): (a) to

(c) A statement is laid on the Table 
of the Sabha. [Placed in Library. 
[See No. LT-2252/81].

Request for Fish Surplus from West 
Bengal

5573. SHRi MUKUNDA MANDAL: 
Will the Minister of AGRICULTURE 
be pleased to state;

(a) whether Government are aware 
that West Bengal Government has 
approached different State Govern-
ments having sufficient fish surplus to 
supply fish in West Bengal;

(b) if so, the fncts thereof; and

(c) whether Government would con-
sider the local consumption of fish 
while making exports of fish to other 
countries?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R V. SWAMINATHAN): (a) West 
Bengal Government has not approa-
ched other State Governments to sup-
ply fish.

(b ) However, the West Bengal Stats
Fisheries Cooperative Federation
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Limited has been procuring small 
quantities of fish from other states.

(c) Fresh water figh for which there 
is demand in West Bengal is not 
being exported. Only high priced 
marine products are being exported 
from West Bengal.

Government Accommodation for the 
Staff of Lok Sabha and Rajya Sabha 

Secretariats

5574. SHRI BHOGENDRA JHA: 
Will the Minister of WORKS AND 
HOUSING he pleased to state;

(a) whether there has been allot-
ment of Government accommodation 
for the Lok Sabha and Rajya Sabha 
employees; if so, details thereabout;

Ob) the total number of employees 
of the two Secretariats separately;

(c) how many of them have been 
allotted houses;

(d) the reasons for not allotting 
houses to all o f them;

(e) whether on any occasion, quota 
of houses for the emplyees has been 
refused; and

(f) if so, the details thereabout and 
the reasons therefor?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH); (a) Lok Sabha Secretariat 
has their own pool of accommodation 
for allotment to their employees and 
allotment is cotrolled and adminis-
tered by them. The staff of Rajya 
Sabha Sectt. is eligible for allotment 
from the General Pool. The details 
are being collected.

(b) to (d) Tne information is being 
collected.

(e) and (f) The Lok Sabha Secre-
tariat have their own programme of 
construction of houses for their em-
ployees. Pending construction of their 
own pool quarters, 10 per cent of the 
newly constructed quarters in DIZ 
areas are being placed at their dispo-
sal, from the General Pool subject to

adjustment of equal number of quar-
ters to be constructed in their pool 
limited to phase III only. To this 
extent their quota rnas been completed 
except 8 type D quarters which have 
been utilised for other urgent needs.

Incentive to Scheduled Castes and
Scheduled Tribes Students in 

Orissa *
5575. SHRI A. C. DAS: Will the

Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to re-
fer to the reply given to Starred 
Question |195 on 2nd March, 1981 re-
garding incentive to Scheduled Tri-
bes students and state:

(a) tfne details of the programmes 
which are being operated in the State 
of Orissa for giving; incentives to 
Scheduled Castes and Scheduled 
Tribes students in the age group 6-14; 
and

(b) the quantum of Central grants 
sanctioned and released to Orissa 
State during the last 3 years, year- 
wise? ,

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAV A N ) : (a) The special incen-
tive programmes are:

(i) Provision of free reading and 
writing materials.

(ii) Supply of nationalised text-
books at the primary stage.

(iii) Provision of mid-day meals.

(iv) Issue of garments to students 
insevashram schools.

(v) Establishment of residential 
schools.

(vi) Provision of hostel facilities.

(vii) Sanction of attendance 
scholarships.

(viii) Sanction of pre-matric scho-
larships for middle and lower secon-
dary stages for students in recognis-
ed schools and to children of those

engaged in unclean occupations 
likescavengers of dry latrines, fla-
yers. tanners, etc.
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(b) The quantum o| funds for edu-
cation allocated out of the special 
central grants for scheduled caste and 
tribe students during the last three 
years were:

(i) 1977-78 . Rs. 28.00 lakhs

(ii) 1978-79 . . Rs. 102.00 lakhs

(iii) 1979-80 . . Rs. 155.72 lakhs

Upgradation of Post Office at Danki- 
mari, Jalpaigurjj

'5576. SHRI SUBODH SEN: Will the 
Minister of COMMUNICATIONS be 
pleased to state:

(a) whether Government have re-
ceived representations for upgrading 
the post office at Dankimari, P S. 
Dhupguri, Jalpaiguri district in West 
Bengal; and

(b) if so, what decision Govern-
ment have taken in the matter?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTTK ORAON): (a) and
(b) Yes, Sir. The Superintendent of 
post offices, Jalpaiguri Division receiv-
ed a proposal for upgrading the Extra-* 
Departmental branch post office at 
Dankimari into a sub post office. The 
proposal was examined but found not 
justified according to the norms laid 
down by the department.

Setting up of Automatic Battery 
System at Sivakasi

5577. SHRI N. SOUNDARAJAN: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether there is any proposal to 
set up automatic battery sysem instead 
of Central battery system at Sivakasi;

(b) wheher there is any proposal to 
provide STD facilities to Sivakasi as 
it has communication link3 with all 
over the country; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OP COMMUNICATION S

(SHRI KARTIK ORAON). (a) Yes, 
Sir.

(b) Yes, Sir.

(c) 2500 line3 Automatic exchange 
has been planned. Barring any un-
foreseen hold ups the Automatic Ex-
change may be commissioned by 1984-
85. STD is also being planned simul-
taneously.

Complaints against Khera Baghera 
Post Office, Shajahanpur

5578. SHRI JITENDRA PRASAD: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether serious complaints o'.- 
misappropriation of fund, negligent-.' 
of duty and harassment to the resi-
dents of area by the official of the 
Post Office at Khera Baghera, Sha-
jahanpur, U. P. have been received; 
and

(b) if so, what action has been 
taken in the matter?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON); (a) and
(b) Yes Sir, One complaint was re-
ceived recently which is under investi-
gation.

Development of Land in Sector I,
R. K Puram, New Delhi

51579;. SHRI SATISH PRASAD 
SINGH: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether it is a fact that there 
is a big ground lying barren and fen-
ced in Sector I, R. K, Puram, New 
Delhi which was handed over by the 
Land and Development office to the 
Corporation, couple of year3 ago for 
developing the same into a park-cum- 
garden;

(b) whether it is also a fact that the 
road-side land along the main roads 
in R. K. Puram were fenced by the 
Corporation spending lakh3 of rupees 
for beautification;
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(c) whether it is further a fact that 
there has been no progress in the 
matter so far an l the fencing has dis-
appeared at some place*; and

(d) if so, when these will be deve-
loped and made use-worthy?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SING): (a) A piece of land mea-

suring 1.578 acres was offered for 
allotment to the Municipal Corpora-
tion of Delhi for development of a 
park in Sector-I, R. K. Puram on 
19-2-80. The possession of the land 
has not been handed over to the Cor-
poration pending execution/registra-
tion of the Agreement for Lease.

(b) to (d) The Municipal Corpora-
tion of Delhi have fenced the road
side land by planting trees and shrubs 
as a part of its tree plantations cam-
paign and they are regularly main-
taining the fence.

Policy Regarding Appointment of 
Retired Personnel

Policy Regarding Appointment of
Will the Minister of COMMUNICA-
TIONS be pleased to state;

(a) the policy of Government with 
regard to appointment of retired per-
sonnel in the Posts and Telegraphs 
Department;

(b) how many retired persons are 
allowed to continue in service; and

(c) the reasons for allowing them to 
continue in service?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) Accor-
ding to the policy of Government 
proposals for grant of extension in 
service or re-employment of emplo-
yees beyond the age of superannua-
tion should not, ordinarily, be consi-
dered. Extension in servicefre -em-
ployment may be considered only in 
very rare and exceptional circumstan-
ces in the public interest provided one

of the following conditions in satis-
fied:—

(i) the other officers are not ripe 
enough to take over the job;

(ii) that the retiring officer is of 
outstanding merit..

Even in cases where extension in 
service/re-employment is consi-
dered, a maximum age limit of 60 
years is prescribed as the deadline 
for non-scientific/non-technical 
posts and 62 years in the case of 
scientific /technical personnel.

P&T Department follows the 
policy of the Government as men-
tioned above in regard to grant of 
extension in service/re-employment 
of its employees.

(b) Two retired employees have been 
allowed to continue in service as on 
date.

(c) The two employees have been 
re-employed in the public interest on 
the ground that no suitable substitutes 
were available in time to replace 
them. Both the employees are per-
forming duties of a specialised nature.

Pucca Building for Post Office at 
Amalapuram

5581. SHRI KUSUMA KRISHNA 
MURTHY; Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether it is a fact that no 
pucca building has yet been construct-
ed for the Post Office at Amalapuram 
in East Godavary district, Andhra 
Pradesh, though Amalapuram has 
been made a Divisional Headquarters 
for Post Offices;

(b) if sot the reasons therefor; and

(c) when a pucca building is ex-
pected to be completed at Amala-
puram?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) No,
Sir.

(b) Does not arise.
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(c) The existing building is in two 
levels and contains several small 
rooms. The building was constructed 
about 60 years ago. The accommoda-
tion available is inadequate. Exten-
sion of this buildmg is not possible. 
Accordingly, it is proposed to demo-
lish the existing building and to con-
struct a new one. The work is pro-
posed to be taken uo during the year
1981-82.

Women's Bureau

5582. SHRI DAYA RAM SHAKYA: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) what are the aims and objects 
for which Women’s Bureau in the 
Ministry of Social Welfare was estab-
lished;

(b) what is the staff strength of this 
Bureau; and

(c) what are the concrete achieve-
m en t and contributions of this 
Bureau since its establishment?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. B. 
CHAVAN): (a) Coordinating and 
monitoring programmes relating to 
women, liasing with Central Minis-
tries/Departments and State Govern-
ments and international agencies for 
implementation of programmes for 
women’s welfare and development 
and developing clearing house of in-
formation on women.

(b) One Joint Secretary, one Deputy 
Secretary and one Under Secretary 
with supporting staff.

(c) A statement is attached.

Statement

Besides servicing the National Com-
mittee on Women and the Steering 
Committee of the National Committee, 
the main contributions of the Bureau 
include:

(i) preparation of a National Plan
of Action for Women identifying
areas of education, employment,

health, family planning and nutri-
tion, social welfare and legislation 
for action to serve as guidelines for 
other Ministries and State Govern-
ments a»d U.Ts. for preparation of 
their plans.

(ii) formation of state level com-
mittees for women on the pattern of 
National Committee on women in 
most of the states and establish-
ments of women’s cells and women’s, 
finance/development corporations in 
some States.

(iii) examination of the recom-
mendations of the Committee On the 
status of Women in India and follow 
up action on them resulting, among 
others, in:

a. Equal Remuneration Act 1976 
providing for equal wages for 
equal work.

b. Marriage Laws Amendment 
Act 1976 incorporating changes in

the Hindu Marriage Act and Spe-
cial Marriages Act.

c. Factories Amendment Act
1976 including reduction in the 
minimum number of women em-
ployees from 50 to 30 for v the 
establishment of creches by em-
ployers.

d. Child Marriages Restraint 
(Amendment) Act 1978 increasing 
the legal age of marriage of boys 
and gi^s and making the offence 
cognizable for limited purposes.

(iv) Increasing awareness of and 
focussing attention on the problems 
of women and strategies and mea-
sures needed for them by partici-
pating in and contribution to specia-
lised groups and forums in different 
fields of education, rural develop-
ment and employment, and by other 
initiatives reflected in the focus on 
women in the Sixth Five Year Pain.

(v) Expansion of the coverage 
and scope of working women’s 
hostels programme in the country.

(vi) Initiation of a new prog-
ramme of assistance for setting up 
training centres for training and 
rehabilitation of women in distress.
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(vii) Expansion of the prog-
rammes of condensed courses, voca-
tional training, creches for children 
of working an<} ailing mpthers and 
socio-economic programme of the 
Central Social Welfare Board.

(viii) Introduction of a new prog- 
ramm of functional literacy of adult 
women.

(ix) Development and implemen-
tation of innovative, experimental 
programmes for improving women’s 
skills, capabilities and access to 
social services.

(x) Identification through Small 
Industries Development Organisa-
tion, of smal] industries specially 
suitable for women.

(xi) Collection of information and 
documentation on women.

Duplicate Receipt of Registered 
Letters

5583. SHRI SUSHIL BHATTA- 
CHARYA: Will the Minister of COM-
MUNICATIONS be pleased to state;

(a) whether the postal department 
has done away with the system of 
keeping duplicate receipt of the regis-
tered letters; and

(b) if so, the reasons therefor?

t h e  MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON); (a) Yes, 
Sir.

(b) In order to economise in paper 
simplification and elimination of the 
forms wherever possible, the system 
of keeping a duplicate receipt of the 
registered letters has since been abo-
lished with effect from 14th February, 
1975.
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Housing Facilities to Postal Employees

5585. SHRI G DEVARAYA NAIK: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether there is any proposal 
before Government to provide housing 
facilities to postal employees; and

(b) if so, what are the facilities so 
far provided if not, what is the pro-
posal to provide housing facility to the 
postal employees?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON)- (a) Yes, 
Sir.

(b) 9,870 departmental staff quar-
ters are available for the postal staff. 
In addition it is proposed to construct 
13,285 staff quarters for the postal 
staff during the period 1980—85. Be-
sides, around 11,000 rented quarters 
are also available, majority of which 
have been provided as part of the 
service condition.

Acquisition of Land

5586. SHRI H. N. GOWDA:
SHRI D. M. PUTTE

GOWDA:
SHRI K. LAKKAPPA:
SHRI AMAR ROYPRADHAN:

Will the Minister of WORKS AND 
HOUSING be pleased to state:

(a) how much land was acquired 
by the DDA under Section 4 of Land 
Acquisition Act;

(b) the detaila of this land deve-
lopment and purpose for which it is 
being allotted;

(c) whether a major portion of the 
land acquired had not been develop-
ed, if so, the details thereof;

(d) reasons for delay in developing 
the same; and

(e) the action taken or proposed to 
be taken by Government in the mat-
ter?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS WORKS AND HOU-
SING (SHRI BHISHMA NARAIN
SINGH): (a) to (e):  The information 
is being compiled and will be laid 
on the Table of the Sabha.

Selection and Assessment by Agricul-
tural Scientists Recruitment Board

5587. SHRI L. S. TU R:~W ill ffre 
Minister of AGRICULTURE be plea-
sed to state the number "of selections 
and assessments made by the Agricul-
tural Scientist Recruitment Board 
during last 2 years and the final deci-
sion taken on those and intimated to 
the candidates, showing the time lag 
between applications, disposal by the 
Board, clearance by the ICAR-Hq. 
and the President, ICAR?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): 
There are 266 cases of selection and 
1161 cases of assessments by Agricul-
tural Scientist Recruitment Board 
from the period 1-4-79 to 15-3.81.
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The complete information regarding 
the final decision taken on these selec-
tions and intimated to the candidates, 
.showing the time lag between appli-
cations, disposal by the Board, clear-
ance by the I .C .A .R . H.Q* and the 
President, I.C.A.R. is being compiled 
and will be laid on the table of the 
House.

Pending applications for Telephone 
Connections in Tiruvalla  ̂ Mavelikara,

Kayamkulam Sub-division? Kerala

5588. PROF. P. J. KURIEN: Will 
the Minister of COMMUNICATIONS 
be pleased to state:

(a) whether it is a fact that a large 
number of applications for telephone

connection are pending in the Tiru-
valla, Mavelikara and Kayamkulam 
Sub-Division in Kerala;

(b) the number of pending applica-
tions in each telephone exchange in 
the above sub-division; and

(c) what action Government pro-
pose to take to provide early connec-
tions?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) and (b ) : The information is
annexed.

(c) Existing exchanges are being 
expanded.

Statement

Applications for telephones pending as on 1-3-81 at exchanges in Tiruvalla, Mavelikara and Karthi- 
kapally (Kayam kulam) Talukat of Kerala.

SI.
No.

Exchange Sub-Division
(Taluka)

Applications 011 the 
waiting list as on 

1-3-81

1 2 3 4

1 Truvalla Tiruvalla 220

2 Eraviparoor )> 18

‘3 Theodical * } 24

4 Varayanoor 00

5 Puramattom 37
6 Kumvanad • • 9 y 89

7 Ayiroor • • M 46

8 Kunnamthanam • * J y 25

0 Ezhumattoor * 9 y 5

10 Ghungapara • • )) 5
11 Malapally • M 32
12 Punnavcli • * }f r

*3 Vaipur 2 526
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1  2 3

14 Mavclikkara..............................................Mavclikkara

15  Kollakadavu . . . . . .   ,,

16  Kattanam . . . . . .   ,,

17  Noomad . . . . . .   ,,

18 Pandalam  . . . . . .   ,,

19 Kayam Kulam . . . . .   Karthikapally
(Kayamkulam)

20 Oachira . . . . . . .   ,,

21  Muthukulam . . . . . .   ,,

22 Haripad . . . . . . .   ,,

23 Thrikkurapuzha.  .  . . .   ,,

113

io

*5

19

30

72

43

*7

28

20

187

Grand total

180

893

N.B. No sub-division (Taluka) is designated 
is situated in Karthikapally Taluka for which

Regular pay scale of casual labourers 
in forest department in Andaman

558©.  SHRI  MANORANJAN 

| BHAKTA:  Will  the  Minister of
I AGRICULTURE be pleased to state:

(a) whether Government are aware 
that about 760 casual mazdoors who

. rendered service ranging from 6 to
12 years in the Forest Department of 
Andaman and  Nicobar Islands have 
not yet been brought in to regular 

scale of pay;

(b) i'f so, what action  has  been 
taken for regularising their  service;

and

(c) the time by which the matter 
will be settled?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 

KURAL  RECONSTRUCTION (KU- 
MARI  KAMALA  KUMARI):  (a)
Yes, Sir.

►

Kayam fculam. However Kayam Kulam 
information has been srivcn.

(b)  and (c) The proposal for crea-

tion of 760 posts to  regularise the 

services of mazdoors ranging from 3 

years and more is  under considera-
tion of Government, of India and  is 
expected to be decided soon.
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Vacant posts of Executive council of 
J.N.U.

5591. SHRI RASHEED MASOOD: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) the number of posts in the 
Executive Council of the Jawaharlal 
Nehru University which are presently 
vacant stating the period for which 
these posts have been lying unfilled; 
and

(b) the steps taken by Government 
to fill up the vacant posts in the Exe-
cutive Council of the University?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) There are ten
vacancies of the Executive Council 
of the Jawaharlal Nehru University 
and the periods for which these posts 
are lying unfilled are as follows: —

No. of Vacancies Date
since
Vacant

Two . . 24-4-80

One • • • # . 11-5-80

Four • • • • . 5-2-81

Three . • . 21-2-81

(b) The matter is receiving atten-
tion of the Government.

Bonus for DDA Employees

5592. SHRIMATI GEETA MUKHER- 
JEE: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether Government’s attention 
has been drawn to a Supreme Court 
Judgements given on the 17th Febru-
ary, 1981 that DDA may consider 
paying bonus to its employees in the 
interests o f sound management labour 
relations;

(b) if so, what are details and back-
ground of this decision of Supreme 
Court; and

(c) the action being taken to im-
plement this decision o f the Supreme 
Court? , ,  .tfj

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) and (b) The D. D. A.
has stated that a certified copy of the 
Supreme Court Judgement is yet to 
be received.

(c) Does not arise.

Disparity in the Treatment between 
Rural and Urban phone Subscriber

5593. SHRI K. A . SWAMI: Will
the Minister of COMMUNICATIONS 
be pleased to state:

(a) whether Government are aware 
of the disparity of treatment between 
rural phone subscribers and urban
phone subscribers;

(b) whether Government will re-
duce the annual rent of rural phones; 
and

(c) if not, how Government propose 
to reduce disparities in treatment of 
rural phone users?

THE MINISTER OF STATE IN 
MINISTRY OF COMMUNICATIONS
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(SHRI KARTIK ORAON): (a) No,
Sir, there is no disparity to the dis-
advantage of the rural subscribers. 

l Different rentals have however been 
prescribed for exchanges of different 
sizes. Lower sizes of exchanges which 

, are necessarily installed in rural ex-
changes have lower rental per annum.

(b) No, Sir, there ig no such pro-
posal.

(c) Security deposit and advance 
deposit have already been reduced to 
Rupees hundred each for rural sub-
scribers .

Egg Board

5594. SHRI T. DAMODAR REDDY: 
Will the Minister of AGRICULTURE 
be pleased to state:

(a) whether Government propose to 
set up Egg Board or Egg Corporation 
to regulate the sale of eggs and poul-
try produce; and

(b) if so, when and the details in 
this regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): (a)
No. Sir.

(b) Does not arise.

| Selection of SC/ST Students for 
Central Schools

5595. SHRI MANMOHAN TUDU: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased
to state;

fa) whether it is a fact that Techni-
cal Education Bureau had a pro-
gramme to work out a scheme to spot 
promising Scheduled Caste and Sche-
duled Tribe boys and girls to be edu-
cated at Central Schools with scholar-
ships;

(b) if so, what is the criteria for 
their selection;

(c) whether these boy3 and girls 
would be selected on the basis of 
their performance in class X  and they 
would be educated for plus two stage 
on Government expense; and

(d) the details in the regard?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) to (d) This
Ministry is preparing a Scheme for 
helping SC/ST candidates to avail 
themselves of the reserved seats for 
admission to the variou3 undergra-
duate courses in the Indian Institutes 
of Technology.

People s Action for Development 
(India)

5596. SHRI A. NEELALOHITHA-
DASAN NADAR: Will the Minister of 
RURAL RECONSTRUCTION be plea-
sed state:

(a) when the People’s Action for 
Development (India) under the Mi-
nistry of Rural Reconstruction had 
been formed;

(b) if so, the details of programmes 
taken up by it at present; and

(c) details of amount given to dif-
ferent Stages as financial aid by it so 
far?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND R UR Ai< RECONSTRUCTION 
(SHRI BALESHWAR RAM):  (a)
People’s Action for Development 
(India) formerly known as Freedom 
from Hunger Campaign was formed 
in 1960. The responsibility of PADI 
was transferred in May, 1980 from the 
Ministry of Agriculture to the Minis-
try of Rural Reconstruction.

(b) PADI seeks to supplement gov-
ernment’s efforts in rural development 
by promoting voluntary action for 
rural development. Towards this end, 
it receives assistance from national 
and international donors, and provides 
in turn asssitance to voluntary orga-
nisations engaged in rural develop-
ment. Project aiming at the uplift-
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ment of small and marginal farmers, 
landless agricultural labourers, fisher-
men etc. are funded. The activities 
taken up relate primarily to minor 
irrigation, integrated rural develop-
ment, farm development, farmers edu-
cation and training, cattle develop-
ment, forestry etc.

(c) The amount released for va-
rious projects in different States is as 
shown below:

(Rs. in lakhs)

Amount
released

1. Andhra Pradesh . . 95-07

2. Arunachal Pradesh . i .61

3. Assam . . . .  1.90

4. Bihar . . . .  466. iG

j*,. Gujarat . . . 93-24

6. Haryana . . . i .76

7. Kerala . . . . 4-62

8. Madhya Pradesh . . 52.44

9. Karnataka . . . 3°4-38

10. Maharashtra . . . 500 iG

11. Orissa . . . . 9 4 2

12. Punjab . . . . 7.60

13. Rajasthan . . . 37.46

14. Tamil Nadu . . .  21 .91

15. West Bengal . . . 21.37

iG. Uttar Pradesh . . . 125.30

17. Pondicherry . . . 4.01

18. Delhi . . . . 6.71

19. Meghalaya . . . 0*57

20. Others* . . . . 152.46

1916.54

Employment to Disabled

5597. SHRI SATISH AGARWAL:

SHRI N. V. SHEJWALKAR:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether it is a fact that Gov-
ernment propose to celebrate 1981 as 
the year of the disabled;

(b) whether his Ministry has fina-
lised any plans for giving employment 
to the disabled during this period;

(c) if so, the details thereof; and

(d) how many such disabled per-
sons will get Jobs in Rajasthan?

THE MINISTER OF STATE IN \ 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) Yes, Sir.

(b) and (c).The Government have 
reserved 3 per cent of vacancies for 
physically handicapped persons. In 
addition Posts & Telegraphs Depart-
ment has formulated a Scheme for 
opening attended type guaranteed 
Public Call Offices in Airports, Rail« 
way Stations, Bus Terminals, Big 
Public Parks, etc. employing handi-
capped persons and ex-servicemen as 
hirers. During 1981 it is proposed to . 
open 200 such Public Call Telephones 
in the country. I

(d) The extent of recruitment of -■ 
disabled persons in Rajasthan Posts
& Telegraphs Circles will depend on 
the number of vacancies arising dur-
ing the year and the availability of 
suitable candidates of these categories.

Criteria for Treatment of Calls as 
Local

5598. SHRI D. L. BAITHA: Will
the Minister of COMMUNICATIONS 
be pleased to state:

•Others—denotes schemes spread over
more than one State.

(a) the maximum distance for 
which a telephone call is treated as 
local call;
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(b) whether it is a fact that it 
varies from place to place viz. at 
one place telephone call within 4 k.m. 
are treated as trunk calls whereas calls 
within 8 kms. are traeated as local 
calls at some other places;

, (c) if so, fne details thereof; and

(d) whether Government would 
adopt a uniform policy in this regard;

' if not, why?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) to (c). Local call means a call 
from a subscriber’s line to another 
telephone within the same exchange 

; system ‘Local area’ means the area 
with 5 K.Ms. radial distance from a 

t telephone exchange or such area 
which the telegraph authority has de-
clared to be a local area for the pur-
pose of telephone connection. The fol-
lowing policy is /being adopted for 
defining the ‘local area’ of an ex- 

[ change system—

(i) Single Exchange Areas—The 
local area of a single exchange tele-
phone system will comprise of all 
localities which are within a radial 
distance of 5 Kms. from the ex-
change. In case the town has an 
established municipality 0r corpora-
tion with well defined limits and if 
any localities served by this munici-
pality/corporation are beyond 5 
Kms. of the exchange such locali-

I  ties will also be included in the
local area. However, any localities 
within the local area which • pro-
vide unusual difficulties in giving 
telephone service such as high hills, 
lakes, etc. would be specifically ex-
cluded.

(ii) Towns served by more than
one telephone exchange are likely 
to have a well-defined municipality 
or corporation. All telephone ex-
changes within the limits o f such
municipality/corporation will be
treated as local area exchanges. All 
subscribers who are within the Mu-

I nieipal Corporation boundary or

those who are within 5 KMs radial 
distance o f any local area exchanges 
will be treated as local area subs-
cribers. Subscribers who are out-
side this local area may also be con-
nected to the multi-exchanges sys-
tem as long-distance subscribers if 
there is no other exchange to serve 
them. All such subscribers outside 
the municipal limits but served 
from one of the local area ex-
changes are liable to be removed 
from that local area and connected 
to a new exchange if and when 
opened outside the municipal limits 
to serve that area. All localities 
within the local area which provide 
unusual difficulties in providing 
telephone service such as high hills, 
lakes etc. would be specifically ex-
cluded.

(iii) The ‘Telegraph Authorityr 
can within its own authority decide 
‘local area’ of any exchange system 
on special consideration as for 
example metropolitan cities like. 
Bombay, Calcutta, Delhi and Madras 
have local areas defined for them 
specially.

(d) It would be difficult to adopt 
a uniform policy as there are three 
types of Exchange systems:

(1) Single Exchange system.
(2) Multiple exchange system.
(3) Metropolitan Exchange Sys-

tem.

Indonesian know-how for Brackish 
water Fish Development in Andhra 

Pradesh

5599. SHRI M. RAM GOPAL RED-
DY: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether the Indonesian Govern-
ment has agreed to provide technical 
experties for the brackish water fish 
development in Andhra Pradesh; and

(b) if so, the details thereof and 
Government’s reaction thereto?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE
A lto  r u r a l  r e c o n s t r u c t i o n
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<SHRI R. V. SWAMINATHAN): (a)
Yea, Sir.

(b) The FAO/SIDA assisted Bay of 
Bengal Programme, Madras sponsored 
a 3-Member TCDC (Technical Coope-
ration among Developing Countries) 
Mission from Indonesia to Andhra 
Pradesh to advise on the general De-
velopment of Coastal aquaculture in 
the State. The Mission visited suita-
ble Brackish water areas in Andhra 
Pradesh mostly during February, 1981. 
The Mission has given its technical 
advice to the counterpart staff of the 
State Government.

Mohane Reservoir Scheme

5600. SHRI RAMSWAROOP RAM: 
Will the Minister of IRRIGATION be
pleased to state:

(a) whether the Mohane Reservoir 
Scheme has been received by Govern-
ment;

(b) if so, what is the stage o'f pro-
gress in the work; and

(c) how soon it is going to be com-
pleted?

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRI Z. R. AN SARI): (a) to (c)
The Mohane Reservoir-cwm-Barrage 
Scheme submitted by Bihar Govern-
ment has been technically examined 
in the Central Water Commission and 
comments sent to the State Govern-
ment in August, 1976, June, 1977 and 
November, 1977. The State Govern-
ment have intimated that the modified 
report will be submitted by June, 
1981. y

International Arts and Cultural 
Institute

5601. SHRI V. S. VIJAYARAGHA- 
VAN: Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be
pleased to state:

(a) whether Government have any 
proposal to develop the Kerala Kala- 
mandalam as an International Arts

and Cultural Institute for propagating 
the arts like Kathakali, Mohiniyat- 
tham etc.; and '

(b) if so, the details thereof?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) No, Sir.

(b) Does not arise.
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Financial Assistance to States for 
Social Welfare Activities

5603. SHRI KRISHAN DATT SUL- 
TANPURI: Will the Minister of EDU-
CATION AND SOCIAL WELFARE be
pleased to lay a statement showing:

(a) details of the financial assis-
tance given to the various States for 
social welfare activities during the 
last two years;

(b) the State-wise number of social 
organisations which are being given 
grants by Government indicating the 
amount thereof, in each case; and
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(c) the position regarding utilisa-
tion of the grants given?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) to (c) The infor-
mation is being collected and the 
same will be laid on the Table of toe 
Sabha.

News Item “India-USSR Sign Irriga-
tion Protocol*'

5604. SHRI N, K. SHEJWALKAR:
DR. VASANT KUMAR PAN-

DIT:
SHRI MANPHOOL SINGH 

CHAUDHARI:

Will the Minister of IRRIGATION 
■oe pleased to state:

(a) whether the attention of the 
Government has been drawn towards 
a news item appearing in the “Indian 
Express” dated 22nd January, 1981 
under the caption “India-USSR -Sign 
Irrigation protocol’ ;

(b) if so, the names and status of 
tiie Soviet delegation that visited India 
in thig connection, the outcome of dis-
cussions held with their counter-parts 
dn India, duration of their stay and 
names of places visited by them; and

(c) whether similar advice was 
^ught from USA and other European 
countries, if so, the details thereof if 
not, the reasons therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): (a) Yes, Sir.

(b) Mr. N. A. Lopatin, Deputy 
Minister for Power and Electrification 
and Mr. V. A. Medvedev, President, 
V /O  ‘Selkhozpromexport’ of the Union 
of Soviet socialist Republic visited 
India and held ^iscussiong with the 
officials of the Ministry of Irrigation 
in New Delhi on 16th and 20th Jan. 
uary, 1981 and they did not visit any 
irrigation or power project in India. 
During the discussions it was agreed 
that the Soviet Organisations would 
render co-operation to Indian Organi-

sations in the preparation 0f feasibility 
study of an enterprise to be set up in 
India for the production of prefabri-
cated components for construction of 
canal structures and canal lining; and 
for construction of an experimental 
dam by using directional blasting tech-
nique. The Soviet side also agreed to 
offer technical assistance for the re-
search scheme for ‘Biological control 
o'f Submerged Auqatic Weed^. The 
Indian side reiterated their readiness 
to render technical assistance in the 
field of physical Model Testing for 
Hydraulic Structures.

(c) The Government of India have 
not sought any advice for these pro-
jects from United States of America 
or any other European countries as 
such a need was not felt.

Settlement of Cauvery Waters Dispute
of ths Basis of 1924 Agreement

5605. SHRI N. SELVARAJU: Will
the Minister of IRRIGATION be 
pleased to state whether Government 
propose to intercede and settle the 
unending Cauvery Waters Dispute on 
the basis of the 1924 Agreement, 
which ig “very much alive” as per the 
Report of the Technical Experts Com-
mittee set up by the Tamil Nadu Gov-
ernment?

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRI Z. R. ANSARI): The Central 
Government is already endeavouring 
to bring about a negotiated settlement 
of the long-standing Cauvery Waters 
Dispute. For this purpose, the matter 
has been under discussion with the 
basin-Stateg for quite some time. In 
the last Inter-State meeting with the 
Chief Minisers held in December, 1980, 
it was agreed that the States might 
suggest amendments and modification 
in the 1976 understanding and the 
approach adopted therein, after which 
another meeting at Chief Ministers 
level would be convened.

In pursuance of this decision, pro-
posals from the Governments of 
Kerala, Karnataka and Pondicherry

198 LS— 7 .
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have already been received. The pro-
posals from Tamil Nadu Government 
are awaited. After the receipt of pro-
posals from Tamil Nadu, it is proposed 
t0 convene another meeting of the 
ChieJ Ministers.

The report of the Technical Experts 
Committee set up by the Government 
of Tamil Nadu has not been received 
by the Central Government.

Unauthorised Construction of Super 
Structure in Connaught Circus, New 

Delhi

5606. SHRI CHANDRADEO PRA-
SAD VERMA: Will the Minister of 
WORKS AND HOUSING be pleased 
t0 state:

(a) whether Government are aware 
of the unauthorised construction of 
super structures in the Municipal 
Market, Connaught Circus;

(b) how these constructions are 
coming up;

(c) why no action has been taken 
for their removal; and

(d) officers responsible for such in-
action?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) and (b) The New Delhi 
Municipal Committee has reported 
that two stall holders in Municipal 
Market, Connaught Circus, have un- 
authorisedly carried out constructions 
and have put up super-structures on 
their stalls.

(c) In view of the fact that a rep-
resentation of the Connaught Circus 
Municipal Market Association for per-
mitting them vertical expansion of the 
stalls is under consideration of New 
Delhi Municipal Committee, further 
action against the two stall holders 
has been kept in abeyance by the 
Committee.

(d) Does not arise.

Posts of Vice Chancellors in Indian
Universities

5607. PROF. NARAIN CHAND PA- 
RASHAR: Will the Minister of EDU-
CATION AND SOCIAL WELFARE be 
pleased to state:

(a) the names of the Central Uni-
versities where the posts of Vice- 
Chancellors are lying vacant along- 
with the period f° r which they have 
been lying vacant as also the reasons 
for the vacancies and not filling the 
r>osts;

(b) the likely dates by which the 
posts would be filled up in each case;

(c) whether any of the Vice Chan-
cellors in these Universities have been 
given extension during the past 5
years; and

(d) if so, the details thereof?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. B. 
CHAVAN): (a) and (b). The posts 0f  
Vice-Chancellors are lying vacant in 
the Jawaharlal Nehru University and 
North-Eastern Hill University since 
14th October, 1980 and 11th Novem-
ber, 1980, respectively. Action for 
appointment of Vice-Chancellor, 
Jawaharlal Nehru University is under 
process and a decision in the matter 
is expected to be taken soon. The 
constitution of Selection Committee 
for appointment of Vice-Choncellor, 
North-Eastern Hill University in 
under process.

(c) N0> Sir.

(d) Does not arise.

Funds given to A.V.A.R.D. for deve-
lopment Activities

5608. SHRI R. L. BHATIA: Will the 
Minister of RURAL RECONSTRUC-
TION be pleased to state:

(a) how much amount the Associa-
tion of Voluntary Agencies for Rural 
Development (AVARD) and its affili-
ated organisations Mandra Unnayan
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Samsad have received from the Cent-
ral Government for development acti- 
visities;

(b) whether it is a fact that the 
funds so received from the Central 
Government and EZE, a Christian 
Organisation of West Germany, were 
misutilised by acquiring and running 
a cold storage;

(c) whether any action has been 
taken in the matter by Government; 
and

(d) if so, what and if not, the rea-
sons therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BALESHWAR RAM): (a) to
(d). Information is being collected 
and will be laid on the Table o f the 
House.

Guidelines for Admission to Engineer*
mg, Medical, Veterinary and Law 

Courses

5609. SHRI N. DENNIS: Will the 
Minister of EDUCATION AND SO-
CIAL WELFARE be pleased to state:

(a) whether there are proposals 
under the consideration of Govern-
ment to provide guidelines for the 
States with regard to admission into 
the (i) Engineering, (ii) Medical, (iii) 
Veterinary, and (iv) Law Courses;

(b) if so, the details thereof, and

(c) if not, the reasons thereof?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. B. 
CHAVAN): (a) No Sir.

(b) Question does not arise.

(c) The matter concerns the res-
pective State Governments and the 
Universities to which the Colleges/ 
Institutions are affiliated.

Sch^m*; for help to women fo’k

5610. SHRI CHINTAMANI JENA: 
Will the Minister of EDUCATION

AND SOCIAL WELFARE be pleased 
to state:

(a) whether Government have 
sponsored any special scheme to help 
the women-folk especially those be-
longing to Scheduled Castes and 
Scheduled Tribes; and

(b) if so, the details thereof?
THE MINISTER OF EDUCATION

AND SOCIAL WELFARE (SHRI S. B. 
CHAVAN): (a) Yes, Sir.

(b) Special Schemes are being im-
plemented to help all women includ-
ing those from the Scheduled Castes 
and Scheduled Tribes. These in-
cludes:—

1. Socio-economic programmes of 
the Central Social Welfare Board to 
provide work and wage to women.

2. Condensed courses for adult wo-
men by the Central Social Welfare 
Board to give one and two year 
courses for preparing for matricula-
tion examination and vocational trail-
ing courses.

3. Scheme of creches for children 
of ailing and working mothers.

4. Working Women’s Hostels' 
Scheme to give assistance to volun-
tary organisations to construct Work-
ing Women’s Hostels and day-care 
centres.

5. Scheme ol assistance to voluntary 
organisations to set up training cen-
tres! institutes f ° r rehabilitation of 
women in distress.

6. Functional literacy for adult wo-
men in Integrated Child Development 
Services blocks.
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Schcme of Agriculture, Horticulture 
and Conservation

5612. SHRI CHINGWANG KON- 
YAK: Will the Minister of AGRI-
CULTURE be pleased to state the 
measures proposed by Government

for speeding up implementation of 
schemes related to Agriculture, Horti-
culture and Soil Conservation?

THE DEPUTY MINISTER OF 
AGRICULTURE AND RURAL RE-
CONSTRUCTION (KUMARI KAMLA 
KUMARI): Government has evolved 
suitable procedures for ensuring pro-
per implementation of the various ag-
ricultural development programmes 
including those relating to Agricultu-
ral Production, Horticulture and Soil 
Conservation. Programme implemen-
tation is closely monitored through 
periodical progress reports obtained 
from the State Governments and other 
Implementing Agencies, supplemented 
by visits by Central Government offi-
cials to the States. During these visits, 
the officers watch the programme in 
actual operation on t'he ground and 
try to identify the problems and diffi-
culties hampering the speedy imple-
mentation of the programmes. On re-
turn to the headquarters, the officers 
submit their findings to the Govern-
ment and appropriate action is taken 
on their suggestions to speed up the 
implementation of programmes. Be-
sides, both at the planning stage as 
well as in the course of implementa-
tion, meetings are held with the State 
Government/Implementing Agen-
cies to review the progress of imple-
mentation of schemes, identify con-
straints and take suitable remedial 
measures so â  to accelerate the pace 
of implementation.

Besides, in the case of programme 
for the development of rice, pulses, 
millets, oilseeds, sugarcane, cotton, 
jute, etc. there are Commdity Directo-
rates located in different parts of the 
country. The task of these Commodi-
ties Directorates is to help the Centre 
in effective planning for the develop-
ment of the commodities with which 
they are concerned and also monitor 
closely the implementation of the pro-
grammes with a view to achieving the 
target of increased production aimed 
at. The problems noticed in the field 
are conveyed by the Commodity Di-
rectorates to the Department of Agri-
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culture and Cooperation at the Centre 
and other concerned agencies and or-
ganisations for finding quick solutions.

So far as Horticulture is concerned, 
recently Government has created a 
new Horticulture Division in the De-
partment of Agriculture and Coopera-
tion for giving adequate attention to 
the programmes for development of 
horticulture in the country, providing 
necessary coordination with the State 
Governments and taking measures for 
speedy implementation of the pro-
grammes in this field.

HUDCO’g Assistance to Nagaland

5613. SHRI CHINGWANG KON- 
YAK: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether a proposal for assis-
tance to Nagaland from the Housing 
Urban Development Corporation is 
under examination of Government; 
and

(b) if so, the details thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMANARAIN 
SINGH): (a) and (b). Housing and 
Urban Development Corporation 
(HUDCO) received from the Develop-
ment Authority, Nagaland, Kohima, a 
commercial project for reconstruction 
of Nagaland House at Calcutta. De-
tails of the same are as under:—

Location 

Project Cost . 

Loan amount . 

Total plinth area 

Number of Floors

Calcutta 

Rs. 257.69 la'cs. 

Rs. 157.13 lacs. 

12,230 sq. mtrs. 

10

The project has been appraised by 
HUDCO and the Development Autho-
rity, Nagaland, is still to comply with 
the requirement indicated by it 
(HUDCO).

Indiscipline among Students

5614. SHRI CHIRANJI LAL
SHARMA:

SHRI C HITT A BASU:

SHRI A MAR ROYPRADHAN;

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether it is fact that there has 
been growing indiscipline and law-
lessness among the students in the 
country;

(b) if so, whether Government 
have inquired into the cause; and

(c) if so, the steps taken by Gov-
ernment in the matter?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE ($HRI S. B 
CHAVAN): (a) While there are iso-
lated incidents of unrest and agitation 
among students in different parts of 
the country from time to time, it may 
not be correct to assume that indisci-
pline and lawlessness are growing 
among students as a whole.

(b) and (c). No specific study a# 
such has been conducted by Govern-
ment about the reasons for unrest 
among students. However, the imme-
diate reasons for agitations vary from 
State to State and institution to insti-
tution In a number of cases, the main 
reasons are purely local incidents. It 
is for the concerned authorities to take 
appropriate steps in each case to deal 
with the situation.

Shortage of Postcards and inlands in 
Haryana

5615. SHRI CHIRANJI LAL 
SHARMA: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether there is acute shortage 
of postcards and inlands in Haryana 
for the last two months;

(b) if so, the reasons therefor; antf

(c) the steps taken in this regard?
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THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) to (c) 
There has been some shortage of post-
cards and inlands in some post offices 
in Haryana. This is mainly because 
the production of postal stationery 
has not been able to keep pace with 
the increasing demand. Various mea-
sures have been taken to improve the 
supply of these items. These measures 
are detailed in the. annexed statement.

Statement

Measures takesi by the Government to 
tide over the shortage of Postal 

Stamps and Stationery

1 . An Inter-Ministerial Co-ordination 
Committee of senior officers of De-
partment of Economic Affairs, Minis-
try of Finance and P&T Department 
has been constituted to oversee the 
production of postage stamps and pos-
tal stationery and to take steps to 
increase the production.

2. Steps have been taken to aug-
ment the machine capacity to increase 
the production of stamps and sta_ 
tionery.

3. A second Security Press is being 
set up at Hyderabad to augment the 
supply of items of postal stationery.

4 . A Liaison Officer has been appoin-
ted at Nasik to closely liaise with the 
India Security Press, the Raihvays 
and other authorities for speedy dis-
tribution of stamps.

5. For better deployment of available 
stock, the Department is progressively 
taking over stocking and distribution 
functions from the State Treasuries.

6. The number of definitive stamps 
of higher denominations has been inc-
reased from 50 to 70 stamps per sheet

so that with the same effort larger
number of stamps are printed.

7. Use of Franking Machines is 
being encouraged by providing more 
facilities including a rebate of 1.5 per 
cent of the total value franked, to the 
users of the machines.

8. Wherever necessary, local manu-
facture of blank Inland Letter cards 
and Envelopes is resorted to by the 
Postmaster-General to meet the pub-
lic demand.

9. Sale of stamps through licensed 
vendors has been temporarily suspend-
ed except in remote, hilly and back-
ward areas to prevent unethical prac-
tices.

Provision of NCC and Games in 
Central Schools in Delhi

5616. PROF NARAIN CHAND 
PARASHAR: Will the Minister of 
EDUCATION AND SOCIAL WEL-
FARE be pleased to state.-

(a) whether the Central Schools in 
Delhi have any provision for NCC 
and games in 8th, 9th and 10th classes;

(b) if so, the names of the schools 
alongwith the games for which the 
facilities are available in each one of 
these schools; and

(c) the amount earmarked for 
games and NCC in respect of each 
one of the Central Schools in Delhi, 
separately?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN); (a) All the thirteen 
Kendriya Vidyalayas (Central 
Schools) located in Delhi provide faci-
lities for games and sports to students 
of Classes 8, 9 and 10. Seven Ken-
driya Vidyalayas have provision for 
NCC also.
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Si.
No.

Name of the School Games for which 
facilities are availa-

ble

i Kendriya Vidyalaya, Andrewsganj* ! Cricket, Football. 
j.

2 Kendriya Vidyalaya, Delhi Cantt * 1 Hockey, Basketball-

3 Kendriya Vidyalaya, IIT, Delhi* Volleyball,

I Badminton,
14 Kendriya Vidyalaya, Jharoda Kalan

5 Kendriya Vidyalaya, Janakpuri* 1 Table Tennis and

•G Vishesh Kendriya Vidyalaya, Janakpuri* j- Kho-Kho

7 Kendriya Vidyalaya, Scctor II, R.K. Puram*

« Kendriya Vidyalaya, Sector VIII, R-K- Puram*

9 Kendriya Vidyalaya, Tagore Garden _

10

U

12

Kendriya Vidyalaya, INA Colony 

Kendnya Vidyalaya, Masjid Moth 

Kendriya Vidyalaya, Gole Market

j Basketball, 
j Volleyball,
V Badminton and 
| Table Tennis

73 Kendriya Vidyalaya, Lawrence Road "| Volleyball 
 ̂ and

j  Badminton

(c) :

si.
No.

Name of the School Amount earmarked 
for games in 
1980-81

(figures in Rs )

i Kendriya Vidyalaya, Andrewsganj 3500.00
2 Kendriya Vidyalaya, Delhi Cantt 5000.00

3 Kendriya Vidyalaya, TIT, Delhi 6500.00

4 Kendriya Vidyalaya, Jharoda Kalan . 2000.00

5 Kendriya Vidyalaya, Janakpiu’i . 5000-00

6 Vishesh Kendriya Vidyalaya, Janakpuri 3000.00

7 Kendriya Vidyalaya, Sector II, R.K. Puram 5000.00

8 Kendriya Vidyalaya, Sector VIII, R.K- Puram . 6000.00

9 Kendriya Vidyalaya, Tagore Garden . . 6000.00

to 
ii 
f 2
*3

Kendriya Vidyalaya. INA Colony 
Kendriya Vidyalaya, Masjid Moth 
Kendriya Vidyalaya, Gole Market 
Kendriya Vidyalaya, Lawrence Road .

.

3500.00
3000.00 
4000 00 
2000-00

Total 54,500 00

•TTjcsc Vidyalavas have prevision for NCC also.
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In addition to the above, the Ken- 
driya Vidyalayas can also spend money 
on games from the Pupils’ Fund, after 
obtaining approval of the Pupils Fund 
Committee.

Control over expenditure on N.C.C. 
is exercised by the Directorate General 
of N.C.C. The Kendriya Vidyalaya 
Sangathan doeg not earmark any funds 
in this beRalf.

Horticulture during Sixth Plan
5617. PROF. NARAIN CHAND 

PARASHAR: Will the Minister of

Name of the Scheme

1. Package Programme on Cashcwnut

2- Coconut Development Scheme

3. Development of Horticulture in Union Terr 
tories

4. Central Nursery for spices in Union Territories

5. Establishment of Elite Progeny Orchards

6. Intensification of vegitable production

AGRICULTURE be pleased to atate 
whether any incentives are being given 
to the promotion of horticulture in the 
Sixth Five Year Plan?

THE DEPUTY MINISTER IN THK. 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (KU~ 
MARi KAMALA KUMARI): Yes, Sir. 
The following incentives are being 
given under various Central Sector/ 
Centrally Sponsored Scheme on horti-
culture under implementation during 
the Sixth Five Year Plan:—

Incentive

(i) A subsidy of Rs* 900/- per ha- is given to 
individual gorwers over a period of 3 
years for the establishment ol new 
plantation ol Cashew-

(ii) A subsidy of Rs. 500/- is given over a 
period of two years to the Corporate 
Sector for new plantations of cashew-

(iii) A subsidy 0] Rs 500/- per plot of 0 8 
ha- is given to growers lor laying out

demonstrations oi improved package o f
practices.

(>) 5°%  subsidy on cost of hybrid planting 
material is given to coconut growers-

(ii) A subsidy of Rs 500/- is given for each 
pump set for irrigation pxuposes-

(i) 100% subsidy on laying out demonstration 
plots in banana-

(“ ) 5°% subsidy on laying out of demo ns- 
tration plots m pine-apple-

(i) Demonstration plots in farmers’ field in 
pepper (150 plots) Clove (100 plots) 
Nutmeg (100 plots) will be laid out-

(ii) The planting material for pepper, 
clove, nutmeg and cinnamon will be 
produced and distributed at subsidised 
rates-

(i) Planting material propagated from trees 
of outstanding merit and certified for 
freedom from diseases & pests will be 
made available to growers.

. (i) Information on improved technology
through Training and visits system will 
be made available to the vegetable gro-
wers-

(ii) Seeds/Seedlings of improved vegetable 
varieties wil be made available to vegetable
growers through the establishment of
community nurseries-
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Production Preservation and Market-
ing of Fruits

5618. PROF. tfARAIN CHAN0 
PARASHAR: Will the Minister of 
AGRICULTURE be pleased to state:

(a) whether any concrete steps 
have been taken by the Government 
for the production, preservation and 
marketing of fruits and the amount 
earmarked for this purpose in the 
year 1980-81 and 1981-82 and the 
remaining years of the Plan;

(b) whether any facilities/subsidy 
would be given to the fruit growers 
so as to eliminate the middlemen, who 
corner most of the profits on this 
score; and

(c) if so, the nature thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RU R AL RECONSTRUCT! ON
(KUMARI KAMALA KUMARI): (a) 

Yes Sir. The steps taken by the Gov-
ernment are as follows: —
(i) Production:

During the Fifth Five Year Plan, a 
number of Centrally Sponsored
Schemes on development of fruits 
were in operation in most of the 
States, which have been transferred 
to the State Governments from
1979-80 on he recommendations of the 
National Development Council.

During the Sixth Plan, a Centra) 
Sector Scheme for Establishment of 
Elite Progeny Orchards cum Nure- 
series is proposed to be implemented 
starting from 1981-82.

(ii) Prservation:

(a) A  Fruit Juice Bottling Plant is 
being set up in Delhi for popularis- 
ing consumption of fruit juice. Four 
vending machines have been set up 
for dispensing of fruit juices

(b) With a view to integrate pro-
duction with processing and market-
ing, proposals for setting up of Agro- 
Industrial complexes in Karnataka 
and Bihar with Bulgarian assistance

have been approved. These projects 
are proposed to be run by State Cor-
porations, in which the share of the 
Central Government will be 49 per 
cent.

(c) The Department of Food is run-
ning 33 Community Canning & Fruit 
preservation Centres for popularising,, 
fruit preservation among housewives, 
providing them with training. Four 
more new Centres in the Central 
Sector and 10 Centres in the State 
Sector have been proposed to be set 
up during 1981-82.

(d) In addition, the following three 
new proposals are also under consi-
deration:—

(i) It is proposed to establish a 
Fruit & Vegetable Products Deve-
lopment Corporation in order to 
promote and develop fruit and vege-
table processing on scientific linear 
by linking horticultural production 
with processing and marketing and 
distribution of fruits and vegetable 
products, both within the Country 
as well as for export.

(ii) In order to have an inte-* 
grated approach to production, pro-
curement, processing and marketing, 
of iiuits in the entire North Eastern 
Region, it is proposed to set up a 
Central Apex Organisation under 
the North Eastern Council, with its 
Head Quarters at Gauhati.

(iii) The Modern Bakeries, a 
public sector undertaking under the 
Department of Food is proposing 
to set up a Fruit Processing Plarit 
to cater to the requirements of 
North Eastern Sector.

(iii) Marketing;

The marketing of fruits is State- 
subjects. However, the Directorate of 
Marketing & Inspection is implement-
ing a scheme to assist the develop-
ment of selected regulated marketer. 
Under the scheme Central assistance* 
to the tune of Rs. 15.0 lakhs per mar-
ket is provided for fruits andvege-
tables.
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The amounts earmarked for the 
above schemes in the year 1980-81 
& 1981-82 and the remaining years of 
the plan are given in statement.

(b) and (c) No direct subsidy/ 
facilities are given by the Directorate

of Marketing & Inspection to the fruit 
growers to eliminate the middlemen. 
However, technical advice is being 
provided to the State Government in 
matters of regulation of markets to 
safeguard the fruit growers from un-
due exploitation by the middlemen.

(Rs in lakhs)

Name of the scheme Outlay
for

1980-81

Propoesed
Outlay

lor
1981-82

Proposed 
Outlay 
for 

the re-
maining 
period of 
plan

X 2 3 4

I  Production : —
1 EUablishnv-nt of Elite Progeny Orchards-cum-Nurseries 83-997 116.15

[I Preservation : —

1 Fruit and Vegitable products Development Cor-
poration . . . . . . . . . 10.0 20.0 200.0

2 Fuit Juice Bottling Plan! . . . . . . 40.0 400 250.0

3 Agro-Industrial Complex . . . . . 25.0 76.0 300.0

4 Community Canning and Fruit Preservatiin Centres . 39-0 14.0 100.0

5 Juicc Concentration plant . . . . . 100.0

6 Fruit Processing Unit through Modern Bakeries of 
India . . . . . . . . . 100.0 200.0

II Marketing : - *

1 Development ot regulated markets . . . . 30.0 30.0 90.0

Encouragement to Odissi and Chhau 
dances

5619. SHRI RAMA CHANDRA 
RATH: Will the Minister of EDU-
CATION AND SOCIAL WELFARE 
be pleased to state:
1

(a) whether Government are aware 
about the growing demand and liking 
of Odissi and Chhau dances in USA, 
USSR and other foreign countries:

(b) if so, whether Government 
will work out certain programmes to

encourage the Odissi and Chhau 
dancers of Orissa, Bihar and other 
States;

(c) whether -financial asistance will 
be provided by the Centre to those 
States for the implementation of the 
programme; and

(d) if so, the details in this regard?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) to (d) Encour-
agement to performing arts within 
the country is given through the
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Sangeet Natak Akademi. The Aka- 
demi encourages various forms of 
performing arts including Odissi and 
Chhau. Under its scheme of financial 
assistance, assistance is given for 
holding festivals, documentation, and 
training.

During 1980-81, aid totalling Rs. 
43,500 was granted to various volun-
tary cultural organisations for en-
couragement of Odissi and Chhau 
dances.

Promotion of performing arts out-
side the country is attended to by the 
Indian Council for Cultural Relations. 
The Council sponsored in 1980-81 a 
21 member Odissi and Mayur Bhang 
Chhau dancer group of Orissa to 
Portugal, Spain, Netherlands, and 
Italy. At the invitation of the Japan 
Foundation, the Council has decided 
to sponsor Chhau dance groups from 
Saraikela (Bihar) and Purulia (West 
Bengal) to the festival of ‘Asian 
Traditional Performing Arts’ in 1981- 
82.

There is no proposal to have a 
scheme of financial assistance ex-
clusively for promoting Odissi and 
Chhau dances.

New Public call offices during- 1981-82

5620. SHRI RAMA CHANDRA 
RATH: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether Government have any 
proposal to open some Public Call 
Offices in t^e country during 1981-82;

(b) the number of such Public Call 
Offices proposed to be opened in 
Orissa during the above period; and

(c) the number of such Public 
Call Offices proposed to be opened in 
Ganjam District of Orissa; the details 
thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON): 
<a) Yes, Sir.

(b) and (c) Circle-wise and dis- 
trict-wise targets have not yet been
finalised.

World Bank Aid for Fishing Poten-
tiality of Chilika Lake in Orissa

5621. SHRI RAMA CHANDRA 
RATH; Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the Central Govern-
ment have submitted any scheme to 
the World Bank for providing finan-
cial assistance to develop the fishing 
potentiality of the Chilika lake in 
Orissa;

(b) if so, the total amount W orld 
Bank has agreed to provide for such 
scheme during the Sixth Plan period; 
and

(c) the “details thereof?
THE MINISTER OF STATE IN 

THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): (a)
No, Sir.

(b) and (c) Does not arise.

Remuneration to Teachers Deployed 
in Lok Sabha General Election

5622. SHRI SONTOSH MOHAN 
DEV: Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be 
pleased to state:

(a) whether it is a fact that the 
teachers in DeUhi deployed in Lok 
Sabha General Elections in January 
1980 had not yet been paid any remu-
neration;

(b) if so, the reasons thereof; and

(c) the decision taken by Govern-
ment in this regard?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI 
S. B. CHAVAN): (a) to (c) Accord-
ing to information furnished by the 
Delhi Administration, N.D.M.C., 
M.C.D., the Kendriya Vidyalaya San- 
gathan and the Delhi Cantonment 
Board, the position is as under: —
Delhi Administration

TA/DA bills submitted by some of 
the Govt, teachers in Delhi are 
being scrutinised and will be settled
expeditiously.
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N.D.M.C. j

The remuneration has already been
paid.

M.C.D.

Compensatory leave has been allow-
ed in lieu of Election duty.

The Kendriya Vidyalaya Sangathan 
and the Delhi Cantonment Board

No teacher was deployed on Elec-
tion duty in the Lok Sabha General 
Elections in January, 1980.

General Provident fund Account 
Statement of Teachers

5623. SHRlMATI SANYOGITA 
RANE:

SHRI BHIKU RAM JAIN:

Will the Minister of EDUCATION & 
SOCIAL WELFARE be pleased to 
state:

(a) whether it is a fact that many 
teachers of Delhi Administration have 
not yet got annual statements of their 
General Provident Fund Accounts for 
more than a decade;

(b) if so, what steps Government 
propose to take to issue GPF accounts 
in time so that the teachers may not 
face difficulty in withdrawing ad-
vances etc., and

(c) the details thereof?
THE MINISTER OF EDUCATION 

AND SOCIAL WELFARE (SHRI 
S. B. CHAV AN): (a) to (c) Accord-
ing to information furnished by the 
Delhi Administration, the annual 
GPF statements have been issued up- 
to the year 1976-77.

The accounts statements for 3 years
i.e. 1977-78, 1978-79 and 1979-80 are 
yet to be issued to all the emoloyees 
of the Delhi Administration including 
the teachers. The compilation of 
annual GPF accounts for the year 
1977-78 is being done on computer. 
Initially, this work was taken up 
otily at one centre viz. EIL. But, 
later on, to expedite this work, the 
accounts for the half year from

October to March 1978 were entrusted 
to a second computer centre at Delhi 
University. The Delhi Administra-
tion expect to issue the annual state-
ments for the year 1977-78 before the 
close of April, 1981. Thereafter, the 
closing balance for the year 1977-78 
will be taken over as opening balance 
for the year 1978-79 and annual 
statements prepared incorporating the 
subscriptions for the year which have 
already been posted manually in the 
ledger accounts Of the subscribers, 
The work of posting the accounts for 
the year 1979-80 is in hand and all 
efforts are being made by the Delhi 
Administration to prepare the annual 
statements for this year also.

Payment to teachers for Census Work

5624. SHRlMATI SANYOGITA 
RANE: Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be 
pleased to state:

(a) whether it is a fact that teachers 
in Delhi deployed for census work 
had not been paid remuneration for 
that work which was done by them 
in addition to their normal official 
duties;

(b) if so, the reasons thereof; and

(c) the action proposed by the 
Government in this regard?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI 
S. B. CHAVAN): (a) According to 
information furnished by the Delhi 
Administration, the field staff include 
ing teachers deployed on house-list-
ing operation during September, 19801, 
have loeen paid honorarium @  Rs. 
35/- per person and that steps have 
been initiated to make payment of 
honorarium to the field staff deployed 
on the actual count from 9-2-1981 to 
5-3-1981. The Census records after 
the actual count have been received 
only t>y the middle of March, 
is understood that various Census/
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Charge Officers will he paid hono-
rarium for both the phases together.

(b) and (c) Do not arise.

Conference of All India Housing 
Boards, Trivandrum

5625. SHRI K. A. RAJAN: Will the 
Minister of WORKS AND HOUSING 
be pleased to state;

(a) whether a Conference held by 
All India Housing Boards in Trivan-
drum some-time in 1979, had made 
some recommendations to the Union 
Government; and

(b) if so, what they are and Gov-
ernment^ reaction to each of them?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BH1SHMA 
NARAIN SINGH): (a) Yes.

(b) The Conference made a wide 
range of recommendations, number-
ing 39 in all, on matters pertaining 
to housing, housing policy, housing 
boards, HUDCO, etc. Some of the 
recommendations concern State Gov- 
ernments|Housing Boards, some con-
cern HUDCO and some concern the 
Government of India directly The 
recommendations are under examina-
tion.

Provision of drinking water in the 
drought hit areas of Madhya Pradesli

5626. SHRI SHIV KUMAR SINGH
THAKUR: Will the Minister of
WORKS AND HOUSING be pleased 
to state:

(a) wheher it is a fact that the 
Centre have agreed to pay full cost 
for the drinking water arrangements 
in the drought hit areas of Madhya 
Pradesh;

(b) if so, the details thereof; and

(q) the details of region where this 
work 'would be undertaken?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHlSHMA NARAIN
SINGH): (a) No, Sir.

(b) and (c) Do not arise.

Provision of basic amenities in Uttam 
Nagar Colony, Delhi

-5627. SHRI DAULATSINHJI 
JADEJA: Will the Minister of
WORKS AND HOUSING be pleased 
to refer to the reply given to Un-
starred Question No. 1929 on 2nd 
March, 1981 re. regularisation of un-
authorised colonies and state:

(a) whether it is a fact that Uttam 
Nagar Colony was regularised during 
1960—62;

(b) what are the reasons f° r not 
revising its plan uptill now;

(c) whether Government will consi-
der to do it now and if so;

(d) when the drinking water lines 
will be laid and when the sewage 
line will be laid tn that colony; and

(e) the details of development 
charges fixed by the Municipal Cor-
poration of Delhi?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BH'SHMA NARAIN 
SINGH): (a) The Municipal Corpo-
ration of Delhi has reported that a 
part of Uttam Nagar Colony was 
regularised by its Standing Committee 
vide a Resolution dated 30-8-61.

(b) and (c) The Municipal Corpo-
ration of Delhi has stated that a com-
posite plan of Uttam Nagar Group of 
colonies has now been prepared in-
cluding the already regularise^ part 
of Uttam Nagar colony and has been 
referred to the Technical Committee 
constituted by the Lt. Governor of 
Delhi.
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(d) The information is being col-
lected and will be laid on the Table 
of the Sabha.

(e) The Municipal Corporation of 
Delhi has fixed the development 
charges for the approved portion of 
the colony at the rate of Rs. 5.82 per 
square yard. This does not include 
the development charges levied by 
Delhi Water Supply and Sewage Dis-
posal Undertaking and Delhi Electric 
Supply Undertaking.

New Telephone exchange for Andhra 
Pradesh

5628. SHRI SUBHASH CHANDRA 
BOSE ALLURI: Will the Minister of 
COMMUNICATIONS be pleased to 
state:

(a) whether there is any proposal 
under consideration to open new tele-
phone exchanges in Andhra Pradesh:

(b) if so, the places where these 
exchages are proposed to be opened; 
and

(c) when these exchanges are like-
ly to be in operation?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) Yes, Sir.

(b) and (c) 25 lines new exchanges 
are planned in rural areas wherever 
a minimum of 10 prospective subs-
cribers register their demands with 
the prescribed advance daposit pro-
vided the anticipated revenue will 
cover at least 40 per cent of estimated 
annual recurring expenditure*.

The exchanges can generally be 
commissioned in about 18 to 24 
months of approval of the scheme.

Opening of F.C.I. Office in N.E. 
Region

5629. SHRT SUBHASH CHANDRA 
BOS"^ ALLTJRT: Will the Minister of 
AGRICULTURE be please^ to state:

(a) whether there has been cons-
tant demand from various organisa-

tions for opening of FCI Zonal Office* 
in North East region; and

(b) if so, whether Government 
have taken any decision in this re-
gard?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): (a) 
and (b) The Food C orp ora te  of 
India employees (Assam Region) 
In their conference held at Jcihat in 
October 1977 had demanded the set-
ting up of a separate zonal office for 
the North-Eastern Region. Later in 
July, 1979, a request was received 
from the Government of Assam for 
opening a zonal office of the Food Cor-
poration in the North-Eastern Region 
It has, however, not been found pos-
sible to agree to the request

Central grants to Maharashtra for 
We’fare of children

5630. SHRI BAPUSAHEB PARULE- 
KAR: Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be 
pleased to state:

(a) whether Government of Maha-
rashtra has made representation to 
Central Government to give mainten-
ance grant to institutions in the State 
under the Scheme for the welfare 
of children in need of care and Pr0'  
tection;

(b) if so the details thereof; and

(c) the action taken by Government 
thereon?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN) (a) to (c ): No repre-
sentation has been made to Central 
Government by the Government of 
Maharashtra. However, maintenance 
grants have been sanctioned by the 
Government of India to Institutions 
in Maharashtra on the recommenda-
tions of the State Government as per 
statement attached.
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Institutions sanctioned maintenance grant through the State Government during 1980-81 under the sthtre 
for the welfare o f children in need o f care and protection in Maharashtra

SI.
No.

Name of the Institutions

2.

3-

4*

5*
6.

7-
8.

9-
10.

11 .

12.

Kasturba Gandhi National Memorial Trust, Maharashtra Branch, 
Saswad, Purandhar, Pune. . . . . . . .

Rayat Shikshan Sams I ha, Satara. . . . . . .

Socio Economic Development Corporation Ltd., Gangakhed. Dislt. 
Parbhani. . . . . . . . . . .

District Probation and After Care Association, Chandrapur

Curudeo Coroba Smarak Samite, Umerkhcd, Distt. Yeetmal.

Manav Samaj Unnatti Mandal, Dhule . . . .

Vidarbha Maharogi Seva Mandal, Tapovana, Distt. Amravati

Shri Gadgc Maharaj Mission, Bombay. . . . .

Sant Prasad Shikshan Samstha, Pandharpur, Distt. Sholapur

The West Khandesh Bhagini Seva Mandal. Dhule,

Anand Ashram Trust, Worli, Bombay. . . . . .

Kagal Education Society Kagal. . . . . . .

Amount 50%sha 
sanctioned of the

Govern-
ment of 

India 
grant re-
leased

Rs.

17,481 8740

24>965 17,482

36,045 ] 8,02 c;

3^725 15,862

3^045 18,02a

36,045 18.023

3r,725 15,863

15,32i 76 61

36,045 18x23

50,963 25,482

19*237 9*619

33’°3° 16.515

Rural Housing Wings in States

5631. SHRi BAPUSAHEB PARULE- 
KAR: Will the Minister of WORKS 
AND HOUSINQ be pleased to state:

(a> in how many States, Rural 
Housing Wings have been established;

(b) whether Maharashtra State has 
requested the Government to establish 
such a wing in Maharashtra;

(c) whether Government are aware 
that Vishaveshrayya Regional College 
of Engineering in Nagpur is equipped 
with all facilities for establishing such 
a wing; and

(d) the action Government propose 
to take thereon?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND

HOUSING (SHRI BHISHMA NARAiN 
SINGH): (a) Nine Rural Housing 
Wings have been set up on regiona] 
basis, which are located at DeJhi. 
Chandigarh, Bangalore, Howrah, Val- 

labh Vidyanagar, Trivandrum, Sri* 
nagar, Jodhpur and Varanasi.

(b) and (c) Yes. Sir.
(d) The proposal is being examined. 

Telephone communications delays bet- 
wesn Bombay and Ratnagiri (Maha-

rashtra)
5632. PROF. MADHU DANDAVA- 

TE: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether it is a fact that there 
are recurring complaints about the 
difficulties and delays caused in tele-
phonic communications between Bom. 
bay and various parts of the district 
Ratnagiri of Maharashtra, and
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(b) if so, what technical steps are 
being taken to remove the diificulties 
of the telephone users in the Ratna-
giri district?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS

(SHRI KARTIK 
Sir.

ORAON): (a) No

(b) To further improve the tele-
communications services in Ratnagiri 
District, the following additional car-
rier and microwave systems have been 
approved:

(!) Chiplun —Ratnagiri 

(2) Ratm^ri—-Bjribay
— b-channel carrier system.

— 41b-channels of t̂he microwave system between Bombay-
Panjim.

(3) Ratnagiri—Poona

(4) Kudal—Sawanthwadi
— Microwave system.

— 8-channel carrier system.

(5) Replacement of 8-channel carrier system by 12-channel between Ratnagiri and Kohlpur.

(6) Chiplun—Karad — 8-channel carrier system.

The above will add mor? telephone 
circuits between Bombay to Ratnagiri 
and other places in the district.

56 33. sft : 5̂rr

r̂err̂ r fr<rr ftr: 

fwr-rM n  stfr P w R rw  to t>D
S fw r w  ttx  cf«rr fW  
S w srfw w ff tt sr̂ rF̂ rcr 
*f*TFir srftnyr q?f
v f  '4t;

(sr) ?T
% *rr *Fn;"T

(n ) % ftr<tir ref
r̂r̂ r *r

f e ? *  2 8  % W f r f  f t ? *  ftRT

*rcr w  arfaw f sfftra?
| q^r ^r*? Tu*

h w t  ĉfT ^rr

(* )
fqsrrw  % fqpRvr sftrnff if srsirnT# 
% re f qrc ^rrfe f̂f v\x spj-
g^rer % fortf sjfiRWt

*r«r q*? fipgra ft?<rr *wr

( s )  w r  qx^JT T O iT
q'ff % ^wfr^smS ft?*

% srr̂  «F)rf a m  ftrar

(^r) ft , rfr w
^PTqrfi | ?

frrsn sftr *wnr vew tr weft 
(«r> ^  : 0*0
r̂r̂ r ^  f w r f w r w  ^  tffofsnrf 

tffafsr 28 % srerfa ^  *rf
f^ ftcW r | ft?

“ spr^Nrrft S
sfrisre, s m r  f f s r  w s r r  ?rft«5

xff«Tcfr ?ffnRrr
q-r̂ r ft? f̂r «ff ®t Pr t  

t o ! y w ftRT ^r^fr | «rk 
strfe facr ^ e r  ff^r
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fa fta  ^ e fr  
*rt tfrs qr* f ^ fR w r w  *r fw * r  
«rci sfjt *r*fr faqfacwr 
fa*rr<Fff % *rrsw & tftr f w r w r -
<T<T sfff %  S^a'Tn faaffar
srP^qr % sm frr ^t ^Rff f  i 

(m) 5th ^  3s=rr 1

(*t ) f w w r r w  *  «rw  ^ w -tt 
h fw rro rsM  28 %

3 8 ftreffi f t W  ftfq |
fira^r *r 9 ftra^ff ^ ^  fw fa «n * w  
sr? fir̂ rr t  1 ^r ftrer^f t f fw  
«r|efrq srrfe srr*rr *r«ff 
sRffftref t  * f k  stfct f f d  fr  s *tt  q?*r 

fe*rr r̂rtnrr 1

(^ )  far^r^Ff^  *r ^r^r^ra* 
srrfefi ra w srr fo ff % 
f a w  | |

( s )  5ft, 1

(=*) 5HFT 5̂cTr I

Irrational Supply of Sugar to Orissa

5634. SHRI CHINTAMANI JENA: 
Will the Minister of AGRICULTURE 
be pleased to state:

(a) what is the quantity of monthly 
quota of levy sugar supplied to the 
Government of Orissa;

(b) whether there are any com-
plaints from the State Government 
that the levy sugar supplied to the 
State do not reach the State in time 
and if so, the reasons thereof and the 
action taken by the Centre to send 
the monthly quota regularly;

(c) whether it is fact that the State 
has requested the Food Corporation of 
India to send their entire monthly 
quota of sugar to the State at one 
time by rakes and not by piece-meal 
Wagons; and

(d) if so, the action taken so far 
or proposed to be taken in this regard?
198 LS—8

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (KU-
MARI KAMLA KUMARI): (a) 10,723 
tonnes.

(b) The levy sugar allotted to 
Orissa is lifted from the factories by 
the Food Corporation of India and 
supplied to the State Government. 
Orissa being deficit in sugar a major 
portion of its quota is required to be 
supplied from factories in the surplus 
State of Maharashtra. Requests have 
occasionally been rece;ve\1 from the 
State Government for expeditious 
supply of sugar and the Food Corpo-
ration of India have been advised to 
expedite despatches of levy sugar to 
the State.

(c) Yes, Sir.

(d) Due to operational constraints, 
it is not possible to move all the allot-
ted sugar to Orissa bv rakes. How-
ever, taking into account the quanti-
ties involved for movement and the 
dispersal of the destination points 
throughout the State, movement is 
arranged by rakes to the extent possi-
ble besides despatches by piecemeal 
wagons.

Opening of RMS Office at Jaliswar 
Kharagpur

5635. SHRI CHINTAMANI JENA: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the postal authorities 
have decided to open an office of the 
RMS at Jaliswar Railway Station in 
Kharagpur Division of South Eastern 
Railway;

(b) if so, whether it is a fact that 
the date for opening such office was 
fixed in February, 1981 but not open-
ed yet;

(c) if so, the reason therefor;
(d) whether there is a great pub-

lic resentment and discontentment for 
not opening of this RMS Office on the 
scheduled date; and

(e) if so, the date by which the 
RMS office at Jaliswar will be opened 
for operation?
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THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) No,
Sir.

(b) to (e ). Does not arise.

Allocation for Cocoa Development

5636. SHRI JANARDHANA POO- 
JARY: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the total amount allocated for 
cocoa development in 1981-82;

(b) the total amount allocated to 
Karnataka State for the purpose;

(c) whether Government are con-
sidering to allow any subsidy to 
Karnataka cocoa growers; and

(d) if so, the details in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (KU- 
MARI KAMALA KUMARI): (a) An
amount of Rs. 1.36 lakhs has been P r o -
posed in the budget for 1981-82 for the 
development of cocoa under the Cen-
tral Sector scheme,

(b) The amount allocated to Kar-
nataka State during 1981-82 under 
t-he Centra] Sector Schem<e is Nil.

(c) No. Sir.

(d) Does not arise.

Connection of Distt. H. Qrs. with 
State Capitals through STD

System

5637. SHRI JANARDHANA 
POOJARY:

SHRI K. P. SINGH DEO:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Government are con-
sidering a proposal to connect all 
District Headquarters with State 
Capitals with STD service;

(b) if go, the details thereof; and

(c) the number Of Districts so con-
nected during 1981-82.

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON); (a) 
Yes, Sir.

(b) 103 District headquarters have 
already been connected with the res-
pective State capitals by STD. The 
remaining District Headquarters are 
planned to be similarly connected by 
STD progressively during the pre-
sent and the next Plan.

(c) The number of District Head-
quarters planned to be connected to 
the respective State Capitals during 
1981-82 is five.

Selection Grade to Teachers of D.M.C. 
Schools

5638. SHRlMATI CHENNUPATI 
VIDYA: Will the Minister of EDU-
CATION AND SOCIAL WELFARE 
be pleased to state:

(a) the number of Headmistresses 
and Lady Assistant teachers engaged 
by the Municipal Corporation of Delhi 
in their primary schools run by them, 
seniority-wise;

(b) how much service is required 
to be rendered by Headmistress;Lady 
Assistant teacher to become eligible 
for getting selection scale; and

(c) how many HeadmistressesjLady 
Assistant teachers are gating selec-
tion scale and up to what year they 
hav<e been covered?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN); (a) According to 
information furnished by the Munici-
pal Corporation of Delhi, the position 
is ag under:—

No. of No. Of Asstt.
Headmistresses Teachers

751 6,426
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(b) The Selection grade is allowed 
strictly on the basis of seniority-cum- 
fitness and not °n the basis o’f num-
ber of vears o f service rendered.

(c) No. of Selection Grade Head-
mistress—94

(Covered up to 11-9-59 Seniority)
No. of Selection Grade Lady Assis-

tant Teachers—640
Covered upto 11-9-59 Seniority)

Quality of Controlled Rate Exercise 
Books

5639. SHRI K. MALLANNA: Will
the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to 
slate:

(a) whether Government’s attention 
has been drawn to the news item in 
Hindustan Times dated the 24th Jan-
uary, 1981 that the exercise-books at 
control rates supplied by the Delhi 
Administration run by Text-book 
Buieau only reached the market 
after Diwali and the quality is so 
poor, both of paper and the binding 
that children prefer to spend double 
the money for privately-produced 
exercise books;

(b) whether it is also a fact that 
for school-children of Government 
Schools where the price factor is im-
portant, the controlled exercise-books 
offer no variety and they are all 
single-lined while the children need 
four-lined books, checked ones for 
maths and one side blank ones as 
well; and

(c) if so, what are the facilities 
Government propose to provide to 
the children in this regard?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) to (c) The
attention of Government has been 
drawn to the News Item in question. 
According t0 information furnished by 
the Delhi Administration, it is not 
correct that exercise books in refer-
ence reached the market only after

Diwali. Whenever any defective 
exercise books came to the notice ô  
th Delhi Administration, the manu-
facturers were penalised for the same 
and the defective exercise books were 
withdrawn from the market. From 
t-he records of sale of such exercise 
books it is seen that they have been 
quite popular and are in demand. 
Exercise books of all the four types 
were supplied t° students through 
their schools, and through retailers 
in the market. It is, there'fo^ not 
correct that only single-lined exercise 
books were available for sale at con-
trolled rates.

Plot for Construction of Hospital for 
the Employees State Insurance Cor-

poration in South Delhi

5640. DR. VASANT KUMAR PAN-
DIT: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it is a fact that 10 acre 
plot had been reserved in Souh Delhi 
for construction of an hospital for 
the Employees State Insurance Cor-
poration;

(b) whether it is a fact that E.S.I. 
ha^ also deposited the amount with 
the Delhi Administration for its pos-
session;

(c) whether it is a fact that this 
plot plu3 5 acre more has been allotted 
to Modi Group o'f Industries for ultra 
modern sophisticated hospital for only 
67 lakhs;

(d) whether the DDA had taken 
objection to his sudden change-over; 
and

(e) if so, the reasons for depriving 
the E.S.I.C. of this earmarked plot 
and the reasons for giving it to an 
industrialist?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA



NARAIN SINGH): (a) The DDA has 
reported that a plot o’f eight acres in 
South Delhi had been allotted to the 
Employees State Insurance Corpora-
tion for constructing a hospital and 
a residential component.

(b) The amount had been deposited 
with the Delhi Development Autho-
rity.

(c) Th-e DDA has reported that 
allotment of 15 acres of land to 
Gujarmal Modi Hospital and Re-
search Centre does not include any 
part of the land originally allotted to 
Employees State Insurance Corpora-
tion. A sum of Rs. 6.37 lakhs has 
been received from them as premium 
for the land.

(d) The allotment has been mady 
by the Delhi Development Authority.

(e) In view of the reply given to
(c) above, the question does not arise.

Central Aid for Land Reform in 
Karnataka

1641. SHRI JANARDHANA 
POOJARY; Will the Minister o’f 
RURAL RECONSTRUCTION be 
pleased to state the financial assist-
ance given by the Central Govern-
ment to Karnataka State during the 
year 1980-81 so far for implementing 
the land reform schemes in the State?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
BALESHWAR RAM): The Karnataka 
Government has not asked for any 
Central assistance for land reform 
programmes during 1980-81. No assis-
tance has been given to them during 
the current financial year. However, 
up to the end of the financial year
1979-80, a sum of Rs. 19.2 lakhs had 
been given to the State Government 
by way of Central assistance for im-
plementation o’f land reform pro-
grammes.
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Al’otment 0f D.D.A. Fiats to the 
Family Members of Shri Arjun Das, 

Ex-Member, Metropolitan Council, 
Delhi

5642. SHRI ATAL BIHARI VAJ-
PAYEE: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether it is a fact that the 
DDA allotted five flats to the family 
members of Shri Arjun Das, Ex- 
Member, Metropolitan Council, Delhi;

(b) whether it is also a fact that 
these flats were cancelled; and

(c) if so, the action being taken to 
Kret the flats vacated and when these 
flats are likely to be got vacated?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA 
NARAIN SINGH); (a) The Delhi 
Development Authority has reported 
that flats were allotted to the evictees 
of Arjun Nagar in 1976. Shri Arjun 
Das was one of the allottees. It is 
not known to the D.D.A. how many 
of the allottees were related to Shri 
Das.

(b) and (c) In view of the reply to
(a) above, the questions do not arise.

Po’lution by Mathura Refinery and 
Silent Valley Hydel Project

5643. DR. VASANT KUMAR PAN-
DIT; Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) what steps Government have 
taken against pollution by (i) Mathura 
Refinery and (ii) Silent, Valley Hydel 
Project; and

(b) the machinery which has been 
set up to coordinate anti-pollution 
activities in various States?

THE' MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) As far as
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pollution by Mathura Refinery is con-
cerned it i3 stated that Government; 
of India has constituted a High Power 
Committee under he Chairmanship of 
Secretary, Deptt. of Science and 
Technology. The Committee is to 
oversee the implementation of the 
decisions taken by the Government to 
control pollution in the Agra-Mathura 
region. The work of the Committee 
is in progress.

Regarding pollution caused by 
Silent Valley Hydel Project it is 
stated that a Joint Committee under 
the Chairmanship of Prof. M. G. K. 
Menon, Secretary, Deptt. of Science 
and Technology has been constituted 
to look into the scientific aspects re-
lating to the ecology of Silent Valley. 
The specific terms of reference of the 
Committee are to examine whether 
the Silent Valley Hydel Project could 
be taken up without significant envi-
ronmental damage. The work of this 
Committee is also in progress.

(b) Under thg provisions of the 
Water (Prevention an^ Control of 
Pollution) Act, 1974, Central Board for 
the Prevention and Control 0f Water 
Pollution and State Boards for the 
Prevention and Control o'f Water 
Pollution have been set up. Also, 
under the provisions Of the Air (Pre-
vention and Control 0f Pollution) 
Bill, 1981 which has been passed by 
Both Houses of Parliament and js 

ending assent of the President, the 
existing Central Board and the State 
Boards for the Prevention and Con-
trol of Wafer Pollution constituted 
under fhe Central Act for the Control 
°f Water Pollution will be entrusted 
with the work of air pollution con-
trol. However, where no State Board 
f°r the Prevention and Control of 
Water Pollution, has been set up 
under the Central Act separate State 
Board for the Prevention and Control 
°f Air Pollution will be set up. The 
Central Board for the Control of 
Water Pollution will coordinate the 
Activities of State Boards.

Working of Food Corporation of India 
(Southern Zone)

5644. SHRI B. V. DESAI; Will the 
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether around 20 per cent °f 
the employees Of the Food Corpora-
tion of India serving in South are un-
happy about the uncertain future of 
Food Corporation of India;

(b) if so, whether they have ex-
pressed concern about the shrinkage 
in the activities 0f the Corporation on 
account of the unfavourable food 
policy of the State and the Union 
Government;

(c) if so, whether they have de-
manded a policy review;

(d) i’f so, what are the main reasons
that have necessitated the employees 
of the Food Corporation of India of 
of the southern State to think in those 
terms;

(e) what steps have been taken to 
remove the doubts;

(f) what is the actual state of 
affairs of the Food Corporation of 
India in the Southern State;

(g) whether this has also deterio-
rated the working of the Food Cor-
poration of India Of the Southern 
State; and

(h) what are the steps being taken 
to improve the working o'f the'FCI 
in the South?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) to (e) The Food Cor-
poration of India have reported that 
a section of their employees in the 
South Zone, particularly in Tamil- 
nadu, have felt anxiety on account 
of their misgivings that there would 
be reduction in the activities of the 
Corporation. In fact there is no un-
certainty about the services of the 
employees of the Corporation in
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South Zone. The Corporation main-
tain close coordination with the State 
Governments to ensur,e that their pre-
sent operations remain unaffected. 
Moreover^ with a view to increasing 
the operations in respect of port hand-
ling, additional fertilizer vessels *-re 
handled in Vizag and Madras Ports 
and also export of foodgrains is pro-
posed to be handled both in Madras 
and Vizag Ports. To allay the appre-
hensions of the employees regular 
meetings are held with the represen-
tatives of staff bodies.

(f) The Food Corporation of India 
is functioning normally in the Sou-
thern Zone.

(g) and (h) Do not arise.

Wholesale Price of Agriculture Input, 
Agriculture Product and Manufactured 

Product

5045. SHRI JYOTIRMOY BOSU: 
Will the Minister of AGRICULTURE
be pleased to state:

(a) rise or fall in wholesale prices 
(in per cent) of (i) each agricultural 
input, (ii) each agricultural product 
and (iii) each manufactured product, 
year-wise from 1966-67 to 1980-81;

(b) over all rise or fall in the prices 
(in per cent) of (i) agricultural in-
puts; (ii) agricultural products; and
(iii) manufactured products between 
1966-67 and 1980-81; and

(c) what steps, if any, have been or 
are being taken to ensure remunera-
tive prices to the agriculturists?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND 
CIVIL SUPPLIES (RAO BTRENDRA 
SINGH): (a) and (b) A statement
showing percentage rise/fall in the 
annual average index number of 
wholesale prices of vital agricultural 
inputs, agricultural products and 
manufactured products year-wise from 
1966 to 1!*81 and overall percentage 
rise/fall in the prices of these commo 
dities between 1966 and 1980 is laid

on the Table of the House. Placed in 
Library. (See No. LT-2253|81).

(c) It is the accepted policy of the 
Government to ensure remunerative 
prices to the agriculturists for their 
produce. For this purpose, procure-
ment iminimum support prices for 
major foodgrains and commercial 
crops are being announced by Gov-
ernment. Recommendations on price 
policy for important agricultural com-
modities are made by the Agricultural 
Prices Commission which takes into 
account the available data on cost of 
production, changes in input prices, 
inter-crop price variations, market 
prices and changes in terms of trade 
between agricultural and non-agri- 
cultural sectors. While announcing the 
procurement|minimum support prices 
Government also gives due weight to 
the views expressed by the 'farmers’ 
organisations, State Governments, the 
Planning Commission and various 
concerned Ministries. Marketing sup-
port in relation to the prices announ-
ced by Government, is provided 
through various agencies such as the 
Food Corporation of India, the State 
Cooperative Federations or other 
agencies of the State Governments, 
the Cotton Corporation of India, the 
Jute Corporation and the National 
Agricultural Cooperative Marketing 
Federation (NAFED) or other agen-
cies designated for the purpose. OtVier 
appropriate measures like removal 
of zonal restrictions on movement, 
modifications in export policy etc. are 
also undertaken to protect the inter-
ests of the agriculturists.

Seniority of Assistants in I.C.A.R.

5646. SHRI MADHU DANDA- 
VATE::

SHRI M. RAM GOPAL 
REDDY:

Will the Minister 0f AGRICUL-
TURE be pleased to state:

(a) whether Government’s atten-
tion has been drawn to the news re-
port in the Indian Express (Delhi 
Edition) dated the 24th February, 
1981, revealing that a file pertaining 
to the seniority of 33 Assistants of
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the Indian Council Of Agricultural 
Research has been undergoing a 
journey from Krishi Bhavan (ICAR 
Headquarters) to Shastri Bhavan 
(Law Ministry) to North Block 
(Home Ministry) for the last seven 
years; and

(b) if so, what is the reaction of 
Government thereto?

THE DEPUTY MINISTER IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(KUMARI KAMLA KUMARI); (a) 
Yes, Sir.

(b) A decision has already been 
taken to fix the seniority of promoted 
and directly recruited Assistants in 
the ratio i;l. Action to implement 
this decision is being taken by the 
Indain Council of Agricultural Re-
search.

Setting up of Community Gobar Gas 
Plants

5647. SHRI B. V. DESAI: Will the 
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether Government are en-
couraging to set up community gobar 
gas plants in the country;

(b) if so, whether many State 
rovernmentg have put forward cer- 
tain proposals be'fore th<e Centre in 
this regard;

(c) whether any proposals in this 
regard are being considered during 
th-e Sixth Plan period; and

(d) how many gobar gas plants 
be set up in each State?

THE DEPUTY MINISTER IN 
Trifi MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(KUMARI KAMLA KUMARI): (a)
and (b) A scheme to set UP 21 com-
munity biogas (gobar-gas) plants on 
an experimental basis has been ini-
tiated by the Department of Science 
and Technology to study and resolve

the various socio-economic, operatio-
nal and management problems asso-
ciated with such community plants. 
These plants will b<e set up in Maha-
rashtra, U.P., Bihar, Tamil Nadu, 
Karnataka, Gujarat, Punjab, Hima-
chal Pradesh, Haryana, West Bengal 
and Kerala. In addition, the Depart-
ment of Agriculture and Co-opera-
tion have received proposals from the 
Government^ 0f Gujarat and Tamil 
Nadu for financial assistance for 
setting up of community bio-gas 
plants.

(c) and (d) Based on the studies 
undertaken by the Department of 
Science & Technology and experience 
of the State Governments, further ex­
tension of community bio-gas pro­
gramme will be considered.

Report of Expert Committee on Selec.
tion of Site for Assam Capital

5648. SKRI SONTOSH MOHAN 
DEV; Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether it is a fact that some-
time back, Government of India had 
constitued an Expert Committee for 
selection of a permanent sit 2 for loca-
tion of capital of the Assam Govern-
ment;

(b) whether the said committee 
had submitted any report in thjs re-
gard; and

(c) if not, when the committee is 
likely to complete the work and sub­
mit th-e report?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) Yes, Sir.

(b) Yes, Sir.

(c) Does not arise.

Non Lifting of Sugar by Railways

5649 SHRI B. V. DESAI; Will the 
Minister of AGRICULTURE be pleas-
ed t0 state :
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(a) whether insistence of Railways 
to move sugar only full train loads 
is causing hardships to both the con-
sumers and producers;

(b) whether the consumer fed  
hardship because there is short supply 
anj the sugar mill owners are con. 
strained to have their working capital 
locked up because sugar cannot be 
moved in piece-meal;

(c) if so, whether Government have 
asked the Railways t-o reconsider ths 
present policy urgently;

(d) if so, to what extent they have 
agreed;

(e) whether the shortage o’f suSar 
to the fair price shops has been 
greatly improved; and

(f) if so, t0 what extent?

THE DEPUTY MINISTER IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(KUMARI KAMLA KUMARI): (a;
and (b) Representations regarding 
difficulty caused as a result of per-
mitting movement 0f sugar only by 
rakes have been received from some 
direct allottee States deficit in sugar 
who have to move sugar over long 
distance as also from some of the 
sugar factories which have to move 
free sale sugar to far off consuming 
destinations and where the small 
quantity released each month does 
not permit them t0 arrange despat-
ches by rake loads.

(c) and (d) The representations are 
under consideration.

(e) and (f) The present monthly 
levy sugar quotas being allotted tp 
the States!Union Territories were ear-
lier fixed on the basis of 425 grams 
of per capita availability for the pro-
jected population as on 1-4-1978. On 
account of increase in population 
during the last three years, there has 
been a corresponding reduction in the 
per capita availability in each State, 
but due to limited availability of levy

sugar it has not been possible to in 
crease quotas o'f the State5 commen-
surate to increase in population. This 
has created constraints on distribu-
tion of sugar at the earlier scale of 
425 grams per head per month. How-
ever, most of the State Governments 
have already carried out suitable ad-
justments so as t0 manage from with-
in the existing quotas.

Reduction of Sugar Quota by Delhi 
Administration

5650. SHRI B. V. DESAI:
SHRI G. Y. KRISHNAN;

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Delhi Administration 
has decided to reduce the quota of 
levy sugar to the ration card holders 
due t0 the Central Government’s deci-
sion not to increase the allocation of 
sugar;

(b) if so, whether the Food and 
Supplies Department has already 
mooter a proposal 'for reducing the 
sugar amount being supplied to the 
ration card holders;

(c) if so, whether this has become 
necessary in view of the shortage of 
levy sugar with the Delhi Adminis-
tration; and

(d) if so, whether it is proposed to 
reduce the monthly quota from 900 
grams to 700 grames per unit?

THE DEPUTY MINISTER IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(KUMARI KAMLA KUMARI): (a)
and (b) Delhi Administration has not 
so far reduced the present monthly 
levy sugar quota of 900 grams per 
unit against the ration cards.

(c) and (d) With the re-introduc- 
tion of partial control 0n su£ar from 
17-12-1979, the same State-wise 
monthly levy sugar quotas have 
been revived which were obtaining 
during previous partial control period 
immediately prior to decontrol of 
sugar on 16-8-1978. These quotas 
were then fixed with effect from
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December 1977 on the basis of 425 
gramg of per capita availability for 
the projected population as on 1-4- 
1978. In the case of few States|Union 
Territories including Delhi where the 
per capita availability for the said 
population out of their earlier quotas 
was found to be higher than 425 
grams (in respect Of Delhi it was 975 
grams), their quotas instead of being 
reduced, were retained at the earlier 
level. Delhi Administration has been 
accordingly getting a monthly levy 
sugar quota of 5304 tonnes for distri-
bution through fair price shops.

According to Delhi Administration, 
1.89,872 new food cards have been 
issued during 1980 No proportionate 
increase in sugar quota could be 
made to Delhi, as well as to other 
States, on account of difficult sugar 
situation. Some difficulties have been 
experienced due to these constraints 
in availability. The position was con-
stantly reviewed by the Government 
and measures have been taken to 
improve the supply position s0 that 
the ration card holders should get the 
levy sugar during the current month 
at the present scale.

There is no proposal to reduce the 
existing monthly levy sugar quota of 
any State, but any regular increase 
has also not been possible in view of 
limited availability o'f levy sugar. On 
account of increase in population 
during the last 3 years there has been 
a corresponding reduction in the per 
capita availability of levy sugar in 
various States and, therefore, most of 
the State Governments have made 
suitable adjustments in the scale of 
distribution so as (0 manage from 
within the existing quota.

Amount Received by A.V.A.RD. for 
Construction of Houses in Flood 

Affected Areas during 1978

5651. SHRI V. N. GADGIL: Will
the Minister of RURAL RECONS-
TRUCTION be pleased to state.-

(a) whether the Association of Vol-
untary Agencies for Rural Develop-

ment received Rs. 84 lakhs from 
EZE, a Christian organisation of 
West Germany, for constructing 
houses in the flood-affected areas ir> 
September, 1978; and

(b) whether the Government have 
examined that the amount s0 received 
was put to proper use and not mis- 
utilised for other purposes?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BALESHWAR RAM); (a) 
AVARD received Rs. 76,88,901.00 from 
EZE, West Germany in four instal-
ments from November, 1978 to Sep-
tember, 1980.

(b) The facts are being ascertained.

Advanced by AVARD to M s. Good
Earth Agricultural Farm Equip-

ment Private Ltd.

5652. SHRI V N. GADGIL:
SHRI R. L. BHATIA:

Will the Minister of RURAL RE-
CONSTRUCTION be pleased to state:

(a) whether it is a fact that the 
Association of Voluntary Agencies for 
Rural Development advance^ a sum 
of Rs. 6 lakhs to Mjs Good Earth 
Agricultural Farm Equipment (Pvt.) 
Ltd. of India;

(b) whether it is in consonance 
with the objects of the AVARD;

(c) whether Mjs. Good Earth Agri-
cultural Farm Equipment (Pvt.) Ltd. 
has collaboration with a West German 
multinational firm M.A.N.;

(d) whether it is also a fact that the 
Government searched the office of 
the AVARD and found certain discre-
pancies and misutilisation of funds- 
and

(e) if so, what action Government 
has taken against AVARD?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION
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(SHRI BALESHWAR RAM ); (a) 
According to the audited statement 
of accounts 'furnished by the Associa-
tion o'f Voluntary Agencies for Rural 
Development (AVARD), a sum 0f 
Rs. 5,07,773.90 has been shown as an 
advance to Mis. Good Earth Agricul-
tural Farm Equipment (Pvt.) Ltd. of 
India as on 30-6-1980.

AVARD are implementing with the 
assistance of Central Agency, Ger-
many (EZE) a rural works and minor 
irrigation project in Mushari and 
Jamui blocks of Bihar for which 
Rs. 113.50 lakhs have been canalised 
through the People’s Action for Deve-
lopment (India)—PADl. AVARD
have stated that this advance has 
been made from tne assistance recei-
ved for this project and that it had 
been made under an agreement that 
the Good Earth Agricultural Farm 
Equipment (Pvt.) Ltd., would supply 
AVARD and its member agencies 
diesel and electric engines and pump- 
sets, as and when required, at a con-
cessional rate. Against this advance, 
the Good Earth Agricultural Farm 
Equipment (Pvt.) Ltd. are reported to 
have made supplies worth 
Rs. 1,32,300.00 and the outstanding 
balance now is Rs. 3,75,473.90.

(b) The main objective of AVARD 
is rural development an^ according 
to them the advance was made for the 
purchase of diesel and electric en-
gines and pumpsets for the irrigation 
projects being implemented by them 
in Mushari and Jamui blocks of 
Bihar, which would lead to rural 
development.

(c) to (e) Information is being 
collected and will be laid on the 
Table of the House.

Diversion of Funds Received by
A.V.A.R<D. toward Fixed Deposits

5653. SHRI V. N. GADGIL:
SHRI R. L. BHATIA:

Will the Minister of RURAL RE-
CONSTRUCTION be pleased t0 state:

(a) whether Association of Volun-
tary Ag<!ncies for Rural Development

has obtained Rs. 100 million uptii now 
from different international agencies:

(b) whether any enquiry has been 
held t0 know if the funds were pro-
perly utilised and for the purposes *or 
which they were received;

(c) how much money was diverted 
by the AVARD towards Fixed Depo-
sits and for help to affiliated Agencies;

(d) whether all the affiliated organi-
sations of the AVARD are exempted 
from the Income Tax; and

(e) whether the diversion of funds is 
justified?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BALESHWAR RAM ): (a) to
(e) In'formation is being collected and 
will be laid ° n the Table of the House.

Total Allotment and Release of Food-
grains under National Rural Employ-

ment Programme

5654. SHRI JYOTIRMOY BOSU: 
Will the Minister of RURAL RE-
CONSTRUCTION be pleased to state:

(a) the total foodgrains allotted, 
State-wise to-d^te on account of the 
National Rural Employment Prog-
ramme during 1980-81;

(b) the total foodgrains actually 
made available, State-wise, during
1980-81, to-date;

(c) whether to some States full 
allotment has been released and in 
the case of some other States this is 
not so; and

(d) if go, on what grounds?

THE MINISTER Of  STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
BALESHWAR RAM); (a) A statement 
Statement I) indicating the quanti-

ties of foodgrains allocated to diffe-
rent States/Union territories under 
Food for WorklNationai Rural Em-
ployment Programme during the year
1980-81, including last year's unuti-
lised balance, ig enclosed.
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programme are released to the States 
according t0 the progress in utilisa-
tion. Hence, to some States showing 
good progress, full quantities have 
been released, while to others, entire

(c) and (d) Foodgrains under the quantities have not been released.
Statement -I

(b) Statement (II) Indicating total 
quantity of foodgrains released to the 
States/Union Territories so far is also 
enclosed.

The foodgrains allocated to the States/ Union territories under Food for Work j National Rural Employ-
ment Programme

(in MTs)

SI.
So.

States/UTs Unutilised 
Balance carried 
over from last 
yeai

Foodgrains Total
allocated
during current
year

1 3 4 5

1. AnJhra Pradesh .v Go, 880.00 1,05,000.00 1,65,880.00

Assam . 6.965.00 I 9,Of>0.00 25,965.00

3 Bihar . . . . . 84,769.32 1 ,64,0c to. 00 2,48,679.32

4- Gujarat . 4,195.80 22,51.0.00 6,965.80

:>• llaryana . a,554.5a 23,500.00 26,054.52

6. Himachal Pradesh 847.09 20,500.00 21.347.09
7. Jammu & Kashmir 1 1,611 .16 ■ 3.500.00 25,111.16
8. Karnataka . 26,325.00 32,000.00 58,325.00

9- Kerala . 12,801.50 31,500.00 44>3i <>•:)<>
10. Madhya Pradesh 59,458.00 2,28,500.00 2,87,958.00

1 1. Maharashtra . . . . *—9,840.00 72,000.00 72,000.00

12. Manipur . 3,500.00 2,000.00 5,500.00

13* Meghalaya . . . . — 2,000.00 2,000.00

*4- Nagaland . . . . 6,656.70 2,400.00 9,056.7°

>5- Oissa . 47,260.12 1,00,500.00 1.47,760.12
16. Punjab . 6, »39-39 11,500.00 17̂ 39-39
17. Rajasthan . 93,226.00 1,30,000.00 2,23,226.00
18. Sikkim . . . . . — 750.00 750.00

>9- Tamil Nadu . i7,4i3-72 60,000.00 77,4i3. 7«
20. Tripura . ♦— 1,056.00 4,750.00 4,750.00
21. Uttar Pradesh 1,28,967.11 2,69,500.00 3,98,467.11

22. West Brngal . 95,288.00 1,00,000.00 1,95,288.00

*_-  Excess ut;i;sat on for last ŷ *ar not taken into recount.
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3

23. A & N Island

24. Arunachal Pradesh

25. Chandigarh

26. Mizoram

27. Pondicharry .

“ 41-57 
320.00 

50.00 

850.43 

149.98

1.050.00

950.00

1.550.00

650.00

1.050.00

1.270.00 

50.00

2.400.00 

799 98

T o t a l  : . . . . .  6, 07,228.84 14,19,600.00 20,89,828.84

*— Excess utilisation for last year not taken into account.

Statement—II

The foodgrains released to the States/ Union Territories under Food for Work I National
Rural Employment Programme

SI. States/Uts.
No.

Unutilised 
balance from 
last year

(MTs)

Quantity of
foodgrain
released

(MTs)

Foodgrains 
released inclu-
ding carry over 
balance from 
last year

(MTs)

1 2 3 4 5

1. Andhra Pradesh . 60,880.00 1,05,000.00 1,65,880x0

2. Assam 6,965.00 5,500.00 12,465.00

3. Bihar 84,769.32 1,64,000.00 2,48,769.72

4. Gujarat 4,195.80 22,500.00 26,695.80

5. Haryana 2,554.52 23,500.00 26,054.52

6. Himachal Pradesh 847.09 20,500.00 21,347-09
7. Jammu & Kashmir 11,611.16 13,500.00 25,111.16

8. K ir ax taka . 26,325.00 32,000.00 58,325.00

9. Krrala 12,801.50 31,500.00 44,301.50

10. Madhya Pradesh . 59,458.00 2,28,500.00 2,87,958.00

11 Maharashtra *9>®40 •00 72,000.00 72,000.00

12. Manipur 3,500.00 3,500.00

13. Meghalaya . 750.00 750.00

14. Nagaland 6,656.70 2,400.00 9,056.70

*—Excess utilisation for last year not taken into account.



249 Written Answers MARCH 30, 1981 Written Answers 250

I 2 3 ' 4 5

15 Orissa . . . . . . 47,260.12 1,00,500.00 1,47,760.12

16 Punjab . . . . . 6,139.39 11,500.00 i7 ,639-39

17 Rajasthan . . . . . 93,226.00 1,30,000.00 2,23,226.0®

18 Sikkim . . . . . 500.00 500.00

19 Tamil Nadu. . . . . 17,413.72 60,000.00 77,413-72

20 Tripura . . . . . * — 1,056.00 4,750.00 4,750.00

21 Uttar Pradesh . . . . 1,28,967.11 2,69,500.00 3,98,467.11

22 West Bengal. . . . . 95,288.00 80,000.00 1,75,288.00

23 A & N Island . . . . *—41-57 1,050. (X) 1,050.00

24 Arunachal Pradesh 320.00 500.00 820.00

25 Chandigarh . . . . . 50.00 50.00

26 Mizoram . . . . . 850.43 85°-43
27 P on d ich erry  . . . . 149.98 650.00 79.98

T o t a l 6,70,228.84 13,80,600.00 20,50,828.84

*—Excess uti lisation oflast year not taken into account.

Construction by CPWD in Calcutta, 
Delhi, Bombay and Madras

5655. SHRI JYOTIRMOY BOSU: 
Will the Minister of WORKS AND 
HOUSING be pleased to state:

(a) total value of construction 
undertaken and completed by the
C.P.W.D. in Calcutta, Bombay, Madras 
and Delhi, year-wise during the last 
three years;

(b) particulars of the construction 
works undertaken or completed by 
the C.P.W.D. in each of the above 
cities during the same period; year- 
wise; and

(c) the total cost of each of the pro-
jects so undertaken or completed in 
each of the above cities during tho 
same period, year-wise?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRi BHISHMA n a r a i n  
SNGH); (a) to (c) The information is

being collected and will be laid on the 
Table of the Sabha.

ifg
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Amount to Haryana under Social 
Welfare Scheme

5657. SHRI CHIRANJI LAL 
SHARMA; Will the Minister 0f EDU-
CATION AND SOCIAL WELFARE
be pleased to state the amount which 
Government have given to Haryana 
State under social welfare schemes, 
scheme-wise, during the last three 
years?

THE MINISETR OF EDUCATION 
AND SOCIAL WELFARE (SHRi S. 
B. CHAVAN): A statement is attach-
ed.

Statement

The amount which Government have given to Haryana State under Social Welfare Schemes for the
last three years

S.
No.

Name of the Scheme 1978-79 19 7 9 '8 °  1980-81

1 Scheme for the Welfare of chiklrcn in need of Care 
and Protection . . . . . .

4 Scheme of Government o India Scholarship to the
Physically Handicapped . . . .

5 Schemc of Assistance to the Voluntary Organisa-
tions of the Physically Handicapped (In Haryana 
State) . . . . . . . .

6 Organisational Assistance to Voluntary Organi-
sations (in Haryana State) . . . .

Nil

30,000

4 5

(Amount in Rs.)

......................................................... 1-97,555 19,261

2 Integrated Child Development Services Scheme . 12.32,300 19,33,400

3 Functional Literacy Scheme . . . . 5,52.200 5575>i°o

1,36,01)0 1,77,000

Nil

2,77>9i 1 

27,54,000 

7,20,000

1,00,000

90,000 5>92>985

56,860
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_  2 _  3 4 5
7 Central Scheme of Working Women’s Hostels (in

Haryana S t a t e ) ...............................................6,43,404 11,59,629 5,05,160
8 Training Centres for Rehabilitation of Women in

Distress, (in Haryana State) . . . .  1,37,052 Nil 86,666
9 Introduction of Prohibition* . . . .  2,22,39,000 Nil Nil

♦Compensation for 50% of the loss in exe'se revenue ' due to introduction of prohibition in 
Haryana State.

Opening of Post Offices and P C.Os 
in Orissa during 1981-82

5658. SHRI CHINTAMANI JENA: 
Will the Minister of COMMUNICA-
TIONS be pleased to state;

(a) whether it is a fact that the 
number of post-offices, sub-post offices 
branch post offices and public call 
offices is minimum in Orissa State as 
compared to other States;

(b) if so, whether there is proposal
to open more post offices and public 
call offices in State in 1981-82;
and

(c) if so, what are the numbers, 
district-wise, in this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAN): (a) to (c)
No, Sir. It is not a fact that, the num-
ber of post offices an^ public call offi-
ces is minimum in Orissa State How-
ever, there are plans t0 open mope post, 
offices and public call offices in the 
State during 1981-82. The details 
have not yet been finalised. 

Introduction of I.C.AJR. Coordinated 
Project for Research and Water 

Management
5659. SHRI P. RAJAGOPAL NAIDU: 

Will the Minister of AGRICULTURE 
be pleased to state;

(a) whether I.C.A.R. Coordinated 
Project for Research on Water Mana-
gement has been introduced in our 
country; and

(b) if so, when it was introduced?
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) Yes,
Sir.

(b) The work on Water Management 
aspect is in progress right from the 
2nd Five Year Plan. However, the

research work was intensified from 
the 3rd Five Year Plan period when a 
Coordinated Scheme for Irrigation 
Research in River Valley Project 
Areas was sanctioned.

2. During the 4th Five Year Plan 
the Indian Council of Agricultural 
Research sanctioned two Coordinated 
Projects on Water management 
namely, (i) Water Management and 
Soil Salinity and (ii) New Croping 
Patterns and Water Use in selected 
command areas’. These schemes were 
in operation at 16 and 10 centres res-
pectively. However, during the 5th 
Five Year Plan period both these 
schemes were merged under a com-
mon name ‘Integrated Project, for Re-
search on Water Management and 
Soil Salinity’. This project remained 
in operation at 23 centres with a Co-
ordinating Unit located at Central 
Soil Salinity Research Institute, 
Karnal.

3. During the 5th Five Year Plan 
the ICAR also sanctioned another Co-
ordinated Scheme for Research on 
Water Management in High rainfall 
areas and temperate hill zones. This 
scheme operated at 7 centres.

4. During the 6th Five Year Plan 
two Coordinated Projectg namely, (i) 
Integrated Project for Research on 
Water Management and Sail Salinity, 
and (ii) Water Management, in High 
Rainfall Areas and Temperate Hill 
Zones have again been merped to-
gether with a new name ‘ICAR Co-
ordinated Project for Research on 
Water Management’ At, present thin 
project has been sanctioned for a 
penod of 5 years (1978—83) with an 
outlay of Rs. 258.00 lakhs being the 
ICAR share. At present this project 
Is in operation at 34 centres. (State-
ment attached).



Statement

List of Coordinated qroject for Research on water Management
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Name of the State 

1

1. Haryana

2. Karnataka

3. Uttar Pradesh

Research Centres.

I. Andhra Pradesh 

2 Assam

3. Bihar

4. Gujarat

5. Haryana

6. Himachal Pradesh

7. Jammu & Kashmir

8. Karnataka

9. Kerala

10. Madhya Pradesh .

II. Maharashtra

12. Meghalaya

Organisation Station Agro-Ecol. Region/ 
lrrg. Command.

- 3 4

Coordinating Unit, 
C.S.SR.I. Karnal

Karnal

Zonal Coordinating Unit 
(I) Dharwad. U.A.S.

Dharwad

Zonal Coordinating Unit 
(II) Faizabad, N.D.U.A. 
& T.

Faizabad

A.P.A.U. Hyderabad 1 Hydeiabad Nagarju nsagar

A.A.U. Jorhat 0 Jorhat Humid Eastern 
Himalayan Region

R.A.U. Pusa 3 Pusa Gan dak

4 Bikramganj Sone

5 Madhopura Pusa

G.A.U. Dantiwada 6 Navsari Ukai Kakarpar

H.A.U. Hissar 7 Hissar Bhakra

li.P.K.V.V. Palampur 8 Palampur Humid Western 
Himalayan Region

Deptt. of Agriculture 9 Jammu Ravi, Tawi Canal

U.A.S. Bangalore 10 Dharwad Malprabha and 
Ghataprabha

K.A.U. Mannutry 11 Chalakudy Chalakudy and 
Peechi.

J.N.K.V.V. Jabalpur 12 Powerkheda Tawa & Barna

*3 Bilaspur Hasdeo

14 Morena Chambal

K.K.V. Dapoli 15 Dapoli Humid Western 
Ghat Region

M.A.U. Parbhani 16 Parbhan i Purna and 
Jayakwadi

M.P.K.U. Rahuri 17 Rahuri Mula and Ghod.

N.E.H. Complex, Shillong 18 Shillong Humid Eastern 
Himalayan Region



257 Written Answers MARCH 30, 1981 Written Answers 258

I 2 3 4

13. Orissa . O.U.A.T., Bhubneshwar 19 Chiplima Hirakund

C.R.R.I. Cuttack 20 Cuttack Mahanadi Delta.

44. Punjab P.AU. Ludhiana 21 Ludhiana Bhakra

15. Rajasthan . Deptt. of Agriculture, 
Kota Uty of Udaipur,

22 Kota Chambal

Udaipur 23 Sri Ganganagar Rajasthan
Canal

16. Tamil Nadu T.N. A.U. Coimbatore 24 Bhavani Sagar Lower Bhavani

T.N.A.U. Coimbatore 25 Madurai Periyar

17. Uttar Pradesh . C.S.W.C.R. & T.I. 
Dehradun

26 Ontacumund Nilgiri Hills.

V.P.K.A.S. Almora 27 Almora Humid Western 
Himalayan Region

C.S.W.C.R.T.I. Dehradun 28 Dehradun Humid Western 
Himalayan Region

N.D.U- of Agri. & 
T. Faizabad

29 Faizabad Sharda Sahayak

G.li. Pant University 
Pantnagar

30 Pantnagar Tarai Region

18. West Bengal B.C.K.V.V. Haringhatta 3i Haringhatta Kangsavati

Deptt. of Agriculture, 
Govt, of W.B. Calcutta

32 Kalimpong Humid Bengal 
Assam Basin.

I.I.T. Kharagpur 33 Kharagpur Midnapur Canal

ig. Delhi . I.A.RI. New Delhi 34 Delhi Yamuna

Slum in Big Cities

5660. SHRI ATAL BIHARI VAJ-
PAYEE; Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) the details of the scheme to 
tackle the slum problem in cities; and

(b) the work done so far in each of 
the Metropolitan and major cities?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) To tackle th^ problem 
of Slums, two schemes are being 
operated in the State sector. The 
Slum Clearance/Improvement Scheme, 
which was started in the Central Sec-
tor in May, 1956 is being operated as

a State Sector Scheme with effect 
from 1-4-1969. It has the following 
three basic components:—

(i) Rehousing eligible families 
living in slum areas through pro-
vision of developed plots, skeletal 
houses, dormitory/hostel type of 
accommodation and pucca tene-
ments.

(ii) Construction 0f night- shelter 
in cities an^ towns with acute pro-
blem of pavement dwellers.

(iii) Improvement of environmen-
tal conditions in Slum areas and 
improvement of pucca built dwel-
lings in slum areas

The Scheme for Environmental Im-
provement of Urban Slums, which ia 
operated as part of the Minimum



Needs Programme in the State Sector, 
seeks to provide basic amnities and 
facilities in slum areas. The items of 
improvement which are provided 
under the Scheme are the following:—

(i) Provision of water supply, 
including drinking water taps;

(ii) Sewers;

(iii) Storm water drains;

(iv) Community baths and latri-
nes;

(v) Widening and paving of exist-
ing lanes; and

(vi) Street lighting.

(b) Since both these Schemes are 
in the State Sector, the responsibilityy 
for funding and implementation is that 
of the State Governments. Precise 
details of achievements under these 
Schemes in the various Metropolitan 
cities are not available.

n«TT 5TTT ttVZ

5661. sflWcff £ caTT : W

fc?€Tlf «rnT̂ T fT'TT
f r  :

(?p) fa^R, 3 tR  resr srft 
k t ?  *t*tt s r r r ,  

srsrrfacf f r  ^  f  *rh: 
^rfqczr ^  *f; -3̂  r̂̂ rrf̂ cf ffra 

| ;

(sr) t o t  *j*R srft f̂ r̂ rf
500 *TWf R̂TT i*RT f;R?<R

i  *t r o t  sfR srk r̂r̂ r ^  *rrff 
grfa ^ 7 'TfT I ;  sfR

(*r) ft, off fa^R,
'Tfâ nr t o  Hi* ^  snrrfaer 

<m f *  sr̂ rnr ^  ftrq s r^ tr  j m  w r 
^mfr | ?

259 Written Answers CHAITRA 9

f i w f  3  tt^ t  (*fr 
ftn rm  jw r  smifV) : (*») fk%\x,

sr^r *fR TORf fr *t *it  s?
^ STftf SfTvfi TO  ?fR 

ffSPTV £  3fi 3RTcTnT *TPT srcmfr
Tfeff ^r-^rrq
Crfr t i  fw fr  set ^  fa^z:
t o  sr̂ rTf̂ ra- ^  f  1 n fo ff
SRI ^«TT *TT*f TfnT fn'T^cR

qr̂ Ti' srfoirr srfVw
3r*f? ncfr

f e r r a  t o  *rnff smTfea tftf
Tm" i T O I  | 1

(*§r) fsr|R*r 
fasff rtq*^r ^  ^  t r t̂

snrrfon | 1

(if) *r*TT ?Ffi spf
^  sfsW *f, ^Ri2T gTOTSTCH 
^  feq  fsr^R, ^ R  5T%*T sftr 'Vfrro 
TOrw^r h -v z iX v ^  ^Tq*f;^r

^  x i ;
I  1

Construction of Upper Bhadra Dam

5662. SHRI D. M. PUTTE GOWDA: 
Will the Minister of IRRIGATION be 
pleased to state:

(a) whether it is a fact that the 
Bhadra River has overflown at Bhadra 
Dam in Lakka Valley in Karnataka 
and if so, year-wise details for the 
last 15 years;

(b) whether it is also a fact that 
Upper Bhadra Dam,, if constructed* 
will be silted up because of mining at 
Kudremukh;

(c) whether it is also a fact that the 
existing Bhadra Dam at Lakka Valley 
has already silted up to a considerable 
extent due to Kudremukh Project; and’

(d) whether in view of silting up o f  
Bhadra Dam at various places, it
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would be technically feasible to cons-
truct Upper Bhadra Dam?

THE MINISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SHRI 
Z. R. ANSARI): (a) to (d) The infor-
mation is being collected and will be 
laid on the Table of the House.

Bhadra Dam

5663. SHRI D. M. PUTE GOWDA: 
Will the Minister of IRRIGATION be 
pleased to state:

(a) whether it is a fact that the 
channels of existing Bhadra Dam are 
not able to feed the planned ayacut 
itself;

(b) whether it is also ^  fact that 
rare variety of timber and plantation 
worth more than 100 crores is going 
to be submerged if this scheme is 
implemented; and

(c) whether Government propose 
to take necessary steps to consider the 
above facts before implementing the 
scheme?

THE MINISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SHRI 
Z. R. ANSARI); (a) No, Sir. The 
Government of Karnataka have repor-
ted that the existing canals under the 
Bhadra Project are designed to carry 
the discharge required for its own 
ayacut.

(b) The referenc is presumably to 
the Upper Bhadra Project. The Gov-
ernment of Karnataka have intimated 
that detailed surveys of submersion 
area under the Upper Bhadra Project 
are yet to be done.

(c) The State Government have 
also intimated that they will take 
necessary steps to consider the above 
fact before taking up Upper Bhadra 
Project.

o * t m te frr  * t *T5?r
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Unauthorised construction in the 
Shopping Centres of Delhi

5666. SHRI KRISHNA PRATAP 
SINGH: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether Government are aware 
that certain persons have made un-
authorised constructions in the shop-
ping centres like Bhagirath Palace. 
Chawri Bazar area, Sadar Bazar area 
in Delhi;

(b) if so, the action taken against 
them; and

(c) the steps taken to ensure that 
unauthorised constructions are not made7

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH); (a) Yes, Sir, as reported by 
the Municipal Corporation of Delhi.

Ob) and (c) the Municipal Corpora-
tion of Delhi has stated that action has 
been taken in all such cases as Per 
the Building Bye-laws and that the 
unauthorised constructions have been
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booked and notices issued to the un-
authorised builders under the provi-
sions of sections 343 and 344 of the 
Delhi Municipal Corporation Act, 1957 
to stop/demolish the unauthorised 
construction.

Acquired Land in South Delhi

5667. SHRI NIREN GHOSH; Will 
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether some or all of 200 
plots of land in South Delhi meant to 
be given to villagers from whom land 
was acquired in the years 1959, 1961 
and 1966 have been allotted to per-
sons who got clearance on the basis 
of forged papers;

(b) whether Land and Building 
Department of Delhi Administration 
has referred the case to the anticor-
ruption branch of Delhi Administra-
tion;

(c) if so, the amount involved in 
this deal; and

(d) the outcome of investigation if 
any, conducted by the anti-Corrup- 
tion Branch?

THE MINISTER Of  PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH); (a) No, Sir. The Delhi Ad-
ministration has reported that about 
128 forged letters purported to have 
been issued by them to the DDA have 
come to notice.

(b) Yes, Sir.

(c) It is not possible to ascertain the 
nature and quantum of consideration 
received for making forged recom-
mendations /letters.

(d) The Delhi Administration has 
reported that one of their employees 
has been arrested and the case is 
under investigation.

Extension of Operational Research
Project, Noorsarai Nalanda, Bihar

5668. SHRI VIJAY KUMAR 
YADAV; Will the Minister of AGRI-
CULTURE be pleased to state;

(a) whether it is a fact that the- 
Operational Research Project, Noor-
sarai, District Nalanda, Bihar has its 
operation limited to only two Gram 
Panchayats, Namely, Charnipar and. 
Doeya;

(b) whether Government are aware 
that due to the limited operational 
area, the cultivalors of the whole of 
Nalanda District are not getting bene-
fit of that project;

(c) if so, whether Government pro-
pose to extend the area of project to 
the whole of Nalanda District; and “*

(d) if so, whan and if not the rea-
sons therefor?

THE MINISTER Of  STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) Yes, Sir. 
The Operational Research Project for 
stepping up production of seed potato. 
is being implemented by the Central 
Potato Research Institute through its 
Research Station at Patna in two 
gram panchayats, namely^ Chanipar 
and Doeya, covering 8 villages in 
Nalanda district.

(b) Since the Project is a Pilot Pro-
ject where techniques for raising seed 
potato are being demonstrated and 
popularised amongst farmers, it could 
only cover a limited number of vil-
lages physically. The benefits of the 
Fi-Orject fre, however, available 
to the whole of Nalanda district as 
the farmers of the District are bein'; 
made aware of the technology for rais-
ing seed potato crop. The demonstra-
tions organised on the farmers fc^ds. 
exhibitions, kisan melas and popular 
literature published from time tQ time 
help in dissemination of the new in-
formation resultifag in benefits to the 
farming community in Nalanda dis-
trict. .. . .. j
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(c) The Council cannot layout 
demonstrations on techniques of rais-
ing seed potato in the field of each 
farmer of the District.

(d) The Council only takes up pilot
projects to demonstrate the feasibility 
and acceptability of the new techno-
logy generated from its various Insti-
tutes; thereafter, it is the State De-
partment of Agriculture which should 
disseminate the technology demons-
trated to other parts of the District/ 
State. i
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Employment Guarantee scheme in 
Rural Areas

5670. SHRI HARINATH MISRA; 
Will the Minister of RURAL RECON-
STRUCTION be pleased to state;

(a) whether it is a fact that the 
Central Government is presently 
spending nearly Rs. 1,000 crores on 
food-for-work programmes and food 
subsidy;

(b) whether Government are aware 
tbr.it the scheme is full of leakages and 
largely benefits people in urban areas;

(c) if so, whether Government pro-
pose to introduce an employment 
guarantee scheme On the lines of 
Maharashtra Government’s scheme 
throughout the country, if not, why 
not; and

(d) whether Government propose 
to introduce the employment gua-
rantee scheme at least in areas where 
rural unemployment is of a very high 
order?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCION (SHRI 
BALESHWAR RAM); (a) to (d) The 
current year’s provision for food f° r 
work programme /national rural em-
ployment programme is Rs. 340 crores. 
The Department of Food has reported 
that difference between the economic 
cost of the grain to the Food Corpo-
ration of India and its issue price for 
Public Distribution and the carrying 
cost on Central buffer is reimbursed 
to the Food Corporation of India in 
the form of food subsidy. For this, a 
budgetary provision of Rs. 650 crores 
was made in the revised estimates for 
the year 1980-81 and the entire amount 
has been paid to Food Corporation ot 
India on provisional basis.
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The NREp is meant for providing 
employment in the rural areas of the 
country and not in the urban areas. 
The objectives of the programme 
have by and large been fulfilled. 
There is no proposal to introduce an 
employment guarantee scheme on the 
lines of Maharashtra Government 
throughout the country. The States/ 
Union Territories have been instruct-
ed to take up works under NREp in 
those areas where rural unemploy-
ment is of a high order.

12 hrs.

Re. QUESTION OF PRIVILEGE, 
MOTIONS FOR ADJURNMENT ETC.

SOME HON. MEMBERS rose.
(Interruptions)

MR. SPEAKER; One minute. Please 
.sit dow n .. . . (Interruptions). Please 
sit down.

Shri K. P. Unnikrishnan and several 
•other Members—Prof. Madhu Danda- 
vate, Dr. Subramaniam Swamy, and 
Sarvshri Harikesh Bahadur, Ram 
Vilas Paswan, George Fernandes, 
Bapusaheb Parulekar, Ravindra 
Varma and Jyotirmoy Bosu, have 
given nf tices of a question of privi-
lege against Shri P. C. Sethi, Minister 
of Petroleum, Chemicals and Fertili-
sers, Giani Zail Singh, Minister of 
Home Affairs and others for causing 
an enquiry into how he “came into 
possession of photo copies of the files, 
notings and reports” which Shri K. P. 
Unnikrishnan had “quoted and laid on 
the table of the House” on 23rd Decem-
ber, 1980 under Rule 193 on choice of 
technology and foreign collaboration 
for urea and ammonia fertiliser plants 
to be built on the basis of Bombay 
High Complex.

This matter is under my considera-
tion ___

(Interruptions)**

MR. SPEAKER; Nothing is going on 
record You are saying without my 
permission.

(Interruptions)
MR. SPEAKER: You cannot do it 

now.
------------------------- -̂-------------------------------

**Not recordad.

(Interruptions)

MR. SPEAKER: Under what rule
can I allow?

SHRI NIREN GHOSH (Dum Dum): 
I gave notice of an adjournment 
motion.

MR SPEAKER; No adjournment 
motion please....

(Interruptions)

MR. SPEAKER; Look here, Gentle-
men. Hon. Members, there are certain 
notices of adjournment motions which 
are daily handed over to m e. . . .

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour); You are only addres-
sing men and not the women.

MR. SPEAKER; Here all are hon. 
Members... .Again they will move a 
motion of privilege against you, Mr 
Bosu, They are as honourable as you 
are and as we are. .. . (Interruptions) 
That is why I say that if you had 
just gone through the Rules book, then 
I think there is no basis for giving 
this motion. And it should not oe 
taken for granted that whatever 
matter is given notice of under ad-
journment motion, that is going to be 
referred to again in this House. This 
unnecessarily takes the time of the 
House and I have assured this House 
time and again that any particular 
matter of importance shall always get 
my immediate attention and whatever 
is there, we shall allow it to be dis-
cussed on the floor of the House. 
Please don’t do it and waste the time 
of the House.

SHRI JYOTIRMOY BOSU; May I 
make a short submission to you, Sir?

MR SPEAKER; i will not allow.

SHRI NIREN GHOSH; On your 
remark I want to make a submission.

(Interruptions) *
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$  sr*rc q,fT f.vrr . . .

You know I cannot. Even Mr.
Jyotirmoy Bosu will catch hold 
of m e ...

(Interruptions)**

MR. SPEAKER; No please. Noth-
ing is going on record without my 
permission. If you read the Rules; it 
cannot be done. The Ministry of
Home Affairs Demands are coming
and you can raise it then.

(Interruptions)

MR. SPEAKER:

sTri-r r< ^  fsrrirr ngf 
. . . .

It cannot be raised under adjourn-
ment motion.

(Interruptions)

MR. SPEAKER: No, Sir. This is
a matter of law. This is not an ad-
journment motion. You cannot do it. 
. . .  (Interrupt'ons) Paswanji, it is im-
possible. I have gone through the ad-
journment motion. I have seen all 
tne records... (Interruptions)

SHRI NIREN GHOGH: It is the
convention and precedent.

MR. SPEAKER; You can see me. 
Why I have done? I have done under 
the rules. That is what I say.

SHRI GEORGE FERNANDES 
(Muzaffarpur): . . .  (Interruptions)**

MR. SPEAKER; Nothing is going 
on record. You cannot do it. Now, 
papers to be laid. Shri S. B. Chavan.

’ SHRI JYOTIRMOY BOSU: Sir, I
am seeking your permission

MR. SPEAKER: Under what rule?
What do you want to say?

SHRI JYOTIRMOY BOSU: This is 
a matter of special mention. A tribal 
school boy in Orissa has been sacri-
ficed. It is a very serious thing.

MR. SPEAKER: No adjournment
motion on this. You can come under 
377.

SHRI NIREN GHOSH: I want to
make a submission. . .

MR. SPEAKER: You can give some 
other motion—not adjournment mo-
tion. It cannot be allowed.

SHRI GEORGE FERNANDES: Can 
I give a call attention?

MR. SPEAKER: You give. J will
consider it. I will consider it and it 
will be considered on merits.

SHRI GEORGE FERNANDES: With 
great respect to you, I submit that 
firstly the freedom of the press...

MR. SPEAKER: You cannot You
can come to me. I cannot discuss mat-
ters of calling attention, and adjourn-
ment motions in the House. You can 
come to me. It is your Chamber. But, 
it cannot be discussed here.

SHRI GEORGE FERNANDES: It is 
very serious.

MR. SPEAKER: It may be very
serious. It cannot be discussed. I can-
not allow the floodgates to be opened 
here.

(Interruptions) * *

MR. SPEAKER: Nothing is going
on record. Not allowed. Not a con-
vention—I am going according to 
rules. Now, Papers to be laid on the 
table.

Shri Chavan.

♦•Not recorded.
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12.07 hrs

PAPERS LAID ON THE TABLE

A n n u a l  R e p o r t  a n d  R e v i e w  o f  
T e c h n i c a l  T e a c h e r s  T r a i n i n g  In s t i -
t u t e  (E a s t e r n  R e g i o n ),- C a l c u t t a  
f o r  1979-80, A n n u a l  R e p o r t  o f  t h e  
U n i v e r s i t y  o f  D e l h i  f o r  1978 a n d  
s t a t e m e n t s  g i v i n g  r e a s o n s  f o r  n o t  
l a y i n g  i n  t i m e  A n n u a l  A c c o u n t s  
o f  In d i a n  I n s t i t u t e s  o f  T e c h n o l o g y  

a t  D e l h i  a n d  K a n p u r  f o r  1979-80

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): I beg to lay on the
Table:

(1) (i) A copy of the Annual Re-
port (Hindi and English versions)/ 
of the Technical Teachers’ Training 
Institute (Eastern Region), Cal-
cutta, for the year 1979-80 along 
with Audited Accounts.

(ii) A copy of the Review (Hindi 
and English versions) by the Gov-
ernment on the working of the 
Technical Teachers’ Training Insti-
tute (Eastern Region), Calcutta, 
for the year 1979-80.

[Placed in Library. See No. LT- 
2225/81]

(2) A copy of the Annual Report 
(Hindi® version) of the Univer-

sity of Delhi, Delhi for the year 
1978.

[Placed in Library. See No. LT- 
2226/81]

(3) A statement (Hindi and En-
glish versions) explaining reasons 
for not laying the Annual Accounts 
of the Indian Institute of Techno-
logy, Delhi, for the year 1979-80 
within the stipulated period of nine 
months after the close of the Ac-
counting year.

[Placed in Library. See No. LT- 
2227/81]

(©English version was laid on the
Table on the 7th July, 1980.

(4) A statement (Hindi and Eng-
lish versions) explaining reasons 
lor not laying the Annual Accounts 
of the Indian Institute of Techno-
logy, Kanpur, for the year 1979-80 
within the stipulated period of nine 
months after th,e close of the Ac-
counting Year.

tPlaced in Library. See No. LT- 
2228(81)

D e t a i l e d  D e m a n d s  f o r  G r a n t s , 1981- 
82 o f  M i n i s t r y  o f  P e t r o l u m , C h e m i -

c a l  a n d  F e r t i l i z e r s

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): I beg t0 lay on 
the Table a copy of the Detailed De-
mands for Grants Hindi and English 
versions) of Ministry of Petroleum, 
Chemicals and Fertilizers for 1981-82.

[Placed in Library. See No. LT- 
2229/81]

S t a t e m e n t s  s h o w i n g  a c t i o n  t a k e n  
b y  G o v e r n m e n t  o n  A s s u r a n c e s  P r o -
m i s e s , ETC., GIVEN DURING VARIOUS

S e s s i o n s  o f  L o k  S a b h a

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): I beg to lay on the Table
the ft Uowing statements (Hindi and 
English versions) showing the action 
taken by the Government on various 
assurances, promises and undertakings 
given by the Ministers during the 
various sessions of Lok Sabha: —

Sixth Lok Sabha
(1) Statement No. XV—

Sixth Sesssion. 1978.

(2) Statement No. XVIII— 
Seventh Session 1979.

(3) Statement No. IX—
Eighth Session, 1979.

Seventh Lok Sabha
(4) Statement No. VI—

First Session, 1980.

(5Y Statement No. VI—
Second Session, 1980.

(6) Statement No. X —
Third Session, 1980. *
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(7) Statement No. II—
Fourth Session, 1980.

(8) Statement No III—
Fourth Session, 1980.

[Placed in Library. See No. LT- 
2230/81]

A n n u a l  R e p o r t s  a n d  R e v i e w s  o f  A l l  
I n d i a  F e d e r a t i o n  o f  C o o p e r a t i v e  
S p i n n i n g  M i l l s  L t d ., B o m b a y  f o r  
t h e  y e a r  e n d n d  o n  30-6-80, N a t i o n a l  
C o o p e r a t i v e  D e v e l o p m e n t  C o r p o r a -
t i o n , N e w  D e l h i , a n d  In d i a n  F a r -
m e r s  F e r t i l i z e r  C o o p e r a t i v e  L t d ., 
N e w  D e l h i  f o r  1979-80 a n d  R i c e -  
M i l l i n g  In d u s t r y  (R e g u l a t i o n  a n d  
L i c e n s i n g ) A m e n d m e n t s  R u l e s , 1981

THE MINISTER OF AGRICUL-
TURE, RURAL RECONSTRUCTION 
AND IRRIGATION AND CIVIL SUP-
PLIERS (RAO BIRENDRA SINGH):

(1) (i) A copy of the Annual Re-
port (Hindi and English versions) 
of the All India Federation of Co-
operative Spinning Mills Limited, 
Bombay, for th? year ended 30th 
June, 1980 along with Audited 
Accounts.

(ii) A copy of the Review (Hindi 
and English versions) By the Gov-
ernment on the working of the All 
India Federation of Cooperative 
Spinning Mills Limited, Bombay, 
for the year ended 30th June. 1980.

[Placed in Library. See No. LT- 
2231/81]

(2) (i) A copy of the Annual 
Accounts (Hindi and English ver-
sions) of the National Cooperative 
Development Corporation, New 
Delhi, for the year 1979-80 together 
with Audit Report thereon, under 
sub-section (4) of section 17 of the 
National Cooperative Development 
Corporation Act, 1962.

(ii) A copy of the Review (Hindi 
and English versions) by the Gov-
ernment on the accounts of the 
National Cooperative Development

[Placed in Library. See No. LT- 
2232/81]

(3) (i) A copy of the Annual Re-
port (Hindi and English versions) of 
the Indian Farmers Fertiliser Co-
operative Limited, New Delhi, for 
the year 1979-80 along with Audited 
Accounts.

(ii) A copy of the Review (Hindi 
and English versions) by the Gov-
ernment on the working of the 
Indian Farmers Fertiliser Coopera-
tive Limited. New Delhi, for the 
year 1979-80.

[Placed in Library. See No. LT- 
2233/81]

(4) A copy of the Rice-Milling 
Industry (Regulation and Licensing) 
Amendment Rules, 1981 (Hindi and 
English versions) published in Noti-
fication No. G.S.R. 180(E) in Gazette 
of India dated the 16th March, 1981, 
under sub-section (4) 0f section 22 
of the Rice-Milling Industry (Re-
gulation) Act, 1958.

[Placed in Library. See No. LT- 
2234/81]

MR. SPEAKER: Shri R. V. Swami- 
nathan. (Interruptions)

There are certain ways. Not like 
this.

RAO BIRENDRA SINGH- On be-
half of

Shri R. V. Swaminathan, I beg to 
l&y on the Table: —
R e v i e w  a n d  A n n u a l  R e p o r t  o f  A s s a m  
A g r o - I n d u s t r i e s  C o r p o r a t i o n  L t d ., 
G a u h a t i  f o r  1972-73 w i t h  a  s t a t e -

m e n t  f o r  d e l a y

(1) A copy each of the following 
Papers (Hindi** version) under 
section 619A of the Companies Act, 
1956: —

(i) Review by the Government on 
the working of the Assam Agro In-
dustries Corporation Limited, Gau-
hati. for the year 1972-73.

Corporation, New Delhi, for the year 
1979-80. ♦♦English versions were laid on the

Table on the 27th March, 1980.
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[Rao Birendra Singh]

(ii) Annual Report of the Assam 
Agro Industries Corporation Limi-
ted, Gauhati, for the year 1972-73 
along with Audited Accounts and 
the comments of tKe Comptroller 
and Auditor General thereon.

(2) A statement (Hindi* ver-
sion) showing reasons for delay in 
Laying the paper mentioned at (1) 
above. . .  *.

[Placed in Library. See No. LT- 
2235/81]

MR. SPEAKER; Shri Chandrajit 
Yadav.

>o
& wnr 1

MR. SPEAKER; You can come to 
me and discuss it with me.

Not here—not on the floor of the 
House.

Shri Satish Agarwal.

12-09 hrs

PUBLIC ACCOUNTS COMMITTEE

T w e n t y - f i r s t  a n d  T w e n t y - s e c o n d  
R e p o r t s

SHRj SATISH AGARWAL (Jai-
pur) : I beg to present the following 
reports (Hindi and English versions) 
•of the Public Accounts Committee: —

(1) Twenty-first Report on Action 
Taken by Government on the re-
commendations contined in the 
Hundred and tenth Report (Sixth 
Lok Sabha) on Non-payment of 
contribution to Trustees of Provi-
dent Fund Commissioners.

(2) Thirty-second Report on 
Action Taken by Government on the

recommendations contained in the
Hundred and twenty-seventh Re.
port (Sixth Lok Sabha) on Loktak
Hydro-electric Project.

12-10 hrs

RE. QUESTION OF PRIVILEGE,
MOT;ON FOR ADJOURNMENT 

ETC.—Contd.

(Interruptions) * *

MR. SPEAKER: You can come to 
me. We will see. Not like this. No-
thing is going on record without my 
permission.. Shri Parulekar.

SHRI BAPUSAHEB PARULEKAR: 
You always tell us that we should 
see you in your chamber before the 
decisions are taken. But, with refer-
ence to the adjournment motions, we 
have no opportunity.

MR SPEAKER; On adjournment 
motions, no consultation. It is my 
decision.

SHRI BAPUSAHEB PARULEKAR: 
You are not going to listen to us even 
in the Chamber.

MR. SPEAKER: I am going to
listen to you anything in my cham-
ber. The adjournment motion is re-
jected outright here. On calling atten-
tion you can come to me.

SHRI BAPUSAHEB PARULEKAR: 
No Convention?

MR. SPEAKER: No convention.
You can come to me.

?rrqr wivx, ^  1
(oEfcfSTFT )

MR. SPEAKER: You come to me.
Now. Call attention. Shri Harikesh 
Bahadur.

( s t ^ R  )

MR. SPEAKER: Please sit down.
I will not allow it in the House.

•English versions were laid on the
Table on the 27th March, 1980. (**) Not recorded.
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w sp.fs-q 1 wrT>T#sF; w s n rq  i» O
2Tft VX % STRiT fileJSf n ff ^ i T  I
«rrr v*r ^r«rr ^  I,
55TR *W < *T5T K TO ^  I 

(« * * * !* )

MR. SPEAKER: I am not going
to allow it on the floor of the House. 
Now, Shri Harikesh Bahadur.

Interruptions) * *

MR. SPEAKER: In the House I
am no party man.

^ s n r 1? 1

% XW^tX 
i'rtf, ?<1X fnV^T #  ^  ?>ff I

; v j h  )

^> VST : STR’ Vr^< rfI
3TTtf ^RCT, ^  vn^TSTT |

(

sir* a t  qr^qr, q^r
<?< ^  ^ * r r  i

Nothing is going on record.

(Interruptions)

MR. SPEAKER: Everything has to 
be discussed.

W-mST *?>** : <Ti 3Fi| T̂n
^  ff? I

5«>vsr
t̂Tf *r< | 1 *rfi ^mr gfn*q i #

v i  ^n*r ^T ĉrr g f r  stt# f w f f
v  * m r<  if) vnf<* ^rrf^j i stt^

g i in: tf.* fn*q*rt k  «r i

11 ^  q-w srr^, f
t?€?Tn ^ K i7 |j, r̂fo*»T
*rrv*?.' snfr ^Q*r fj fa  *r«:
fii «f r;

I cannot be bound down for certain 
things. My mind is very open. I will 
give whole attention at my disposal 
to whatever you bring. I can consi-
der.

(Interruptions)

(s.,1* aJTT̂ )

MR. SPEAKER: How can I? I
cannot help it. (Interruption) .

SHRI SATYASADHAN CHAKRA- 
BORTY: You are 100 per cent right.
we should and you become angry.

MR. SPEAKER: 1 don’t become
angry.

SHRI SATYASADHAN CHAKRA- 
BORTY: Where the Congress-I is in
opposition; they enter the Assembly 
with toy pistol,—in the West Bengal 
Assembly. That is the difference.

MR. SPEAKER: Whatever they do
they get the punishment also.

(Inerruption) * *

MR. SPEAKER ; ^  ^ r r  1

*T5i *TPT< «ffif spifaq I

I will not allow. That is n jt to be 
discussed on the floor. No.

(Interruption)

**Not recorded.
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MR. SPEAKER: $  =ff|- ^

3r< ^ r r  1 71131 is not my iob'

«T> 3TU ^  SfS*
*rr c?r*r i ^rr^; w r  k *?f 
fm ^ rr  *̂r t  i srr̂ * sfr
3 7 5?Tf r |, ^'n *T-T £  3W< Ô T
f .  1

(Interruptions) * *

MR. SPEAKER: Nothing is going
on  record.

(Interruptions)**

MR. SPEAKER: Why should I
judge?

(Interruptions) **

MR. SPEAKER: He is not speak-
ing with my permission. Nothing is 
agoing on record.

(Interruptions) **

MR. SPEAKER: I don’t want to.

(Interruptions) * *

SHRI JYOTIRMOY BOSU: Kindly
ask the Minister whether he would 
like to make a statement or not. 
That is all.

MR. SPEAKER: I don’t want to do
anything. I can consider on my own 
whether under the rules j can admit 
this motion or not.

(Interruptions) * *

MR. SPEAKER: I cann’t ask him.
It is up to the Minister. How do I 
come in the picture?

(Interruptions)

SHRI JYOTIRMOY BOSU: Sir,
the entire Opposition is one on this 
point and we are requesting the hon. 
Minister whether he is interested to 
make a statement. That is all. We 
do not want him exactly to make a

statement in that way. We are ap-
pealing to him to tell us whether he 
would make a statement and then we 
shall do the needful. (Interruptions)

SHRI GEORGE FERNANDES: Sir, 
I want to know whether there is an 
intention to make a statement. (In-
terruptions) What have you deter-
mined to do? (Interruptions)

SHRI HARIKESH BAHADUR: Let 
us walk out on this... (Interruptions)

h’ f ,  5T>1r nflr I
) . . .

Wa® : 5TFT tftTT I

sff s r^ T  1

(S W T * )

SHRI JAGDISH TYTLER: Sir, the
Supreme Court’s decision has been im-
plemented and here you are the sup-
reme person in this House. Why don’t 
they accept the decision of the Spea-
ker? Why don’t they listen to the 
Speaker? (Interruptions)

MR. SPEAKER: Nothing is going
on record.

(Interruptions)**
SHRI GEORGE FERNANDES: What 

is your decision, Bhishma Na**ain 
Singhji? Is the matter under your 
consideration? The Minister could at 
least tell us under what circumstances 
the Government is not considering 
this.

(Interruptions)
MR. SPEAKER: I have already

told you that your Calling Attention 
Notice is under my consideration. 

(Interruptions)

sft m  fsw ir TTrTJPT :
jfcf; sfr ?
$ TST i t  t>  ITT
f e w  *r 1

(s i*** !*  )

•*Not recorded. •♦Not recorded.
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why not ask the Minister to make a 
statement?

MR. SPEAKER: He is sitting here.
Don’t you realise?

(Interruptions)
SHRI JYOTIRMOY BOSU: Sir,

we cannot have this kind of thing... 
(Interruptions) Parliament is a forum 
where we give and take. When we 
say something, he must take.

Tiq- fa  ,7Ttf qff^TT :

*fr nfr ah  ̂ ?r
f 1

SHRI GEORGE FERNANDES: With 
all respect for you Bhishma Narainji, 
it is not a joke, it is not a laughing 
matter.

MR. SPEAKER: Nothing is going
on record.

(cCfqSTR)**

fTOfatffarsrrsris?
( iff ^rrcrw fh'$ ) :

JTFW , f̂» n^T
fsr̂ rr ftw  if ft? ^

qfr <y§%. 1 ^ 3  stft ftw*r 
fc^rw fr | 1 scm*

ffrf r̂tn* fr  ft? w  stfcrsiT fesr
55tth *r<r f̂iir *fr sfr faqrer

*r I, *•<*?!*< f, ^*r %%
* m rp rr  | ? ( ^ s t r  ) r̂ftNT
fan ?fi ^ft? SiTW f  f j ,

^rK nrt^sr^rcerrg, f̂r
^n*r fw,* |, ^Tvii ^rTfspr?. . .  

(o^^grrn ) if. q^Tr ftr̂ fr 
JTnTfaw «fi TT*f fWTtf 'Tf^'FT ̂  T  ̂5? VC NT I
f^T q, ft?^*R ^  i-r^sr it

yn; 5 .̂’ 1 i,vr*r,
<rc T̂o *fr s.crr t  i
*rrv* f'n r̂ ^?t *fr f e a  1 srrv# $*rr<r

km  i;*i\ 1 srrfav, «n^r

SFT Tf* I  1 5f?rf *f STT'T qft | I' 
gsfw apfi *f |<\ 3}'; ^ n r
* m  m ;  ftrsfr |, (wvw,^ ) gsfrir

fa?i% fr, gsf.**r ^ ri  fnTr^r
^?T# SHFT fi 'T̂ T nff ffftT,
*r<T S ^ n T  3?r ^  n$f
fk-rr 1 1 ijfiafi^rar ftrsfi I, ^rr- 
ftr*: ̂ r4^Tf? 1̂ r^? forr ;̂*r | 1
(-riiW tf) Sf*f| ^ 5  ̂ n*r fo * fi| ft?
*£ % srrc ^?r4^r.fr ^
f  1 »f«rr 1 1 1 ^ ?  ir ^vr
t  ?c\

y-ft t t t t  fq^rr^ : ?r^;^r # , .
t  *1' ?rrT

% t?!^ £t: r̂r ^ q i p ?rr< 
snnnT ^r^oT g ft; t  r̂
ftr r̂r «tt i ft; n
| ft? gsftiT ^  f t r ^  % r̂r?
. . . (s^qSTTn) . . %ft?n

%: ^  (zi*Tvr*;)

sft : 5TR ^.".1^
^  t  • ( ^ W n )  ĴTî

ftr r̂ «t, f^T f̂i & ^ T n
fn^^Tq w r . . . (oivSfyT*;)

SHRi BIJU PATNAIK (Kendra- 
para): Have you started the pro-
ceedings?

MR. SPEAKER: I will start the
proceedings now.

SHRI BIJU PATNAIK: Has the
Minister’s statement not been re-
corded?

MR. SPEAKER: It has been re-
corded.

••Not recorded. "  t j  2
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SHRI BIJU PATNAIK: Only ours
has not been recorded:

MR. SPEAKER: That which I did
not allow was not recorded.

THTlTm «TFTf t  : ^ft TO
c f m  % fa ir  =fr$T 2tt, ^ r r  f*rr ?

SHRI BIJU PATNAIK: Upto what
time did you not allow? (Interrup-
tions'.).. .What has been asked by Shri 
George Fernandes and by us, that 
you did not allow and what Minister 
spoke was allowed.

tt o  fasrrcr : ipt  sft
f ,  ^  f\ tptt ?

/

f fm  I irft' efTrT 5 ^  . . . rnfTycpr
ffcrr 1 ^  nit

fm  *ft TOftTpr % fsprr ^ r r  

srrm 1 1

What is the stand. I expunge the 
least.

3fr 5r^qif%qT%l- r̂arr %, sfr 
Starr ^  f 1

f̂r ^ r ,  ^ r%  ^ffr% sfta fe^rr, €
t r t  f o m  £r n i tttt 1

SHRI BIJU PATNAIK: Is that re-
corded? (Interruptions)

«fr TnrfsRnw 'Trcraw : m
srrq- ^  f  "ste  fr^ r? ” air 4%
fv z v i irar 1 1

TOTST : 3R JrrV <7Tlfh!R
T̂?fr n fr f r r r f  ftrrr 1 1

SHRI JYOTIRMOY BOSU: Do you 
belong to the Signal Corps? You 
were signalling.

MR. SPEAKER: I just ask them
not to record.

SHRi GEORGE FERNANDES: You 
grant permission only when we catch 
your ears or eyes.

«rt TnrfwRi* q r ^ R  : ?rrq
w vt\  ^  ^  oh Ten

? T ^ n r  t  I

srsq-sr *r£r^r : ^rrH i z  ^rrw i

I give permission when I think 
that such-and-such a Member has 
asked for my permission. Then I give 
him, and then it goes on record.

SHRI NIREN GHOSH: We gen-
uinely feel that too much is going out 
of record.

MR. SPEAKER: Don’t feel so.
Now Shri Harikesh Bahadur.

SHRi JYOTIRMOY BOSU: I have 
pointed out to you from the Debates 
themselves that you have expunged 
yourself.

MR. SPEAKER: No. You will
again be caught on the wrong foot.

SHRI JYOTIRMOY BOSU: I will
show it.

MR. SPEAKER: It is wrong. Come
to me.

SHRI JYOTIRMOY BOSU: (Inter-
ruptions). You have said ‘Not re-
corded’. ‘Not recorded’ . ‘Expunged’ 
and ‘Not recorded’ mean the same 
thing to us.

MR. SPEAKER: Come to me.

SHRI JYOTIRMOY BOSU: Mr.
Patil ‘Not recorder’ ; Dr. Dhillon; 
‘Not recorded.’
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2 8 7  Calling attention to 
matter of

MR. SPEAKER: Come to me. I
will prove.

SHRI JYOTIRMOY BOSU: I will,
certainly; to-day, between 3 p.m. and 
8 p.m. Please do the advance book-
ing.

MR. SPEAKER; Mr. Harikesh 
Bahadur.

— J—

12.33 hrs.

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

REPORTED PAYMENT OF BLACK- 
MONEY BY MESSRS ZENITH STEEL 
P ’PEs AND INDUSTRIES LTD. FOR 

OFFICE PREMISES IN BOMBAY

SHRI HARIKESH BAHADUR 
(Gorakhpur): I call the attention of

the Minister of Finance to the follow-
ing matter of urgent public import-
ance and request that he may make a 
statement thereon:

“The reported payment of Rs. 
31,90,500/- by M/s. Zenith Steel 
Pipes and Industries Ltd. by way of 
black money for purchase of office 
premises in Dalamal House at Nari-
man Point, Bombay and the action 
taken by the Government in the 
matter. ’

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN): Mr.
Speaker, Sir, during the course of a 
search on 29-9-1980 in the office and 
residential premises of M/s. D. & H. 
Secheron Electrodes Private Ltd. and 
M/s. D. & H. Electrodes Co and per-
sons connected with them, certain 
documents pertaining to a sister con-
cern, M/s. Dalamal & Sons Investment 
Co., were found and seized by the 
Income-tax Department. Among the 
documents seized were some, purport-
ed to have been maintained bv an ex- 
Accountant of the firm, showing col-
lections of on-money 0f about Rs. 

'90,00,000/- on the sale of premises in 
Dalamal House and about Rs. 80,00,000

in the case of Dalamal Towers. En-
tries in these documents show that 
M/s. Zenith Steel Pipes and Indus-
tries Ltd., Bombay, paid a sum of 
Rs. 35,45,000/- for the purchase of 
office premises in Dalamal House ac-
cording to the agreement and that the 
company paid, in addition, a sum of 
Rs. 31,90,500/- as on-money for pur-
chase of the same office premises. The 
authenticity of the documents indi-
cating the receipt Gf on-money as 
mentioned above by M/s. Dalamal & 
Sons Investment Co. has been disputed 
and payment of any on-money has 
been denied both by the purchasers 
and the sellers of the premises. The 
matter is under investigation.

Investigations in these cases are in 
progress and some of the parties in-
volved in these transactions are be-
ing examined by the officers of the 
Income-tax Department.

SHRt GEORGE FERNANDES 
(Muzaffarpur): They promised to
put this money in the black bonds.

SHRi HARIKESH BAHADUR: This 
M/s. Zenith Steel Pipes and Tndustries 
Ltd. is a Birla Firm and Ashok Birla 
is its Chairman also. They have pur-
chased this office premises at Nariman 
Point in Dalamal House. About this, 
the hon. Minister has already said that 
there are more documents which are 
available according to which some 
indications are there. But it is being 
denied by both the purchaser and the 
person who hag sold it; and the 
matter is under investigation. The 
first thing I would like to ask is this. 
Which is the agencv which is investi-
gating into this episode? I would 
like that a judicial enquiry be institu-
ted. The person who has given this 
affidavit says that the matter should 
be enauired into and if he is found 
to be incorrect, he muet be punished: 
whatever action may be taken that 
should be taken against him. Since 
the affidavit is alreadv there, the 
action will be taken if it provesjto be 
wrong. But with all emphasis at his
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command^ he says that whatever he 
has stated is completely correct.

But regarding this particular matter, 
a photostat copy of this notarized affi-
davit signed by Mr. R. C. Sharma 
had already been sent to the hon. 
Prime Minister also a few months 
back or a few days back but no action 
has been taken and no action was be-
ing taken until I just raised this issue 
before you and brought this matter 
before this House through an adjourn-
ment motion. When you directed me, 
I gave a calling attention notice. I 
have also handed over a copy of this 
affidavit. If you permit, I would like 
to lay it on the Table of the House 
so that it must become a property of 
the Huse. Now, I would like to lay 
it on the Table of the House.

MR. SPEAKER: We will examine
it.

SHRI HARIKESH BAHADUR: Ac-
cording to this, M/s. Zenith Steel 
Pipes and Industries Ltd. paid a che-
que for Rs. 35,45,000 and cash Rs. 
31,90,500. Therefore, this matter is 
being properly investigated. Those 
people who have paid this money by 
way of blackmoney, they will cer-
tainly be caught; they should be 
punished. Now my point will be that 
if this Government is really interested 
in taking acion against the persons 
who are corrupt or who are involved 
in corruption—as the Prime Minister 
has been telling about it continuosly 
and twice her statements had appear-
ed in the Press also—then action must 
be taken against them. Now( if this 
is a fact, then what is tbe reason 
why his invesigation was not started 
earlier when this photostat copy 
of this notarized affidavit was sent 
to the Prime Minister? But I can 
say that no action was being taken.

About the Bearer Bonds Bill which 
has been passed recently, I would like 
to say that people like Birla, etc. who 
are having blackmoney, they know 
that if they purchase these bearer 
bonds, they will get very little in-
terest on them. Therefore they would
198LS— 10.

never like to purchase those bonds; 
they will try to invest their money 
for a g. eater profit w hich they are 
doing. According to this, it is very 
clear.

Now, 1 would like to ask from the 
hon. Minister how much time will be 
taken for this enquiry; whether the 
report of the enquiry will be placed 
on the Table of the House? With 
these words, again I would like to 
request the hon. Finance Minister to 
take serious action against the 
persons who are involved in this cor-
ruption and bungling

SHRI GEORGE FERNANDES: Is
Mr. Shukla making a statement today.

MR. SPEAKER: You ask him.

SHRI HARIKESH BAHADUR; If 
there is a prima facie evidence against 
these persons, then these persons may 
be arrested also.

SHRI R. VENKATARAMAN: Mr.
Speaker, apparently, the hon. Member 
does not know all the things that had 
been done in this case. The transac-
tion which he had referred to is one 
of 250 transactions that had taken 
places. We have investigated. . . .

SHRI GEORGE FERNANDES: How 
many crores of rupees are involved?

SHRI R. VENKATARAMAN: I will 
give you all the figures because I am 
giving more information than even the 
members have. Therefore, j want to 
give that.

The Dalamal Investment Company 
has two buildings. In these two 
buildings, they have 250 flats, and 
these 250 flats they have sold to diffe-
rent persons in the Dalamal House 
and the white money received was 
Rs. 1,98,14 300 and the blackmoney 
suspected is Rs. 90 lakhs.

In the Dalamal Towers the white 
money received is Rs. 1,97.66,120 and 
the black money suspected is Rs. 80 
lakhs. We have conducted searches 
of 40 premises, and we have so far 
recovered cash worth Rs. 1.80,000 in 
foreign currency. (Interruptions).
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SHRI JYOT1RMOY BOSU: Does it
co v e r ... • (Interruptions).

SHRI R. VENKATARAMAN: I will 
give you all the figures. Then you 
w ill be happy.

Foreign exchange worth Rs. 28,000, 
juwellery worth Rs. 61,42,000. (In-
terruptions). And bullion worth 
Rs. 1.98 lakhs, silver worth Rs. 2.6 
lakhs, fixed deposits worth Rs. 1.97 
lakhs, foreign whisky and foreign 
articles Rs. 4,57,000. (Interruptions).
And a total of Rs. 69,48,000 in addi-
tion to unmentionable films. I lay 
this information because hon. friend 
said that it has not been given. In 
fact, this particular instance of one 
transaction with these Dalamal House 
forms one of the 250 transactions and 
w e arc concentrating more on the man 
who received the money than on the 
man who gave the money. If we go 
to the man who gave the money, 
namely the persons who gave the 
money, then I have to go to 250 peo-
ple; but if I concentrate on the person 
who received the money, then I will 
be able to get all the information be-
cause I am having a thorough search 
of all the ramifications and connec-
tions of these persons. That is why 
we are gomg on right path in the 
right direction My hon. friend has 
been wrongly informed that nothing 
has been done. Strong action 
will be taken when the investi-
gation is over. We are not interested 
in protecting or shielding anybody. 
We want to bring to book every per-
son who is really guilty.

SHRI R. K. MHALGI (Thane): I
would like to put only two questions.

AN HON. MEMBER: Pointed ques-
tions.

SHRI R. K. MHALGI: When did
this matter first come to the notice of 
the Government, and secondly, when 
did the investigations in this case 
commence and at what stage do the 
proceedings stand? Who are conduc-

ting these investigations? You men-
tioned some officers. What are the 
names of those Income Tax Officers?
(Interruptions).

12.43 hrs.

MR. DEPUTY SPEAKER: in the
Chair.

The House must know that. When 
are the investigations likely to be 
completed?

SHRI R. VENKATRAMAN; Infor-
mation came around the 29th of Sep-
tember Searches had started on the 
30th of September. Therefore, im-
mediate action yielded these results. 
Otherwise, possibly we would not 
have got all the information I placed 
before the House.

Second thing is, with regard to the 
inquiry, it is being done \>y the whole 
team of Income Tax Officers connec-
ted with this in Bombay, the entire 
Department. We cannot say one or 
the other because several officers are 
going to several persons and crying 
to collate all the information. (In-
terruptions). Some searches started 
even on the 29tht on the day we got 
the information. But a large num-
ber of searches were made on the 
30th.

Then, so are as the action is con-
cerned, we are trying to gather the 
evidence and without evidence we do 
not ■want to 8e  ̂ the cases lost. We 
will do everything in our hands to 
get all the evidence in the case and 
prosecute the persons concerned.

SHRI r .  K. MHALGI: When is
the investigation likely to be com-
pleted?

SHRI R. VENKATRAMAN: You
are a lawyer. How can j say? I will 
try to expedite it.

sfr t pt  :

sTcrnr f^rr t , srnr
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forr  | ft? f t  | i 
<re? % crlr*nc *r
^ffr^r w i t  ^ r n m  
% *tr% q̂ rfr i?t
f^ f f f  *rf | 1 w ^ r  *rcr?w | ft? 
*ns?rc ^rr^jn ft? q ^  | w 
^r-^fr-^^r | ?
tt^pt ^rr f^ror |, f ®  tff ^Tr 1 
*r#f r̂r ^  %
55TWR f^ E R  % 11
% <r^r ^ r  *re ŝfŶ rr g,
ftrcrif ferr | ft? :—

“City’s high-rise boom! Flats to 
be sold for Rs. 1.12 crores?”

A w m \  | ft? %
3% q’ST fttT, Wfft? ^

| <fr ^rerf ^|cr ^ t r t  f̂r̂ nrr̂ r 
% *tfr% q1̂  feqrpr qr# 
| 1 T̂ft?fT ^rc qsr sff fmr
cfr w t  ^  1

*r#f »Tfr^r 'jf^r ^i^rr sff
^  r̂̂ ref srfa’ 3lr qq-R qr 

fir^ff r̂ sfr sfir ^  ^  ^i-q’t
^  s^ p q-jfr sfff ^

s ? ^  3?r **?pt ^  T^r | 1 10  ~'(w
tfr |  €i 5 * r o  ^  sfr sfr
^en: *fr ^r?r ^ err  | *rk
^ r  r̂r£r ^r r*n ^r*r ^ r  srrar | 1 
«r$ i r i i  cfff% *r Tfr | 1 tt t̂- 
^  # ^ T  TC 'jfJlR % f t t f  2, 2 
fsrpc w r ^tt qfcfr | 1 ?  #

& SfRRT ^l^fr £, ^ T  
ft? iTRrPTpT rfhc fsRfciT 

tff *T JS> F̂TSfrcT
^  |» ^1'nrri ^r *pt  ^ m fer
^rwhr 3r |, *tkt  ftrsfw
^ r  qr |, 3r f̂t ^t w r t  ^
W  | ^  f ^ r r  f̂r sfr f i r ^  ^
^  ^ r  % «ff f̂f 3?TWRT
ft?^" ft?cT?ff <̂ >'H T̂T

^ f^ rr  | r fk  f̂t ^ r  w  
^?R f^r ^  r̂r t | | ?

^TT ^frTT ^  vft I  f t7 ^rrt

W f  ^ T̂ rrr |,
f t r ^  ^?m T̂ crr | ft? ^  ^  
^  ^ r  % ^rr | ^rk T’l'fr ^ t t t  
^T WTT ^CaT t  I if? ST̂ F?

*f ^  fi?rr | 1 ^
f̂ ^^F?f7: SPTT ?̂T Tff I  ?

*n3?TT F̂f ^  I  ft?
T̂°f7Tr S w  % JTcrrfsre? xrgr 

'R'rwr ?tpt% r̂r̂ % ?nirr |, ^ t^ tt 
^ r  t r ? r  ®rr ^f srfte ^ f r  
| 1 ^  r̂r̂ TT f f  | ft?
q’̂ rff fr |, ^  % f^ r  t
rfl ^ f  ^TfcT O T  | SrV

“PT JFf: t  I 1̂‘T^TT
s?rr ^ q ? r  f f  | 1 5'
^fPRT ^T^fr I  ft? f̂i ^  TTITRT 
q’ r̂fT w r  |, ^rr ^ t r

t o r  ?̂f ^rff^rfr ^ftr ^  qr '̂ 
^ ? r f f  % f~i  ̂ T̂ jnt irr Pbt

OT ?ff^?Fr ^rr % ^%7fl ?

SHRI R. VENKATARAMAN: I just 
want to correct what I said. I said by 
a slip of the tongue “May'’. It is 
September, not May.

SHRi R. K. MHALGI: Late by
three months?

SHRI R. VENKATARAMAN: No.
I will explain. The transation was in 
May, and it was brought to our notice 
around September 29 1980, and I 
said, on the same day. I made a mis-
take between the date of the transac-
tion and the date of information. I 
want to correct it.

What is the total quantity of black 
money involved? That is what Mr. 
Paswan asked.



^  *tt fa  sfr
^ fd r  |,

?T«rarPT | I 5ft T O ’m'
? r m  r̂ u W  f  sfh: faf^rr
% '*Ti T̂i vr^r^ra ^  f ^  |, f^ sr f 
*r f̂i 1̂ ^ r  |,
w  f a ^ r  I  ? sfii: ir
*rr<rtr w r  q*^fr | sfft w  ^nhrrff
^  T| | ? ^  *f 5fi *r>fe
t o  T^fr |, srrt *r | ?

SHRi R. VENKATARAMAN: Our
entire effort is directed towards find-
ing out ^ e  total number of flats sold 
and the total amount of money involv-
ed in this transaction. If we are 
diverted from this and go into the 
transaction between each one of the 
purchasers and the Dalamal, then we 
will lose sight of the main purpose of 
the enquiry viz. lot of black-money 
that was generated by sale of 250 
flats in two buildings. Therefore, we 
are concentrating on this. If anything 
in the course of the investigation arise3 
which gives rise to a further investi-
gation in respect of transactions bet-
ween Dalamal Investment Company 
and Zenith, we will pursue it. But at 
the moment, we are pursuing this 
transaction and the suspected black-
money involved in this is Rs. 90 lakhs 
in respect of one building and Rs. 80 
lakhs in respect of another building, 
the total amount involved is Rs. 1.7 
crores.

Then the question was asked that 
the banks are helping. We have no 
such information that banks are help-
ing in this transaction. Mr. Paswan 
cannot make an allegation. . . .  (Inter-
ruptions) .

MR. DEPUTY-SPEAKER: Let him
complete and then you can ask.

SHRI GEORGE FERNANDES: **
MR. DEPUTY-SPEAKER; Mr. 

Paswan only can do it. Why are you 
raising it. This will not go on record.

295 Matter Under

**Not recorded.

SHRi JYOTIRMOY BOSU: I am
making a submission. (Interruptions).

MR. DEPUTY-SPEAKER: You
know that this is a calling attention. 
Mr. Paswan can raise it. How can 
Mr. George raise it. I will net allow 
you. It is not correct. In this way, 
we cannot conduct the proceedings.

SHRI JYOTIRMOY BOSU: I am
seeking your protection...

MR. DEPUTY-SPEAKER; The
Minister is on his legs. Let him reply.

SIIRI JYOTRMOY BOSU: I am
seeking your protection.

MR. DEPUTY-SPEAKER; You
need not seek. I will not permit you. 
The Minister is on his legs and let 
him reply.

SHRI R. VENKATARAMAN; But 
the most important point made by 
Shri Paswan and a very valid one is 
that why the Government is not 
exercising the power under the in-
come-tax Act of purchasing these
flats when they have information or 
knowledge that they are being sold 
below the market price.

SHRI JYOTIRMOY BOSU: Under-
value.

SHRI R. VENKATARAMAN: Yes,
undervalue. Hon. Members would be 
aware that under the present inter-
pretation of the law, sale of coopera-
tive flats are not governed by the law 
because, 1 have been advised, under 
the law this is a transfer of the in-
terest of one member in the coopera-
tive to another. Therefore, I have 
brought in my present**. Finance Bill 
a provision for amending this. (In-
terruptions). You please read my 
Finance Bill. It is exactly to plug 
this hole that I have brought forward 
an amendment by which I will be 
able to buy even cooperative flats if 
I am satisfied or the Department is

**A statement correcting the infor-
mation was made a't 6 p.m.

Rule 377 2 9 6CHAITRA 9, 1903 (SAKA)
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satisfied that there is an under- 
valution. A lacuna in the law has 
been filled up in the Finance Bill 
which x have brought. Certainly we 
will try to exercise this power in the 
larger measure. But I must take the 
House into confidence and say that 
the attempts made by the Government 
in this regard have always been—I 
would not say, thwarted—held up be-
cause of a number of stay granted by 
courts. We have not been able to 
acquire one single flat. I would like 
the House to support me when I come 
forward with a different measure, in 
which I will see that in respect of 
these purchases... (Interruptions)• 
This is a very important matter and 
I am very keen that this kind of 
transactions, in which half the pay-
ment is over the table and half is 
under the table  ̂ should be nipped in 
the bud. I can do it, provided I get 
assistance so that I can buy property 
which is under-valued. If there is no 
obstruction to the Government buying 
the property, which is under-valued, 
then this great evil will be completely 
stopped, x am taking steps to see how 
I can strengthen this. As I have al-
ready said, I have brought an amend-
ment in the Finance Bill.

’sff TFT H r^;
w i t  t ,  %

ft? A 53  & |
ft? SHOTT 3% ’GTffc *T3?cff I
m t  3 *% w x  ^  f  %
<rr w  msnx stFtop; f e r

rfl S'W'W VS T<
? «r«fr ir f s r c r n :  |

srk w  r̂r r̂fr
m *w r |  cff ^ r r  ^  vx f w r  

HTX ft? ^  
snftor ?

12.56 hrs.

STATEMENT BY MEMBER

S t r i k e  b y  Y a r d m e n  o f  B o m b a y  
C e n t r a l  T e r m i n u s

SHRI BANATWALLA (Ponnani): 
Mr. Speaker, Sir, With your permis-
sion, I make the following statement 
under Direction 115: —

“In reply to my Unstarred question 
No. 4341, (answered on 18th Decem-
ber, 19<D) as to whether the yardmen 
of the Bombay Central Terminus had 
gone on strike recently, the Ho’nble 
Deputy Minister of Railways has re-
plied in the negative. I submit that the 
reply is inaccurate and misleading.

I submit that on 14th November,
1980, some yardmen approached the 
then D R  M. in connection with their 
grievances and demands; but they 
were turned out of office. The conse-
quent resentment among the yardmen 
led to strike and there was a stoppage 
of work from 11.30 a.m. to 2.15 p.m. 
It was only when certain officers in-
tervened assuring that their demands 
would receive due consideration that 
the yardmen returned to work. It is 
unfortunate that instead of appreciat-
ing the enlightened act of labour to 
return to work after a brief strike, 
there is a total denial of the stoppage 
of work.

,1 further submit that as a result of 
the stoppage of work, there was delay 
in train service. Ahmedabad Passen-
ger train was subject to delay.

Further, in reply to part (c) of my 
said question as to the demands of 
the yardmen and government reaction 
thereon, the reply of the Hon’ble De-
puty Minister is to the effect that it 
does not arise. The reply thus sug-
gests that there are no grievances 
among the yardmen including de-
mands that those working in the vaiil 
and at the station as sUDsntutes or on 
ad hoc basis be made permanent, 
that uniforms be supplied etc.
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I request the Hon’ble Minister to 
make a statement in the House and 
also to take action against the con-
cerned officer for submitting to him 
inaccurate information misleading the 
House.”

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL- 
LIKARJUN): Sir, I submit that the 
reply given by me to Lok Sabha Un- 
starred Question No. 4341 on 18-12-80 
is neither inaccurate nor misleading as 
stated by the Hon’ble Member. I 
reiterate that there was no stoppage 
of work by the Yardmen of the Bom-
bay Central Terminus on 14-11-80. 
What had happened was that on 
14-11-80 some members of an un-
recognised body calling itself Pash- 
chim Railway Karmachari Parishad, 
who were not on duty, wanted to see 
the Divisional Railway Manager, 
Bombay Central, but could not see 
him because he was in a Union Meet-
ing. They then went to the Bombay 
Central Yard to instigate the Yard 
Staff to stop work. When Senior Di-
visional Operating Supdt., Bombay 
Central came to know of this design 
on the part of the workers of the 
Pashchim Railway Karmachari Pari-
shad, he immediately rushed to the 
Yard and explained to the staff on 
duty that they should not be mislead 
by the workers of an unrecognised 
union as any stoppage o f  work would 
result in “no work, no pay” in addi-
tion  to break in service. The Y a rd  
staff therefore, remained on duty and 
as such there was no stoppage of 
work. The reply given to part (a) 
is, therefore, factually correct.

13.00 hrs.

There was no dislocation of train 
services. However, Ahmedabad Pas-
senger train was delayed, not on ac-
count of any action by the Yard Staff, 
but for replacement of some coaches 
on rakes due to shortage of coaching 
stock at the time.

In part (b) of the Question the 
Hon’ble Member desired to know the

causes of strike. Since there was no 
strike, the reply had to be in the re- 
gative, which is also factually correct.

In part (c) of the Question the 
Hon’ble Member wanted to know the 
demands of the Yardmen and Gov-
ernment reaction thereto. Apparent-
ly this had to be considered in the 
context of parts (a) and (b) of the 
Question and could not be considered 
in isolation. There have, however, 
been some grievances voiced by the 
Yardmen from time to time whirih 
have been dealt with in the PNM 
meetings with the recognised Unions 
as well as on their personal memo-
randa/representations. The Yardmen 
had also gone to the Regional Labour 
Commissioner some time in April 1980 
and they had represented a number 
of issues. These issues were generally 
discussed in the Regional Labour 
Commissioner’s Court and the case 
was closed on 22-7-80 after the Re-
gional Labour Commissioner was 
satisfied that adequate attention has 
been paid to these isstfes by the rail-
way administration. These demands 
were, however, not the subject matter 
of the incident referred to in para 
one above which occurred on 14-11-80 
and obviously, therefore, the reply to 
part (c) of the Question had to be in 
the negative.

I, therefore, submit that the infor-
mation given by me in reply to the 
aforesaid Question was not inaccurate.

13.03 hrs.

Matter Under Rule 377
(i) C o m p e n s a t i o n  t o  f a r m e r s  f o r

DAMAGE TO CROPS BY HAIL-STORM IN 
VARIOUS STATES

sfr JpfkFT STPlfr ( f p T T )  ;

% farr finpft %ftx fcr*rf sjfirerf

ffirerreff % 4Wi«n
<r  3f=r r

fW T  qftfFTfasff 
Ĥ cfl % I
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3r Pptf |5ff % STM ̂ fon* 
w f f  <rrcf <T3fi* sfrc o t k  w  w r  

^*r ^rrfe ^  *fr f o r *  
ftw r w  ft? ff fv^nff f̂lr fiw fir fiftff
*ff< *  ?ff< M'PTl 1

W f  T< 3Tffcf % srtfw 3r
f w p f f  vr 1
f  r=rc*r>%r<*wrg, ^f^rwr,\T^^rrff, 

r̂ r q«rr 3rr< sr^r % ^fn* & % *rfa
tff t o w  £f 7ff | I
% f w r  fa w r  % *rfa w\y<r F^rrfe *r

RTS % STfc f̂<*TFTT %
^*K ff=sf ^ pt  m*r *f w  fr
m ^r | 1 h'<w< ^ ^
% f a q  Jf^T 4 0 0 / -  W T  Jjfa

î*r h’m  «rgcf
i z t  s r t w  1 1

f̂a*: *r<r 5"<̂ r>< irnrg | Pp

XT^ff *f 3*im* 
fW R f^f^ff^W R p T T  |, f~iq;

rr^cf ̂ r w T  ^r % f^cT
%?sr h'x^ix v^ fE R f '<r^ff ^r fVrfw 
^nTcfr qx fcf^rrr ^  tfrfa fw p f f  
*?r srfri* inpg- it ^  ^ r* <  'd^r 

^ r ^ r  f w  w  1

( i i )  S t e p s  t o  i m p r o v e  w o r k i n g  o f  
S a f d a r j a n g  H o s p i t a l , N e w  D e l h i

SHRI JAGDISH TYTLER (Delhi 
Sadar): Under Rule 377, I am making 
a statement.

Of late, the grievances of the emp-
loyees of the Safdarjang Hospital—be 
they doctors, nurses or workers—have 
resulted in the creation of such a bad 
situation that this hospital seems to 
be in trouble, unless timely and re-
medial action is taken by the Govern-
ment. The situation is deteriorating 
d a y  by day and the employees are 
Bikely to go on strike any time.

There appears to be lot of irregula-
rities in the various spheres of admi-
nistration in the hospital. There have 
been instances of bungling in pur-
chases of equipment and other essen-
tials. This mal-administration neces-
sitates the constitution of suitable 
committee to look into the require-
ments of the hospital and its staff.

The canteen of this hospital is roof-
less. An overflowing and open sewer 
runs through it. The walls are black 
with dirt and smoke. The furniture 
is broken and crockery used is 
cracked. The food which is served to 
some 40,000 and odd patients, visitors 
and staff is un-hygenic, unpalatable 
and heavily priced. Patients suffering 
from uclers, T. B., Cancer and other 
infectious diseases all eat here in the 
canteen’s unhygenic plates and uten-
sils.

Besides, there are no sickroom faci-
lities for the staff, and employees 
have died of infection, radiation, T.B., 
and other diseases.

In the hospital campus, cases have 
come to light of money being robbed, 
women raped and drunken people 
wandering in the wards. Poor patients 
are asked to buy operation instruments 
and costly drugs which the hospital ia 
supposed to provide. There are even 
two types of services—A VEP service 
and an ordinary one. The food trol-
leys carry two types of diet, one for 
the general ward and the other for 
VIPs.

This over-crowded hospital is in the 
dire need of additional bed space, a 
bigger casualty department and a vast 
array of hospital accessories and 
equipment.

Through this statement I draw the 
attention of the Government to the 
appalling state of affairs in ttie hospi-
tal and the urgent necessity of ap-
pointing a high-powered committee to 
look into the misuse, neglect and un-
sanitary conditions which at present 
are prevailing there.
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( i i i )  N e e d  t o  s e t  u p  a  c o o p e r a t i v e  
S u g a r  F a c t o r y  i n  S h a h j a h a n p u r

SHRI JITENDRA PRASAD (Shah-
jahanpur) : Under Rule 377, I am 
making a statement.

A  long-standing demand is being 
voiced by the residents of district 
Shahjahanpur, in particular the 
sugarcane growers of Tehsil Powayan 
for setting-up a sugar factory in the 
co-operaitve sector. The development 
of the area is being hampered due to 
the difficulty of the farmers in dis-
posing of their only cash crop which 
is sugarcane. I understand that the 
U.P. Government has strongly recom-
mended the case for setting-up a 
sugar factory in the co-operative sec-
tor at Powayan. I would request the 
Minister of Agriculture to look into 
the matter personally and get the 
Project cleared as early as possible. 
Also the situation of the factory 
should be such that the growers of 
this tehsil are benefited. A recom-
mendation for the site has mentioned 
that the factory should be situated 
on Khuta—Banda Road, which is in 
the centre of the tehsil. It is requested 
that the Central Government should 
clear the project as early as possible.

(v) N e e d  t o  r e l e a s e  i n c r e a s e d  
g r a n t s  t o  N a g p u r  F l y i n g  C l u b

SHRI UTTAM RATHOD (Hingoli): 
The Nagpur Flying Club is the oldest 
of the flying clubs in the counrty. 
Unfortunately, it is facing a serious 
threat of closure now for want of 
funds and its management has served 
notices on its employees on the im-
pending suspension of its activities.

The Nagpur Flying Club has got a 
very bright record. During the period 
of the war with China, the club 
trained 600 pilots in a couple of 
months for enlistment with the Indian 
Air Force. Also, for years together 
the club is training N.C.C. Cadets for 
the Air Wing.

Considerable number of boys be-
longing to Scheduled Castes and Sche-
duled Tribes, for whom there is great 
demand for employment in the Indian 
Airlines and Air India, are also under-

going pilots training at the Nagpur 
Flying Club.

The Club has got the aircraft and 
other paraphernalia required for train-
ing pilots and all those will go to 
waste if the club is to be closed. In 
the event of its closure many Sche-
duled Castes and Scheduled Tribes 
candidates will lose opportunities of 
receiving pilot’s training and conse-
quently opportunities for employment 
in Indian Airlines and Air India.

The Central and State Governments 
should release immediately increased 
grants to save Nagpur Flying Club 
from closure.

(v) N e e d  f o r  c o a c h i n g  t e r m i n a l  
f a c i l i t i e s  a t  A s a n s o l  R a i l w a y  
S t a t i o n

SHRI BASUDEB ACHARIA (Ban- 
kura): Mr. Dsputy-Speaker, Sir, the 
condition of Asansol Station has re-
ached that unfortunate saturating 
point that the trains which were pre-
viously coming upto Asansol had been 
curtailed to Andal and Waria Stations, 
305Up/306Dn Asansol-Howrah Ex-
press is running with 12 coaches only 
instead of normal 17 coaches for want 
of adequate space at Asansol Station. 
After repeated representations, R ail-
way Ministry sanctioned Techno-E co-
nomic Survey for coaching terminal 
facilities at Asansol Station for the 
year 1979-80 but the progress is al-
most nil.

Under the circumstances, I urge 
upon the Government to take urgent 
steps so that the survey team’s recom-
mendations can be included in the 
1982-83 Works Programme in t’he in-
terests of the passengers of Asansol- 
Raniganj—Durgapur coal and indus-
trial belt.

I also demand that the Minister 
should make a statement in the House 
in this regard.

(v i) S u p p l y  o f  C o a l  f o r  b r i c k  
K l i n  k i n t o  o f  M a d r a s

SHRI P. RAJAGOPAL NAIDU 
(Chittoor): Mr. Deputy-Speaker, Sir,
there are 300 brick kilns in Tamil 
Nadu 60,000 workers are working in
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these kilns. These kilng depand upon 
slack coal for their working. Till last 
year, 225 tonnes of slack coal per 
month was being sent. But since 
February, this year, no coal has been 
sent to Madras for the utilisation of 
this smail scale industry. Therefore, 
thousands of workers are without 
work.

If an established industry faces 
trouble and is shattered, then it is 
very difficult to restore that industry 
to that position even after years. It is 
one of the important industries in one 
part of the country. If it is not helped 
thousands of workers go without em-
ployment and it will be against the 
policy of the Government.

When the brick kilns manufacturers 
society of Tamil Nadu approached the 
Railway Department said Lhai it was 
short of wagons. There are wagons 
now but the Energy Department is in 
the way. Perhaps, this Department 
wants coal for power plants. Of 
course, it is also necessary. But brick 
industry at Madras also should thrive 
so as to protect the workers and the 
building activity in Tamil Nadu may 
not suffer.

I, therefore, urge upon the Govern-
ment especially the Ministry of Ener-
gy to look into the matter and permit 
the transport of coal to Madras so 
that it may be distributed to the brick 
kilns.

(vii) Demand for ‘B’ class statius for 
Jaipur city for benefit of Central Gov-
ernment employees

SHRI SATISH AGARWAL (Jai-
pur) : Mr. Deputy-Speaker, Sir, ac-
cording to the latest Census Report, 
the population of the city of Jaipur 
has touched the 1,04,669 figure and it 
is the 12th largest city in our country. 
The Central Government employees 
stationed in Jaipur through their As-
sociation have for a very long time 
been urging upon the Central Gov-
ernment to upgrade the city to *B’ 
Class and give them the allowance 
that is admissible to Government em-
ployees living in such cities. Perhaps,

the only plausible reason which stood 
in the way of the Central Government 
in conceding the demand of the Gov-
ernment employees was that the city 
of Jaipur did nof qualify for the ten 
lakh population mark. Now that the 
Census has established beyond doubt 
that Jaipur has a population of more 
than ten lakh persons, there should 
be no difficulty for the Central Gov-
ernment in declaring Jaipur a ‘B’ Class 
city. Needless to mention that these 
Government employees with the up- 
gradation of the city to Class ‘B’ will 
be entitled to draw a little more by 
way of city compensatory allowance 
and it would help them, though 111 a 
limited way, to fight the banes 0) 
inflation.

I hope and trust that the Govern-
ment would initiate immediate action 
and accord ‘B’ Class status to the city 
of Jaipur.

(viii) Need for setting up of an Alu-
minium Project at Ratnagiri, Mahara-
shtra

SHRI BAPUSAHEB PARULEKAR 
(Ratnagiri): The 50,000-tonne capa-
city Ratnagiri Aluminium project 
with a capital outlay of Rs. 80 crores 
being set up with Hungarian colla-
boration continuous to hang fire even 
after eleven years. This multi-crore 
project, hailed as a destiny project 
for the backward Konkan region, has 
not still come out of the embryo 
stage. As per the original announce-
ment of the Government, the plants 
at Korba in Madhya Pradesh and 
Ratnagiri in Maharashtra were to 
commence operation simultaneously. 
The Korba plant is already on stream 
but the construction of the Ratna-
giri plant has been kept in abeyance 
for some inexplicable reason. It is 
said that this project could not be 
taken up due to financial constraints. 
However, new aluminium plant has 
come up in the country with France 
eollaboratinon very recently. No 
financial constraints were felt by the 
Government in taking decision to 
start the new aluminium project with 
French collaboration. It seems that
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there are some other reasons, which 
probably come in the way of the 
project coming up. What is intrigu-
ing is that no official is aDie to predict 
with certainty whether the project 
will get the go-ahead signal or would 
be pigeonholed altogether. I. there-
fore, request that the Government 
should make a statement as to whe-
ther the project would come out of 
wood:; or is totally shelved.

(ix) Need for a Railway Over-
bridge near Alwar Railway Station, 

Rajasthan

SHRI RAM SINGH YADAV 
(Alwar): There is an urgent need
for the construction of a railway 
over-bridge near the railway station 
of Alwar, in Rajasthan. The “ Matsya” 
Industrial area of Alwar is situated 
on the Eastern side 01 the railway 
track while the city of Alwar is situ-
ated on the Western side. Moreover, 
the Krishi Upaj Mandi bamiti of A l-
war has constructed the shops for 
commercial agents for foodgrains on 
the Eastern side of the railway track. 
There should be a link between the 
city, the industrial area and the 
foodgrains market.

Alwar is an industrial town and 
also a market place for mustard oil 
and foodgrains. The raw material 
for the industries is brought to the 
Industrial area and finished goods are 
transported to outside. The incom-
ing and outgoing movement of traffic 
is, therefore, heavy throughout the 
year.

The road transport from Delhi to 
Jaipur passes through Alwar and it 
has to cross the railway track. There 
is a military cantonment near Alwar 
on the eastern side of the railway 
track and military vehicles have 
to cross the railway line when they 
go to Alwar city, Jaipur and Delhi.

Alwar is an important railway 
station. The Pink City Express has 
a stoppage at this place. Frequency 
of movement of railway trains at 
Alwar obstructs the regular route 
traffic, and the passenger carriers as

well as goods carriers have to wait a 
long time near the railway crossing.

In view of all these factors, the 
construction of the railway over-bri-
dge near the railway station of 
Alwar is urgently needed. The Gov- 
arnment is therefore requested to take 
necessary steps in the matter.

12.14 hrs

The Lok Sabha adjourned for Lunch 
till twenty minutes past Fourteen of 

the Clock

The Lok Sabha re-assembled after
Lunch at twentysix minutes past 

Fourteen of the Clock.

[M r . D e p u t y -S p e a k e r  in the Chair]

DEMANDS FOR GRATsTTS 1981-82— 
—Contd.

Ministry of External Affairs—Contd.

MR. DEPUTY-SPEAKER; Mr.
Eduardo Faleiro.

SHRI EDUARDO FALEIRO (Mor- 
mugao): Mr. Deputy Speaker, Sir,
for the last about one year and a 
little more, there has been a deterio-
ration in the international situation 
to a point unparalleled in recent de-
cades. Detente is dead and now the 
policy-makers of one of the super 
powers at least, are renewing the 
old slogan of “peace through stren-
gth” which, or all practical purposes, 
is a call to a renewed arms race and 
increase of tensions and conflicts 
everywhere.

We are living in a region which un-
til quite recently was fairly free of 
major conflicts but which is now turn-
ing or has already turned into one of 
the major theatres of super power 
confrontation and unless things are 
arrested before it is too late, it will 
be the main threatre of super power 
confrontation.
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During the Nixon-Kissinger era 
the strategy was to contain the Soviet 
Union with a triangular alliance of 
Japan, China and, of course, the 
United States and this was really the 
purpose of the assistance given for 
the modernisation of China; that 
was to enable that country to play 
what they call, a major defence role 
in the containment of the Soviet 
Union.

In recent times, it seems that the 
strategy has been expanded and re-
vised in view of the fact that possi-
bly China is no more considered a 
reliable ally in view of its own very 
divergent world view and Japan has 
shown that it is not at all interested 
in a larger military role. The stra-
tegy as expounded now is, as the 
Washington strategists say, to have 
an equilibrium, country to country 
equilibrium and maintain a balanced 
equilibrium throughout Asia. And 
it is in this context that the arming 
of Pakistan must be viewed.

Gen. Zia-ul-Huq in an interview 
recently to an Indian journalist, has 
made it very clear that the arming 
of Pakistan is not meant to be used 
against the Soviet Union.

Therefore, the only alternative is 
that these arms are to be usd against 
this country and I would like this 
House to be aware of this and this 
country to be aware of this, that the 
only purpose of the arms supply to 
Pakistan is that they can be used and 
they are meant as a trnreat to India 
and to India directly.

Afghanistan is the reaction of the 
Soviet Union to this strategy, to 
encircle that country and one should 
not live under the illusion that the 
Russians are going to withdraw from 
Afghanistan unless they realise, they 
feel secure, that the strategy to en-
circle the Soviet Union is not there 
anymore and security and confidence 
are restored for, the Soviet Union.

Sir, in the debate, last year, I had 
an opportunity of quoting in this 
House, the evidence, given before the 
United States Senate Foreign Rela-
tions Committee by top military 
strategists involved in the Diego 
Garcia base and they had stated—the 
records are their; their depositions 
are there and their statements are 
there that Diego Garcia was meant to 
prop up friendly regimes, the regimes 
which advance or support the Ameri-
can interests in this area. By ob-
vious implication, it proposed to and, 
if necessary, intervene against re-
gimes which are not friendly. India 
is one of those countries; the Congress 
regime is one of the regimes which, 
successive American Administration 
have perceived as not friendly and 
cooperative with the American in-
terests.

Mr. Deputy-Speaker, in this con-
text, in this global context, it is, not 
only we ho are saying that we are not 
secure, it is all the developing coun-
tries that are being threatened. Even 
countries which belong to either of 
the Blocs, through their leaders again 
and again have expressed their an-
xiety at this state of affairs. State-
ments have been there from the 
French Leaders. There have been 
statements of the West German lea-
ders and I should think that the up-
surge and the happenings in Eastern 
Europe cannot at all or cannot alto-
gether be disconnected or removed 
for dissatisfaction with Great power 
politics. Therefore, I submit hum- 
bly but very firmly, that to-day more 
than ever before, non-alignment 
becomes relevant and the non-align-
ment policy is very relevant; in fact, 
unless sanity prevails through the 
forces of the countries which are non- 
aligned, it appears that the nuclear 
holacaust is imminent and mankind 
cannot be saved from this brink of 
disaster.

Sir, it is one thing to say that non- 
alignment is very relevant or is more 
relevant to-day than ever before and



it is quite a different thing to say that 
the non-aligned movement is strong 
enough. The non-alignment move-
ment had lost a good deal of direc-
tion or the trust and it is compara-
tively weak movement now. The 
reason is simply because we have all 
types of movements and we have all 
types of countries in the non-aligned 
movement. We have countries like 
the Zaire, Egypt or Singapore which 
are just client States of one of the 
isuper powers.. We [have countries 
also which cannot at all be said to 
be non-aligned with the other bloc.
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Sir, the people in this country and 
everywhere still perceive the need 
for India, in this context, to play an 
increasingly more aggressive role in 
the sen§C- tliar It should play a role of 
initiative and leadership in bringing 
all these countries together, in identi-
fying their interests which are also not 
very remotely the interests of man-
kind as a whole. I must say that the 
fact that at the Delhi Conference, a 
joint declaration, a unanimous decla-
ration, was passed with all its weak-
nesses does Show the tremendous dip-
lomatic initiative and credit for that 
must go to the Foreign Minister, to 
his Ministry and to the Government 
of India for having salvaged this 
movement at a time when it was 
riddled with so many crises and in-
ner contradictions.

Of course, the non-aligned confe-
rence produced something much more 
than that. Iraq and Iran could not 
be brought to the negotiating table 
either by the United Nations or by 
the Islamic Conference for the first 
time, at the De^hi Conference both 
these countries agreed to at least sit 
together and to discuss the outstand-
ing issues between them. I shall also 
mention "here that while India should 
play its pioneering role once again 
by regaining the initiative which it 
had in the fifties in bringing these 
developing countries together, it play-
ed a stronger role than the United

Nations, in the interests of the world 
in general and all the developing 
countries in particular. But trne United 
Nations, with all its limitations is 
the only world forum which has any 
remote semblance of a World Gov-
ernment. Then again, the United 
Nations is the only forum where the 
combined strength of the developing 
countries, the combined strength of 
the non-aligned countries, can be felt 
in a very positive and constructive 
manner. At the United Nations, I 
think, India and the other developing 
countries should concentrate, to be-
gin with on two major issues which 
concern the world today—one is 
Disarmament and the other is 
Development. It was India which 
took the initiative several year ago. 
In 1.054- and as a result of its diplo-
matic initiatives at the United Na-
tions the Partial Test B^n Treaty was 
signed in 1963. We did not sign the 
1971 nuclear Non-Proliferation 
Treaty. We did not sign it because 
it was discriminatory. We felt then 
that the danger was not in horizontal 
proliferation which was bad enough 
but it was in—vertical proliferation 
which was worse in as much as the 
super power installations would not be 
inspected under the Treaty. It was 
only the other countries’ installations 
that could be inspected. That is 
why we did not sign the Treaty. To-
day looking at the world it can be 
seen that we were right in not sign-
ing the Treaty. Sir. it has absolu-
tely failed. Proliferation has not 
come from other countries. It is 
the Super Powers who are building 
up their nuclear stocks.

1903 (SAKA) 1981-82 Min. of 3 12
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Again, Sir, Disarmament, if it is 
important to the countries of the 
world it is particularly important to 
the developing countries. A large 
part of our Budgets is spent on arma-
ment whereas this money can be 
saved and spent for development pro-
jects. If disarmament becomes effec-
tive and if the Super Powers do not 
arm the neighbours and the smaller 
countries and if the threat is removed 
then all this money can be used for



constructive and developmental pur-
poses.

Sir, an issue which is closely con-
nected with disarmament—and also 
an issue which is a major issue of 
the day—is the issue of Develop-
ment. Many of the economies of the 
developing countries, the smaller 
countries, are on the brink of colla-
pse and the major reason behind this 
is the inequity in t'ne present Interna-
tional Economic Order which is the 
result of the political system which 
evolved in the colonial days. It is 
necessary to renew and to put on rails 
the North-South dialogue and altho-
ugh the Wilsy Brandt Commission 
Report may not be a radical measure, 
I have no doubt that it does provide 
a basis for a discussion. It is the 
best available document for a dia-
logue on the North-South problems.

While speaking about the North- 
South dialogue one cannot fail to 
mention that there should be a grea-
ter South to South dialogue. There 
should be greater cooperation 
amongst developing countries them-
selves. Therefore, the need of the day 
is to pursue strongly the policies 
which were those of the Congress 
Government up to 1977, that is, for 
collective economic self-reliance. In 
developing countries we have human 
skills. India has got "O many engi-
neers and doctors who go abroad 
because of lack of opportunities here. 
The OPEC countries have got capital 
and the African countries have natu-
ral resources. The capital of the 
OPEC countries and the human skills 
of the countries like India can go to 
strengthen the economies of develop-
ing countries, however, go Westwards. 
Therefore, the need of the day is 
greater collective self-reliance. So,
T strongly plead here today for con-
tinuation of the policies which are 
those of the Government now, name-
ly, for an aggressive role and for 
taking initiatives so that the non- 
alignment movement once again 
becomes strong. Sir, it is only if the 
non-aligned forces are able to pre-
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vail that there will be sanity and 
peace. It is only if these forces 
prevail that we will have a better, 
-safer and more equitable World.

SHRI BIJU PATNA IK (Kendra- 
pqra): Mr. Deputy-Speaker, Sir,
to begin with I must appreciate the 
manner in which our Foreign Minis-
ter has conducted himself during the 
difficult time of the last twelve 
months or so that he h-Rg been in 
office. Nevertheless, I feel, Sir, that 
it is necessary for us to re-consider 
the manner of functioning of our 
foreign policy on the basis of the 
nations contemporary history. I 
have no doubt that our able officials 
in the Foreign Office have made a 
study of it. But what I would like 
to point out to the Foreign Minister 
is this. A closer evaluation of what 
our nation had done internally (which 
is reflected from time to time in the 
framing of our foreign policy) does 
need a second look. For example, if 
I have to say that a nation was divid-
ed because of British machinations 
which has landed not only us but our 
neighbours into a whole lot of trouble 
including massacre, bloodshed, ex-
pense and God knows what, over the 
last 30 years, it is only quoting from 
the chapters of History. I have to say 
that when India was poised after vic-
tory in Poonch, the army was poised 
to move forward and reoccupy our 
own portion of Kashmir, again, some-
what or considerable. British machi-
nations made us stop there, which has 
led to the external Kashmir problem 
which has framed our foreign policy. 
The question therefore in framing 
our future foreign policy is whether 
we were right in taking these deci-
sions or we committed blunders. Our 
historians will write, I have no doubt. 
Governments will come and Govern-
ments will go, but historians wili 
make their assessments over a period 
of time. Was Pandit Nehru right 
in accepting the division of India? 
Gandhiji did not. Was Prime Minister 
Nehru correct in ordering the army 
to stop at Poonch when it could have 
walked into Rawalpindi in a matter
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of a couple of days? We do not know. 
When the Nepalese King offered the 
treaty of accession with India after 
the Ranas were thrown out, Pandit 
Nehru did not accept that; only he 
did not accept that, but he sponsored 
Nepal’s case to the United Nations as 
an independent nation. Was that 
right or not? Was our action right or 
not when we took over Sikkim? Only 
history would write what India’s 

policies were, and where they have 
landed us. Nevertheless one has to 
look inwards to our domestic affairs 
which really determine our foreign 
policy, which is an extension of our 
domestic needs on the one 'nand and 
the world situation on the other. Wc 
in this House, in fact, all sections of 
the House, have accepted that Russians 
have been friendly to us and in criti-
cal times especially in relation to 
Kashmir affairs and in other times 
also. But we would be naive if we 
are not to study this situation when 
Russians were divided between a 
friend and a brother. Mr. Foreign 
Minister would agree with me that 
when the Chinese began their adven-
ture against India in 1962 I remem-
ber it was preceded for nearly a 
decade by their adventurism in other 
parts o f  Indian territory, Aksai Chin, 
etc. We were applauding the Chinese 
as “Hindi-Chini Bhai Bhai” . The 
whole o f  India was roaring “Hindi- 
Chini Bhai Bhai” when they occupied 
Aksai Chin When our border police 
were murdered, we made heroes out 
o f  the Border Police. But they did 
nothing worthwhile. Now, why does 
the foreign policy need to be studied?
It is not a personal matter, it is the 
Government’s matter, it is a national 
matter. A great leader like Mr. 
Nehru must have thought of some-
thing when he made that policy. It 
would be wise for the Foreign Minis-
ter perhaps to have an internal study 
for the knowledge of Parliament or 
the nation, to make an open study of 
this subject because these are mat-
ter*) vital to the ntaion. In 1962, it was 
a weak army leadership in the North-
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West Frontier—I do not name the 
General incharge nor the Corps Com-
manders which everybody knows, it is 
a part of a little history, it is a shame-
ful part of our history which faced 
only skirmishes not even battles and 
though our Airforce was poised to 
strike them behind the lines. Why did 
the then Prime Minister, Mr. Nehru, 
back out of it? This needs a study. 
Our Air Force which was stationed 
at Tejpur, could have attacked be-
hind the lines at Leh, all down the 
lines where their columns were com-
ing through, we could have saved 
some of our prestige. But we did not 
do it and we became the laughing 
stock of the world, at least for quite 
sometime and which indeed, if I re-
member aright, destroyed pandit 
Nehru. Yet, why did the Chinese 
withdrawn? The Chinese map show-
ed a large part of India, Burma, 
Thailand going right up to Kampu-
chea as part of their territory. 
Mr. Foreign Minister j would not be 
incorrect if I stated that their brothers 
at that time, the Russians also had the 
same map in Russian language. Only 
recently they corrected it, I beliave, 
when it was pointed out to them by 
the Janata Government. But why did 
they withdraw? It was a part of their 
global strategy. If I may remind you, 
Mr. Foreign Minister, when atomic 
missiles had been planted in Cuba, 
when Mr. Khrushchev was the Prime 
Minister of the U.S.S.R. and when 
Mr. Kennedy threatened an atomic 
war, the missiles were withdrawn. 
The Chinese withdrew from India. It 
was simultaneous. The Chinese are 
known for their diplomacy. That is 
why it is called the old game of 
Chinese chequer. They wanted the 
two giants the USSR and the USA 
to fight. When the fight broke off, 
they knew that their lines were 
stretched. They could not fight for 
a long time in India and so they with-
drew. In the process, a threat was 
issued to the effect, “ if you misbe-
have, we will give it back.” I would 
not £0 through all those rhetorics. 
Now, in this background you have to 
operate as the foreign policy maker 
of this country. Of course, in the
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foreign policy of this country, like 
any other country, the Prime Minis- 
ter of the Nation has the major say. 
But collectively, the Prime Minister, 
the Foreign Minister and the Govern-
ment of India functions as far as the 
foreign policy is concerned.

I need not repeat the good feelings 
mentioned by various Members re-
garding the non-alignment etc. It is a 
part of the weak nations’ rituals be-
cause they have really no other 
option frankly without moralising the 
need for it for the world peace and so 
on.

What has been India’s role in the 
world of liberation? Under the able 
leadership of Gandhiji, India was in 
the forefront in the world’s liberation 
movement of colonies. India was held 
on a pedestal of great respect. The 
world leaders of the colonies used to 
write and address Gandhiji and
Panditji—I know it for a fact—as 
respected Gand'niji and respected
Panditji. Can we today provide that 
type of leadership when the leaders 
of the erstwhile countries would 
write respected, or perhaps dear
Comrade, or dear friend, at the best. 
My friend, Shri Faleiro, suggested 
that we produce a moral force to lead 
this kind of movement, but I would 
not agree with him because, I think, 
the time has passed. These nations, 
the erstwhile colonies, have all flexed 
their muscles and have become power-
ful and rich nations on their own. It 
will be interesting if I have to tell 
you an ancedote on this, where and 
how we lost the friendship of some 
of these erstwhile colonies which 
were not only friendly to us, but had 
great respect for us. I would give you 
an instance. In 1960, I happened to be 
in Jakarta. I was floating around 
South-East Asia attending the wed-
ding of the daughter of the Air Chief 
Marshal there; he was my old friend. 
Dr. Sukarno, the President of Indo-
nesia, was there. He called me and 
said: “You stay on for three or four 
days; I have to tell you something.”

So, I stayed on and next day went to 
him and chatted many things. I asked 
him: “Dr. Sukarno, we were ‘friends 
and we stood comrades-in-arms in 
your Jiberation movement. We have 
asked nothing from you. Why are you 
unfriendly to us?” This, and what I 
tell you now, I wish to go on record, 
because I told this to Panditji and cor-
rected it and this is a part of the
foreign office papers. He said, ‘Do
you know, Biju, in Belgrade we were 
having a conference of the 14 heads 
of States and when I was arguing a 
case, Panditji, whom I respect as my 
elder brother, treated me in a fashion 
as if I know nothing. I would not
say the words that be used.’’ Panditji
often used these kinds of words, 
when he would tell his colleagues**, 
something like that. Sir, I do not like 
that to be quoted or recorded. I 
would not like this part to be record-
ed.

MR. DEPUTY-SPEAKER: I will
go through the proceedings.

SHRI BIJU PATNAIK: He said:
“From that day, I have been hostile 
to India, because of the big brother 
attitude that you project not only at 
our level, but at the official level also.'’ 
I am sorry to say that whenever our 
senior civil servants have gone to 
those countries in those days, they 
behaved as if they knew everything 
and their counterparts knew nothing. 
This indeed created bad blood in the 
whole of South-East Asia. This much 
I know for a fact. In other parts I 
do not know. Somewhere else our 
officials were exemplary and we have 
got the desired results. And I men-
tioned this to Panditji and he remem-
bered it and he immediately wrote a 
letter of apology to Dr. Sukarno, 
which corrected the situation. Now, 
why I mention this is that not deli-
berately, but even sub-consciously if 
a big country like India behaves or 
makes uttrances which smack of the 
big brother attitude, we are not going 
to make friends with any country, 
leave alone our neighbours.
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A closer example, Mr. Foreign 

Minister, is Bangladesh. In re-writing 
their history of Independence, they 
did not see it fit to mention the name 
of the Indian General, who signed the 
Treaty of Surrender by the Pakistan 
army. From their point of view it is 
correct, because they want to build 
their nation on their own ethos. We 
must realise that with consideration, 
understanding and sympathy. Take 
Ganga waters. We need a certain 
amount of water at Farakka for 
Hoogly; they need a certain amount 
of water which they have been get-
ting during the winter months, when 
no Farakka was built. They have 
suggested that Nepal should be in-
volved so that a combined long-term 
planning can be done for getting not 
only 44,000 cusecs of water for 
Farakka, but more than 180,000 cusecs 
even in the lean months, more than 
what India needs, more than what 
they need, more than what Calcutta 
needs. Have we not been a little 
sloppy in pursuing that so far, result-
ing in Bangladesh’s fellow-feeling not 
progressing as we want? Perhaps you 
have the best answer; I do not know 
the details.

Similarly, America says they arc 
going to arm Pakistan. Pakistan is 
a free and independent country, quite 
free and independent to pursue its 
own business. If America were to 
arm  India, and Pakistan were to 
object vehemently, we would have 
said: mind your own business. But if 
our Prime Minister says that a few 
arms, aeroplanes, tanks or missiles or 
whatever it is, are going to lead 
to war against India or are dangerous 
/or India o t  create a war psychosis, 
is it an act towards winning the 
hearts and minds 0f the Pakistanis 
for friendship towards us?

What should be our policy then? 
During the 1965 war when we had 
taken over the Hajipeer Pass, we 
withdrew from that only to win the 
friendship of Pakistan. Has it truly 
yielded any results? It is for us to
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study it closely. The Hajipeer Pass 
was occupied after great bloodshed 
by the Indian Army and that was 
done at the instance of the Russians, 
our friends. We agreed to that.

Then in the Janata Government’s 
time there was no stress or strain bet-
ween Pakistan and India and in conti-
nuation of that state of mind, Pakis-
tan rejected $400 million of military 
aid from President Carter calling it 
peanuts. Should we not have congra-
tulated the Pakistanis for their ex-
cellent understanding of the inter-
national situation? I want to know 
whether the Foreign Minister has 
done it. If he has, I am indeed thank-
ful. I am glad. Pakistan has not 
accepted the new offer of Mr. Reagon. 
That is the newspaper report. 1 do 
not know. He has not yet accepted. 
Details are being worked out. The 
offer is almost the same.

15 hrs.

But the peculiar thing is that India 
which sponsored the liberation move-
ment of the world's colonies, finds it-
self in a situation where it has to 
become equivocal to the occupation 
of a non-aligned country by foreign 
fo r c cs—in Afghanistan. I have gone 
through the policy statement of the 
Foreign Ministry carefully where it 
says, loud and clear, that India will 
not tolerate I must repeat ‘not’—the 
foreign occupation of any country. 
Then it goes on to s'iy, ‘But’. This 
‘But’ is the equivocation part of it.

Our young Gwalior, Mr. Scindia f' 
says: “We must be practical. We must 
consign Afghanistan to Finlandiza- 
tion.” I only want to tell him through 
you, Sir, that when India had noth-
ing—not even the power of a single 
gun, it fought the greatest armour of 
the earth, the greatest power on 
earth, viz. the British Empire, under 
the leadership of a naked fakir. Should 
India compromise to-day on the libe-
ration of nations, when we stand as 
an independent nation, having the 
life, teachings and sacrifices of that 
naked fakir before us? Instead of
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making us strong, it has made us 
weak—when we compromised. If we 
see our Prime Minister’s statements 
over the last six months over this 
occupation of Afghanistan, how many 
times has she changed her emphasis 
and words? The need of the time? 
Yes. Consistency, \ am told, is the 
virtue of asses. If she is inconsistent, 
she is only telling us, the asses, that 
she is the ruler, and we are the asses. 
Perhaps the morals of world libera-
tion movements, the morals of poli-
tics and the morals of world aflairs 
have vanished. That is what some of 
our -friends now lament, and they 
have been sacrificed at the altar of 
practical politics. Is it not?

There was no practical politics 
when Gandhiji led this nation against 
the greatest power on earth. We have 
lost all that moral force. We have no 
right to that moral force any more.

PROF. N. G. RANGA (Guntur): 
We certainly have.

SHRI BIJU PATNAIK: Prof. Ranga 
might have that right within himself. 
But we have no moral right to preach 
to the other people if we too, as once 
the leader of the world’s liberation 
movements, become equivocal when 
similar situations arise in different 
parts cf the world.

When we too once as the leader of 
the non-aligned movement took a side 
and others as members of the non- 
aligned movement took a different 
side, you, Mr. Foreign Minister, had 
to play a very difficult role in com-
promise and counter-compromise in 
the last Delhi meet pf the non-aligned 
nations. This will always be so. 
Therefore, what is really our foreign 
policy aiming at? Mr. Deputy Speaker, 
Sir, as I said earlier, domestic needs 
determine our foreign policy. If we go 
on buying galore from the world 
where we have no money to buy, we 
are bound to beg. Mr. Foreign Minis-
ter, could you tell us, even as late in 
the day, is there any justification for 
198 LS— 11.

India to buy aeroplanes like air buses 
worth hundreds and hundreds of 
crores of rupees to modernise the so- 
called Indian Airlines so that mostly 
Indians and a few foreigners can 
travel? I am only trying to make a 
point that where India can do with-
out these expensive pieces of foreign 
apparatus, should we not do that and 
become less dependent on the foreign 
countries?

Coming back again to Gandhiji’s 
old teaching, “what you do not pro-
duce, do not use” , if you cannot pro- ' 
duce that but borrow and buy from 
others, you are dependent on them. 
You are no longer self-reliant and 
the nation is no longer strong. Let us 
look at other countries; let us look at 
Russia; let us look at Germany; let 
us look at Japan and other countries. 
They are strong because they are self- 
reliant. So, the foreign policy in 
reverse must also dictate the internal 
policy of the nation, if I may suggest 
so. The Foreign Ministry which is 
again in direct participation with the 
Prime Minister and the Government 
must determine the internal needs o*f 
the nation where we can avoid 
dependence on foreign countries.

In 1965 battle with Pakistan, you 
know Mr. Deputy Speaker, Canada 
refused to supply us spare-parts for 
these ordinary transport planes that 
we had because America asked 
Canada to stop it. Therefore, when 
we are dependent for our hardwares, 
whether on Russia, whether on Eng-
land, whether on Germany or any 
other country, your foreign policy in 
terms of stress is not yours, but is 
dictated and determined by those sup- 
plier-countries. Will you deny this 
axiomatic truth, Mr. Foreign Minis-
ter? Î  all supplies stop, your whole 
machine will stop. If the spare-parts 
stop, your whole aircrafts will stop, 
your missiles will stop and God 
knows whatever else we get from 
them will stop.

For a long time when Mr. Krishna 
Menon was the Defence Minister, he 
said that we must produce them in
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our own country. We were not pro-
ducing even rifles. There was so 
much of lobbying from all the arma-
ment makers of the world against 
Mr. Krishna Menon and they were 
trying to malign him. He was the 
first Defence Minister who made 
India produce certain items, critical 
items. Slowly and slowly, 
we have departed from it. We make 
aeroplanes, we do not make the me-
tals. We make engines in foreign 
lands; we have not developed our 
own. So, when you tell us that India 
makes a contract with a foreign coun-
try, we are bluffing nobody excepting 
ourselves. That means that we are go-
ing to continue depending on these 
foreign producers, or foreign nationals 
—call them multinationals. All who 
deal with different nationals are 
multi-nationals.

The Trade Ministry in Russia is 
the biggest multi-national in the 
world, the single biggest multi-natio-
nal in the world. They trade with 
the whole world. They make their 
bargains. They do not give any-
thing cheap. When once I was— 
long ago—in Moscow to negotiate 
with their Planning Ministry about 
something or other, after a lot of dis-
cussions, when I told them that they 
were no better than the Americans, 
do you know what their answers 
was? Their Planning Minister said: 
“Money has no colours, rouble or 
dollar is the same.” So, we must 
know here the facts of life. Treat 
them as friends but let us not be 
anybody’s hang arounds.

Mr. Foreign Minister, India is a 
poor country. We must remember 
that all this lauding, or conveniences 
or comforts for a few like us should 
not colour our vision of reality. We 
are finding that our foreign policy is 
becoming stifling and becoming 
more and more difficult, because we 
have to depend on IMF which Is 
getting bankrupt, or the World Bank 
and the IMF. The shop will be clos-

ed immediately Amrican withdraws 
its investment ttiere. Europe is not 
agreeing to reduce the tariffs though 
beggar countries like us, Group 77 or 
whatever you may like to call us, are 
begging with the beggars bowl, tell-
ing those people in the developed 
countries where their own unemploy-
ment is rising to cut their national 
income and give it to the poor coun-
tries. If this proposal goes to Gan- 
dhiji today, he will turn in his grave. 
He would say, “What has happened 
to 60 crore hands that they cannot do 
their own jobs?” I would, therefore 
likt to tell the Foreign Minister that 
foreign policy is not merely what has 
been done by India over the years, or 
what is being done now, but it must 
involve these two simple things— 
close and friendly relations with your 
immediate neighbours and trying to 
see that Finlandisation as suggested 
by one of your colleagues is not 
extended from Afghanistan through 
Pakistan to India some day.

Let us not forget the lessons of 
history. Countries or nations which 
can divide and sub-divide other coun-
tries as spoils of wars have no morals, 
no compunction. Our moral preach-
ing ha> no effect on them whatsoever. 
Today the world is being run by 
balance of power—no, by balance of 
terror. If China were to attack India 
today with their ICBMs or IBM.*, 
India has no defence at all. We take 
much pleasure in talking about little 
Pakistan. Let us view our perspectives 
correctly. Let us deal with policies and 
not indulge in populism. We have talk-
ed about Diego Garcia. And God know, 
we cried hoarse. Has it stopped the 
Americans? We said that the Tndion 
Ocean should be left free of terror. 
Has it stopped the Americans or the 
Russians from coming to India or the 
British or the French who have sent 
a few gunboats or a few destroyers? 
There our voices do not count, when 
the total balance of terror is involved. 
Whether there would be a neutron 
bomb placement in Europe to counter 
the Soviet Power within the Warsaw 

Pact is the big problem of these na-
tions today, not our Group of 77 etc.
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So, we must be realistic about these 
things. In areas where we cannot 
help, in areas were we have no say, 
the poorest country like India that 
we are today, we should pursue our 
course ploddingly and painstakingly, 
without making too much fuss or 
without taking too much on oursel-
ves, where you may falter.

SHRI JAIDEEP SINGH (Godhra): 
Sir, I have been listening very inten-
tly to the eloquent speech made by 
Shri Biju Patnaik. He certainly pain-
ted a picture of a sort of country that 
would be ideal. I agree there. But 
the problem is not that. It is almost 
amounting to wishful thinking on 
part, because if he was intending to 
say that India should kowtow to 
other countries from where it takes 
aid, then I think it is wrong. If he 
was wishing to say that India should 
be so independent that it should de-
pend on nobody, then also I think it 
is wrong, because perhaps in this 
world there are only two countries 
that can be called truly independent, 
as independent can be. Every coun-
try in this world has to have some 
sort of dependence in one sphere or 
another and under the given circums-
tance, the step that India is taking, I 
think, is very practical, dignified and 
desirable. The previous day we 
heard the speech of Dr. Subrama- 
niam Swamy. He talked about our 
relationship with the neighbours also. 
He not only spoke of our relationship 
with our neighbours, but went on to 
say how well the Janata Party had 
done during the three years they were 
in power. I can only say one thing 
that the basic thing that we all have 
to keep In mind in India is the in-
terest of our country. If that is kept 
in view and with that in view we 
build our relationship with all coun-
tries without sacrificing our interest,
I can understand that it is desirable 
and we all want it. But like in the 
Janata regime, if we are supposed to 
bend backwards, given in to every-
thing demanded by people around us 
and thereby have good relationship, I 
am afraid that is not the right way of 
going about doing things. (Interrup-
tions). Talking about Farakka, you

said that the waters can be divided 
(between Bangladesh, Napal and 
India.

SHRI BIJU PATNAIK; I did not
say that; I am being quoted wrongly.

SHRI JAIDEEP SINGH: As far as
I understand, the Minister of Exter-
nal Affairs will certainly answer this. 
But I am saying that it is in the 
interest of India to keep its interest 
in these affairs which are bilateral, 
strictly bilateral. For example, there 
is a demand made that Nepal be in-
cluded as a third country in this mat-
ter of Farakka. This, I presume, is 
not a very desirable thing because in 
future many of our bilateral prob-
lems will have to be internationalis-
ed like this. That is not in our interest. 
After all Dr. Swamy cited the instance 
of Salal Dam. I was really sur-
prised. In fact, I had not heard about 
it. So, I have made a little study of it. 
The negotiations of it were completed 
in 1976 and the matter came up in the 
routine course of time. When the 
signatures were attested, ]t happened 
to be the Janata regime. Can a cre-
dit of this sort be taken? After all, 
in this system of ours, Government 
come and Governments go but nego-
tiations last over years and no one 
party or Government can take credit 
for such matters. But I am really 
surprised that he really tried to do it.

Talking of other neighbouring coun-
tries. I personally think that we have 
done nil that we could and we are do-
ing all that we can. But the basic 
tuning that we all have to remember is 
to have our interest first. That is 
something that we cannot sacrifice at 
all because we want to appease or 
please somebody.

Dr. Swamy talked about the non- 
aligned conference and the draft 
which had to be drafted and India 
had to be humiliated about it. It is 
not true. I am surprised how he does 
not even know the procedure. Nor-
mally in such meetings or conferences 
a certain draft is prepared as a talk-
ing point, a« a discussion matter and 
it is not expected that the draft in
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toto would be the draft that would 
be accepted. Obviously that becomes 
a matter of discussion and a consen-
sus is arrived at the end of a discus-
sion, which is finally approved by 
everybody. In fact, even the Foreign 
Minister of Singapore which is one 
of the hawkish countries in the non- 
aligned group, very recently in an 
interview said that India conducted 
itself very well and it was a very 
good thing that this draft was unani-
mously adopted by everybody. So, the 
attempt to denigrate the situation. I 
think, is rather deplorable. And it 
is not even true.

I would like to talk about Pakis-
tan getting aid from the United 
State-. I would like to ask a ques-
tion. What is the reason for provid-
ing the aid to Pakistan? Everybody 
says that India should not be worried 
nothing is going to happen to India. 
But what is the reason for giving aid 
to Pakistan of a huge cache of arms? 
If it is to fight Russia, then it is not 
sufficient. Pakistan cannot fight Rus-
sia even with the arms given to it. 
Is it to supply these arms to insur-
gents to overthrow the Government in 
Afghanistan? That is not admitted 
openly by Pakistan either. Then I 
have not understood what the pro-
blem is, because India has openly 
declared that it does not desire to 
fight with Pakistan. I remember that 
very soon after the Congress Gov-
ernment came into power the Foreign 
Scretarv was sent to Islambad. He 
declared in Islamabad that India want-
ed to maintain the friendliest rela-
tions with Pakistan. Then where was 
the question of our bona fide being 
doubted? The question of supplying 
arms to Pakistan has certainly crea-
ted a certain amount of fear in our 
mind because our past experience is 
such. In the past, it was also said 
that the arms were being supplied to 
Pakistan not to fight India but to 
fight Russia through the CENTO Pact 
of which Pakistan was a member. 
But every time we have seen that 
whenever Pakistan and India had to 
unfortunately, fight with one another.

those arms have been used. So, our 
experience is of this type. There-
fore, it is not surprising that we have 
to be wory about it, and that is why 
we are talking to them, we are tell-
ing them, we are reminding them 
that “each time you supply arms, this 
sort of thing happens” and yet 
America, at that time quite blatant-
ly said that it has no control over it, 
it does not know what to do. Last 
time during the war not only arms 
that were supplied to Pakistan, but 
the arms that were supplied to other 
countries which were in treaty with 
it, like Iran and Turkey, were also 
sent to Pakistan so that it could re-
furnish it to fight with India. At that 
time the United States did not say 
that they should not use those arms: 
it just stood as a by-stander watching 
this tamasha. Therefre, it is natural 
that we are wory of this fact that 
arms have been supplied to Pakistan.

Dr. Swamy said that the period of 
the Janata Raj in India was the 
golden period for Pakistan in its re-
lationship with India. But what I 
would like to say is this. We should 
not worry about what is the golden 
period for Pakistan vis-a-vis India 
We should worry about what is the 
golden period for India and Pakistan 
together, or the golden period for 
India in its relationship with other 
countries. Why should we worry 
about what is the golden period for 
some other countries?

Therefore, I think that this is a 
situation which does require a little 
thinking. Because, since Mr. Reagan 
has been elected, they -have taken a 
stance which is somewhat hawkish. 
At one time they even made a refe-
rence to the report of the Rand Corpo-
ration which said where they think 
there is danger of some countries 
going to harm the interests of Ame-
rica, they must arm them. Under 
that pretext also there is the possi-
bility that they will be armed.

Now with these dangers, India is 
certainly going to be careful, because 
what do we have to face, what are the 
situations that are facing us? We
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have a dictatorship in Pakistan, 
which is a little shaky. One does not 
know really what is its future. Then 
there is the problem with Afganistan 
for them and its outcome can be a des-
perate decision. There is conflagra-
tion in Afganistan itself. There is 
instability there with the possibility 
of world powers coming into clash 
with one another. Then, there is, 
unfortunately, the Iran-Iraq confla-
gration which, to my mind, is a very 
serious one. Because, just like in 
history we read of a series of wars, 
for one reason or another, I think 
this is the beginning perhaps, of a 
series of oil wars. These were old 
feelings which were pent up for years, 
and now they are opening up, and 
there is a possibility that these con-
flicts are coming to surface and if 
something is not done at the diplo-
matic level, it will soon become a 
very serious conflict in the vicinity 
of India. Th?n there is the precariou; 
position of the States in the Gulf 
region. That is also a problem that 
wo arc going to face.

Then there is the Super-Power 
presence in the Indian Ocean. It is 
ior the first time in India that now 
our coastal areas have aLo become 
sensitive. Previously we always tho-
ught that these were areas far away 
from any skirmishes, from any bor-
ders where there could be any trou-
ble. Now with the Indian Ocean 
becoming activated in a rather belli- 
gerant rnove recently, our coasts will 
have to be guarded. Therefore, we 
are going to face in the next two or 
three years a rather difficult period 
and we will have to be very cautious. 
This is a point which I would like to 
bring to the notice of the Minister 
and I would request him to say what 
we are doing in that region.

?5.29 hrs.
[S h r | S o m n a t h  Ch a t t e r  j e e  in the 

Chair]
Coming to Kampuchea, it is cons-

tantly mentioned that after we re-
cognised Kampuchea, no other nation 
-̂ as recognised it. Firstly, it is not p 
correct statement because Algeria re-
cognised Kampuchea after the recog-
nised Kampuchea. So, I would say
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that Members should arm themselves 
a little better with information. But
apart from that we had recognised 
Kampuchea after nearly two dozen 
countries already recognised Kam-
puchea. But I am not worried about 
the business of recognition. What I 
would like to put forward here is that 
as regards Kampuchea vis-a-vis India, 
what is it that we wanted? Did we 
want not to recognise this Govern-
ment and support Pol Pot) who pro-
bably in history would compare with 
Chengiz Khan? Do you want to sup-
port that man? Dr. Swamy unfor-
tunately is not sitting here. But whom 
does he want to support? The thing is 
that even the nations which are not 
supporting Heng Samrin are wanting 
to bring back Sihanouk or at least 
they want to create an atmosphere 
that Sihanouk should come back. 
Indirectly they admit that Pol Pot js 
not their horse any way. Somebody 
other than Pol Pot should be there, 
if not Heng Samrin. But the fact 
of the matter is that Heng Samrin 
is there, his Government is there 
but they are friendly with Vietnam 
That is the important point. The 
allegation that this Kampuchea is a 
stooge of Russia is not correct. Yes, 
it is friendly with USSR, and it is 
friendly with Vietnam. Vietnam has 
helped them t0 get themselves rid 
of Pol Pot. Now, this is the equation 
before us. What do we want? If 
Vietnam had not done that and if Pol 
Pot had not been got rid of, whose 
presence would have been there? It 
will be Chinese presence. Would we 
prefer China to have their presence 
and influence over all tEose areas or 
would we prefer these countries to 
remain Independent? The Govern-
ment may be a little friendly with 
Russia, but then we are friendly 
with Russia too. It is not a crime 
being friendly with Russia. If it is 
friendly with Russia, at least no 
direct intervention is possible, 
whereas in the case of China be-
cause they have been directly in-
volved in that area, they would 
occupy these areas and create diffi-
culties for us because we have not 
yet been able to normalise our re-
lations with China. That is why 
we should do one thing. The
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role that India should play is to see 
if we could bring about the Indo- 
Chinese States come closer in trade 
and economic relationship with the 
ASEAN nations, and that would in 
some way or the other make them a 
little closer to each other. In this way 
the tension in the whole area can be 
eliminated.

[Shri Jai-deep Singh J
I feel that there are two or three 

things which I must mention here. 
Eevervbody has talked about various 
parts of the world. But the main 
ining that we all want to do is to see 
that we have a good, efficient Foreign 
Service, a good and efficient External 
Affairs Ministry. Nobody has sug-
gested here that the External Affairs 
Ministry should be properly provid-
ed. Looking at the prvisions made 
for the Ministry in the Budget, I 
notice that the expenditure we incu- 
cur on the External Affairs Ministry 
annually is reduced and the expenses 
that have been incurred in all other 
countries on the Foreign Affairs Min-
istry are increasing. Now there is 
a situation. I have travelled to 
many parts of the world and I have 
seen that there is a situation where 
our diplomats are unable to match 
with the sort of work they are suppo-
sed to do in their area. Even a 
country like Pakistan spends per 
official twice as much as we do and 
therefore we are finding it very diffi-
cult, I personally think, it is neces-
sary to provide more for our missions 
abroad at such a crucial time when 
we want extreme efficiency. Unless 
funds are provided, we are not going 
to be able to meet the challenge. 
Threfore, I would request the Minis-
ter to see and luckily the Finance 
Minister is also sitting here, that the 
Ministry is provided with more 
funds. I would finally wind up by 
saying, really speaking I feel that we 
should have more political clout We 
are not having political clout. Many 
»( our embassies are run abroad 
merely because they have to be there. 
Some sort of connection and trade 
has to be maintained. I think India 
should take positive stand, should 
have more efficient service, work 
with political elout and make India’s

presence felt and establish its creden-
tials in all parts of the world especi-
ally with West Africa and South 
America where I think we are rather 
very weak.

SHRI H. K. L. BHAGAT (East 
Delhi): I had the privilege to listen 
with rapt attention the speeches 
made by many hon. Members to-day. 
I listened to the speech of hon. Shri 
Biju Patnaik. I must say that it was 
really very amusing when the hon. 
Member Shri Patnaik in the con-
cluding part of TlTs speech said: ‘you 
have been talking all along aoout 
Diego-Garcia ancT‘$T?iers, all along 
protesting against this and that. No-
body has listened to you. Therefore, 
be practical and do not bother about 
it.’ I have all respect for him. But 
I could never believe that a former 
Minister supposed to be a capable 
man, who has been fortunately or 
unfortunately with us for a long time 
could say that and at the same time 
luote Gandhiji. He was quoting 
Mahatama Gandhi at the same time 
and saying if Gandhiji was there he 
would have said this, he would have 
done that. Do we not know what 
is happening in the Indian ocean and 
he himself said that this is happen-
ing? The situation there is not as it 
was two years ago. It is not there 
which was there one year ago. It is 
not so what it was six months ago. 
Every day greater tensions are de-
veloping there and that too openly. 
Not that secret affairs are going on 
there or somebody is doing some-
thing secretly. Even nuclear arma-
ments are being taken there. My 
friend says, because nobody is listen-
ing to you, therefore, forget it. At 
the same time when he talks of 
Afganistan it is more amusing. He 
said, well this present Government 
has said that we do not like foreign 
troops in Afganistan. But he says, 
no, this is not enough and you have 
been changing positions and you 
have been inconsistent and so on and 
so forth. He said Mrs. Gandhi is 
not consistent and she has changed 
position. On the Afghan issue he 
said whatever you have said is not 
enough, be bold, be Gandhi, outright- 
ly condemn it. But on Diego Garcia 
he says please keep quiet. I do not
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know why he is blowing hot and 
col-d at the same time. I do not say 
that there are parallels. The whole 
thing cannot be seen in isolation. 
What I respectfully want to say is, 
he appears to me to be confused and 
inconsistent on the foreign policy 
issue. Now we cannot see Afghan 
issue in isolation. Similarly we 
cannot see developments on our 
borders, Pakistan borders, Pakistan- 
Afghan borders in isolation. He made 
the issue over simplified. It is very 
interesting as he said if a few tanks 
are given or if a few missiles are 
given what is going to happen? Why 
do you say this? Why do you say 
that? What is the objection to you 
if U.S.A. is giving arms to Pakistan? 
Well, if we were to be armed by the 
U.S.A. what will Pakistan do? Is it 
not arming of neighbouring country 
with whom we had wars? This is 
not my opinion. This is the opinion 
of this nation. This was not an 
opinion of one party or the other. 
This was not an opinion of Mr. Biju 
Patnaik. This was the opinion of 
the whole nation that two wars were 
foisted on India by Pakistan.

Now, Pakistan is being armed for 
whatever reasons, may be adequate-
ly armed or inadequately armed, 
whether it is 400 million dollars or 
whether it is 800 million dollars. He 
taid, “That is not of any concern to 
us. We should not say anything. 
You forget it and have friendly re-
lations with Pakistan.’ It was the 
present Government and the party 
to which I have the honour and pri-
vilege to belong which had the Simla 
Agreement. The best possible steps 
were taken to normalise relations 
with Pakistan. We want normalisa-
tion of relations with Pakistan. But 
if America is offering arms to Pak-
istan, we have a natural fear that 
these arms would be used against us 
If we express those fears and ap-
prehensions, Mr. Biju Patnaik says, 
“This is wrong, please do not do it.”

As I see the situation—I am ex-
pressing my own views—I do see, and 
I know there are some contradic-
tions, that there is some kind of a 
link existing and it is some kind of 
an axis where America comes in, 
where China comes in, where Pindi
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comes in, whatever their different 
motives may be, whatever their 
different intentions may be. There-
fore, India has to see the situation 
in a correct perspective, in a proper 
perspective.

Then, Mr. Biju Patnaik said, “Take 
stands on principles.” But he says, 
if it is a principled stand, inference 
by inference, he meant it cannot be 
a practical stand. Every day, all of 
us belonging to different parties 
which talk of principles, we say, in 
principle, we are for this, but we 
can go so far and no further. India’s 
stand, I wish to submit, both on 
Afghan issue and on the issue of 
Indian Ocean and in our relations to 
Pakistan, in our relations to Bangla-
desh, in our relations to other 
neighbours, and the world has been 
both principled and practical. This 
is what should have been done.

I take this opportunity to very
warmly congratulate the Foreign

Minister, Mr. Narasimha Rao, who 
recently had the privilege to chair 
the Non-Aligned Conference as the 
Foreign Minister of the host country 
and previously the UNIDO Conference 
where India’s role as a peace buil-
der. as a moderator, as a country
trying to strengthen non-alignment 
movement, closer cooperation, trying 
to avoid confrontation and trying to 
ease tensions, was acclaimed not 
only by these nations but by and 
large all the world over It is a 
matter of great honour for all of us 
in this House. There are leaders
sitting on this side of the House also 
who have acclaimed that. I have 
read their statements. Therefore, I 
was rather surprised to hear the hon. 
Member, Mr. Biju Patnaik, accusing 
the Government of a big-brother 
attitude towards our neighbours.

What were the instances quoted? 
He said, in regard to Bangladesh, 
Farakka waters. Don’t we need 
water for our Calcutta Port? If we 
say, we need it, does it mean we 
have a big-brother attitude? Tn re-
gard to Pakistan, he said the same 
thing. We do not want to interfere 
nor our present Government want to 
interfere in the affairs of Pakistan. 
We wish Pakistan people well. We 
all know that even Pakistan people—
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I do not know whether I should 
say or not—I wish to say very clear-
ly, today are not the masters of 
their destiny. They want complete 
peace in India as the people in India 
want complete peace in Pakistan. 
But you have a military dictator-
ship. He is having his own way. He 
is taking recourse to certain things.

That apart, what 1 wish to submit 
is that our present Government has 
been doing its best and a lot of 
behind-the-scene work was done. Our 
officers went from place to place. I 
must say, they did extremely well. 
We have some very capable officers 
in the Foreign Service who did their 
job extremely well and their job 
was appreciated. And I think India 
is playing a role which is worthy of 
this great nation. Running a country 
in foreign affairs, is not just like 
mathematics. It is like moving in 
very rough high seas particularly 
now when the world is developing 
new tensions in turbulent waters, in 
tumultuous times, people swimming 
across you, swimming against you 
in this direction, and that direction. 
Keeping the direction in view, you 
have to proceed and, I believe, that 
in conduct of foreign affairs, India 
has done extremely well and India 
could do better and nicely I am 
not going to compare this govern-
ment’s functioning in foreign affairs 
with the Janata. I just do not wish 
to compare it because I think that 
would be minimising the performance 
of this Government. I do not wish 
to compare. There is no comparison 
and the reason is obvious. Very 
rightly Shri Biju Patnaik said that 
for proper conducting of external 
affairs, you have to be internally 
strong and so on. You have to 5ive 
an image. Our worthy Prime Minis-
ter has said more than once that 
India is not interested in becoming 
a leader of the world or becoming a 
leader of Asia, leading or becoming 
leader of this or that part of the 
world. She has very rightly said it. 
India certainly believes in the funda-
mentals of the policy of non-align-
ment, co-existence and all these

principles which we have cherished 
and f°r that India has to comc for-
ward and India can come forward 
with that strength, with that courage, 
that conviction which my friends 
may not like it. Mrs. Gandhi does 
not need any certificates. (Interrup-
tions). I do not think Mrs. Gandhi 
needs those certificates. It was Dr. 
Henry Kissinger who said something. 
I do not count on a certificate. It 
was he who said, who gave his im-
pressions about the strength, self- 
respect, dignity and courage and 
clarity with which Mrs. Gandhi 
dealt with when she had a meeting 
with the President of India in Kis-
singer’s presence, (Interruptions). 
Whatever he might have written, it 
might suit you.

I am saying iT because we have a 
capable, dynamic leadership which 
is clear about the purpose, clear 
about the direction of our foreign 
policy. ,

New my friend was telling us 
about self-reliance. We are 60 million 
people. I asked: What are you doing? 
You did not answer this. What to do 
about them? And I do not want to 
remind him about what they did 
about them during three years.

Lastly, I support my friend Mr. 
Jaideep Singh who talked about the 
foreign service. I have a feeling 
that our foreign service, its recruit-
ment, its curriculum and various 
other things need a second look so 
that we have very eminent people. I 
do not wish to minimise them at all. 
But I feel that it does need a second 
look so that you have people who 
have that special training and know-
ledge. It is not just Indian Ad-
ministrative Service to take the same 
test and different papers and put one 
in the IFS and straightaway send 
them to the countries.

I feel the curriculum should be 
different. The test should be dif-
ferent and they should also be given 
some training at the base in India so 
that they are attuned to the Indian 
conditions. A foreign service consist-
ing mainly the elite only, governed 
by Western traditions, thinking in
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the old way. I do not think that they 
can wholly or even substantially de-
liver the goods. Then our staff
which goes to our Missions, they
must be adequately trained. Now
we learn here German, we learn
here French and so many other
languages. Why not learn other
languages more adequately? The
Japanese. We have a complex and 
we cannot avoid it, the super-power 
complex between them, between 
Russia and America. So, they are 
there. But there are other countries 
which have progressed, which are 
very important, countries like
France, Japan, Germany and various 
other countries. Our Government 
lias improved relations with them, 
strengthened relations with them. 
Our emphasis should shift more on 
them, more on their languages, more 
on relations with them and so on.

With regard to Africa also, we liove 
given greater attention and we need 
to give still more greater attention 
and so also to the countries of South- 
East Asia. ,

I personally feel that the foreign 
policy is under no attack, nothing 
can attack it nor does it need any 
defence. It is the correct policy. It 
is being run in the correct manner. 
It is giving strength to the country. 
It is helping the other nations to the 
extent possible. India’s image is 
going high. But we are not interest-
ed in merely our image going high, 
we are interested in the solution of 
problems. On the Afghan issue, the 
stand which we had taken helped in 
avoiding confrontation, if we had 
taken a stand which would have 
added to confrontation and tension, 
naturally the situation would have 
been worse.

With these words, I very strongly 
support the conduct of foreign 
policy by the Ministry of External 
Affairs.

* SHRI T. NAGARATNAM (Sri- 
perumbudur): Mr. Chairman, I am 
very happy to participate in the dis-
cussion on the Demands for Grants

♦The Original Speech was deliver-
ed in Tamil.

of the Ministry of External Affairs 
for the year 1981-82.

Sir, when I was going through the 
Annual Report of the Ministry for
1980-81, I got the feeling that this 
Report was just a chronicle of foreign 
visitors, dignitaries and other officials 
of foreign governments coming to 
India and in reciprocation our dig-
nitaries visiting those countries, as & 
continuation of our efforts to build 
up mutual relations. It is axioma-
tic that as a country wedded to de-
mocracy we should exchange such 
visits in the interests of our country. 
But that is not all. The success of 
a foreign policy of any country is 
not merely in enunciating the basic 
tenets and not merely in exchang-
ing such visits. The success of the 
foreign policy is judged by the con-
crete results that such a foreign 
policy yields.

On page 21 of the Annual Report 
there is reference to the continuing 
happy relations with Arab countries. 
But, the Arab countries are assidous- 
]y assisting Pakistan in making ‘Is-
lamic Bomb’. Similarly> on another 
page of the Report there is reference 
to cordial relations with Sri Lanka- 
But it has come in the newspapers 
that Sri Lanka is giving a naval base 
for American warships. When con-
fronted with this question, Sri 
Lanka is wriggling out of the situa-
tion that it is giving place for a rest 
and recreation centre for the Ameri-
can Naval fleet in the Indian Ocean. 
We are frequently talking about our 
sticking scrupulously, to thc policy 
of non-alignment. But, what is
happening in the countries belonging 
to the non-aligned Group? In Singa-
pore and Malaysia, the people of
Indian origin are being treated in a 
callous manner. The place? of
workship of Indians have become the 
victims of the vandalism of the local 
people.

SHRI HARIKESH BAHADUR 
(Gorakhpur): Sir, on a point of
order. There is no quorum in the 
House.

MR. CHAIRMAN; Let the bell be 
rung . . . Now there is quorum:
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The hon. Member, Shri Nagaratnam, 
may continue.

SHRI T. NAGARATNAM: As I 
was saying, the places of worship of 
the Indians have been destroyed in 
a calculated manner. Just three 
days before, the Singapore Govern-
ment hanged to death a young man 
aged about 30 years hailing from 
U.P., in spite of our Government’s 
pleas for the reconsideration of 
such a punishment for a petty crime. 
The Government of Singapore did 
not pay heed to the request of the 
Government of India and the young 
boy was hanged to death for a small 
crime. The people of Indian origin 
in other countries should be assured 
of security to their life and property. 
In the beginning of Iraq-Iran con-
flict, many Indians were caught un-
awares and it was reported in the 
Press that some had died in this 
clash. But the unfortunate part of 
this sordid conflict is, that our own 
Ambassadors failed miserbly* to 
protect the lives of Tndians living 
there. There was a graphic account 
in a leading Tamil Weekly about the 
hardships undergone by four 
families hailing from Tamil Nadu 
who wanted to come away from 
Iraq on their own without any help 
from our Ambassador there. It should 
b e the primary duty of our Ambas-
sadors that they give protection and 
security to the lives of Indians liv-
ing in those countries.

I would like to refer to the Ameri- 
can-Chinese axis which poses a 
serious threat to the sovereignty of 
our country. One side Pakistan is 
being armed with sophisticated 
weaponry worth several hundreds of 
billions of dollars. On the other 
sides, it is reported that Bangla Desh 
is getting arms and war machines 
from China, which is the major trad-
ing partner. In October 1980 our 
Commerce Minister was in Dacca for 
negotiating foreign trade. We could 
not buy all the jute produced in 
Bangla Desh. But China is buying 
all the jute produced in Bangla 
Desh. When trade relations are 
strengthened, it is concomitant that

political influence gets the upper 
hand.

Probably these developments have 
compelled our Prime Minister to 
warn the country of impending 
dangers from unexpected quarters.

16 hrs.
On page 34 of the Annual Report 

a mention is made about our grow-
ing relations with Yugoslavia. But 
it is strange that Yugoslavia should 
go back on its contractual obliga-
tions and refuse to supply ships to 
India because of escalation of costs. 
This does not redound to the credit 
of the successful foreign policy of 
our country. Again on page 36 the 
visits of American dignitaries to 
India and the return visits of our 
own dignitaries to the USA as a mark 
of understanding of the mutual 
noecTs|. The visits have proved to 
be an exercise in futility because 
America is arming our neighbour 
Pakistan with modern wTeapons worth 
several billions of dollars, which 
may endanger nation’s security any 
day.

Only the other day there was a 
discussion about the pitiable plight 
of refugees from Pakistan who are 
settled in Jammu. There was a 
Calling Attention Motion about the 
sufferings of 3000 families, who con-
tinue t0 be stateless even after 33 
years. Here I would like to refer to 
the indignities and innumerable 
difficulties being faced t>y~ 5.5 lakhs 
of stateless people of Tamil origin in 
Sri Lanka. The 1964 Srimavo- 
Shastri Pact has expired on 31st 
October, 1979. The supplementary 
agreement between Mrs. Gandhi and 
Mrs. Bhandaranaike entered into in 
1974 is also expiring on 31st October, 
1981. After this day, what is going 
to happen to these 5.5 lakhs of state-
less people of Tamil origin living for 
decades in Sri Lanka?

When we are seized of the press-
ing need for recognising the new 
Kampuchean Government, we do not 
seem to be interested in this human 
problem of gigantic proportions. In 
my constituency there are refugees
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from Burma and Sri Lanka who 
have been reduced to beggary in the 
absence of alternative rehabilitation 
schemes for their livelihood. The 
hon. Minister of External Affairs 
should take personal interest not 
only in the repatriation of these 
people but also in "the rehabilitation 
of lakhs of people.

In the interest of improving our 
relations and in our large-hearted-
ness, we surrendered the sovereignty 
of Kachchathivu to Sri Lanka. Em- 
bolded by this, the Naval forces of 
Sri Lanka harass the fishermen of 
Rameshwaram who go into the sea 
for fishing. They not only take their 
boats to the shores of Sri Lanka, 
offload them of the catches but also 
give a thrashing to these poor people 
and ask them to go back. The hon. 
Minister of External Affairs should 
take it up with Sri Lanka and en-
sure the safety and honour of our 
fishermen.

We have sent about 110 Hindi 
books to Mauritius. India is a 
nation of diverse cultures and is 
known for giving to the world the 
concept of unity in diversity. We 
have the federal set up also. We
should send books in Tamil to
Mauritius and Fiji Islands where 
there are any number of peot>le of 
Tamil origin and knowing Tamil. 
Tamil is the oldest language in the 
country with a rich heritage, as has 
been acknowledged by our hon.
Prime Minister in the Tamil Con-
ference. Tamil Books should be 
sent to our Embassies in those coun-
tries where a sizeable section of the 
population knows Tamil. Similarly, 
books in Tamil about Buddha and 
Buddhism should be sent to our Em-
bassy in Sri Lanka whose official 
religion is Buddhism. The people 
of Sri Lanka know Tamil and they 
should know about Buddha born in 
India and the sacred places of
Buddhism in India. In the Embassies 
of our country aBroad, at least one 
Officer should know the language of 
the people of Indian orgin living in 
that country. It should also be their 
foremost duty to give protection

and security to the life and pro-
perty of people of Indian origin liv-
ing in those countries.

With these words I conclude my 
speech.

PROF. K. K. TEWARY (Buxar): 
Mr. Chairman, Sir, after two and a 
half years of drift, distrotion and 
some spectacular buffoonery, our 
foreign policy has been nursed back 
to vitality. It has got the position 
it occupied before the Janata aberra-
tion in our political history. It is 
rather surprising that whenever op-
position people start speaking, the 
one aim and the only aim perhaps is 
to find fault with all that has been 
done and, perhaps, they are not 
aware of the fact that our foreign 
policy is not based on ad hoc 
measures or expediency. It has em-
erged from our long struggle for In-
dependence and through our ex-
perience of struggling against colonial 
rule. Therefore, our perception 
evolved according to our overall 
security needs, needs of the poor 
struggling people in the country and 
also as our Prime Minister has righ-
tly pointed out on several occasions 
our foreign policy is inextricably, in-
evitably linked with our regional 
questions and also the global ques-
tions.

Sir, the global question, the inter-
national scenario, as we look at it, 
appears frightening. We are living 
at a time of nuclear balanc^ of 
terror. It is strange world where we 
are face to face with thermo-nuclear 
annihilation. We have heard very 
powerful leaders in the world—the 
leader of the most powerful country 
today in the world—only about fif-
teen days back he was talking about 
world security and while talking 
about another superpower he used 
words like ‘cheats’ ‘liars’ and ‘crimi-
nals’ . The threat was that this ver-
bal aggression will bp backed by, 
if necessary, tactical nuclear weapons 
and a concept has been evolved, 
namely, limited nuclear warfare. We 
live in such a situation and when we 
look at our foreign policy percep-
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tions and formulations, then we be-
come more and more convinced that 
in a world like todays our foreign 
policy stands the test of time be-
cause our foreign policy is based on 
non-alignment. Our foreign policy 
is not based on any short-term gains.

Sir, the names of Gandhiji and 
Jawahar Lai Nehru have been men-
tioned by Mr. Patnaik and other 
speakers who have preceded me. Sir, 
if you looked at our Freedom 
Struggle’s history then you will find 
our basic principles of keeping clear 
of group alignments and a desire and 
yearning for peace all round and 
greater cooperation among the people 
of the world, constituted the very 
bedrock of our policy programmes. 
With your permission I would like to 
mention a few things in this Connec-
tion.

For example. Sir, as far back as 
1922, Indian National Congress d s s s -  

e-d Resolution supporting the victory 
of Turkey on Joint-Anglo Greek in-
tervention in their affairs. In 1924 
we supported the Egyptian peoplo in 
their struggle. In 1927 Shri Jawahar 
Lai Nehru, the maker of modern 
foreign policy of India went to 
Brussels to attend an International 
Congress against Imperialism anc} if 
you read his statements—against the 
backdrop of his statements—then 
Tndia’s foreign policy in relation to 
the world as a whole and regional 
question. I think, we will be able to 
put the present questions in correct 
perspective. With your permission, 
Sir, I will read out a portion of the 
statement which Pandit Nehru made 
on this occasion. I quote:

‘India is a world problem. And, 
as in the past, so in the future, 
other countries and peoples—will 
be vitally affected by the condition 
of India. Both Egypt and Gther 
parts of Africa have suffered do-
mination because British imperia-
lism wanted to strengthen its hold 
in India and to protect its sea- 
routes to that country.’
So, the explanation that we seek 

today and the riddle that we want 
to solve, namelyf the Indian Ocean, 
will be clear from this statement of

Pandit Nehru in 1927 when he said 
about this. Indian ocean was sought 
to be made a safe zone. It was called 
a ‘Chief Zone’, ‘Chief Lane’ of Im-
perial Britain. I will come to that 
later. But there is another state-
ment of Pandit Nehru, and that too, 
on a very historic occasion. It was 
the occasion of the Congress session 
held at Lahore in 1929.

Pandit Nehru made a prophetic 
. tatement and said:—I quote;

‘India was a part of the world 
movement. We cannot in our own 
interests and in the interests oi 
the rest of the world afford to re-
main isolated from the great move-
ments and forces which are shap-
ing the future.’

‘India’s role as a non-aligned country 
has emerged from these perceptions 
of our great leaders. As the hon 
Members of the House know, non- 
alignment has got four parameters. 
The first is detente development, dis-
armament and decolonisation. On all 
these fronts we have always strug-
gled relentlessly. On de-colonisation 
I wish to say this. Mr. Patnaik is not 
here. He was saying that we have 
developed some cold-feet vis-a-vis, 
this question. Right from our inde-
pendence, and in fact even before 
that, we have been fighting against 
colonialism.

I can cite a few cases in support of 
my contention. In the matter of re-
gional good-neighbourly relations, in 
1947, Pandit Nehru called an Asian 
Relations Conference. Pandit Nehru 
was conscious of the advantages which 
would accrue and the advantages 
which India needed at that time 
through regional cooperation. In 1947 
we whole-heartedly supported the 
struggle of the Indonesian people for 
freedom. In respect of the struggle 
of the people of Indo-China. we took 
a principled stand; and we lent mus- 
rle into the fighting arms of the Indo- 
Chinese people in their fight against 
colonialism and imperial domination. 
In the crisis of Korea also we took 
a principled stand and also in the 
Suez Crisis. On all these occasions we 
always took a principled stand. We
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always took consistently principled 
stand against colonialism.

Mention has been made of our rela-
tions with our neighbours. I think it 
is proper that we go into what the 
Congress Government has done, before 
the interrugnum or deviation in our 
political history irom 1977 till 1979. It 
was under Mrs. Gandhi’s leadership 
that Congress Government reached 
agreements on some basic questions, 
regarding citizens and border issue 
with Burma. In 1972 we had an 
agreement with Sri Lanka.

Sir, with Pakistan also from time 
to time we have been trying to im-
prove our relations. With China in 
1954 we entered into good-neighbour-
ly relationship because we believed in 
the unity of the Asian people. There-
fore in 1954 we extended our hand 
of friendship on the basis of the prin-
ciple of Panchshcel. This principle of 
Panchsheel was chalked out or 
evolved, at that time. We know what 
China did subsequently. Even then. 
Sir, Mrs. Gandhi’s Government has 
always tried to have cordial relations 
with China. That is a’so a part of his-
tory.

Within the short time at my dispo-
sal I will now concentrate on our 
relation-, with Pakistan. Why our 
relation with Pakistan is proving in-
tractable? To me it seems right from 
the Fifties, to the present time, we 
are reminded of the Dullesian era, the 
era of global confrontation. Now it 
seems that in America Dulles’s ghost 
is hoverning on almost every roof-top. 
Ii was an attempt to divide people of 
the sub-continent that Pakistan was 
sought to be included as a member of 
the multi-national group, or a sort of 
Pact, which was called SENTO and 
SEATO subsequently. So, Sir, Pakis-
tan from 1950 was sought to he 
delinked from India anH Pakistan 
under pressure and brandishment was 
not allowed to have a proper percep-
tion of the reality of the defence or 
the foreign affairs policies or the eco-
nomic development of the sub-conti-
nent as a unit. Sir, they are talking 
about the question of massive aid to 
Pakistan. Dr. Subramaniam Swamy 
was talking about the golden period
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ushered in during Janata rule. I agree 
with him that Pakistan and India had 
become friendly during the Janata 
rule. Do you know the secret of it?
I believe that this speaks volumes 
about the so-called golden period. Mr. 
Moral ji Desai, the then Prime Minister 
of India, was as friendly with Mr. Zia 
as he was friendly with Mr. Carter. 
This explains that the Janata Party 
had accepted the perception of Ame-
rica vis-a-vis the subcontinent and 
they bad made our perceptions, our 
long-term programmes and policies at 
international level subservient to the 
American designs in this region.

Now, Dr. Swamy was again talking 
about Pakistan being a small country, 
a weak country. He said that during 
Janata Government nothing happened 
in Pakistan. Perhaps he forgets very 
conveniently that it was during the 
Janata Government that about 2 - 1 / 2  

billion dollars worth military aid was 
extended to Pakistan. It was during 
their regime that Pakistan acquired 
arms and ammunitions worth 2 billion 
dollars from America and other Wes-
tern countries. It was during that 
period that Pakistan developed its 
nuclear capability and from the Wes-
tern sources machines and material 
purloined. Now, in the present cir-
cumstances, arming of Pakistan is 
a dangerous game and with this is 
related the question of Persian Gulf 
which has been converted into a Pri-
vate fishing pond of America. If we 
are to look at the geography of Per-
sian Gulf, the professed objective of 
America is a containment of Soviet 
Russia. Fortunately, it is not the con-
tainment of communism but it is the 
containment of Soviet Russia only and 
in the same breath they say that they 
are there to protect the interests of 
the Western powers and I think these 
two things are synonymous. But no-
thing has been mentioned about the 
interests of the local powers. The na-
tural resources of the Gulf countries 
have been plundered by the imperia- 
lis^ountries.

Another aspect 'of this problem 
which arises to my mind is the ques-
tion of Palestine. Now, a sort of al-
liance is sought to be propped up
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[Prof K. K. Tewary] 
among the countries of this region led 
by Saudi Arabia. So, America thinks 
that in this region with the petro- 
doller country of Saudi Arabia the 
American arms and the well trained 
armies of Pakistan, they will be able to 
prepare a surrogate as they did in Iran.
But unfortunately this is a tragic pro-
duct of a very simplistic view of world 
history, a naivity which has absolutely 
no defence, it is indefensible. What 
they did in Iran is known to all of us.
The Shah crashed. It was a Pai't of 
an interventionalist syndrome which 
led to many complications, led to 
their intervention in Vietnam where 
the longest and the most barbarous of 
war of human history was fought and 
the Americans were defeated there 
and they were thrown out of Vietnam 
and the same fate awaits them on 
this side also. They are talking about 
the defence of Persian Gulf. Tell me 
and I put the question to this House: 
what is the position of Persian Gulf 
and what is the position of Soviet 
Russia? Even from trans-caucasus 
region, if Soviet Russia tries to domi-
nate over Persian Gulf. (Interrup-
tion) . . . If the attack is air-borne, 
they will have to cross a distance of 
about a thousand miles and with sur-
veillance and espionage facilities of
America, they will be vulnerable to
air attack. If they come through Iran, 
the distance is a thousand miles again, 
with difficult terrain and insurmount-
able mountains. Only then they can 
go to oil-fields of Iran. Through 
Afghanistan, thev have the simp orob- 
lem. If you look at the scenario, it 
seems that Russia does not make any 
military sense so far as Persian Gulf
is concerned. The real intention of
America and western countries, in so 
far as Persian Gulf is concerned, is 
to further subjugate the local count-
ries. As it was done during the Kis-
singer’s time, the plan has always 
been ready: their intention is to seize 
the oil-fields ultimately. Otherwise if 
America and for that matter 0m *r 
western countries want stability in the 
Middle-East, they would first address 
themselves to the question of Pales-
tine the struggling people of Pales-
tine. Without a solution to the Pales-
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tinian question, there can be no stabi-
lity in the Gulf region and that they 
are trying to push under the carpet.

I would now say a few words about 
the Indian Ocean. As I was telling 
you, the Indian Ocean has been a bone 
of contention, and it became a bone 
of contention not only recently, as 
someone was telling that it was only 
after the oil crisis that it has become 
a bone of contention. In fact if one 
goes through the history of this re-
gion, the Indian Ocean has been a 
matter of primary concern right from 
renaissance; rgiht from the 16th cen-
tury, the Great Powers had their eyes 
on the Indian Ocean. As I mentioned, 
it was the central lake, chief lake of 
British imperialism in India and in 
order to strengthen this imperialism 
in India, many littoral countries were 
subjugated. The Indian Ocean now 
poses a problem for peace. Because 
of Diego Garcia and the militarization 
of the Indian Ocean India feels 
concerned. India is the only country 
perhaps in this region with the longest 
coastline and now we feel very much 
vulnerable from naval threat.

Then, we have developed adequate 
technology to exploit all the sea re-
sources, the resources which lie em-
bedded in the floor of the sea. The 
hon. Foreign Minister and other hon. 
Members of the House know how 
Americans and their friends have 
sabotaged the law of the sea. It was 
promised earlier that the resources of 
the sea will be treated as the heritage 
of mankind. They have sabotaged it 
and they are passing legislation in 
their individual countries to go in for 
exploitation of these resources. This 
is the world scenario.

So far as the Third World countries 
are concerned, you can very well re-
member that now the famous democ-
ratic laboratories for the western 
world are Chile, Bolivia, Argentina, 
Brazil, Pakistan, Elsalvador and 
Sloî th Korea, etc. These are 
the modern democratic laboratories 
for the western countries. They sup-
ported Sygmund Rhee of South Korea. 
Col. Batista of Guba and Yahia Khan 
of Pakistan. For them, the freedom 
means this.
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Before I conclude, 1 would quote 
one statement of Mr. Reagan. This is 
how, the free world is sought to be 
bolstered up and defended. This is 
a very famous speech about South 
Africa, the racist, apartheid regime 
which has been decimating the people 
of Namibia and Mozambique and has 
killed thousands of freedom fighters 
in South Africa. Mr. Reagan says:

“Can we abandon a country 
(South Africa) that has stood by 
us in every war we have fought, a 
country that is strategically essen-
tial to the free world.”
This is the statement of leader of 

the so-called free world. In these 
circumstances, as my friend suggested 
earlier, our strength lies in protecting 
the interest of the third world coun-
tries, wheher they are countries of 
Africa, or of Asia or Latin America. 
There should be greater cooperation, 
greater interdependence in terms of 
economic development, in terms of 
transfer of resources, in terms of 
transfer of technology etc.

Shri Patnaik just now mentioned 
that the World Bank and International 
Monetary Fund assistance is getting 
depleted. Why? Let him answer. 
Recently, America is encouraging that 
these institutions will not give assis-
tance to the developing countres and 
they are withdrawing their support 
and encouraging bilateral relationship 
so that political pressure may be put 
on developing countries.

SHRI R. L. BHATIA (Amritsar): 
Mr. Chairman, Sir, the main thrust of 
arguments of Mr. Swamy and Mr. 
Biju Patnaik was that India's foreign 
policy is no good, Janata policy was 
a golden policy and specially with re-
gard to Afghanistan and Kampuchea 
they were very critical.

Sir, with regard to Afghanistan our 
position is very clear. The Prime 
Minister has said a number of times 
that we are against all kinds of 
foreign troops in other countries. That 
is very clear. But we were als° 
against the pressures on those coun-
tries. They would have been very 
happy if we would have condemned 
the Army of Soviet Russia entering 
Afghanistan, but they do not want us

to also say about the pressures on- 
Afghanistan which had created condi-
tions because of whicn Russian forces 
have gone there.

Sir, the main question is what is in 
the interest of lnaia? Prime Minister 
Indira Gandhi has very clearly said 
we are neither pro-East, nor pro- 
West. We are pro-India. What is in 
the interest of India so far as Afgha-
nistan is concerned, jt is tne secular 
and socialist Afghanistan which is 
friendly to India, not the theocratic, 
extremist Afghanistan. This is in our 
national interest.

SHRI MADHU DANDAVATE 
(Rajapur): Sovereign Afghanistan.

SHRI R. L. BHATIA: Yes, sove-
reign, without outside interference of 
any kind. Sir, we have got tradi-
tional relations with Afghanistan. We 
want that Afghanistan should decide 
its own future in the manner that 
they want. Mr. Dost Mohammad has 
also said that the Russian forces will 
go the next day when all these pres-
sures against Afghanistan are with-
drawn.

Similarly, Sir, with regard to Kam-
puchea our position is very clear that 
we wanted stability in Kampuchea 
Pol Pot regime was killing people. 
Genocide was there and the foreign 
countries were aiding and abetting 
that situation. By recognising Kam-
puchea, now there is no massacre. The 
Government has stabilised and the 
same situation arises as that of Afgha-
nistan. Kampuchea under the present 
set up of Heng Samrin is a friend of 
India and Kampuchea under other 
regimes, would have been the exten-
sion of hegemony and extension of 
colonialism against which India has 
fought throughout.

Sir, with regard to situation in this 
region every nation has its problems 
and prospects either based on history 
or on heritage or the location in the 
globe.

The late Prime Minister Nehru’s 
dream was to break out of the limita-
tion of heritage and the colonial rule 
and create for India a situation in 
Asia as well as in 4he world where 
it could play a prominent role in the
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comity of nations. How much India 
could achieve is a matter of opinion, 
but what India could not achieve was 
significantly a factor of its environ-
ment. India had to live with aggres-
sive China with a border of 2,500 miles 
and on the other side, hostile Pakistan. 
And now a new dimension has been 
added to this situation—the Diego 
Garcia. America is building up Diego
Garcia into the biggest nuclear
naval base in the world posing a di-
rect threat to our country. Sir, this 
is a situation which is prevailing 
around us.

Now coming to China, I would like 
to say that China has always been 
mocking at our philosophy of peace 
and non-alignment. They have been 
directly or indirectly interfering in 
our affairs. They have in many ways 
interfered in our affairs in the Eastern 
direction. In 1962 they directly at-
tacked us, and they have always been 
posing a threat to our internal secu-
rity. So long as China believes in 
revolution as a way to freedom, and 
believes in aggression in the case of 
disagreemet, there is no possibility of 
having normal relations with it- China 
believes in pressurizing; and they 
have always been threatening
their neighbours. The example cf 
Vietnam is there before us, as also 
the invasion of India in 1962. and the 
threatening attitude against India in 
1965 and 1971.

The dramatic posture of threatening 
vis is the instrument of foreign policy 
of China. They have always been 
posing a threat to others, and have 
been pressurizing others. That has 
been the foreign noiicv instrument of 
China. So long as China has this kind
of a posture towards its neighbours, 
there i<~ no possibility of having any 
kind of normal relations with it what-
soever, their ping-pong diplomacy or 
sending acrobatic teams is not enough 
indication that they want friendship 
with India. If thev are sincere, and 
if they want friendship with us sin-
cerely, they must remove the impedi-
ments which stand in the way of a 
good friendship. But we don’t see 
any such indication. That is why Mr. 
Vajpayee also fell into their trap. He 
looked at the situation casually, and

he jumped to a conclusion; and the 
result was that India got a bad name. 
I think, he was also sorry for it.

Coming to Pakistan, it is unfortu-
nate that after the Simla and Delhi 
agreements under which an atmos-
phere of friendship betweetn the 
two countries developed, and normali-
zation had taken place, Pakistan has 
again started acquiring arms on a 
big scale. While a normal acquisition 
of arms needed for their requirements 
can be understood, the size of arms 
which Pakistan is acquiring is a mat-
ter of concern to us. They have been 
getting arms from China and from 
America; and getting a sizeable 
amount of money from the Middle 
East countries, to purchase those 
arms.

This acquisition of arms has to be 
seen in the context of a situation 
where Mr. Haig says that they are 
arming countries right from Pakistan 
to Egypt. So, Pakistan will be acting 
as a stooge of America. If Pakistan 
had acquired arms by its normal re-
quirement, it is a different matter; but 
its acquiring of arms exceeding its 
requirements and acting as a stooge 
of America, and as a part of America’s 
global strategy, is a point which we 
should take into consideration. It is 
a matter of concern to us.

Pakistan argues that it is acquiring 
arms for three reasons. Firstly, 
Pakistan has a responsibility in the 
Middle East. They have to act as a 
police man in case of emergency, to 
Saudi Arabia. Secondly, because 
India is acquiring arms, they are also 
acquiring them. Thirdly, they cite the 
situation in the Afghan frontier. For 
these reasons they want to have arms.

With regard to Afghanistan, it was 
discussed when Mr. Inder Jit of INFA 
went to Pakistan and had an inter-
view with Gen. Zia. The answer 
given by the later wag very clear. 
They are unable to fight Russian 
forces. Gen. Zia also mentioned 
India as the enemy of Pakistan. So, 
it is in this context that we are con-
sidering the acquisition of arms by 
Pakistan; and it is a matter of grave 
concern to us. In the past, whenever 
Pakistan got arms, they inflicted ag-
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gression on India. Every time, it was 
inflicted by Pakistan on India. There-
fore, the acquisition of arms by Pakis-
tan is a serious matter; and the Prime 
Minister is right when she expresses 
concern on this.

The role of China and Pakistan and 
the situation that has developed in 
the Indian Ocean, this regional and 
global situation is before us, and India 
has to find out a solution of the situa-
tion. I am confident that the quality 
of leadership that we have in India 
will certainly play its Jrole in the 
foreign policy because foreign policy 
is also connected with our defence 
system and is a part of the defence 
policy.

This leadership was under challenge 
during the non-aligned movement re-
cently in Delhi. I am glad to say that 
Indian leadership had proved match-
ing to the situation that was before 
us. There were 93 countries with 
divergent viewi, with diverse prob-
lems and all that. There was a fear 
and it was the desire of some big 
powers also that this Conference 
should not succeed. I congratulate 
the Foreign Minister—he was the 
Chairman of that Conference—because 
he was able to display his skill, his 
leadership and the result was that 
there was a joint declaration. I ap-
preciate that our officers who went 
from Capital to Capital to make a 
ground for that; and it was also the 
contribution of their labour which has 
resulted in the success of the Confe-
rence that was being held in Delhi.

In this complex situation and the 
global situation which is before us 
which has been explained by my 
friends earlier what India has to do? 
What are the options of India and 
what policy India should adopt to 
steer clear out of this situation? We 
are a non-aligned country and we 
have to make this movement a very 
strong movement. Among the non- 
aligned countries there should be 
a greater cooperation. In the non- 
aligned movement, we have got many 
countries which have got surplus in 
raw-material, skills in machine and 
198 LS—12. ■;

in capital. So, it is all that we must 
share with each other and try to make 
each one of us self-reliant. It is with
this spirit if India moves forward, I 
am sure, India’s geographical position 
and India’s quality of leadership is in 
a position to give a lead to this move-
ment.

Secondly, I would like to say that 
we must cooperate with the countries 
which believe in peace and in detente. 
We had seen in the past that Russia 
had been trying to bring about a situ-
ation of peace and normalcy in deal-
ing with other countries. They were 
successfully able to bring about a 
treaty of peace in Europe. They tried 
to have an agreement with America 
in SALT I; they had also an agree-
ment with SALT II which unfortu-
nately could not be satisfied by Am e-
rica.

Again Mr. Brezhnev while he was 
here in Delhi said about 5 point peace 
programmes for Gulf area. He had 
also said that they were ready to talk 
about Afghanistan. To the new 
regime in the White House, they in-
vited them and they were ready for 
talks and no conditions have been 
insisted. So, here is a situation which 
we must watch, and India with its 
great influence must assist in this co-
operation between the two Super 
Powers. They must try to bring about 
a condition and try to put their mite 
and help and see that the area of 
peace expands.

America is trying hard to bring 
tension to the world. Their intention 
is to see that the war does not take 
place in Europe; their intention is to 
see that the war does not take place 
in Pacific; they are concentrating on 
Gulf and Indian Ocean. It is this 
situation which we must watch; it is 
this situation which we must take into 
consideration and find a solution in 
cooperation with the socialist coun-
tries and other countries who want to 
have peace.

Lastly, it had been quoted by some 
of our friend$ like Mr. Biju Patnaik 
about India’s geographical position and 
others had a^o s*»id that our neigh-
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bours are afraid of India. He was 
talking about big brokerly treatment. 
But what can we do if India is huge 
in size? What can we do if we have 
a terrific population of 68 crores? It 
is a natural situation in which we are 
placed.

The idea to have cooperation with 
our neighbours is there. We are al-
ready doing it on a bilateral basis. It 
is a bilateral system which we may 
adopt with our neighbours. We must 
give them economic aid. We must 
give them confidence that we are 
friendly to them. But, I am afraid, 
they were supporting Pakistan and 
condemning India. This is what Mr. 
Swamy on the other day and our 
ex-Prime Minister were saying, that 
Pakistani tensions have been there and 
we have dealt with them for the last 
32 years satisfactorily. It is due to 
their internal compulsions that they 
are opposed to us. It is the Govern-
ment, Government after Government, 
one General after the other, they 
come, and they do not come by ballot. 
They are not elected by the people. 
The people of Pakistan like us. The 
people of Pakistan have no quarrel 
with India. It is the leaders due to 
their internal compulsions they are 
pointing towards India. They are 
enemical towards India.

Therefore, I request the hon. Minis-
ter that India must play its part in 
the non-aligned world. You should 
make this movement strong. India 
will feel stronger if the non-aligned 
movement is strong and secondly we 
must have cooperation with other 
countries, the socialist countries, and 
the countries who believe in peace 
and detente. In this regard I would 
say we need greater cooperation with 
Viet Nam, with Kampuchea, Russia 
and the socialist bloc.

SHRI RAM JETHMALANI (Bombay 
North W est): Mr. Chairman, speaking 
even on a subject as delicate as foreign 
policy, I cannot persuade myself to use 
the ambiguous and deceptive language 
of diplomacy. I must in accord with 
my nature call a spade a spade.

SHRI M. RAM GOPAL REDDY 
(Nizamabad): You can use legal lan-
guage.

PROF. MADHU DANDAVATE; In 
that case you will not follow.

SHRI RAM JETHAMALANI: I
woul^ like to summarise my speech 
at the outset before I dilate on what 
I am going to say- It is my firm con-
viction which I wish to share with 
this House and support it by evidence 
that our foreign policy is morally bank-
rupt. It is contrary and wholly con-
trary to international law. It js a be-
trayal of enlightened national interest 
and it is a frustration of the dreams 
o'f Gandhiji and the early prompt-
ings of Nehru’s conscience that (In-
terruptions). To talk of morality in 
the context of foreign policy is to 
act stupidly at least so far as my 
friends on the opposite side are con-
cerned. But let me recall for their 
benefit that as far back as 1924 
Mahatma Gandhi laid down his con-
ception, the dream which he had of the 
role o'f India in international affairs. 
He told us that India will be a me-
dium through which international re-
lations will be placed on a moral 
basis, India, he predicted will be the 
voice of a powerful nation seeking 
to keep under restraint all violent 
forces in the world and his spiritual 
heir Pandit Jawaharlal Nehru in 
more sense than one, the architect of 
our foreign policy. (Interruptions).

AN HON. MEMBER: He was the
political heir also.

SHRI RAM JETHMALANI; I am 
talking of Nehru when he still was 
Nehru—and before the idealist, the 
vibrant idealist in him was supplant-
ed by the realist in accordance with 
the teachings of the realist school of 
international diplomacy which came 
to be fashionable. Speaking as early 
as 1949 before the U.S. Congress, 
these are the words which he uttered:

‘The objectives of our foreign 
policy are the preservation of 
world peace and the enlargement 
of human freedom.*
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Speaking of the basis and the goal 
of our foreign policy he said: “We
do not propose to acquiesce”—and 
tfyese are words which I wish the 
Foreign Minister were here and he 
heard them, and heard them again 
and again:

“We do not propose to acquiesce 
in any challenge to man’g freedom, 
from whatever quarter it may 
come. Where freedom is menaced 
or justice is threatened, or where 
aggression takes place we cannot 
be and shall not be neutral.”

He t-old the' Americans assembled 
through their representatives in the 
US Congress:

‘ ‘Friendship and cooperation bet-
ween our two countries are, there-
fore. natural. I stand here to offer 
both in the pursuit of justice, 
liberty and peace.”
We have travelled a long way fr o m  

the time when those words were 
uttered and I wish to judge the per-
formance o f the present Government 
jn the context of what Gandhiji said 
in 1924 an,j what Pandit Jawaharlal 
Nehru said in 1949 Sir. there is an 
intimate relationship between the
goals of domestic policv and the 
pursuit o’f foreign policy What are 
our proclaimed domestic ideals? Our 
proclaimed domestic ideals are— if
our pronouncements have any credi-
bility and have any value or truth— 
democracy, secularism and socialism.
Writing recently in th^ latest issue of 
a publication which the External
Affairs Ministry brings out for our 
benefit, a jurist, a distinguished re-
presentative from Sri Lanka, Shri 
Shahul Hameed, says:

“In Sri Lanka, where the teach-
ings of the Buddha have profound-
ly influenced our history and cul-
ture, we have today evolved a 
political philosophy which seeks to 
build a fair and just society—a 
Dharmista Society. Our foreign 
policy is a reflection of this con-
cept.”
I'f we proclaim democracy a9 the 

goal of our domestic policy, I want to

ask the Minister, and I do not wish 
t0 have the answer because t«he ans-
wer will embarrass him, I want to 
ask, in the pursuit of our foreign 
policy, to what extent have we tried 
to cultivate democracy and to m- 
crease and extend the frontiers of 
democracy? The answer is a depres-
sing ‘No’. We have done nothing to 
cultivate the democratic countries of 
the World. W.e have never proclaim-
ed our international commitment to 
the furtherance of democracy and 
the iree way of li'fe. By constantly 
trampling upon the interest of demo-
cratic countries, we have turned all 
democratic countrie? today into at 
best lukewarm friends and at worst 
sulking rx-friends, who perhaps 
would enjoy our discomfiture

7S it, or is it not true that our best 
friends are those countries whose 
Governments are based upon religion 
and whose internal policies disclose 
nothing but religious intolerance and 
hatred? We have done nothing to 
single out those countries which 
practise the secular way of life and 
cultivate warm friendship with them. 
We proclaim historic ties of friendship 
with rising cliques which are primi-
tive and feudal in character. In fact, 
we fev 1 ill at ease in the company 
of those countries and Government:; 
which practise democratic socialism.

My friendt Shri Banatwalla, has 
tabbed a few cut motions. Mr. 
Foreign Minister, I am only anticipat-
ing. He will advise you to take some 
more despicable step3 in that direc-
tion. I hope you will do nothing to 
make your contribution to the des-
truction of civilised centres of so-
cialism and frev? voluntary socialism, 
the bibbutz and moshavs. He will 
advise you to keep company with 
petty chieftains and petty profligates, 
their prolific progeny, both legitimate 
and illegitimate and some day, if you 
follow his advice, you may end up by 
buildings harems for the chieftains of 
that area.

Sir, the Janata Government may 
not have done anything in the field 
of 'foreign policy. But I want to ask
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one question. At least the Janata 
Government ratified the UN Cove-
nants dealing with political and 
civil rights, economic and cultural 
rights—covenants which were crying 
for ratification from I960. The United 
Nations brought them into effect in 
1966. And 1966 was the tragic year 
of Mrs. Gandhi’s advent to power in 
■this country. Until the time the 
Janata Government came into power 
nobody was courageous enough to  
open up our society to international 
inspection. A free society has nothing 
to hide. And not one word has 
either Mr?. Gandhi 0r her distinguish-
ed Foreign Minister ever said by way 
of praise, by w ay of acknowledgment. 
W h atever else the Janata did or did 
not, do, at least we signed those cove-
nants and w e have made the demo-
cracy and human rights a little more 
safe or a little less unsafe than they  
w ere before the Janata Government 
cam e int0 pow er T now deal wTith 
o n " ‘fri-end^hip with the Soviets. I 
recognise the trem endous advantages 
of that, relationship. I know  that we  
have to be grateful to th e Soviets f ° r 
a few  things that they have done in  
the past. If our friendship is genuine  
and if our friendship is not that of a 
sycophant T hope, occasionally the 
Foreign Minister will pick up the 
moral courage to rem ind the Soviets 
r.f j.b 0bligations o'f the Helsinki 
Accord, of the constant breaches of 
the Helsinki A '?ord the constant per-
secution of dissenters in that area 
and the perfection of new  and subtle 
methods of psvcho-physiological tor-
ture which are developed and dcP" 
loyed behind the iron curtain. At 
least I believe that Pandit Nehru 
would be proud of the Janata perfor-
m ance if he had heard that we had 
signed the UN covenants relating to 
hum an rights. But these gentlemen 
are at liberty to praise themselves or 
w hat they have achieved. I am 
afraid, I at least, do not share that 
praise which they have for them-
selves.

Coming to Pakistan, for long years 
since 1947 Pakistan was an aligned 
country, not a non-aligned country. 
Pakistan was squarely with the Wes-
tern Bloc. Yet, only the blind and 
dishonest can deny the performance 
of the Janata Government that 
during the Janata regime Pakistan 
applied for and obtained admission 
to the non-aligned movement. For 
the first time, Pakistan saw the hor-
ror of being in the CENTO and 
SEATO. It is during the Janata’s 
cultivation of Pakistan that it saw 
the benefits of being non-aligned and 
it became a member of the non-align-
ed movement which it continues to 
be till today. W e  realised that if 
Pakistan has to be non-aligned, its 
Tears may be illegitimate, maybe 
irrational, maybe unjustified, are a 
reality which have to be taken care 
of. Y ou  cannot blam e Pakistan for 
not being as stupid as we are. If a 
super power comes and m asses its 
troops and armaments upon our bor-
ders. I think, only a fool will say that 
h-e sees no danger in massing of these 
troops across the frontier. I am not 
a great admirer of General Zia. But 
you do not have to be his admirer 
to appreciate that even Genera] Zia 
can entertain legitimate fears, “ look, 
this super power is now ensconced 
very comfortabliy only a few miles 
away 'from my border; there is dan-
ger ” Everybody says that Pakistan 
is unable militarily to cope with the 
Soviet menace. Nor is India milita-
rily capable of beating the Soviet 
menace. What then is the cause or 
the basis of this unconscious assump-
tion ihat Russia will not some day 
decide to walk through the sub-
continent? Is it or is it not true that 
to walk from Kabul to Colombo is 
much easier then to start your walk 
across the Afghan frontier? You have 
made things easy, and now thing^ 
nre easy. Whereas the dangers of 
Pakistan being armed by the United 
States cannot be overlooked, cannot 
be over-rated, yet mv grievance is, 
by our immoral conduct we have 
forfeited the moral right to complain
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about Pakistan arming itself and the 
United States arming Pakistan. If we 
had told Pakistan that “we recognise 
the legitimacy 0f your fears, and you 
and w e together will exert our moral 
influence in thi9 sub-continent and 
at least ask the Russians to with-
draw* ’ it. would have meant some-
thing. But I have never heard a 
more stinking nonsense than this that 
nobody can get Russia out of Afgha-
nistan; therefore, let us not tell 
them to get out of Afghanistan.

A  man wh0 depends upon the 
Gandhian moral force should at least 
have the moral courage to stand by 
his spine and on his two legs anc  ̂ say 
“ this is wrong” . Let the consequen-
ces be what they are. That is what 
Gandhiji taught us, and that is wliat 
Biju said; I do not consider him to 
be a great heir of Gandhiji, but at 
least in his own way he was sayjng 
exactly what Gandhiji said. We do 
not have to worry about the military 
weakness; we have to exert our moral 
and spiritual authority on the aggres-
sor and call a spade a spade and w?nt 
the to be vacated with all
the spiritual and moral vigour that 
we are capable o'f.

It is no secret that while we were 
courting Pakistan, we dinned into 
Pakistan’s ears the need for satisfy-
ing three conditions; the conditions 
were that the General must lift press 
censorship, he must legitimatise the 
political activity and hold parliament-
ary elections, even on a limited 
franchise, but hold them by next 
year. The policy which we have now 
followed is, that we have driven back 
Pakistan into her old ways. It may be 
wrong, it may be a tragic error but, 
nevertheless, it is an understandable 
behaviour on the part of Pakistan, 
and it is our stinking immorality and 
moral cowardice that are responsible 
for the action which Pakistan is either 
compelled to take, or perhaps it was 
wanting to take, and we have now 
given it a justification.

16.58 hrs.

[M r . D e p u t y - S p e a k e r  in the Chair]

The third point which I wanted to 
make is that our policy towards the 
Soviet Union is terribly short-sighted, 
it is almost suicidal. 1 have already 
mentioned it, and all that I have to 
add is: imagine a scenario in which 
the other Super-power develops a 
new Monroe Doctrine of its own and 
says “ to hell with the Asians; we arc 
not going to participate in their quar-
rels; let them be over-run; let the 
whole of Asia become Communist. 
But we will stick to our own Am eri-
can sub-continent” . At that stage, in 
that mood, when the other Super-
power retires into its own shell, if 
it is decided by Russia to walk 
through the sub-continent, what is 
there to prevent it? The only satis-
faction that Mrs. Gandhi will have is 
that she will not be on the scene any 
longer to witness that tragedy, to 
which India is being exposed.

The fourth point which I wish to 
talk about is that today the Russians 
are about to suppress the human 
freedom by moving their tanks and 
other armaments into Poland. In the 
past such things have happened. 
Hungary and Czechoslovakia are 
conspicuous illustrations of what hap-
pened in the past. And they are not 
only conspicuous illustrations of the 
Soviet aggression, but they are also 
conspicuous illustrations of the moral 
cowardice which this country has not 
yet been able to live down; the in-
famy of these incidents we have not 
yet been able to live down. Today 
thousands and thousands of workers 
in Poland have got up and they are 
trying to flex their muscles and 
achieve a little bit of autonomy and 
freedom from the heel of the aggres- 
achieve a little bit o f autonomy and 
betraying the same immoral attitude, 
which we had in 1958, and thereafter 
we had in 1968?

I hope that the Foreign Minister, if 
he calls himself a Gandhian, will pick
up at least some courage and once
again call a halt tQ this diminution
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of the frontiers of freedom, for 
Gandhiji taught us about the expan-
sion of the frontiers of freedom and
Nehru had taught commitment to 
human dignity.

Our distinguished young friend 
from Guna has told us: let us now
recapture the spirit of detente. When 
a paather, lion or tiger, or any carni-
vore us animal has enough in its 
belly, and it settles down in the cor-
ner, while it is trying to digest waat 
it has swallowed up, it always talks 
ox peace, because that is the time 
when peace is vital to the person’s 
digestion.

17 hrs

And, Sir, w e arc witnessing 
peace offensives and calls for revival 
of detente only because ihese £*re 
intervals between two acts of igno-
minious aggression and the world is 
slowly acquiescing in aggression. 
(Interruptions). Let us not forget 
the lessons of 1962. Let us not forget 
that your great architect of foreign 
policy for whom I have respect des-
pite his failures at least confessed 
publicly that his foreign policy was in 
shambles, and he confessed publicly 
that ne had been living in a world of 
illusions. The trouble is that your 
foreign policy is again in shambles, 
but there are no people as great, as 
Nehru to acknowledge that the foreign 
policy has failed. The trouble is that 
Nehru was not surrounded by too 
many ■'.ycophants, This is an age of 
cycophancy. Nobody is prepare to 
get up and speak the truth and say 
that the foreign policy is in shambles 
and if you want to know, the most 
conclusive evidence of the foreign 
policy of yours being in total shambles 
is the very event of which you 
proudly boast of and that is the re-
cent Non-aligned Conference. Is it 
or is it not true that at this Non- 
aligned Conference you wanted to 
condemn, and one-sidedly condemn, 
Diego Garcia, but you were prevented 
by lesser powers than you and you 
had to drop that allusion? Is it or is 
it not true that you were not prepared
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to speak one word about withdrawal 
of Soviet forces from Afghanistan but 
you were compelled by smaller powers 
to do so in the final Declaration that 
you issued? And, Sir, is it Or is it not 
true that today India has alienated 
itself from the two other co-founders 
of the Non-aligned movement? 
Yogoslavia, a smaller country, has the 
moral courage to stand up to the 
giant and say that ‘you have no busi-
ness to be in Afghanistan and you 
will go’, and we ..do not show even 
that much moral courage. Egypt is 
another co-founder of the Non-aligned 
movement. Today our relations with 
that one single great Arab country 
which is the seat of culture and learn-
ing and which is the most civilised 
Arab country in the world, are at the 
lowest bottom and at the lowest ebb 
and we are tied up with petty chief-
tains because we feel uncomfortable 
in better company and we feel com-
fortable only in this company about 
which 1 have described.

I say, therefore, that today our 
foreign policy is a betrayal of the 
people of Pakistan, it is a betrayal of 
the people of Afghanistan, it is a 
betrayal of all our commitments 
which are essential to our policy of 
non-alignment and, Sir, the national 
interest of India is being sacrificed, 
the long-range national interests of 
India are being sacrificed to the 
mechinations and the aggressive 
designs o-f one super power which 
somehow has ingratiated itself with 
the present Government and the 
Prime Minister.

Sir, on the occasion of Mr. Brezh-
nev’s visit, speaking on the floor of 
this Lok Sabha, Mrs. Gandhi uttered 
a sentence which I think everybody 
must sit down and ponder over. She 
told this august assembly that ‘we 
believe in the value of Indo-Soviet 
friendship and therefore, in the pur-
suit of good neighbourly relations we 
ensure that those relationships are 
never jeopardised’. Sir, this is a con-
fession, a stinking confession, a cow-
ardly confession that our friendship

9, 1903 (SAKA) 1981-82 Min. of 364
External Affairs



( « w r )  ti\x
sfr ®ffr tt t̂  ?r£f ?fk

MARCH 30, 1981 1981-82 Min. of 366
External Affairs

with our neighbouring countries is 
subject to the Soviet veto. So much 
have we travelled from the times of 
Gandhiji and Jawaharlal Nehru that 
we have today mortgaged the indepen-
dence of this large nation, this mighty 
nation of Gandhi and Jawaharlal, to 
the whims of one supreme power, the 
Soviet power. And for what? One 
has to analyse and investigate these 
causes. The short time which my 
party gets is not enough for this 
probe. It is not enough for investi-
gation and exposure. But it will be 
very interesting exposure.

q̂r xm r (fasrrqT^rc):
fetfr FTfTT'< 5«T*fr srqTT
■jfi sfr VTT'TW |5TT | ^  ?T=3®f
m^\ f«rr t ' ^  h
prr t  fa sfk sV f %
T̂.n §' I rr̂ ft* WTTT *r 1 1

fsrff srrarr T̂̂ rr̂ r f^n |
^  | mx s*r tt

firr spt rrprr
t  1 «T3r cR7 fsT̂ fi #  tff £17^ it 
W r̂crw ^  i

tt ?rTTrrfr «rrf | ?rk w  ere?
3T#' fq r IT F̂Rff Tffff 1 1

PROF. MADHU DANDAVATE: 
Nation is higher than the Prime 
Minister. (Interruptions).

SHRI RAM JETHMALANI: ‘Desh’
is higher than you or all of you to-
gether.

qi'o TTrr lifqfTsf t f t  : 5TTT
3T f a f e  t fe r  I ^|FT of? vff

ft m frz ctt: #5 x$. f  i f
ffrrr 'tĥ t ^  % t | I, q^r-

I 1 3ft
^  ^  srfor ^  | i
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spf cf* tt'i£ griTr ^  | 1 $ W f
TOT? ^  TTTn r I (w * !* )  I

?HTR sff̂ T r̂ T ^ R ' f̂i JT 3ff *JTO«r
f^rr, t w  ^  srgcf f w
ft: jpr vc^rr ttt ^Tfr £ Tt

«fr t t f r t t  | ^  #  sfr i
ftfjr ^ er t  îT̂ mr? fsrcr ^
ft r̂̂ r̂ fr Tirf % fVer̂ r fr ^  f  1 
■3*fr nr? ^ % ^pf |'r r̂r?»r i w
T̂FT T̂T ^X ̂ ‘Fi'TT I

m x  w  rPf r̂r
% ifi^r f  f^rr ficrr, grr̂ fr qrfr
%  ffTnT̂ : T< ^T ®FT fsPTF ffcfT eft t
ferr^: % ^rrq- ^

T7?fr r̂rfen; i

t t wsj Nt f̂ fcnfl <Trfrrcff5fcrr 
'jfr % ̂ rnr̂ T  ̂̂  ^  f
f  I #  ^TSTcTT f  f̂ (T 197 1 «Ff 5T*T
ir îrfT̂ T % fwTT: ?rk %
f^sFfnri f ^ R f  f^rerrf ^

?rnr ^  ftwff ^qfff^rrfi
?i*5FT 'FTT? #̂ iT cff «ff

if,* T fr  1 ?ht *t

F̂: r fsp r̂T vfr ^  fr ifnt
cfr *fi t t t m ^n% ?rgr f  i

rTrf'n?fr t~i ^  ?r w r  3?r
5nr #’ 5ff?r f f  f̂tr ̂ ^ t ^ t t o  p r  i

m  fRT qrf^cfr^ ^ 
pfWin̂ PT̂ TfsrTl ? w #
^ mf?r9T gi ?ff qrf^mr
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%3t\X tfXW  ^ \ X  ’Tre* X ^ \

vi\x -3^  vj> ^  \ x%$ \

% #Tftn?r^9t'i ^  s w r  n fa -  
5FT sfm  sttt ^r% fsrw r *rr?T 
fe<rr 1 T̂'T ^rrT ^t'tr'spt % 
^*n; w  r̂r?r | ?c\  ̂ *

*is£t& rn; m  w sr
^r^ff ^T%rr |

*fr ?n sfr^R q <̂:rf ^*r
^  | 1 a «fr « f m  3T #1 1 jfffrT
rr^frf^  fa-fasTr ^ff qr
frqfl  ̂ fsir |, ^  f x i t i  $  ^
?ror *rrf *r£ 11 t  ft?
^\X  r̂TRTW ¥ S*TT 41 SFTT? WTT 

fT X$J | 3TT fa  | I
t  ’T̂ r̂ Rrr g fa  ?r ^ t

^rf^q 1 £*rr? ^rr^r^ff w>i srr'faT
fTWP?T cRT'TT I  37 TT ^  ^
^  m w rr ^nf îr 1
^WSTsfr. ssrnrsfi 5dr, pTT faRTtf 
^ <T>T farT’fiT ff 3TPT ^TrT f  I
^ T  37 g-xff f  Harf^r STH «flfT
^  t  1 ?m?rT i r r ^  | fa  
JT^rf 3ff q ft TT W  jfT̂ Trf £ I

^r 50 h so ^ r r  ^  f̂Tfrrr
| I sTfcT *T sp^ff ^ rfT ^  
?rtr ^fT I  —

Young wives are doing hair-cut for 
their husbands.

^rt Hftff f̂?T w r |>m 1 ^  ^
^  1 5 % 30 w r  ĤRT f  I iT̂ r 3TX 
f^ ^ r  #  ^  frrsr $  qV,

'tk ^ # 1 2  ^  5f<? f̂r ftra* ^ ^ r  
fa  Ifft ^  ^fa* I  I t% 
^ T  fa  $  wlr^TT 5TTW 5 , 1  2 ir 
^  ?T?t ^  T̂T ^mr cTnrfl f  5TTT ^ T  

^q- 1 2 WhT "î fr |, faT vf|
^  | fa  ^ «  | I V i
*r ̂ iNrrf 1 q^t Tr^-^rrr^r

1 1 ftrcr fr fat^r f̂r f̂r
f"i<sT ^ T  f f , ^  ^TTcff <T? E^TR* f ^ r  

jfTTT ^Tf^  I rTT ^jf^TfT^T
fn; ^  ^r^r ^fi^Ti q̂ refi I  i
T f w  ^  ^  t  tfi'sRi T ^ fi t -

ji*t̂ t % rfi t̂î f̂i' r̂ î rr
I, FT̂T K rTf̂ ff |,
f̂â rr |, ^ i  ^

q'fcfr 1 1 f^rrt f e R  
?r'f«r̂  |, 51 7̂ 1, %fan sr^T

Tft?f 5fr̂ r #' t | ^
T?T ^ f f  ^  ^Tt Tf TOT< f̂r̂ RT 
^rf^cr 1 ^ 5% f f  f̂r ^  f̂r

^  xm r̂r ^ ‘dr | ,  r̂fa^r t̂t
5T̂T |, Sfr£ ^TT ^
fan; spfrf ozrq^r ?rff | 1 

ĴT r̂fT ^1 qx OTŜ f «TnT t | |, m̂ T
cr-f? f a  «PM r^r %frx ^ rrfa ^ R
% cTFf T̂f 5Tm t| I,
# ^  <rt*r ^;q^r ^ f ^  ^  I  ?fn  
f^ fr  ^ sfmer 1 1 fa^ fr ^r efr̂ r
r̂̂ rsrr ̂ r ̂  r4 ctt ‘ ‘sriqr^rzf'' r̂r̂ F

vfnff snr ^  fâ rr ^ r , ^
^ffff ^^1 n ̂  ?r t^t fâ rr ^ r  ^r fa 
sptc ^fr nT^r qr qur f ^ r  r̂r?rr 
eft e ^rfR t o  f f  ^ r
fw n  r 1 icRt ^ vfpr

1 1 ^  c f^  h ^rn: ^rr^r^fi 
f̂f ^ fcT  ? fr  |; ^?r sr ? tr

^X X^ t  I SR ^ f f  f̂?T
strt Tfi r̂ —

We are the "representatives of the 
people. iprro rft
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^  ^r^r, % s t̂ pst  sr h

r̂mr ft: 5f nr*?, ?rft^ m x

z-xx sr*5rr ^n^rr 1 ^ \ x  fa^ r
t o t  ^ ysr t t  ^  ffnc
s * r  %̂Tf r̂rf̂ fr 1 »f*r w r |,
sr r̂ 20 f j f r r ^ T r f ^ ^ r  w*z
^ r r  f̂r x%\ |, ?£r *n? *r
0. 4 0 ST ^̂ FTT 0 .2  5 TK$Z
$T *W | I q-f 5PTT f f  *FTT | ?
i*Tf f T ^  I  ft: ^  IPTTT *P*f-
^rrfwf % <r?rf % ftrcr ^ < 1
?^ *r  «m ^i^r r̂rf̂ cr, 
if 3% 7ff> ^TlTcfRT '€1 "TR'
?>rr 1

MR. DEPUTY-SPEAKER: You went 
to foreign Embassies to see how Hindi 
can be used. But it seems you went 
there to collect grievances of the 
staff.

m  ^ 0  Trrotartr ^
t̂tct I  ftr cr̂ r qx f ^ r  t j  %

faq  ^  ^  ftr̂ rr iff 1 1
gfasarq q̂-vrocT T̂|f srRfr |i

| art |, *r
^  |1% *r?rr# ^f^rr **>cfr
|  l * fw f °FT ^51^ |  rfT TT̂ T f^ \

?rk o t Iw  ^r it
^rr 1 Tf=Pd’ 1 1

jst> w  : 5 ® ?n*T <n
2TW'Trr r̂r £nrfa^ ^ t ̂  £,• ^

| 1

SHRI M. RAM GOPAL REDDY: In 
the Report, it is stated;

“A proposal to introduce a new 
legislation on emigration has reach-
ed its final stages. The Bill is likely

to be introduced in Parliament 
shortly.

Another proposal to set up a 
manpower corporation in the pub-
lic sector at the Central level to 
assist Indian job seekers in obtain-
ing jobs abroad is also under active 
consideration of the Government.”

Somebody wanted to prepare Gana- 
pathy statue. By the time he has 
finished, it has become a monkey!

ffwT ^rffp; 1 f-^ir efnf 
fTFT 5TnT ^rf t̂T I

n^b’^ ' -I c n ? ^  h

fa*fa*5f ^*^rr 1

The External Affairs Ministry, I 
like to call it as Economic Ministry. 
It is earning over Rs. 4,000 crores. 
They say it is invisible income. Why? 
In this great light, our Shri 
Venkataraman is not seeing that it is 
the money that is being sent by 
workers. It is not the agents that are 
doing this mischief. I have seen. I gut 
several people arrested. I have writ-
ten to External Affairs Ministry. I 
have written to Home Ministry, to 
the Police and to the External Affairs 
Ministry officers. They have taken 
very strong action. Immediately they 
arrested some people and one man 
was cheating from Kabul. By Inter-
pol. 1 got him arrested. But, unfor-
tunately that l'ellow had only a pass-
port O'f Britain. That fellow could 
not be brought to this country. All 
of them, the unscrupulous people, 
they are not agents. Quietly they are 
doing. All such people should be 
immediately booked and brought 
under law and kept in jail under 
National Security Bill. National Secu-
rity Bill is mainly intended for this 
purpose. I want Mr. Makwana to 
look into this aspect and see that 
justice is done. Our earnings woulcf 
go up. During the last 3 Or 4 months, 
our income has gone up tremendous-
ly. Over Rs. 300 crores we have 
touched, in this short period. He
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has got all these figures in this 
book. 1 want that those should go 
up. Our Finance Minister is assured 
of Rs. 4,000 or Rs. 5,000 crores. If it 
is properly implemented, \ am sure 
this amount will go up to Rs. 6,000 
crores and we should have very few 
restrictions. There are so many res-
trictions. That is why the people 
are going to such unscrupulous peo-
ple. The External Affairs Minister 
has stated in his statement that he is 
going to simplify, he has already 
simplified many cases, but it has fur-
ther to be simplified so that people 
can easily go there and our Ambas-
sadors and other staff should be 
kept informed.

Regarding functioning of our 
ambassadors, I cite only one example.
In Kuwait, the war started. Our am-
bassador stood there and he arranged 
food for all the refugees that were 
coming to Iran and Iraq. Not only he 
had given food to our people but also 
he has arranged food even to Bangla-
desh and Pakistan people also. They 
are all grateful to us. In several coun-
tries like Bangladesh and Pakistan, 
people think they are Indian, they 
take pride that they are Indians. Our 
people have earned respect and pres-
tige for our country and that is why I 
congratulate our External Affairs 
Minister. He has done brilliant work.

In hi? school days, I know that he 
had never thought of his examina-
tions. He never studied his text-
book. But he always stood first in 
his district. I was wondering at that 
time how he passed and mastered so 
many languages. By the time this 
Parliament is over, i am sure that he 
will learn all the languages of the 
world and will be helpfull to this 
country.

I congratulate him and also congra-
tulate Mrs. Gandhi for having select-
ed such an eminent person for this 
job.

SHRI YESHWANTRAO CHAV AN 
(Satara): Mr. Deputy Speaker, Sir, I 
am speaking at the end of the day
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but there is one advantage that I am 
speaking after many people placed
their points of view before this hon.
House and 1 will have my share of 
putting my point of view.

PROF. MADHU DANDAVATE: All 
is well that ends well.

SHRi YESHWANTRAO CHAV AN: 
As far as the day is concerned, what 
Mr Dandavate says is correct, all is 
well that ends well. That apart, I 
think that when we discussed this 
demand last year and when we are 
discussing this demand today, my 
mind goes back to the last one year, 
to what has happened in the world, 
in the neighbouring countries and in 
India itself. And there we see a 
considerable change of situation, in 
the world situation, in the regional 
situation and in the Indian neigh-
bourhood. Things are getting trouble-
some. I would like to use some 
stronger terms for it, but I am using 
rather very soft term. It is a danger-
ous situation that we are facing to-
day. Therefore, Mr. Foreign Minister, 
you have got a very tough job, and 
I must say at the beginning that it is 
the duty of this House and every one 
of us to support you and sustain you 
in this troublesome and difficult job. 
I am sorry, my friend, Mr. Ram 
Jethmalani, is not here. When I was 
hearing his speech, I left that I was 
hearing a speech of the Republican 
Senator of the USA. We have always 
considered the foreign policy of India 
to be a sort of policy of national 
consensus, and it has been so. I think, 
the House, last year, by and large, 
supported this point of view—when 
I also spoke on this and the House 
welcomed this. Now, what has hap-
pened in one year that the situation 
has so changed? Let us go into the 
whole matter.

Let us take the question of Afgha-
nistan. I am not going to pay any 
compliments to an individual; I am 
trying to pay compliments to the 
country as a whole, as a national 
policy. Have we departed from our 
basic approach on non-alignment In
this particular matter? No. we have
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not justified the Soviet armed inter-
vention in Afghanistan. My Party 
has asked for its early withdrawal. 1 
was seeing the Annual Report of this 
Ministry; as far as Afghanistan is con-
cerned, he has said the same thing 
there. We do» not want the interven-
tion of any country in any other 
country. We want a sovereign 
Afghanistan, a Socialist Afghanistan, 
a friendly Afghanistan. Mark the 
word ‘friendly’ also. When we want 
a friendly Afghanistan, naturally the 
Soviet Russia also would expect that 
they should have a friendly Afghanis-
tan. That is a different matter. We 
have not justified the Russian inter-
vention. We have not also created a 
row, a meaningless row, about it. That 
is where the skill of running tha 
foreign policy of a country comes in. 
Had we just merely joined the chorus 
of ‘withdraw the Army’ of some oi 
the Western countries who, for the 
sake of formality, go on saying but 
who in private agree with what we 
are doing; this is my impression; the 
Foreign Minister may, perhaps, con-
firm it. Some of the Western coun-
tries except the U.S.A. and perhaps 
the U.K. also—I really do not know— 
understand this position. Our posi-

tion is that, as there should not be 
the intervention of the Soviet Army, 
there should not be the intervention 
of other political powers also in 
Afghanistan, so that it can give a 
reason for provocation to Soviet 
Russia. I think, the credit goes to 
India that they initiated this proposi-
tion, Giat the Afghanistan problem 
can be only solved by political 
methods and no other method. The 
initiative was taken by India—‘India’ 
as a country, I am saying; i do not 
want to say ‘Government*; I am talk-
ing in the name of India; they have 
taken the initiative in this matter, 
and this has been generally accented 
by all; even in the Non-Aligned Con-
ference, they have accepted that 
There is no military solution to this 
problem. If anybody tries to find a 
military solution to this, there will be
a regional war, if not World War. 
This is the reality of the situation
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that we are facing today. It is no 
use using very brave words and tak-
ing very brave positions. You have 
to live through a very dangerous 
period, and every second has to be 
lived through very carefully, very 
cautiously, at the same time keeping 
our principles in tact. 1 do not say, 
‘Compromise with your principles’. 
Never compromise with your princi-
ples. The Non-Aligned Foreign 
Ministers’ Conference was held after 
many years, perhaps for the first 
time, in India; and I can say this 
from my personal experience. I was 
rather a little worried about the posi-
tion India had taken; I had a fear 
that there would be some sort of a 
pressure on India in this Conference. 
Well, I am glad that this Non-Align-
ed Conference was held in India; it 
was held in India and that is the only 
reason why we could keep the unity 
of the non-aligned countries. This is 
the greatest achievement. Because I 
feel personally that non-alignment 
has been for quite some time—I have 
got experience during my time— 
under some sort of a pressure for the 
dilution of the principles of non- 
alignment, if not division in the 
movement of non-alignment. There-
fore, there was a great danger of 
disunity at this non-aligned Confer-
ence, but 1 must say that some how 
India’s efforts succeeded.

Some Members mentioned about the 
draft. The Foreign Minister was good 
enough to send his original draft to 
some of the Members who were the 
Members of the Consultative Com-
mittee. I had seen that draft. No-
body had felt that this draft was go-
ing to be accepted as a whole. Not 
only in this Conference but in all 
conferences, the host country always 
prepares the draft. The only thing is 
that it prepares a draft according to 
its own inclinations and it tries to 
persuade the other countries to accept 
it. But it does not mean that they 
are always accepted. More than a 
couple of dozens of amendments are 
always made. I remember the pre-
vious Foreign Ministers’ Conference
held in South America . . .

1981-82 Min. of 374
External Affairs

MARCH 30, 1981



AN HON. MEMBER: In Havana.

SHRI YESHWANTRAO CHAVAN:
It was held in one of the South 
American countries. I forget the 
name of the country at the present 
moment. There also we saw that 
amendments had to be accepted. We 
did move certain amendments and 
they had to be accepted by the other 
people. So it always happens 
this way. Only because some 
amendments are passed, there-
fore, we cam^pt say that India hag lost 
any ground Or India was isolated. I 
do not consider that sort of thing. 
Even if we are isolated on certain 
principles, we should prefer isolation 
also if it comes to that. But there was 
no isolation. You did not allow our-
selves to be isolated. That was a good 
thing.

Only one point rather troubles me 
which I must mention. We had men-
tioned Diego Garcia in the original 
draft and ultimately in the negotia-
tions you had to drop that. I know 
the reason for it. Possibly Sri Lanka 
/pleaded, ‘If you mentioned Diego 
Garcia, the Conference which was go-
ing to be held. America may not 
attend'. I think ihis is diplomatic 
wisdom. Sometimes you agree to that. 
But for those who had the two drafts 
compared. India dropping the refer-
ence to Diego Garcia was rather dis-
turbing. It was disturbing to me. I 
must confess this thing and this was 
one point which we noted -in the final 
draft.

Ultimately, what are the principles 
on which the foreign policy of a coun-
try is to depend? According to me, 
there are two criteria. One is the en-
lightened national interests. Second 
is the geo-political realities. If any 
country is not consistent with these 
two principles, if they do not keep the 
national interests in mind and if they 
forget the geo-political realities, it 
cannot survive in the present world. 
This is a very cruel and compficated 
world. It is not a so easy and simple 
world to be explained away in simple 
moral terms.
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We inherit Gandhiji’s principles, we 
respect Gandhiji and we still call our-
selves the children of Gandhiji. But 
Gandhiji was a wise man and a very 
practical man. He was against the 
use of arms. He was the most peace-
ful man. But when army had to be 
sent for the protection of Kashmir, he 
said, ‘Go and send army.’ He was a 
practical man who knew how the 
nation was t0 be led.

If there are any moral issues in the 
world to-day, there are two issues. 
One is the peace and war issue and 
the second is the issue of poverty in 
the world. These two issues are moral 
issues. Ultimately, what we do for 
our internal policies and what we do 
for international policies, on these two 
moral issues, I think Gandhiji would 
come and certainly bless us if we try 
for these two moral >3sues. And I 
think, through our non-alignment 
movement, we are doing that, through 
our non-alignment movement, we are 
serving the cause of peace and, 
through our new economic order, we 
are trying to meet the other ones.

As far as the factual situation is 
concerned, one must sny tlmt. it is 
no use merely talking that had 
Gandhiji been here, what he would 
have done? It is very difficult for 
anyone to tell. So, if Gandhiji had 
been here, perhaps, the world would 
not be in that bad condition as it is 
to-day. Possibly, that would have hap-
pened. W e cannot say about ]t. 
Gandhiji was a very practical man. 
He never said that India should not 
have army. He was against any vio-
lence. But he never said that we 
should not have army for India. He 
said that independent India should 
have the army to protect its borders.

Khan Abdul Ghaffar Khan was tell-
ing some of us when we met privately 
and personally that Gandhiji had pro-
mised him that if there was any trou-
ble or any persecution against the 
Pakhtoon people, he would advise the 
Government of India to send army 
across Pakistan, not that he had lived 
to do that. Nor are we going to do 
that. We would never have done it. His 
complaint was that we did not do 
what Gandhiji wanted us to do. This
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was the complaint of Khan Abdul 
Ghaffar Khan which he publicly made 
in thig country. That is not the issue.
If at all you have to judge the foreign 
policy, it has to be judged on the basic 
two moral issues. These are the two 
issues on which you can judge our 
foreign policy. If our foreign policy 
serves the interests on these two moral 
issues very perfectly and vei'y legiti-
mately and within the limitation of 
the country in one’s power, it is well 
and good. This can work wonders. 
That is very true.

Last year 1 ,iaid that the decade of 
detente had disappeared and an era 
of coldwar was round the corner. 
Now, I find things are still bad—rather 
worse to-day. Not only the detente 
has disappeared completely but con-
frontation has nlso started. The im-
portant thing that has happened in 
between the last debate and this de-
bate w as tlie election of President 
Tleagon. 1 have nothing against an y-
body or against America or the A m e -
rican people as such. We want 
friendly relations with United States 
also as we want friendly relations wilh 
U.S.S.R. The position is that the man-
ner in which they are talking is not in 
thp interest of world noace One must 
accept this because w hat they are do-
ing in our region is what frightens 
me. In the last two days, more dis-
turbing news hat appeared in the 
new spapers. First of all. we were 
told that Pakistan was not willing to 
accept the arms from the United States 
of America as a conduit to Afghanis-
tan. W e have seen the news; since 
yesterday we are reading news that 
Pakistan is saying that ‘we will not 
do that until we are given enough’. So, 
it is a bargaining point. It was not a 
moral standard that they had taken 
that they would not accept arms to 
be sent through Pakistan to A fg h a n i-
stan to fight the resistance there. They 
say that ‘we will not do that until we 
are given enough’. This is a s°rt of 
bargaining. Mr. Foreign Minister, you 
should take note of one thing—there 
is an arms base in Diego Garcia, un-
fortunately, there ig going to be an 
arms base in Pakistan. Th^ is a 
dangerous position that we are facing

to-day. I am not panicky about it. 
We want friendship with Pakistan, I 
think we should take^all possible ini-
tiatives to develop friendship with 
Pakistan but the reality also s^oul:! 
not be forgotten. Our own experience 
about the last ten or twenty years 
must not be forgotten. In the garb of 
these friendly talks, preparations 
on and when preparations go on and 
when there is enough arms, these have 
a bad tendency of tempting the per-
sons to act agressively.

I remember in 19G5 when we met 
in Tashkant, wc were talking socially 
with some of the Pakistani fr i^ d s  
there. Naturally, the people were 
rather free after taking two or three 
pegs. I am a tea-totaller. One man 
rather made a v °ry interesting joke.
1 could not forget it. I asked him: 
‘how, then you miscalculated and start-
ed this war.’ He said: ‘the difficulty 
with the Army Commanders is that 
sometimes they act first and think 
afterwards.’ Well, you please keep 
this in mind tint such miscalculations 
will not take place, again these mis-
calculations must not take place m 
an international situation, in military 
matters, in starting of wars—maybe 
phoney short wars, small wars, local 
wars. There is not going to be a big 
war, nuclear war, because both the 
Super Power are wise enough. They 
know that it is not possible for any-
one of them to win the war. If any-
body goes for the nuclear war the 
whole humanity is going to perish. 
So, they are w.ise and will never do 
that. They may talk about it. Thay 
are conscious of the nuclear power 
but at the same time afraid of the 
nuclear power. They want to make 
use of the other smaller countries in 
the world and use them as tool? to 
have their own strength and power 
safe in their own sphere of interest. 
This is what they are trying to do.

Sir. there is one psychological weak-
ness in America’s position. America 
has fought wars. They have foucrht 
war in Vietnam and lost it. They hava 
fought war in Korea and learned their 
bad lesson there. During the Second



Demands for Grants CHAITRA 9, 1903 (SAKA) 1981-82 Min. of 88o
External Affairs

World War they fought wars on the 
Continent of Europe and, 0f course, 
got the credit.

It is good that they tried to save 
Democracy at that time and defeated 
Fascism. We are grateful to them. 
But it was not only Americans. It was 
Britons, French and Russians who 
had their major share. Sir, there is 
a weak point aoout American position, 
they have not fought war on their own 
land for the last 200 years. The only 
war they fought was a civil war and 
that too 200 years ago when there 
were conventional weapons. What wa: 
means is understood by the nations on 
the Continent. We know what war 
means. Let us go to Punjab and ask 
people what war means Do they want 
war or peace? Soviet Russia has 
seen. Therefore, one is inclined to be-
lieve if they say that they believe in 
world peace. I have got all thc res-
pect for Mr. Brezhnev when he res-
ponded to the hawkish language of 
the United States by the offer of fur-
ther talk of detente. That was a 
Statesmanlike, wise, thing. Certainly 
we also want that some solution of 
Afghanistan should be found out but 
what about El Salvador. What Ame-
ricans are doing there? What is the 
theory of Carter doctrine? For the 
sake of their security of America they 
must be there in Indian ocean; vested 
interests must be protected in the 
Indian Ocean and Gulf countries. This 
is t^p thousand miles away. If they 
are justifiable in doing this what 
about any other country being careful 
to see that their neighbourhood is 
safe from them. We want to be care-
ful about our safety and peaceful 
situation in all th  ̂ neighbourhood, not 
only in Pakistan.

Sir, some discussion took place 
about the relationship with our neigh-
bouring countries. Some people tried 
tQ take credit for what was done by 
the previous Government. I am will-
ing to give it. I am not against it. 
I have always said that with one or 
two exceptions Janata Party tried to 
carry on b^ and large the foreign 
policy of friendship with Soviet Rus-
sia. But i must say their approach to

neighbouring countries was wrong, I 
have said it before on the Floor of the 
House as the Leader of the Opposition 
that there was some sort of feeling 
that neighbouring countries had to be 
over-pleased and India had taken a 
position of a sychophant to them. Be 
friendly with them Be just to them. 
Try to be careful about the mutuality 
of interests. Respect them, which we 
have been doing all along, but don't 
get yourself in a position where you 
have to be all the while attending on 
them as to what they wish and like 
and do not like and fear about. This 
is not consistent with the standing oi 
India. How can you justify the agree-
ment on Farrakka in view of the 
dangers to Calcutta? We were a party 
to negotiations and discussions. I 
know the position that Bangladesh 
takes. We have got all the goodwill 
for Bangladesh. And in future also 
we will have it. Mr. Minister, but I 
would like you also to be very care-
ful about our mutual national in-
terests. It has been mentioned that 
there is going to be some sort of a 
Regional Conference of the Secretaries 
of the neighbouring countries in Sri 
Lanka or some other place. Well and 
good. Such efforts are always wel-
come. We shall always welcome those 
efforts. Go and meet them; talk to 
them; find out if they have got any 
legitimate grievances; and accommo-
date them. It is not that I am against 
these. But I must tell you that there 
is one danger in this thing. They have 
so much tried to internationalise bila-
teral issues. This is the game behind 
these small neighbours; they have 
this psychology that India is a big 
country, a big nation. Now we cannot 
help it. Can we? In order to olease 
some of the neighbouring countries, 
can we become another small country ? 
We cannot do it. (Interruptions) We 
are a big country. We are a fertile 
country both intellectually and in 
terms of manpower, in terms of po-
pulation, as well. This is all right. But 
there has always been an effort by 
some of these neighbours—I don't 
want to mention nations,—who have 
always wanted to internationalise 
some issues. Whenever they found
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that they could not succeeed in inter-
nationalising them, they wanted to 
regionalise them. This is another way 
of doing the same thing J So, be care-
ful about these things. Go and giye 
them help. If you want to have the 
next conference in Delhi, you have it 
by all means. But about this one 
thing you have to be careful because 
some of these countries play this 
game against India. The long-term 
interests of India sometimes are in 
danger as far as these issues are con-
cerned. Therefore, I would like you 
to be careful about these things.

The other issue that we will have to 
think morG particularly is the North- 
South dialouge. This is a very im-
portant issue. If you do not find any 
answer to problem of poverty I do 
not think the internal policies that we 
are declaring also are likely to succe-
ed. We are talking that we are fight-
ing against this problem of poverty 
in India; we are committed as a nation 
for this; but how can we do it, unless, 
those who had the advantage of having 
empires in the world, and who had the 
advantage of having a technological 
revolution 200 years ahead of us, try 
to share and transfer the resources to 
us?

Now, we read news about the World 
Bank’s troubles. The Retiring Presi-
dent of the World Bank was in India 
just a couple of days ago and he has 
very liberally said something about 
aid. I am not inclined to believe com-
pletely in that. It is a polite way of 
saying it.. There is a polite way of 
listening to it! I have one fear and 
somebody mentioned that in his 
speech—I think it was Prof. Tewary 
who mentioned it. Now the American 
policy is to try to bilateralise financial 
cooperation and not do these things 
through multilateral organisations 
like the IMF and the World Bank. 
These are the new trends there. 
Therefore we will have to remain 
very alert. Naturally we have got 
our own limitations. We are one of 
those who want to ‘receive’. We are 
not in a position to ‘give’. Therefore, 
naturally, people are likely to mis-
understand. But at the same time we 
must create a favourable atmosphere

in the countries,—particularly some 
western countries,—who seem to be 
in some sort of a reasonable mood 
nowadays. But please move them 
from their political position to the 
economic field. I have found this, 
because, I have attended some confer-
ences wherein these talks had their 
early beginning about the New 

Economic Order and I found that two 
countries were rather difficult for us 
to manage: One was West Germany.
The other was U.S.A. Regarding West 
Germany, I find, there can be some 
hope because Mr. Brandt himself, as 
Chairman of a Commission, has pro-
duced a useful Report. Even if it is 
accepted as a minimum, it will mean 
some progress for the future. But I 
am very much doubtful whether the 
present USA administration will be 
willing to accept any part of it.

PROF. MADHU DANDAVATE: 
Also England.

SHRI YESHWANTRAO CHAV AN: 
Well, England is not a first rank coun-
try from that point of view; it has its 
own economic limitations. So, we 
have to think jbout these things.

SHRI B. R. BHAGAT (Sitamarhi): 
It is good if the US President attends 
the Mexico Conference.

SHRI YESHWANTRAO CHAV AN: 
Quite right; but merely attending the 
Mexico Conference is not quite 
enough. Possibly by mere attending, 
they may create more troubles.

SHRI B. R. BHAGAT; Are they 
not willing to attend the Conference?

SHRI YESHWANTRAO CHAVAN: 
They are not willing to attend it na-
turally. Because they do not want to 
commit them'jelves directly or in-
directly about this to the third world. 
This is the basic trouble so far as this 
matter is concerned. Therefore, Mr. 
Foreign Minister, there is another way 
of doing it. The Non-aligned Con-
ference had accepted this position 
long time ago. And if the North does 
not want to come forward and share 
their advantages with us, shall we not 
at least, the Third World countries, 
collectively try to work for coopera-
tion and set ourselves for self-reli-
ance. And certainly we can tf we
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begin that. I think the Northern in-
dustrialised countries, rich countries, 
w ill have to think twice about it if we 
show our strength. But unfortunately 
I am afraid that we are at the beginn-
ing of a period wherein there is go-
ing to be a ruthless pressure on the 
Third World countries and the non- 
aligned countries. I am afraid that 
tx.ere w ill be further attempts at di-
lution of the non-aligned movement. 
And these are the dangers I am mainly 
mentioning. I do not say that they 
are likely to happen tomorrow. But 
these dangers are there. 1 think if 
vve have to retain our leadership of 
the non-aligned movement, whatever 
happens we must take a strong posi-
tion ; oven if w e are isolated, it does 
not matter. We should stand by the 
principles of ^on-alignm ent and this 
is the basic position that we have to 
+ nke care of.

W ell, Mi'. Foreign M i’ iister, I wish 
you w ell. I do not w ant to flatter you  
because I have nothing to get from  
you. Y ou  have done well, the G o v -
ernm ent of India has done w ell in the 
field of foreign policy and our basic 
position should be m aintained in these 
difficult tim es. I think w hat the Prim e  
M inister said in one sentence, sums 
up the Indian foreign policy. W e  are 
not pro-Soviet Russia, w e are not p ro- 
U nited States but w e are pro-India. 
That is a compact sort of a little thing  
that she has said and that rcallv  spea-
king, sums up both our internal policy  
and the international policy. Let us
stand by i t .
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[*V Tjinrfff*rr fffff]

ftffr I % f f f  ff^TT fffffff f  ft? srrff 
fw ir - V lf  (Tfff ^ f f f f ^ t | sfffatfl *?f 

ffff fff ffffrff^ ft?^  fff ffTff ste? t  ft? 
ff<K fff ffffffn ffff Tfff, eft *Tff«fi
f f s i T f f t f  f f f t  x̂ f f * ? ^  1 t  f f f f
ffC fff ffi *Ff %n7 ffTfcff g ft? ffff?
«Tf ffr£ ffff fffff<*?r ffff 5? ffi
ffft ffT fTff-ffT ff if  3?T fff ^ f  ff R  fa

f f f  s m  * r f t  vzv f f f f  f f f f  f f f f r f f f f  i 
fff^'Tf^rfffn* reff ffff ^fffacrffffrffr 
f f r ,  f a f f f f  f f f  s p r f f  f f f f  ^ r  f f f * ? T ff  
f f f f  I f f  f  i ^ f f  f f f f  F f f T f f  %  f f f f f T f f  %  
f a q  f f f t  f f f f r f f r f f f f r  ^ r  i 
f f  t  o ff?  s n f f  f f f  f f  f f f f f f f R T  f f T f f f r  f  
f a  f f * r f t :* ? r  f f  f f f  f f r f f ? T  f a f f r  f f r  f t ?  
f f r < ^ f f f f f f  f f f f r i r f f r ,  f f f f  ^  f f f  f f f  w a r  
ff  ̂ fff?^r fffaff srpr ^ r  f f  Tfr | 1 
f f f K  f f f r j f f  f f f f f f f * ?  ^  ' T r f t ^ n R  * * E f f  
f f f f  * R r  T f  r |  s h t  f f f f  * ?r  ^ r  f f f  w f f r

%  f a < r  f f i t f o r ? T  f f f fT  g * r  |  1

fff ffff faff % fff q ^Tffrff faffr ffnjffT 1 
ffffirtffftfffff|, fffW fff fTff<TT ffff 

XS WTX ff 5 ffHT ? STffT fff fff qffff
f f f t  *r ff  ?rr q r f f r f f  f f f f  f f f f  
ffffr% | ,  ffr fffr* 3? f̂ f(T w jx \ 
ff? ffr^ffr 1 fffrff ff'spftf ffffr 

ffffff f t  ff«?fff |  ffff f a  f f f  *ffff f f s r f ’T 

f t  1 % bf^r ^Tl f f f  faff^ff | ft? f  ffT̂  
ffft % fff ffrsfe^ ff |, ffff =ri fir 
ffrs ffrffq sfhr ^ r  ^r srfw ff 
ft r̂r ffT?fT ^rrffrr Frrft: t  rtf,* ffR  
* m  f f f t  ff*T f f £  1 ? m  f i r  ^  
^  qT% I, ?fr Iff f<TT̂ f ĤTTnT 
fpfi ?ftr ^  ^  q'ffjrr f'# |

i t  T r f t . T c f R  TT^q- «p t  ^ n %
r̂r t^t |, faff ff fffrr %9t sffr *fl 

^ t t  t  1 | f f  tT c r r ^  f t ? ^ r  | ^ r r  
I  u tx  f ff  f^TT ff iff ^fa- ?mT | ft? 
fff ft?fff f̂r 'tw w n̂ r ^  ^fir ffff 
#tf iftr ff fr ft?fff ^r ?̂r ^Tff ^f
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tn* ^ fffff% -ff€ 'ff I ^ i^ ffff ^fetr 
ft? fffr* iff ff tT̂ ; fvwT f̂ t , 
<fff 1 ^ffff f f f  v x  fffffr ft?ffr | srk 
ff rft??n rff ff m wr< f f f  fff^ r ft?ff r 1 
i f f  T i ^*r ffifff |, fff f f f  ff faffr 
| 1 ff sffff ff^? fffr^ ff<ii* t<  f f  1 1 
ff^-fr^r fFfn f ff  ff ^  ?ff | 1 
3ff ^f fffa fff t  fa fff ft?** ?̂f 3fr 
fffrffcfr %crr |, fff ^rr | ft? 
fff ff ff:rff<r i *fr
f f f  fffrffn r r | v ftx  ^  ^f fff^ffr 
sfff fff fffff N t  t  1 «fi fffm
ff 3ff ffln’ ^Tff, fff Z'f̂ F? fffn f f  | ft?
sff fff ffs: gffr |, fff ffffP<̂ ?r ^i fffff
ffT ffft fffr t  fftr Fff ^f fffff ff*< ff^ 
g ? r r  |  1 f f f  f f f  q ;  ¥ f f  f f r f f t  f f  
spf fffffr^r fffffr ffi* ^ r  | ?fr< ^ iff  
^rrff mfffi ffTfff | 1

ff? f ff 'T^ff ^ fffff fffff ffifffffff 

f f ^ f f  q f a - f f t f f  f f R  f f € f  f f f f r f f  f f T  v f f  
frqfft ffTff *r?f^ ? |  t  1 t  ffrfff r f  ft?
f  f f f  f f c f f f  f f f f  5Ff f fT ff  S F f  f f  I

MR. DEPUTY-SPEAKER; There 
are 22 Members from your Party. You 
are wasting thair time.

Jfff TTfffffffffT fff«T : fffff fff ffff t
f f 'T f f f  f f f f  f fT ff  ^  f f f  W* f f f t  ^Ff |  | 
t  ?̂ff ^?^f^  ^?Tff I

?
MR. DEPUTY-SPEAKER; You can 

conclude within £ O’clock. I can give 
you two or three minutes. There are 
many Hon. Members from your Party.

« f f  T T f f f f f f f f fT  f f f^ f f  : f f f f  f f  f f ^ f f
f fT ff  # f f  f f f f f  ffft ^?ff |  \

MR. DEPUTY-SPEAKER; Every 
hon. Member :10m a Party need not 
touch all points. One advantage to 
the ruling Party is if certain points 
are left out by your own colleagues, 
you can say that point and some other
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point you must leave for other Mem-
bers also. Why do you touch all the 
points and take the time of other 
Members also. I am onl> helping 
you. It is left to you.

ftr«r : *fr *rnr

srrcf cfi ^  | fa *Tf ITSKfqj ^nr
t , t  «TT Hi «(TcT r̂ftf

| ^rfa* gft *ft*J-*rr£ 5fi*r
I, v5T5T ^cff *Rcff <ff fc*Tr*I & 

STTcf ^  vffiff |
5ffnr| I

t  zr̂  ^  £  fa q  ^ m x g fa  srnsr 
*fi *T£-far^nr tfffa t , t o  ^Vj N
w  tffirsrrff'R ^
tt^  airisR fflnc *rrprr j  *ftr ^  ^
| fa? *p-fartocfr SFI ?frfa *ff ?>*T 5̂Tr
t | |, t o  3r «fifr *rr < r f ^
5FT«rr 1 *rr*w , ^  ?tt ^ -r f  
tfr«w «r?r fflT t o *  * * m  f w  
5 f r f  ? * T  s p f  f a  S T fn

srsm f  tftr stf t  *rr ^ frrr  
^  | irfa^ ^  tfr

^rf^r fa? ^  f̂r *jt |, t o  ^r 
^ r ^ r r  *pt* €  faq  ^  srfai ffcfr 

1 faf(T ^rq1 wf^er srfcfrr
r̂fiiTT 1 iT3fr ^RT q=h: ^

^foT fj far srh; *fr 
*<nc srn cfrat, <n prrctfw  
r̂fa ? *frf stpt  *t t  s nt  ?r̂ r ^rr,

*r? im  farf?^  w  | 1 sm rsw rrfr-
^fTR^f STcf «ff I SRT
w * r j f  $ fa jp r f f  <nc<nlTOrPT 
3r fir r̂ v r  ^f4t frm j artff g f  f ?
fqr ?Tf anar | far qrfar̂ f ^
Tf fTT3f T̂i’n
Tfr t  • sT̂ pT̂ rr r̂ Or̂ r

t  1 ^ W fv J r fr ^ r
f̂tT ^  fT ^  f̂i JTf T̂a ^

t  far w  ?rfrq wrrfa^cfH #  frrr j

srnr^ j [ t  ^  1 ^r^rfwr rfh: <>n #  

ssr<r̂  ^rff wfan “<̂ Tr 
■ T O n  TO  | I T O  T51T ^  

f a r c r  ^ f r  i r ?  w f T c r r  |  f ^
^  «fi T f 1 SKfaq

ĴTTTi 5T«TR ?T î tff 27? 5TTn 
I  fa r  q ^ t  ^  s r i r f ? * r r  vn ^  
^rr ^"1 I

^RrT ^ ;i qrfar^fi |
fa r  ^ r  fa r ^ fr  ^ ? r  ^ 1 5T rfr  q ^ r  * r f r r  
%n*T ^TT^ I  ^  *  far̂ fi «fi 
w r f  ^ T | %  f  I p r  far^Tf ^  ^  
« n ? n  f t a r  T n ^ f  *r  ^  « f r  ^
|  I vrfar?i- ^ T T T  Z fg r  3 R -  v fr  ^ f r f  
§T^T ^mr I  rfi n m  *

qTfâ riTJT *f *nw\?l ^5 f̂r t  I 
^ ^ O T m r r i r ^ g -  t |  t ' f a r ^ ' w i ^ r  
If r i t ^ w f  ^  mgrrn 
5fT t |  I  I zrff ^Trf qrfarfnT?T ^r *ft 
t  1 f  TT̂ r & f^ t^ r 

fa r  t ^ s f t f s r ^ n i  ^  ^ t t t  5 f f  ^ f r n
^ f^f^Trf ^  |

MR. DEPUTY-SPEAKER: You
have to conclude. You have said many 
points. You have said many good 
points.

*rr TTJRifr̂ n- f*r«r : t
^ l ^ T T  g  fa r  ^T fq r#  q , - 5 R  
t ^ r  1

MR. DEPUTY-SPEAKER: Now Mr. 
Barot.

18 hrs

PAPERS LAID ON THE TABLE
—contd.

N o t i f i c a t i o n s  e n h a n c i n g  i m p o r t  d u t y
■ a lu m in iu m  s c r a p

I THE DEPUTY MINISTER IN THE
■ MINISTRY OF FINANCE (SHRI



MAGANBHAl BAROT): I beg to lay 
On the Table a copy each of Notifica-
tion numbers ii3-Customs to 85-Cus-
toms (Hindi and English versions) 
published in Gazette of India dated 
the 30th March, 1981 together with an 
explanatory memorandum regarding 
enhancement of import duty on alu-
minium scrap from 35 per cent ad- 
valorem to 86 per cent ad valorem, 
under section 159 of the Customs 
Act, 1962. [Placed in Libray. See No. 
Lt-2236/81]

1801 hrs

CORRECTION OF STATEMENT ON 
CALLING ATTENTION RE. PAY-
MENT OF BLACKMONEY BY M/S. 
ZENITH STEEL PIPES AND INDUS-
TRIES LTD. FOR OFFICE PREMISES 

IN BOMBAY.

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN): I
wish to correct a statement made this 
morning, while replying to various 
supplementaries raised during the 
Calling Attention motion regarding 
the reported payment of Rs. 31,90,500 
by M|s. Zenith Steel Pipes Industries 
Ltd. by way of black money for pur-
chase of office premises in Dalamal 
House at Nariman Point, Bombay, I 
had stated that according to the pre-
sent interpretation of the law, the 
Provisions of Chapter XXI of the In-
come-tax Act io not apply in rela-
tion to the transfer of interest of mem-
bers °f a cooperative society to other 
persons.

I had stated that this lacuna in the 
law is proposed to be filled up through 
a provision in the Finance Bill of
1981. In this connection, I would like 
t0 state that while the question of 
making a provision Qn these lines was 
considered at the time of formulation 
of the Budget proposals this year, the 
amendment could not be included in 
the Finance Bill, as certain difficulties 
were pointed out in this regard by 
the Ministry of Law. We were ad-
vised that the matter needs further \ 
consideration in depth before a suit-
able amendment could be msde to 
achieve the objective. It is the inten-^ 
tion of the Government to bring forth
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suitable comprehensive legislation in 
order t0 bring cooperative flats within 
the purview of the acquisition provi-
sions under the Income-tax Act.

MR. DEPUTY-SPEAKER; Now 
Shri Bhishma Narain Singh.

—  N

18.02 hrs.

BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): 1 have to inform the House 
that a alight modification has been 
made in the Time Table for the dis-
cussion of Demands for Grants. . . .
(Interruptions)

The Demands for Grants of the 
Ministry oi; Petroleum, Chemicals and 
Fertilizers will be taken up before the 
Demands of the Ministry of Communi-
cations.

SHRI G. M. BAN AT WALLA (Pon- 
nani): It will cause great inconveni-
ence. We adjust our programmes ac-
cording to the original order. ,The 
Minister changes it thereafter.

MR. DEPUTY-SPEAKER; What is 
the objection?

SHRi G. M. BANATWALLA; That 
is not the point. You must not allow 
this.

MR. DEPUTY-SPEAKER; Instead 
of one Demand, he is taking up ano-
ther Demand.

SHRI G. M. BANATWALLA; The 
Members arrange their programmes 
according to the order, i.e. which De-
mand comes on what date. Our con-
venience is also important. The House 
cannot be taken for a ride like this. 
It is most unfair to the Members of 

n the House.

SHRI BHISHMA NARAIN SINGH: 
I *1 Slightly it has been modified.

MR. DEPUTY-SPEAKER; Those 
l!, two Demands have already been men- 

f ; 4tioned there. (Interruptions)
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SHRI BHISHMA NARA1N SINGH: 
Demands for Grants of the Petroleum 
and Chemicals Ministry were also 
there. Only the order has been chan-
ged,

SHRI A. NEELALOHITHADASAN
NADAR (Trivandrum): The Minister 
says it is only a change in the order. 
But now. . .  (Interruption)

MR. DEPUTY-SPEAKER; This is a 
small thing. But Mr. Minister, they 
say they have prepared for Communi-
cations tomorrow. Now they have to 
prepare for another Ministry. (Inter-
ruptions)

SHRI A. NEELALOHITHADASAN
NADAR; Those Members who want-
ed to speak later, may not be here 
tomorrow.

MR. DEPUTY-SPEAKER; Your 
observations have been noted.

SHRI G. M. BANATWALLA; May 
we Lake it that the statement made by 
the Minister has been expunged?

MR. DEPUTY-SPEAKER; No; it 
has been noted—not to commit the 
mistake next time. I have to inform 
the House... (Interruptions)

SIlRl A. NEELALOHITHADASAN 
NADAR: Further no explanation is 
there even for this change.

SHRI BHISHMA NARAIN SINGH:
I have to make one request. Actually,
I have been told that even from the 
opposition side, some Members have 
not spoken. So, tomorrow, if we dis-
pense with the luj-ch, then we will get 
some more time.

MR. DEPUTY-SPEAKER: I think 
the House will have no objection.

SHRI BHISHMA NARAIN SINGH: 
Then some members may also speak 
about it. (Interruptions)

MR. DEPUTY-SPEAKER: Mr.
Ramavatar Shastri, at the same time, 
your party has given two names. It 
is only a helpful point. (Interruptions) 
You go and take your tiffin. Why do 
you spoil it? (Interruptions) We 
are getting one hour. (Interruptions) 
It is all right.

SHRI RAMAVATAR SHASTRI 
(Patna); This was decided in the 

Business Advisory Committee meeting.

MR. DEPUTY-SPEAKER: Do not
be too technical. It will be harmful
to you all.

SHRI BAPUSAHEB PARULEKAR 
(Ratnagiri): We are governed by the 
rules, as you say. (Interruptions)

MR. DEPUTY-SPEAKER: We are 
governed by rules with exceptions 
also.

SHRI BHISHMA NARAIN SINGH: 
Then everybody will have a chance to 
speak. (Interruptions)

MR. DEPUTY-SPEAKER: No. We
will have a lunch hour also only to 
benefit the members. They want to 
speak. More names have been given, 
had made a request to the Minister of 
Parliamntary Affairs and b > was good 
enough to suggest like t'.iis. 1 had 
made a request to him rx> that every-
body speaks because *his is a very 
important subject.

SHRI RAMAVATAR SHASTRI; Do 
not say like this. Many people have 
spoken. Why are you mentioning that 
we have got two speakers? Why are 
you mentioning it?

MR. DEPUTY-SPEAKER; That is 
between us. Don’t worry. You are 
the only hon. inember who is getting 
time for everything and therefore I 
have to reply to you (Interruptions)

SHRl RAMAVATAR SHASTRI: I
have come for this. (Interruptions)

MR. DEPUTY-SPEAKER: Anyhow, 
you are a very close friend...

SHRI RAMAVATAR SHASTRI: 
Like so many others.

MR. DEPUTY-SPEAKER: You are 
a very close friend with brotherly 
affection... (Interruptions) Ram and 
Laxman. Therefore, there will be no 
lunch tomorrow.

RESIGNATION BY MEMBER
MR. DEPUTY-SPEAKER; I have 

t0 inform the Hcuse that today the 
Speaker received a letter from Shri
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'Sutt.Ip Sirtgh Hb: ·a aik, a'ri elcct!!J 
1Memb� of�Lok ''SabM ir2m Nana4r­
bar-S.T. constltuenc!y 'of l\.faliarll.sn­
t.ra �esigp4J..,e .his .sell� in, +'ok) Sabha. 

•

The .Speakfr; l}as1accflpted tb,e .i;.e igna­
tion with effect from 30th ;1\fa1;c);l, 1�81. 
Now, the House stands adjourned to 
i'eassamble1 tomorro a ·il. A.M.

 

o   

180'7 hl'S 
 

-

The [Lok Sdbna..i then adjouruea iiU Eleven 
of the Clock, on 'I11tesda11,
-Mar.ch 31, 1981/Chaitm 10, 1903/ (.Salca) 

•   




